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ORAL ANSWERS TO QUESTIONS
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¥ firwre & ford Yk famma g Y 2
war wure s ot xq o fawre vt ?

st sreveolt Rk ;& 7E v
fir g7 7T qe frare w4 )

SHRI JAGANNATH SHARMA;
Will the Prime Minister be pleased
to state what is the plan strategy for
the development of the hill states.
‘What ig the plan gllocation in the last
Plan and m this Plan?

ot Arereelt ag o T W AT I
@ sufeam T4 gr 1

Bavejn Committee Report on Haldia
+
*306. SHRI JYOTIRMOY BOSU:
SHRI ROBIN SEN:

Will the Minister of SHIPPING
AND TRANSBPORT be pleased to
state:

(a) whether the Baveja Committee
set up by the Shipping and Transport
Ministry in July, 1871 unanimously
recommended in March, 1873, that a
shipyard be immediately set up at
Haldia;

(b) :f so, why Government have
not implemented the scheme as yet;

(c) the main recommendations con.
tained in the Report of Baveja Com-
mittee;

(d) whether this Report was made
available to the Government of West
Bengal; and

(e) if not, why not?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY CF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM)- (a) to (e). A state-
ment is laid on tho Table of the
House,

Statement

(a) The working Group set up under
the Chairmanship of Shri Baveja, had
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considered Haldia as a suitable loca-
tion for a Shipyard and recommended
its selection for the purpose. The
report was received in March, 1973.

(b) In the meantime suggestions
were received from several quarters
including various Maritime State Gov-
ernments for sctting up of Shipyards
in their States. A Techno-economic
Working Group was set up to evalu-
ate bot on technical and economic
considerations the sites proposed by
States Governments including Haldia.
Based on the report of the Techno-
economic Working Group Consultants
were commissioned for the prepara-
tion of Preliminary Project Reports
and the Consultants did not consider
Haldia the best location for a  Ship-
yard,

(e) The main recommendations of
the Working Group are that (here
iz a clear case for the establishmeni
of at least one shipyard and even two
more shipyards during the Fifth Plan.
Haldia qualfies itself as a suitable
location for such a shipyard, and may
be selected for the purpose. The pro-
posed Shipyard may be designed to
cater for the construction of Tankers.
Bulk carriers, etc. upto a size of ap-
proximately one lakh GRT (1.5 lakh
DWT). A special Project team may
be set up to undertake a comprehen-
sive Project Report,

(d) No Sur.

(e) The Working Group was set up
by the Government of India and no
action was required to be taken by
the State Government on the Report.

SHRI JYQTIRMOY BOSU: Sir, it
ig a matter of regrel that although
Baveja Commuttee had clearly slat-
ed in their report that Haldia was a
suitable place—in this context, I want
to say that we want a shipyard in
Omnssa also, they have recommended
for two—tlhe answer here is in the
affirmative for the following reasoms.

1. It is within the reasonable dis-
tance from practically all the steel
mills so far built.

PHALGUNA 24, 1800 (SAKA)

Gral Anptwers 6

This is a most important criterion.

2. Calcutta and its hinterland
constitute an area of heavy, me-
dium and light industries which are
fully established. The proximity of
sources of production of brought out
itms like machinery, equipmtnt
and fittings are thus fully assured.

“Haldia port is a satellite deep
water port of Calcutta having been
developed g8 a major outlet for lhe
export trade.”

Emanating from the eastern region,
the requisite transport network has
to be developed.

It has been clearly stated by them
that though there are several prob-
lems, that cannot be prima facie
considered as a disqualification for
finding any location in any manner.
1 agree with that part. Now, in that
contexl, I would like the hon. Minis-
ter to tell the House as to why has
the Government not proceeded to
start this ship building yard in Haldia
and why is it that although West
Bengal Government had asked for
the copy of this report, they have no¢
vet given i1t to them?

SHRI CHAND RAM: Sir, the posi-
tion iz very simple that the Baveja
Committee investigated only one site.
That was charged with the duty of
Haldia. About Haldia, Baveja Com-
mittee submitted that it is a suitable
site. It was considered as a suitable
site only by Baveja Committee. Later
on, there was a techno-economic
Group.

SHRI JYOTIRMOY BOSU: Say
techno-economic scuttling group.

MR. SPEAKER: Please allow him
to reply.

SHRI CHAND RAM; That Group
also included Haldia as one of the
sites. Later on we engaged foreign
consultants. The Baweja Committee
was & non-technical commitiee, Ac-
cording to the PPR submitted by the
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foreign comgultants it is commended
that Haldia is not a suitable site as
compared to other sites. We have no
objection to supply the Baweja Com-
mittee report but it was a non-techni-
cal Committee. This Working Group
was set-up by Government of Indi
and no action was required to be
taken by the State Government.
Therefore it was not proper for us
to submit the report to the State Gov-
ernment. .

SHR1 JYOTIRMOY BOSU: Su, I
want your permission to lay the
Baweja Committee report on the
Table of the House on one of these
days.

Sir, what the hon'ble Minister hLas
said is pot quite correct. The Third
Group was constituted with the
motive of scuttling the well-establish-
ed project report that Haldia was onc
of the most suitable places for esta-
blishing a ship-building yard. I draw
the attention of the hon'ble Minister
to Chapter VIII para 8(i). I quote:

“The 'Group hag considered care-
fully whether Haldia or its vicinity
is suited from the technical econo-
mic angles for the location of a
shipyard and has come to an affir-
mitive conclusion for the purpose
set-forth in Chapter VIII (para 8.1)
pprima jacie Gangra & Bedur re-
present sites in the vicinity of Hal-
dia where a shipyard can be set-up
but the selection of a site must be
left to a full time project organisa-
tion who could be expected to in-

vestigate and evaluate all possible
sites in that area. Considering all
relevant factor, it would appear
desirable to plan the new shipyard
at Haldia on the basis of an initial
target capacity of 2,00,000 GRT with
the maximum size of ships set at
1,00.000 GRT.... ete. ete”

Sir, 1 am once again saying that the
Third Group was set-up with a motive
to scittle the earlier two reports
which in positive and clear language
and with full enough logic behind it

MARCH 185, 1878
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suggested that the shipyerd should be
set-up at Haldia. Sir, the Minister
must give an assurance to the House
that of the two ghipyards recommeded
by this Committee one should go to
Orissa und the other to Ilaldia,

SHRI CHAND RAM: Sir. it con-
cerns the previous government, The
previous government may have scul-
tled it. I do not kmow. That report
had been obtained before this Gov-
ernment took over. Therefore, it i3
not for us to revert that procedurc
It you permit I will quote.

MR, SPEAKER; No. No. You muay
lay it on the Table of the House if
you like.

SHRI KRISHNA CHANDRA HAIL-
DER: Mr. Jyotirmoy Bosu has quoted
the relevant portion of the second
report. Sir, the present Junata Gov-
ernment are revising many poheies
of the last Government In the pre-
sent situation may 1 ask whether the
Government is ready to re-consider
the old decision....and whether they
will set up a new ship-building yard
at Haldia as soon as possible?

MR. SPFAKER: The same question,
he has already answered.

SHRI CIIAND RAM, Si. mn fuct
when this Baveia Committec was sel
up to give recommendations on the
feasibility of ship building complex at
Haldia, it was expected that this pro-
Ject would provide employment (o
muany unemployed people. And the
present Government is of the view
that suitable complex should be set
up ai Haldia, We have already pro-
mised that instead of ship building
yard, we should set up a ship repair-
ing yard and that would provide more
employment  opportunities to the
people in thal area than a ship build-
ing yard itself.

ot e w& ety s wgee
& e s @ o S ffeor
T J ot FelE qomeRr R fr g 7
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afe g, af sed aw-am ¥ ffer
aré gy & fad Fopde frar g ? g
&Y F ag Y S AGAE L.

MR. SPEAKER: You put an inde-
pendent question. It is a ¢uestion re-
lating to ship building at Haldia.

S FA I (AT AigE
¥ oy feee & oy awoar @ v —

In the mieantime, suggestions were
received from several hon. Members
ineludnig various maritime State Gov-
ernments for setting up ship building
yards in those States.

F& TATHCR ¥ AN w2Rw H
forrar g & fog s 6 1
Far s 7 o fasra § fregrd s
oY WIS AT F |

oY =g Tm ¢ dwee ol 99
FE wEIT F I wgr g—qr At
Fodi gdvar 7 9 gaw fgwr qeaa
¥ za fonis F afgar €y gw sy argsE,
FIR A faaresrr @ E ) gA TR IR
¥ wrawr I3 wAT

‘SHRI PRASANNBHAI MEHTA: Sir,
the hon, Minister has just now stated
that the National Shipbuilding Corpo-
ration has recommended t{wo sites one
at Paradip and the other at Hijra.
Keeping this in view, 1 would like {o
know from the hon. Minister when
the decision on this will be finalise

“ SHRI CHAND RAM: Sir, as I have
stated, we have invited global ten-
ders till the 15th of April and after
that the Consultants would be sub-
mitting a D. P. R. and thereafter a
decision will be taken.

PHALGUNA 24, 1899 (SAKA)
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Export of Crockery

%307, SHRI R. K, MHALGI: will
the Minister of INDUSTRY be pleas-
ed to gtate:

(a) whether the crockery units re-
gistered and duly licensed have been
exporting their products;

(b) their production during 1977
(c) the exports during 1977,

(d) whether any imperts of
crockery have been made during 1977;
and

(e) if so, the details thereof?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): (a)
A few registered /licensed crockery
units are exporting their products.

(b) The total production of crockery
of the registered/licensed units in the
country during 1977 was about 17,150
tonnes valued at gbout Rs, 970 lakhs.

{e) Exports of crockery during 1976-
77 was 268 tonnes valued at Rs. 11.50
lakhs.

tb) and (d). Only sophisticated and
special designg of crockery is import-
ed. Importg of crockery during 1976-77
(April, 1976 to January, 1977) were 5
tonnes valued at Rs. 0.6 lakhs.

SHRI R. K. MHALGI: Sir, as per
my information, there are 13 crockery
units registered with the Government
with an annua] capacity of 34,000 fon-
nes, Further, the production during
the year 1977, gs informed by the hon.
Minister in his reply, was about 17,150
tonnes and the export during 1977 was
about 268 tonnes. May I know whe-
ther the government have looked into
the difficulties of the domestic indus-
tries? What are the reasons for pro-
duction falling short of instaleld
capacity and scanty export of the
goods which are produced in small as
well as medium scale industries?

SHRI GEORGE FERNANDES: The
hon. Member is right in regard to ins-
talled capacity and produetion figures.
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In additional to the ihirteen organised
units, there are 148 small
scale units which are also produc-
ing erockery markteq in the country.
Overal] production would ultimately
depend upon the demand that is there
in the country, There are no problems
80 far as the sale of the production is
concerned, In regard to exports much
would depend upon the country that
wants to import crockery, our crockery
by international standards has not
been able to hold its own. Efforts are
on to see that the quality 1s improv-
ed and I hope exports will also zo up
with improvement in qualits.

SHR] R. K. MHALGI: This indusir
hag gcope for Improvement in emj-
loyment in rural ag well as in urbin
areas. Is the government giving the
incomung units any incentive as it has
tremendous potentialities for export by
removing the obstacles concerned with
procesg rather than production?

SHRI GEORGE FERNANDES: %o
{ar no obstacleg had been menlioned to
us and if they are mentioned we shall
certainly remove them. However since
employment in rura]l areag was ined-
tioned, I might point out that pottery
mugs ang bowls have been reserved
for the small-scale sector, they are no
more allowed ip the organised sector

it gen W woAw : WAl wERY
] womr @ e 3w gfe W aEf
fored § o 7w 148 O e
W § | WA g ot waman @ e oo
T Tt wedr & fn awew
IAAY WV W g | g W §E
T g% Ty feg W w96 w1
wEET TE &4 7 HTe Y /T SETEA
wfies Y W agi & wios wmar &
frate WY &) % W R fao W
o FH wEw g dvr g ?

st oniafem ;o W oY
TEZ ¥ WTAERAT EOIT A AT AW &
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Production of External Beam by the
variable Energy Cyclotron

*308. SHRI RAJ KRISHNA DAWN:
Will the Minister of ATOMIC ENER-
GY be pleased to state:

(a) whether the Variable Energy
Cyclotron (VEC) in Calcutta will pro.
duce exiernal beam by this year as
was stated by Dr. Ramanna, the Direc-
tor of Bhubha Atomic Research
(BARC);

(b) if so, the details thereof.

(c) has the machine so far produced
beams of nuclear particles at the ener-
By and current density for which the
machine was designed; and

(d) did the cyclotron suffer from
RF (radio frequency) and vacuum
problems?
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THE PRIME MINISTER (SHRL
MORARJI DESAI). (a) and (b). Yes
Sir. The external beam 15 expected to
be made available for experiments by
the middle of this year

(c) An internal circulating beam
was first obtained in June, 1877 But
further trials are necessary and will
be undertaken ;n order to maximise
the energy of the parties

(d) No, Sir

SHRI RAJ KRISHNA DAWN With-
out external been no research can be
done and in this sense the machine 1s
not yet operational It 1s also not-
able that though the cyclotron cons-
truction began in 1967, twelve years
ago, there are still a lot of problems
I would like to know from the hon
Prime Minuster (a) what 1s the ges-
tation period of this machine for full
operation and (b) when the machine
will be commissioned and made opera-
tional?

SHRI MORARJI DESAI It s
generally agreed that there 1s a period
of about 18 months between the two
and the time can be lessened 1f thingy
are favourable But there are diffi-
culties 1n the avarlability of electricity
1t supply fluctuateg off and on and
theiefore, there 13 delay

SHRI RAJ KRISHNA DAWN I
would like to know from the hon
Prime Minister how the Varable
Encrgy Cyclotron at Salt Lake 18 up-
todate in this particular fleld of Nu-
clear scienceand how Meghnad Saha
Institute of Nuclear Physics
at Calcutta 1s associated with
thig Project and 1~ 1t a fact that the
project was to be implemented by
that Institute first?

SHRI MORARJI DESAL I do not
know

MR SPEAKER He wants notice for
that

SHRI SAUGATA ROY The main
purpose of this Cyclotron was to
manufacture radio-active 1sotopes foi
medicinal and other purposes I would

PHALGUNA 24, 1899 (SAKA)
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like to know from the hon Prime
Minister as to how much money has
been spent on this Variable Energy
Cyclotron Project till date and what
18 the value of the radio-active 1s0-
topes produced through this cyclotron
till date?

SHRI MORARJI DESAI I do not
have the figures now and therefoer, I

cannot give them now

SHRI HARI VISHNU KAMATH Mr
Speaker, this question of mine wiz, Q
No 309 hag been transferred to a dib-
tant date 1e. 31st of this month I
want to raise a point of order

MR SPEAKER This is question
time Afte: the question hour 1s over,
vou can raise that

SHRI HARI VISHNU KAMATH
Will you let me rase it after the
question 1s over?

MR SPEAKER Yes let ug utilise
the full question hour for questjons

Lo PR R R L

*310 Wo Tt faE Lo
aam Adt frwfafas omerd @
AT UF f4F §AT qTW ¢ @A AT
FT war

(¥) 71 "7oT ¥1 a9 ¥®
TERIAT ¥T IO A Aa T oy Frn
FT 7 AfT w1 v v o @ S e
fife gadft fravor 7 wgr T &,

(@) 71 wwmras @ T
W FT ET 7 F49  20-25
sferwa =0 59 UM w1 7 @ ¥ oA
T #Y T & Ay w9 Fer
T ama I @ 7T

() afx @ & 3w faor ¥ W

faeitw o & fivewr =0 frr mT aaT
v ad # fareren wor ¥ o7 faT B,
T



15 Oral Answery
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Frraft aitet ¥ &t & o wRew & wier
Y o § e g wie o oft oY e
¥t v § vt g & fad @
KOTC 7 Ko fwar or <y &, oo
fet e o Wit i sy o

o el g R Su Wl
AY 3 e IUNY By SV 3 ¥ fawg
T g g —

“Small Units problems to be studied
—Administrative College of India™
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SHRI BEDABRATA BARUA S,
for the last one year the Mimster has
made a Joi of statements not only
the Minister, but think the Home
Muster as well, that a lot of pro-
ducts will be reserved for the -mall-
scale sector I know very well thut
nothing has been done in this 1egard
except making the statemenis The
test of sincenity 15 whether the Gov-
ernment 15 prepaied to start the
production of these items produced
by mulli-nationals and kg mdustries
in the small-scale sector Where the
small-scale industries have been given
the right to produce the items glone,
I want to know whether the Govern-
ment would really start the produc-
tion of those items now produced by
large industries and multi-nationals

SHRI GEORGE FERNANDES: It 1s
not correct tn say that nothing has
been done apart from expanding the
list of reservations Very serious
efforts are now on to see that items
reserved for the smallscale sector
are produced in the small-scale sector
alone, Through the district industries
centres that are now going up all over
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the countiry efforts will be made to
see thut smallscale sector realy deve-
lopes and grows 1n the rural areas.
So far as multinationals or any large
organised houses producing items that
can be produced 1in the small-scale
sector or that are reserved [or the
small-scale sector 15 concerned, phas-
mg them out 1s going to take some
tume These are not matters where
one can, by the push of the button,
say that whatever 1s produced today
in a large house or m a big factory or
n & multinational concern shall be
produced m the small-scale -ector,
and one cannot, by a fireman or
dictat, get everything straightawav
from the smalscale sector. It 15 nnt
possible There are a large number of
workers employed in these umits It
wil] take time, but we are discussing
with the larger houses (Interruptions)
to find out ways and means, and the
modalities of phasing out their pro-
duction And I hope that the hoo
Member of the Qpposiion who ove
the years built the multinationals mte
producing these items will give us o
Iittle time to dismantle whalever the.
have bult.

ot o femrw aream: gw A
BT TUE-ARHT BT FATET X A e
Tva &, afew dar fo F4r wEey #
TR & AT aF ey, 3 et
# AFmAEr qdr g€ 18R IwiT-
gd1 F AT A § T80 9@ 98 7
& & 97 7 fA7 v T @ww
&7 g1 I A faw @Y a@w g
¥ IUM yHT & 9gY &, fawer manie
¥ gua &, 9 wdve s T R E TS
T W W ArET W o g e
- faw T ¥ dore s @
2, FmEX IF ¥ fam ymve Syesy
T F &1 wafew o ¥ T O
€ Avww a1 qk ¥ & el o ¥
M F R am sy s fr
g X §FTT yATmETE  EfAET
G2 U AT @ & Wi wE
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ST &1 q dAre v W § dfew
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ot W eafafem © ow AT
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firgmfrmrsam it s @31 9%
ALY &, WIT AT & 0 qEAg|
& WTHAH §, &9 v GACl 1 T 6
*wm & gy &

SHRI VASANT SATHE: In keeping
with hig declared policy, the Minister
knows that the main hurdle in the
entire problem is the competition bet-
ween the consumer goods produved
not only by the mullinationals but
alto by the monopoly houses, small
scale gector and the cottage industiy
sector which he wants to encourage.
Thiy 15 the permanent problem What
1+ the mechamism by which he will
eisure supply of raw material to the
small scale producer—as also techno-
Jegical know-how. finance and ale of
ihe end.product? Unless these things
are done, do whal you may, you will
not be able to complete with even
the tooth-paste or soap or oil produc-
ed by the monopoly house:, I[low
does the Minister propose to do that?
What is the mechanism? Even 1n the
industrial policy, that mechanmism has
not been spclt oul. Will he tell us
what mechanism of marketing and
supply he has in mind?

SHRI GEORGE FERNANDES: 1
mentioned earlier that the district
industry centres that are now coming
up, are going to be the instruments
through which lhe problems which
the gmall-scale sector faces, are going
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to be tackled—right down at the dis~
trict level. These district industry
centres will be equipped to deal with
problems of raw materials and of
marketing; and we will, if necessary,
set up raw material banks. Insofar
as marketing is concerned, the exist-
ing marketing organizations, both the
Centiral as well as State Governments,
are being strengthened. And the
distriet industry centres have been
asked to set up whatever apparatus
that may be necessary, to market the
products of these small-scale units.

SHRI VASANT SATHE: I asked
about technological assistance. Will
that be given to the district industry
centre?

SHRI GEORGE FERNANDES: It
will also have a division which will
look after research and develop-
ment, and will provide the necessary
mnputs in the technological areas also.

ot mraew frat - s wOe
B2 e & a3 g sl #TOF wTCaTT
s g &1 TowgTr g &
ag FTCETET AFR F Ay w fawrton
& &1 |7 welt WyrEw qwaa fE o
mnfx’mfméwq-ra?

Wt wk wfafes . I7% fAo 96
Fifew arfem

Export of Indian Filmis to Pakistan

*311. SHRI MUKHTIAR SINGH
MALIK:

SHRI G. M, BANATWALLA:
Will the Minister of INFORMA-

TION AND BROADCASTING be
pleased to state:

(a) whether Government have
any proposal under consideration to
export Indian Films to Pakistan
through regular channels;

(b) if so, where the matter stands;
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(c) whether Government of India
have taken any initiative with Pakis-
tan Government to lift the ban on the
import of Indlan Films; and

(d) what is the reaction of the
Pakistan Government thereto?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L. K, ADVANI): (a) There is no
proposal under the consideration of
the Government of India at present
to export Indian films to Pakistan

(b) Does not arise,

(¢} The Government of India have
not so far formally approached the
Government of Pakistan to lift the
ban on the import of Indian films in-
to Pakistan

(d) Does not arise.

SHRI MUKHTIAR SINGH MALIK-
The question 15 not so simple as 1t has
been made out in the reply by the
hon Minister, Before going into the
depth of the seriousness of the prob-
lem 1 would like to know from the
hon Minisler the policy of the Guv-
ernment n regard to export of Indian
films to other countries. Are the
Government exporimg Indian films
io other countuies? If so, why is it
that they are not taking up this ques-
tion with the Government of Pakis-
ton as well?

SIIRI L. K. ADVANL This qucs-
fion 1s not vrelated {o the general
question of exports The Government
of India have nol banned the export
of Indian films to Pakistan. Under
the import policy of Pakistan, they
have placed a restriction on the im-
port of Indian films to Pakistan. So
fur as we are concerned, we would be
happy if there is an exchange of
flims between India and Pakistan, I
may mention to the House that in
fact in the year 1974-T6 during the
trade talks that we had with Pakistan,
this matter was raised that we could
exchange films between India and
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Pakistan, But the response of Pakis-
ten was in the negative. Therefore,
there was no purpose in proceeding
with it. Later on, when the External
Affairs Minister visited Pakistan, this
matter was incidentally referred to
and the Extermal Affairs Minister
expressed our willingness to exchange
films with Pakistan. He even sug-
gested that we could start with Pun-
jabi films, because the Punjabi films
produced in Pakistan are better.

SHRI MUKHTIAR SINGH MALIK:
I have not been able to understand
what is the harm if the hon. Minis-
ter could enable the different count-
ries to have export of Indian flms.
However, as I had already stated, it
1s not so simple, It is a serious prob-
lem, We are not concerned only with
the export of films to Pakistan. Now
the Indian films are being smuggled
mnto Pakistan and are shown there,
without paying a panny here and
without purchasing our films, So, the
Government of Indla are incurring
losses, not only in regard to Pakistan
but in regard to various other count-
ries as well,

MR. SPEAKER
the question.

Please come to

SHRI MUKHTIAR SINGH MALIK:
If you had not intervened, I would
have finished by now. 1 was about
to put the question. Now the Indian
films are being smuggled to Pakistan
and various other countries, and the
Government of India are incurring
huge losses. If only we had approach-
ed Pakistan mnd the other countries
to which our films are being smug-
gled and put a stop to this, we would
have earned a huge amount by way
of foreign exchange. So, I would like
to know from the hon. Minister whe-
ther the Government is going to look
into this problem to avoid future
losses and whether they will inmitiate
talks with the Government of
Pakistan in the matter

SHRI L. K. ADVANI: Govern-
ment is aware of this fact. In fact, we
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have seen a large number of press
reports, pointing to the popularity of
Indian films in Pakistan, saying that
there is a craze for Indian films in
Pakistan, so much so, according to
reports, video-tapes of Indian  films
are clandestinely shown in warious
places, So far as this Government is
concerned, as I said, we would be
very hapy to have exchange, of films.
This is now being done under the
import policy of Pakistan, where many
people believe that the Pakistan film
industry cannot thrive if the import
of Indian films to Pakistan is permit-
ted. It is for them to decide this
question.

ot T FFE AT ;oA ST F
ol Famr & wrdg feed fagey &
ot GO § AR e ¥ ot wgi feed
T & 1 3o & S fred gt & STy
o w7 # fag feew a2 a8 &=
gHT &, 98 IA%! auar g fp SaH wEr
il defa F faudm #1E gqw
ar «igt & s o foed T § s
#r FEr E FAT I fau o dAT §1E
FT 5 FIEECAT AT § 1 s g
FIE @A FrEEar g7
MR. SPEAKER: The question does
not arise.

=t T AR AN ¢ ATIE HEIET,
TH W &7 qgq A g @ |
MR. SPEAKER: The main question
is about export. The question of
censorship does not arise.

=Y TrerEsit © 5T (AR Har qrtEET
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Time taken in Broadcasting of Pro-
ceedings of Shah Commission

*312. SHRI EDUARDO FALEIRO:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) how much time was consumed
by the proceedings of the Shah
Commission in the total broadcasting
hours of AIR by now; and

(b) what are the reasons for
allotting this amount of broadcasting
time?

I

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI L. K.
ADVANI); (a) A study of the four
major English news bulleting broad-
cast from Delhi 810 am., 2 pm. €
pm, and 9 p.an. between Aprﬂ 1977
and February, 1978 has shown  thal
824 mts. representing 6.03 per cent of
the tota] broadcast time of these bul-
letins, were devoted to the proceedings
of the Shah Commission and  allied
matters. In addition to the coverage in
the news bulletins, daily 10-minute re-
views of the Commission’s hearings are
broadcast in Hindi & English when the
Shah Commission holds ifs public
hearings, These are also relayed by
some of the Regional Stations.

(b) The time allotted and the cover-
age of these proceedings have been on
the basis of the news value and the
great deal of public interest in the re-
velations pertaining to the excesses of
Emergency,

SHRI EDUARDO FALEIRO: 1t is
seen that a very substantial time is
given to the proceedings of the Shah
Commission and the reason given by
the Minister is that this is on the basis
of the news value and the great deal
of public interest in the revelations
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pertaining to the excesses of Emergen-
cy.” I would like to say that the re-
sults of the recent elections have shown
that people are hardly or not at all
interested in the socalled revelations..
(Interruptions). In view of this, why
should not the Minister substantially
reduce the amount of time given 10
the proceedings of the Shah Commis-
sion or altogether black them out
from the news?

SHRI L. K. ADVANI: These .aews
are not based upon any kind of electo-
rate consideration. So, the results of
elections are irrelevant.

SHRI EDUARDO FALEIRO: What
are the criteria or the materials upon
which the All India Radio assesses the
news value of public interest? I ask
this because atrocities against Hati-
jans, disturbances of law and order
are not given proper coverage in All
India Radio, Recently, ag late as on
9th of March 5 Harijan boy was whip-
ped in Dharwar, Samachar carried the
news but the All India Radio did not
carry the news at all, So, how do vou
assess the news value?

SHRI L. K. ADVANI: 1 have already
indicated the criteria of news wvalue
and public interest. That is not frue.
The news about atrocities on Hari-
jans or on weaker sections have been
adequately covereq by this media.

PROF, DILIP CHAKRAVARTY: I
would like to put to the hon. Minister
whether he is aware of the gredt in-
terest taken by the people of India all
over the country and . the concern
shown about the atrocities committed
by Mrs. Indira Gandhi and whether
he is also aware that the people are
interested to know more about the
Shah Commission’s reports and find-
ings.
whether he is aware of the grievances
of the people that only 6.03 per cent
of the total time of the broadcast has
been given to it by the ALR.

SHRI L. K. ADVANI: T would plead
with the House that AIR and Doordar-
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I would further like to know ~
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shan are not the only media in ihe
country, Of course, they are with ihe
Governmeni{. There are other media
also in the country, like, the press, If
one were to see the amount of publicity
given to the proceedings of the Shzh
Commission, that would be a reflection
f-‘f the interest of the people in general
in t{le proceedings of the Shah Com-
mission.

SHRI K. LAKKAPPA: For the last

one year, we have been observing that

All India Radio and Doordarshan have
bgcome a partisan instruments, some.

times calleq the All Advani Radio....

(Interruptions). They are making use
of AIR and Doordarshan as a partisan

machinery, showing partisan attitude,

not reflecting the real problems aof the -
country, the real-interest reflected by

the poor people and even by harassing

Harijans and other weaker sections of

the people.. (Interruptions). Even the

speeches made by Opposition members

have been blackeq out, They are using

this mass media for the Janata Party

propaganda. . . (Interruptions). This is

a charge against the Ministry, When

they came to power, they made o

against the previous Govern-

ment about AIR and Doordarshan....

(Interruptions). You better go to

Chambal Valley. (Interruptions). In
view of this, whether it is a fact that

this All India Radio and Doordarshan
(Interruptions) are propagating their
policies to undermine the Opposition
and not giving full time and coverage
for the real problems of this country.
So, I put this question whether it is
not a fact....(Interruptions).

SHRI L. K. ADVANI: There is no
question. . ..

(Interruptions)

I would like to affirm with all the
emphasis at my command that there
is no quota of evidence that.can be
provided by anyone to show that the
All India Radio....

(Interruptions)
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But this Government is proud....
(Interruptons)

MR. SPEAKER: Don't record any-
thing other than the Minister's ans-
wer.

SEVERAL HON. MEMBERS:* Mr.
Speaker Please answer this question.

(Interruptions)

Why don't you allow him to answer
thig question?

(Interruptions)

SHRI L. K. ADVANI; This Govern-
roent is proud that cven before our
commitment about granting autonomy
t0 the Radio 15 implemenied, we have
Aried t0 see that even while 1t is a
Government Department, it 15 never
.sed as an instrument of partiasn pro-
paganda.

(Interruptions)

DR. SUBRAMANIAM SWAMY: I
would like to ask the Minister that, in
view of the widespread interest in ihe
Shah Commission and in view of the
fact. ... (Interruptions) I would like to
ask the Minister in view of the wide-
spread interest in the Shah Commis-
son and in view of the facl that it 15
a fact finding Commussion and in view
of the international precedents in co-
verying such events as Watergate, Nu-
memberg and s0 on, whether he wouid
consider at the crucial stage, to have
a live broadcast over television of the
Shah Commission.

SHRI L. K. ADVANL: Sir, thijs 15
not the first time that this suggestion
hag been made. From the very begin-
ning. this kind of suggestions have
been there and the Government has
trieg to gpe that its position is correct.

o} ¥u7 W@ O gy P,
Mot o Fifaew Aa@ qor AW
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agw § afer gardr s efean et
& fareros ey § W srader firrae
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T § WY gORT ®1 &% quy fear
wrar &1 & A Adt ot & qeAr
wrgan ¢ % & ag aoma f& gf= widh
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WY aar qrET &1 e awy faaraan ?
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& f& gowre 7 ot wegr wrw fwar §,
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MR. SPEAKER; That 1s a suggestion,
If you want to answer i, I have nd
objection,

At W wow wawet | can answer it
¢ qw w7 wma w7 fwwEa
AR IR W o g WK oA w
Afgwfeat w1 1 wg1 g fr § 7w 37
F e 9% g & R FE 9% ww fag
swwdw 7 safa a8 g wiizo
THIAT W7 §TAT T 7 T 3F 7%
# 1 it 9 A gRza w1 @
yfigy wrox o forgr 7 &, AAY
fosrad «tai 7 qf Wy = 24

SHIR] V. KISHORE CHANDRA S
DEO: The hon, Mimster has  just
mentioned, as also the other Members
of the Janata Parly, that people are
interecled to know about the atrocitics
that were committed during Emer-
gency 1 certminly agree that people
may be intercsted in knowing about
the atrocities Dut in the broadeast
gbout Shah Commission proceedings,
only half-truths and fictitious things
arc given. I would like to know from
the hon. Minister whethcr he is in
collusion with Mrs Indira Gandhi in
her campaign for evoking sympathy

femrgmtnFar fygaa &

*Not recorded.
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towards her from the people of this
. cpuntry or whether he is trying to use
this as g facade to cover the deficits
of the Junata Party during their last
one year's rule.

MR, SPEAKER: He is asking whe-
ther you are in collusion with Mrs.
Indira Gandhi....

SHRI L. K. ADVANI: I am not.

MR. SPEAKER: You gre pnot. Now,
the Question Hour is over.

WRITTEN ANSWERS TO QUES-
TIONS

Integrated Development Project for
Villages

%#313. SHRI DURGA CHAND: Wil
the Minister of PLANNING be pleas-
ed to state:

(a) whether Government contem-
plate to formulate area planning for
cluster of villages in the country;

(b) whether the Planning Commis-
sion are undertaking or propose to
undertake a comprehensive survey of
different requirements of villages in
different States;

(e) whether the Central Govern-
ment have asked the State Govern-
mentg to send their proposals regard-
ing the requirements of their villages
:or considering the same on priority

asis;

(d) if so, the detalls thereof;

(e) whether Government propose
to bring out a paper on integrated
development projects for villages;
and

(f) if so, the details thereof?

.

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) to (1). The
programmes for Rural Development
ang comprehensive area planning will
be indicated in the Five Year Plan

. 1978—83 which ig at present in the

draft stage. A Working Group has
been constituted by the Planning Come
mission to draw up detailed guidelines
for Block Level Planning, The report
of the Group is awaited.

yova ¥ ufawfdl & darem ¥ ofy
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Investment for Coal Production

*315. DR. VASANT KUMAR PAN-
DIT: Will the Minister of ENERGY
be pleased to state:

(a) whether the Coal India Ltd.
has reduced {he tolal inveitment tor
coal production during the current
year;

(b) if so, the details thereof; and
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(c) what steps Government have
taken to bring up the production of
coal in the country and to build up
buffer stock for the year 1978?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
No, Sir;

(b) Doeg not arise,

(c) Since nationalisatiop there has
been a steady investment by the Gov-
‘ ernment in the coal industry. This
has helped in raising the coal produc-
tion from the level of 78 million ton-
nes in 1973 to an expected level of
11.5 million tonnes in 1977-78. During
the period April, 1977 to February,
1978 the total production of coal has
been 90.7 million tonnes. The stock
of coal at the pithead as on lst March
1978 is around 11.70 million tonne§,
showing an increase of about 2 million
tonnes over the stock of the previous
two months and this proves that the
stock of coal is adequate to meet the
demand. Production programme for
1978-79 has been placed at 113 mil.
Hon tonnesy

Number of Comperes in T. V, Station,
Delhi

#¥316. SHRI DHARMA VIR VA-
SISHT: Will the Minister of INFOR-
MATION AND BROADCASTING be
rleased to state:

(a) the total number of comperes
with rural background, training in
Agriculture and Urban background at
the Krishi Darshan Programme at the
Delhi T.V. Centre; and

(b) the steps taken to improve the
aspect generally of conducting the
Programme?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L, K. ADVANI): (a) There are in
{otal 15 comperes with rural/urban
background and training in agricul-
ture for the Krishi Darshan Pro-
gramme at Delhi TV Centre.
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(b) Effortg are continuously made
to ensure best talent with the objec-
tive of effective communication keep-
ing in view the voice and presenta-
tion by the comperes.

TS UK FITLY, FIAGY
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Import of Fuel for Tarapur Plani

*310. §HR] C. K CHANDRAP.-
PAN: Will the Minister of ATOMIC
ENERGY be pleased to state:

(a) how far the fuel for Tarapur
phnteou!dbnimpomdtokuguu
plant going and detally thereof:

(b) in view of the U.S, Legislation
placing striet control on nuclear ex-
ports, what will be the gttitude of
Government towards international
safeguards on nuclear plants;

{c) whether Government have
tried to get nuclear fuel from any
other country; and

(d) if so, the details thereof?

THE PRIME MINISTER (SHRI
MORARJI DESAD): (a) The agree-
ment is operative throughout the life
of the Tarapur Atomic Power Station.

(b) The legislation on the subject
has become public law in the United
States, There ig no change in the at-
titude of the Government of India
towards international safeguards on
nuclear plants

(e¢) No, Sir.

(d) Does not arise.

Sluggishness in Investment

*320 SHRI K. LAKKAPPA;

DR, LAXMINARAYAN
PANDEYA:

Will the Minister of INDUSTRY be
pleased to state:

(a) whether he is aware of reports
of sluggishness in investment and
consequent retarding of industrial
growth in 1978;

(b) if so, the reasons therefor; and
(c) steps being taken by Govern-
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THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): (a)
o (c), Some reports have sppeared
regarding sluggishness in investments.
However, as pointed out in the Eco-
nomic Blll'?ﬂf 1978-79, there is little
evidence that industrial investment is

actually sluggish,

Various measures have been taken
up by the Government to promote
‘industrial Investment within the
framework of the Industrial Policy
Statement laid on the Table of the
House on December 23, 1977. Thus,
Plan Expenditure in 1978-79 is being
stepped up by 17 per cent over 1977-
78. ‘The expenditure on rural, vil-
lage and small industries in the an-
pual plan has been stepped up by
Investmentg in
the power, coal, cement and oil indus-
tries, among others, are being stepped
up. Further, fiscal and monetary in-
centives have also been announced in
the recent budget for Investment.
Thegg include lowering of the interest
rates, incentiveg for investment for
new equity issues, higher depreciation
allowance for workers' housing, re-
duction of customs duties on certain
items of machinery, ete,

Central Assistance to Madhya Pra-
desh in Fifth Plan

*321. SHRI PARMANAND GOVIN-
DJIWALA: Will the Minister of
PLANNING be pleased to state:

(a) the total amount of the con-
tra]l assistance to the States based on
Gadgil formula given in the Fifth
Plln;

(b) whether one of the ingredients
of the Gadgil formula for allotment
of central assistance is specia] prob-
lem of the States and further the
State of Madhya Pradesh has not re-
ceived any centra] mssistance under
this head during the Fifth Plen;

(c) whether the State of Madhya
Pradesh has a special problem with
regard to tne uplifiment of all abori-
ginals,
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(d) whethey thm Was an uchm.p
of letters between the Chisd Minlster
and Vice-Chairman of the Planning
Commission sincg Madhya Pradesh
hag not received any central assis-
tance on account of :pechl problems;
and

(e) it so, the outeome thereof?

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) The total
allocation of Central amsistance
the States on Gadgil formula for I.he
Fifth Plan, 1974-75 to 197778, is Rs.
3827 crores.

(b) Yes, Sir.

(c) Yes, Sir, but substantial assis-
tance for dealing with this problem is
being given out of the special provi-
sion for tribal areas; this assistance
ig over and above the assistance avail-
able under the Gadgil formula,

(d) and (e). The State Chief
Minister had requesteq Deputy Chair-
man of the Planning on to
make an allocation for Madhya Pra-
desh out of the Central assistance re-
served for special problems. It was
explained to the Chief Minister that
Madhya Pradesh was not eligible for
such allocation,

Harassment of Newspapermen

*322. SHRI V. A, SEYID MUHAM-
MAD: Will thg Minister of HOME
AFFAIRS be pleaseq to state:

(a) whether Government are aware
of the reported statement of Mr, D. R.
Zirliana, news editor of “Mizoaw” in
“Times of India” dated 3rd February,
1878 that there is considerable harass-
ment of newspaper men even after
Emergency and the only difference is
that during the Emergency, Emer-
gency lawg were used but now Indlan
Pe:nl Code provisions are being used;
an

(b) the stepg Government propose
to take to put a stop to this hatess- '
ment?
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THE MINISTER OF HOMEAYFAIRS ~

(SHRI CHARAN SINGH): (a) and
(b), There is ho harassment of jour-
palists {n Mizoram. According to in-
formation received from the Govern-
ment of Mizoram, criminal proceed-
lhgs were instituteq against publi-
shers and editors only of two jour-
nals in Mizoram ang they are at pre-
sent subjudice.

Couoessiony for seiting wup of Minl
Cemeny Plants

*323. SHRI K A, RAJAN: will
the Minister of INDUSTRY be pleased
to state:

(a) whether it is a fact that Gov-
ernment have decided to allow some
concessions, including exemption from
the purview of Cement Control Order,
and rebate on excise duty, for setting
up of mini cement plants; and

(b) if so, the detailg thercof?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): (a)
and (b). Mini Cement Plants with a
capacity upio 60 tonneg per day are
exempted from Cement Control
Order, 1867 for purposes of price and
distributron. Such plants are also
eligible for a rebate of 25 per cent in
excise duty along with large with
large size plants. Government are
presently examining what additional
concessions would be necessary for
encouraging the setting up of mini
cement plants,

Supply of Coal to Cotton Texille Mills
in Northern India

%324 SHRI SHYAM  SUNDER
GUPTA: Will the Minister of ENER-
GY be pleased to state:

(a) whether there is inadequate
and irregular supply of coal to Cotton
Textile Mills in Northern India;

(b) whether coal quota of Cotton
Textile Mills have been cut by 40 per
cent in the Northern India whereas
there is acute power shortage |in
Northern India;

(c) if so, the reasons therefor; and

(d) its effects on cotton clofh pro-
duction?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
There have been occasional come-
plaints about the inadequate supply of
coal to Cotton Textile Mills in Nor-
thern Indiz even though the overall
coal supplies to Textile units during
the period April, 1977 to February,
1978, have averaged at 2.01 lakh ton-
nes per month against 1.89 lakh ton-
nes duirng the corresponding period
of last years.

(b) to (d). Do hot arise.
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m::mumm
sories Delki Municipal Corpora-
tion automeblly werkshop

2888. SHRI O. P. TYAGI: Will the
Minister of HOME AFFAIRS be
plessed to gtate:

(8) whether the Delhi Municipal
Corporatipn, Automobile ‘Workshop at
Jhandewalan made gn irregular pu:.
chase of parts and accessories worth
Rs. 19.2 lakhs during the years 1968.
69 ang 1968-70;

(b) what action has been taken
against the defaulting officials for this
lapse; and

(¢) the steps taken to curb the oc.
currence of such defaults?

THE MINISTER OF STATE IN
THE MINISTER OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)
to (c). According to avaflable infor.
mation, some objections were rajsed
by the audit party regarding the pur-
chase of stores made by the Jhande-
walan gutomobile workshop during the
Years 1968-80 and 1069-70 amounting
to Rs. 10.23 lakhs for repairs of trucks,
The Municipal Corporation of Delhi
are examining the gudi -
ther action, if hmlr;.“?mn:e
taken affer the examination is com-
pleted.
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Loss suffered by Ooxl Dndwsiry

2889. SHRI NARENDRA SINH:
Will the Minister of ENERGY be
pleased to state:

(a) whether Ilabour unrest and
widespread strikes and lock-outs have
adversely affected the economy of coal
industry; and

(b) if so, the total loss suffered by
the industry during the current finan-
clal year?

THE MINISTER OF ENBERGY
(SHRI P. RAMACHANDRAN): (a)
and (b). While the number of strikes
in the nationalised coal industry re-
gistered an increase during 1977-78
as compared to the previoyg year these
did not have any serious effect on the
economy of the industry. The loss of
production of coal on acount of these
strikes in the mines of coal India limi-
ted during April to December 1077
has been estimated to be 296 lakh
tonnes against the total production of
about 624 lakhs tonnes.

Loss suffered by NTC im M.P.

2890. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of INDUSTRY

be pleased to state:

(a) whether Government have re-
ceived complaints egainst National
Textile Corporation Ltd, Madhya
Pradesh;

(b) whether Government are also
aware that the National Textile Cor-
poration in Madhya Pradesh, is runn-
ing at a loss; and

(c) if s0, steps that are proposed to
improve the same?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITD): (a) Yes,
Sir,

(b) Yes, Bir.

(c¢) Important steps being taken to
improve the working of the mills run
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by the National Textile Corparation
mﬂhn?nduh)l..ﬁ.mll fol-

() modernisation/renovation  of
the machinery;

(i) rationalisation of work loads
and labour force;

(lii) bulk procurement of raw
material on centralised basis;

(iv) diversification in the pattern
of production.

(v) changes
strategy; and

(vi) techno-economic survey of
selected mills.

in the marketing

Official Language Department in
Minlstry

2892. SHRI ROOP NATH SINGH
YADAYV. Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether Official Languages De-
partment in hig Ministry was created
on the day emergency was proclaim-
ed in the couniry;

(b) whether i1n view of the provi-
sion made in Section 3(1) of Official
Languages Act, 1963 (as amended) it
is necessary to continue this Depart-
ment when emergency has been lift-
ed;

(c) whether it is proposed to hand
over the charge of Official Languages
Department to the Home Secretary as
before; and

(d) if so, when its charge is likely
to be handed gver to the Home Sec-

2-4-1074. After considering the miwt-

ment had no concern with the Emer-
gency.

(b) Yes, 8ir If the Department of
Official Language is wound up, the
programmes to increase the use of
Hindi in the Official work according
to the resolution adopted on 18-1-1988
by both the Houses of the Parliamet
would not be implemented properly.
Further the compliance of Official
Language rules issued on 288-1076,
Hindi teaching to Central Govern-
ment employees etc. would alse
became difficult.

(c) and (d). No such proposal is
under consideration of the Govern-
ment,

Retired Military Officers for Civil
Employment

2808. SHRI K, T. KOSALRAM: Will
the Minister of DEFENCE be pleased

(a) the number of retired officers
from the Military sponsored for civil
employment by the DG Resettlement
in 1977,

(b) how many of them were pro-
vided with jobs; and

(c) how many were sponsored for
employment in Scheduled Bankg and
how many were provided with such
employment?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) 885
(b) 257
(c) Sponsored 243
.. Employed 14 . .
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Mizni Coment Plants
2504 SHRI SUSHIL KUMAR
DHARA:
SHRI VAYALAR RAVI,

Wil the Minister of INDUSTRY
be pleased to state:

(a) names of 43 potential stes in
19 States (State-wise) for the estab-
hshment of Mini Cement Plants,

(b) what are the time targets for
respective land acquusition ang com-
missioning,

(c) by when they will come to the
stage of commercial production from
their respective experimental produe-
tion stages, and

(d) when the team of experis will
vimt West Germany to know technical
details of Mina Cement Plants?

Statement

MARCH 15, 1978
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THE MINISTER OF STATE IN

THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI): (a)
Names of the 43 potential sites in 19
Statey for setting up of Mima Cement
Plants as identified by Cement Re-
search Institute are given in the en~
closed statement.

(b) and (c). The Cement Regearch
Institute is preparing 2 Detailed Pro-
ject Reports and 5 Feasibility Reports
covering T of these Sites Land ac-
quusition and other steps would follow
after the projects are sanctioned,

(d) The gquestion of importing tech.
nical know-how will be decided
after evaluation of the avaiable n-
digenous technologies for setting wup
minicement plants.

Statement shounng Selecied Sitas for Mins Comunt Plani

Sl Name & Location of the depomt

No.

Reserves 1n Milhion
tonnes

Andhra Pradash

1. Emboy (RF) and hand: heyapalle Kurnool Dutrict . 11

2 Piudugurala (RF) Guatur District
3. Sulurpet Nellore Dustnet .,

. . 76

. . +  Suffiuent for mum
white cement plant

4 Kasturpall Kodangal Taluk Mehboobnsgar Dstrict . . . so0

Arunachal Pradesh
1. Ddwng . . .
Assam
1 Gamampam . . . .
Manspur
1. Ukbhrul . . . N . .
9. Hungdung . . ' .
Maghaloya
1. Darrang-Era-Anang . . .
2, Sutnga . .. .
3 Syndas . e e .

. . . . 43

. . . « 43

s v v e 57
. . . + 2 Bg

« 47T
. . . « B
. . B « 100

e—————



45 Wrikten Anmoers PHALGUNA 34, 1899 (§AKA) Written Answers 46
& Location of the Reserves in Mallion
va.'. Name deposit in
Biker -

1. Raulis-Chushatia Rohtas Dutrict . . e » . . 10 8 wnferred
2. MM’OWM - . . . . . G-SMFM

3. Kurkuta Rebgera HagambaghDwtnet . . . ., 6 ounferred
Gugarat

1. Pasuval-Diwapia Banasksotha-SabarkanthaDstnct « . . 10 partly proved

2. Karamud)-Funia Banaskantha-Sabarkanths . ' . . « 15 o nferred
Himachal Prodesh

1. Sataun-Bhatrog-Nadr-Dadus-Kyan Surmur Dustnct e« » 140.0 wnferred
2. Largs Mand: Dutrict ¢« & e« 8 4« s « 4 1000 mferred

Jammu & Koshmer

3. Manssbat, BaramullaDustrict « <« o o ¢ . o 435 odcated

2. Kunan, Baha Gund Baramulla Dustrict . . e « 4.7 inferred

3. Salal Udhampur Dutrict . & = . . . . « 10.0 inferred
Karngtak

1. Yah North Kanara Dutnict « ¢ e & » =+ o Boprovd

2. Aurwad, Manapur, M, , Mudhol, Belgaum Datnict. « Substantial

1 Hmyur Chitradurg Dastrict. e e e Substantal proved.
Kerala

. Vembacad PalghatDutnet. o« . . . . . . zcpoved

o, KadalundiKomkodeDutnet, o » & o o+ . . Notknown
Modiya Pradesk

1 Ramnagar Satna Dustnct, . . = . . 13 © proved

4. Dana-Babe, Ramsaluya DamohDatncts &« . o+ . . 376 proved

3 Bagh-Manawar Dbar Dustnct ' . . . 5 45 proved
Moherashira

I, PardiNandedDwtnet .« o+ , . . . . 1 § proved

%, Sangods, Awarpur Chanda Dutrict | . ” « ¢ . 31 o partly proved
Onssa

1. Gatitsnagar Tikamtoli, Kujurtoll Sundergarh Dutrxt. « . 2 0 proved.
2. Largberna Sundergarh Dmtrict . . . D . + 1 o proved,
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ﬁlt Name & Location of the deposit M&m
Rejusiben
i. Dabok Udaipur Distracs. . . R . . . . 40,0 proved
2. Murthals-Kivarli Sirohi District . « . . . 0,0 proved
3. Neem-ka-Thans Sikar District . s e s « 475 partly proved
Nagaland
t. Nimi . . .« « « . « . s + 4420 inferred
Tomil Node
1. Thatchankurichi R. F. Trichinopoly District « +« 1+ s 5.0proved
2. Pallakkapalaiyam Salem District . . e e+ . 9.2 proved
3. Talaiyuthu Tirunelvali District, . N M » - + 5.0 proved
Utier Pradesh . . .
1. GChorapitti Hills Dehradun District « e« s . 12,0 inferred
Wast Bengal
t. Jabarban, Ichatu-Puruba District . .« « . 1.0 partlyproved
2. Hansapathar Purulia District. . . ' . . . 2.0 proved

Purchase of Tankers by S.CL

2895. SHR] C. K, JAFFER SHA-
RIEF: Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state;

(a) the number of large sized tank-
ers for movemrent of crude which have
been purchased with World Bank loan
by the Shipping Corporation of India
and have been given on charter to
various oil companies;

(b) what js the amount spent on
these vessels;

(c) what has been their percentage
utilisation’ since their purchase; and

(d) whether these ships can be sub-
chartered to other parties and if so,
to what extent have they beem sub-
ohartered to increase their earnings?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF

AND TANSPORT (SHRI
CHAND RAM): (a) and (d). 4

tankers of about 88,000 DWT each
were purchased with World Bank loan.
The tankers are on 18-year time char-
ter with Indian Oil Corporation in
accordance with the terms and con-
ditions of the loan. In view of this,
part (d) of the Question does not
arise.

(b) The price of each tanker was
Japanese Yeng 5000 million.

(c) The tamkers are being fully uti-
lised for transport of crude imports
for our refineries.

Persons arrested for Emergency
Excefists

2808. DR. SARADISH ROY: Wil
the Minister of HOME AFFAIRS be
pleased to state:

(a) the number of persons arrested
for the emergency excesses during
the last six months; and

(b) the details, State-wise?
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THE MINISTER OF BSTATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)
and (b). Since Emergency excesses do
not mecessarily constitute penal offen-
ces, the question of arvest of all those
guilty of such excesses does not arise.
However wherever any specific offence
has been committed the law entorce-
ment agencies are taking appropriate
action including arrest according to
law.

Scientific and Technical Co-operation
botween Indis and Syria

2897. SHRI K. PRADHANI: Will
the Minister of INDUSTRY be pleased
to state:

(a) whether it is a fact that India
and Syria have signed an agreement
on Scientific and Technical Coopera-
tion 1ecently, and

(b) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMAT] ABHA MAITI): ()
Yes, Sir. An agreement on Scientific
and Technical Cooperation was sig-
ned at Delhi between the Union
Minister of Industry and the Syrian
Minister of Indusiry on 16.2-78

(b) The agreement covers ‘our
major areas of Scientific and Techni-
cal Cooperation viz:—

(a) Mutual grant of scholarships
for studies and specialised training;

(b) Exchange df experts educa-
tionists, technicians, scientists, re-
search workers and exchange of
scientific and technical information
and documentation;

(c) Joint promotion of studies and
schemes for the develepment of the
two countries, organisation of bi-
Iateral scientific and technical semi-
nars and courses covering subjects
of interest to both the countries;

(d) Joint jdentification of scienti-
fic and technical problems, fermula-

fields, and exchange of experiences
and know-how resulting therefrom.

Annuity of Nawab of Murshidabad

2868, SHRI SASANKASEKHAR
SANYAL: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) the total accumulated amount in
the hands of Government due to with-
holding the political annuity pension
g:the“ilawab Bahadur of Murshids-

d;

(b) whether Government have con-
sidered the desirability and feasibility
of using that amount for converting
the Nawab Palace and its campug into
a national educative institution?

THE MINISTER OF BSTATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)
After careful consideration of all as-
pects of the matter, the Government
of India decided to discontinue the
payment of annuity after the death
of Syed Waris Ali Meerza, the last
Nawab of Murshidabad, on 20th
November, 1860, The question of
accumulation of gny amount on this
account does not, therefore, arise.

(b) Does mot arise.

Appointment in CLS.F.

2899, SHRI NIHAR LASKAR: Will
the Minister of HOME AFFAIRS be
pleased to state the number of defence
service personnel appointed in  the
Central Industrial Security Force in
1977 in different ranks as Comman-
dant, Deputy Commandant, Sub-Ins-
pector and Assistant Sub-Inspector?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL):
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re-employment basis during the year
1977, The break-up is as under:—

(a) Commandant . R .
(b) Inspectors . . . a8
{c) Sub-Inspectors . . . 21
(d) Asstt. Sub-Inspeciors B 26
Other ranks . . . 189
Torar . . . 268
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2001, SHR1 SUKHENDRA SINGH:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether it is a fact that the
Bharat Heavy Electricals Limited have
increased the capacity for manufac-
turing sugar ang power plants in the
country; and

(b) if so, what ig the installed pro-
duction capacity of BHEL in respect
of such plants and the precise nature
of such plants to be manufactured by
that company?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMAT] ABHA MAITI); (a)
and (b). BHEL do not manufacture
sugar plants. They manufacture equip-
ment, inter alia, for therma] wnd hy-
del power plants. It has not increa-
sed the capacity for manufacturing
hydel power plants in the recent
years, As regards thermal power
generation equipment, it comprises of
turbo sets and boiler. While there
has been no increase, as such, in the
capacity for manufacture of turbo
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sets BHEL would be in a position to
thermal

against 210 MW  being pro-
duced hitherto which would also
result in its being able to produce
thermal power plants of higher capa-
city in aggregate terms. The capa-

Therma] sets

Hydro sets

Boilers
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Around 1000 MW of various ratings.
They constitute aroung to 15 to 20
numbers on an average

Being expandeq to 2500 MW and
would correspond to a production of
87,000 MT per annum by the end of
1978.

Electricity in Ladakh

2903, SHRIMATI PARVATI DEVI:
Will the Mmister of ENERGY be

pleased to state:

(a) the present availability of elec-
trieity in Ladakh; and

(b) the steps taken to augment the
electric supply in Leh?

THE MINISTER OF ENERGY
(SHR1I P. RAMACHANDRAN): (a)
About 2MW of installed capasity for
power generation is presently avail-
able in Ladakh.

(b) To augment the electric supply
in Leh, the work on the Stakna Hydel
Project 1s already in progress. A
number of micro hydel schemes are
also under investigation.

Advertisements to Small Newspapers
by D.AV.E.

2004. SHRI SURENDRA BIKRAM:
SHRI VASANT SATHE:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state whether Government propose to
give relaxation to small newspaperin
the minimum ceiling of circulation
fixed by the DAVP in the matter of
advertisements so that these could be
encouraged; if so, the details thereof?
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THE MINIBSTER OF INFORMA-
TION AND BROADCASTING
(SHRI L. K. ADVANI): The Adver-
tising Policy of the Government al-
ready provides for relaxation jn the
minimum paid circulation to certain
categories of small newspapers/peri-
odicals. No further relaxation in this
regard is umder consideration.

Working group on Tribal Development

2905. SHRI RAM BERWA: Will the
Minister of HOME AFFAIRS be
pleased to state:

(a) whether the working group on
tribal development and for fast and
effective development of the tribal
areas has submitted its report;

(b) it s0, the main recommendationg
thereof; and

(c) the gteps taken to implement
the same?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAI(RS
é&lﬂgx DHANIK LAL MANDAL): (a)

o, Sir.

(b) and (c). Do not arise.

Kiectrification of villages in Purmea
District, Bihar

Ll

2006. SHRI HALIMUDDIN AH-
MED:

SHRI YUVRAJ:

Will the Minister of ENERGY be
pleased to state:

(a) the progress of electrification
of villages of Purnea and Katihar
districts of Bihar;

(b) whether the progress of such
scheme i35 below the achedule; and

(c) if so, the reasons for the delay
angd the steps proposed to be taken to
Tulfll the schedule target?

THE MINISTER OF ENERGY
{BHRI P. RAMACHANDRAN): (a)
The progress of electrification of vil-
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lages in Purnea and Katihar districts
of Bihar is given belowi==

Total No. No. of

of villages
inhabited eloctrified
villages s
$1-3-1977
Purnca . . - 2,493 194
Katihar . . . 1,239 195

(b) and (c). Electnfication of vil-
Iages in North Bihar, including Pur-
nea and Katihar districts, has been
slow generally, due to its geographi-
cal conditions, lack of communication
facilities, 1nadequate transmission/
distribution network in the area, lack
of load development etc.

Greater attention is now being
given to areas where the progress is
slow. Loan assistance on soft terms,
for electrification in such areas is be-
ing given by the R. E. C, under the
Minimum Needs Programme, and also
under their normal programme.

Seminar on Nem-aligned News Fool

2007. SBHRIMATI PARVATHI
KRISENAN: Will the Minister of
INFORMATION AND BROADCAST-
ING be pleased to state:

(a) whether it Is a fact that a
semmar on “Non-aligned News Pool”
was conducted in New Delhi recently;
and

(b) 1t so, the details and Govern-
ment's reaction thereto?

THE MINISTER OF INFORMA-
TION AND BROADCASTING
(S8HRI L K. ADVANI): (@)
and (b). A Seminar on the Press
Agencies’ Popl of Non-aligned count-
ries was organised by the All Indla
Newspaper Editors® Conference on
llml'elmun 1978. Various aspects

ected with the pooling of news
remmd exchanging Tegional
news of interest amonst the Non-
aligned and developing countries are
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reparted 19 hyve been discussed. Bome
of these aspetts are to be discussed at
the forthcoming second meeting of
the Co-ordimation Committee of the
Press Agencies’ Pool of Non-aligaed
countries of which India is the Chair-
man and which is to be held in Jak-
arta in the first week of April, 1078,

of & Panel of Committes
for DX.C.

|

:

2908, SUKHDEO PRASAD
VERMA: the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) whethey Government have ap-
pointad a panel of committee members
to inquire into the various affairs of
Delhi Transport Corperation, Delh,
it #0;

g

(b) the facts thereof and terms of
reference made to such panel to in-
vestigate and report;

(c) whether the terms do not in-
clude an important aspect of DTC as
to how fare structures can be reduced
for jong distant commuters and also
to reduce general fares by resorting to
other economieg 1n DTC, if so;

(d) the reasons therefor; and

(e) the steps being proposed to Le
taken in this regard?

THE MINISTER OF STATE IN-
CHARGCE IN THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): {a) and (b). Yes, Sir.
The terms of reference of the Com-
mittee are given in the attached
statement,

(c), (d) and (e). The Corporation
had already sent its proposals for re-

DTC and private operators operat-
ing under their control, with the
travelling public and suggest mea-
sures for bringing about Improve-
ment therein.

(v) To enquire into the adequacy
or otherwise of the existing system
of public relations in the Corpora-
tion and to make suggestions to en-
sure & good rapport between the
DTC and the travelling public in
general and the student community
in particular.

(vi) To enquire into the present
arrangements for attending to pub-
He complaints and grievances and to
suggest suitable measures for en-
suring expeditious redressal for all
such grievances and complaints.

(vil) To make suggestions for

improving the quality of service in
the private operated buses (as in
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case of A. 0. €. €. buses there is
extreme overcrowding while in case
of buses under kilometrage scheme
drivers are indifferent to picking up
passengers,)

(vill) To enquire into the reasons
fgr the present rate of road acci-
dents by buses of the Corporation
and those operating under its cent-
rol and to suggest measures to re-
duce the same.

(ix) To look into the working of
the DTC workshop, reasons for de-
lay in repairing the buses, arrange-
ments for procurement of stores
and spares and make suggestion
for its improvement.
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Capacity utilisation in thermal plants

2911 SHRI G. 8. REDDI:
SHRI 8. R. DAMANI:

SHRI RAGAVALU MOHAN-
ARANGAM:

Will the Minister of ENERGY be
pleased to state:

(a) whether there has been any
break through in regard to capacity
utihsation in thermal power plants in
recent days,

(b) whether these power. plants
have begun to work above 60 per cent
utilisation;

{c) if not, the reasons tbereof; and

(d) the steps taken to step up capa-
city utilisation and improvement

achieved as a result thereof?
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' tHE OF ENERGY
(SHRI P, RAMA| ): (a) to
{c). 23 out’ of 61 Power Btations of
capacity 20 MW and above have achi-
eved the Plant Loag Factor of 60 per
cent or above during the period April
"T7—February '78. While the National
average of the Flant factor 1n-
creased from 52 per cent in 1975-76 to
B8 per cent in 1976-77, it 18 unlikely
to keep up this figure this year in view
o higher forceq outrage rate of thec-
mal generation umits commissioned
after 1074, long outage of some of the
therma) units,

(d) To getp-up the capscity utihira-
tion of thermal plants, State Electriciy
Boards have been advised.

(1) to flatten the load curves of
the Individual power systems hy of-
fering load promotional incentives
10 off peak consumers,

(2) Monitor closely the perform-
ance of the power stations, Assist-
ance 13 given by CEA jn expedit-
ing repainng/recommissioning the
units under forced and planned out-
age by streamlining the repair
work

(3) Modernise the maintenance
procedures in  thermal power stu.
tions in order to reduce the dura-
tion of planned and forced outages
and introduction of preventive main-
tenance,

(4) Integrated operation of the
different power systemg so that
thermal stationg gan be operated at
high plant load tactor

(5) Formation of multi-disciplin-
ary groups to undertake project re-
novation of the sick units.

(6) BHEL have been urged to
improve the quality and reliability
of the units manufactured in this
country,

(7) A central pool for stocking of
spare parts for imported Russian
and American thermal unity has
been set up and expeditious and

Libera] release of foreign exchange
for Import of spares iy ensured.
(8) BHEL wil] ensure avalability
of gpares for equipment manufactu-
red by them.

(0) Arrangements for supply of
requisite qQuality of coal

(10) Reorganisation of the elec.
tricity supply industry.

‘Theatres bullt by Film Finance
Corporation

2012, SHRI AMARSINH V, RA-
THWA: Will the Minister of INFOR-
MATION AND BROADCSTING be
Pleased to state;

(a) how many theatres in urban and
rural areas have been built up by Film
Finance Corporation 1n various pacts
of the country imcluding Gujarat since
April, 1977; and

(b) what is the programme in the
matter for the year 1978 and 1979 and
the conditions thereof?

THE MINISTER OF INFORMA-
TION AND G
(SHRI L. K. ADVANI): (a)

and (b) The Film Finance Corpora-
tion hag not built any theatregs n
the country so fa1 nor does it plan to
built any theatre on 1ts own. It 1s,
however, plannirig to finance the cons-
truction of lowcost theatre parti-
cularly in rural areas. The details of
the scheme have not yet been finalis~
ed.

Punjabi programme on ALK

2013. SHRI KISHORE LAL: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether 1t is a fact that some-
time back on every Thursday morning
half-an-hour “shabad” programme
wag broadcast on the All Indig Radio
in Punjabi progremme;

(b) whether it s also a fact that
these devotional gongs have been rc-
placed by other Punjabl songs; and

(¢) i so, the reasons thereof?
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(b) and (c) Only partlally replac-
od by Sooflana Kalam/Short story/
recitation/ Talk efc. for the
first 10 minutes, However, it has been
decided to review the matler.
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Registored Small Industrial Units

2918, SHRI NATHU BINGH: Will
the Minister of INDUSTRY be pleased
to state:

(a) total npumber of small units
ancillaries) registered with

each State Director of Industries and
the Development Commissioner, Small
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Scale Industries as on 1-1-1878 vide
para 2 of Appendix V (p. 83) of
Guidelines for Industriss 1876-T7 of the
Department of Industrial Developmeht
and what were these figures at the cnd
of the first and the third five year plans
respectively;

(b) how many small units not ex-
empted from licensing under pars
16¢i) and (ii), page 18 of ‘Guidelines
tor Industries 1970-77" were there in
the country on 1.1-1878 and what were
these figures at the end of first and
third five year plans; and

(¢) approximate estimate of the
firms in (a) and (b) above which were
exporting their products as on 1-1-1978
and at the end of the first and the
third five year plans respeclively?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMAT; ABHA MAITI): (#)
According to the registrations made
after the Census of small scale indus-
trial units in 1973, the total number
of working registered gmall scale in-

dustrial units wunder the pur-
view of Development Commis-
sioner (SSI) 1s 2,70,808, State-wise

break-up 18 placed as in the attached
statement. The earlier reliable filgure
of working rgistered umts based on
the census of small scale industries ie
1.60 lakhg units as at the end of 1973.
Comparable figures at the end of the
1st & 3rd Five-year Plans are not
available.

(b) The information on umts enjoy-
ing exemption irom Income-tax refor-
red to under para 16(1) and (ii) page
18 of guidelines for jndustries 1978-77
is not avallable in the Small Industries
Development Organisation.

(c) Small scale industrial units re-
gistered with the Export Promotion
Councils relating to engineering
goods, chemical and allled products,
plastic products and cashew kernels
would be approximately 700 as om
1-1.1878,
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Sentamsant

State-wise distribution of $SI trered
units uader the purview of DC(SSI) as

on 1-1-1978
Name of the State Units

Andhra Pradesh . . . 16360
Amam , . 2952
Bihar . i 12141
Gujarat . 19030
Haryana . = " 10079
Himachal Pradesh . 2546
Jammu & Kashmur . . . aa1r
Karnataka . 12241
Kerala . . 12288
Madhya Pradesh ' . . 13044
Maharashtra . . . 5 20944
Mampur . o 644
Mtghalava ; . 276
Nagaland ‘ . . . 193
Ornssa . . . 3840
Punjab . . 21614
Rajasthan . . 12261
Sikkim . . N.R.
Tamil Nadu 23654
Trnpura, . . 698
Uttar Pradesh . . 17535
West Bengal . . 56265
Atunachal Pradesh . . . 131
Chandigarh f 585
Dadra & Nagar Haveli . . ato
Delha ' . f . 7342
Goa, Daman & Diu : . 1006
Pondicherry 545

TotAL . . 270898

Nore : The figures are provisional: o

NR. Information not reogived.
4037 L8—3

Losses for Dhobis and Barbers in
defenee services

2017. SHR] VAYALAR RAVI: Will
the Minister of DEFENCE be pleased
to state:

(a) whether Government are aware
of the huge losses due to the contract
system for dhobis and Barbers in the
defence services,

(b) if so, what are the steps taken
to minmimise the losses; and

(c) whether Government are plan-
ning to introduce the allowance system
which was recommended long ago?

THE MINISTER OF DEFENCE
(SHR] JAGJIVAN RAM): (a) and
(b} No, Sir There 1s no loss to the
Government on contracts for provid-
g services of dhobles and barbers
in the units where they are not
authorised Such contracts are sub-
ject to the total expenditure not ex-
ceeding the following limitg per per-
son per month 1n the Army and the
Air Force respectively:—

Army Air Foree
1 Rs. 2/- Rs. a/-
Haur cuttinge/leaning A P.M.f
‘Washing allowance . Ras. 5/- Rs. 5 -
= P.Mf P.M.

In the case of Navy Hair cutting/
hair cleaning and washing allowance
at Rs. 7/- or Rs B/75 per head per
mensem j5 allowed according as a
sailor 1s serving ashore or afloat
respectively.

(c) The system of giving cash
.uu:mnu in Lieu of hair cutting/hair
cleaning and washing wiready exist
in places where the gervices cannot
be provided. The allowance is peld
at the rate mentioned above.
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Creation of additioma} gemerafing
capacity

2018 SHRI S. R DAMANI Will
the Minister of ENERGY be pleased
to state

{a) whether short-term and long-
term projects have since been finalized
for creatmg additional generating capa-
city to meet present shortages and the
growing demand,

(b) 1t so, the detailg thereot

(c) the details of projects which are
under comstruction and by what ‘ume
they will be commissmioned and

(d) the action taken on the reman
mg schemes and the time schedules
laid down for their implementation?

THE MINISTER OF ENERGY
(SHRI P RAMACHANDRAN) (a)
to (d) Power development 153 a
long-gestation continuing  activity
and investment decisions on power
generation schemes are taken pro-
gressively based on the power pro-
grammes formulated in the wvarious
plans A number of schemes are
prosently under construction and in-
vestment decisions have been taken
on several new schemes to dernve
timely benefits for meeting the grow-
mg demandg for power The details
of these schemes and their commis-
siommng schedules are given in the
statement laid on the Table of the
House [Placed in Library See No
LT-1812/78] Depending on the power
programme that will be adopted for
the next five year plan (1878-79 to
1082-88) a few addrtional generation
echemes may also be requred to be
taken up to achieve the targets of
installey generating capacity envi-
faged withm the tyme frame To
meet the demand for power in ;’;li;-

term perspective, beyond 1 !
!‘:'ﬂl.er schemes would also ba taken
up n a phased mamner to meet the
projected requirements.
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Integrated Tribal Davelepment Policy
with special referemce to Assam

2019 SHRI AHMED HUSSAIN
Wil] the Minuster of HOME AFFAIRS
be pleased to state

(a) the Government's policy on in
tegrated tribal development in the
country,

(b) the amount sanctioned as spec.al
Central Assistance (over and ibove
the outlays for the State Sub-Plan)
to each State during the current finan-
cial year,

(c) the reasons why the full impact
of the expenditure made available .s
not visible m the Tribal areags of
Assam

(d) whether Government propose to
sanction a Central Scheme for r) s
ing the hwving and educational stanc
ards of the tribals of Assam so taat
the tribals get their due share of
development and

(e) whether Government propose to
consider to increase the amount of
special Central assistance for Assam
for the financial year 1978-79°

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI DHANIK LAL MAN-
DAL) (a) The integrated tmbal
development aims ut bridging the gap
between the Jevel of development 1n
tribal areas and o'her areas as early
as possible Highest priority has been
given to elicunation of exploitation
and working for a full employment
economy with equa] emphasis on
education wnd health services In
view of the diverse gocio-economic
situation 1n different regions, specific
programmes for each area covered
under an Integrated Tribal Develop-
ment Project are to be prepared with
reference to the problemg of that
area

(b) Information 13 given in the
attached statement



&9 Written Answers PHALGUNA 24, 1809 (SAKA) Written Answars 70

{¢) The tribel population in Assam,
except ;n Mikir and North Cachar
hills is conmderably  dispersed.
Therefore, it hag taken sometime to
prepare the gub-plang for these areas
and Integrated Tnbal Development
Projects,

(d) The tribal sub-plang cover all
aspecls of tribal development A
\easonable level of investment 15 ear-
marked from the State Plans which
1s supplemented by the Central Go-
vernment through Special Central
Assistance This programme will be
suitably reinforced

(e) The Special Central Assistance
for Assam during 1078-78 will be
Rs 325 lakhs as against Rs 257 lakhs
during the year 1977-78

Statement

Special Central Asustance Sanctioned for
1977-78 to the States/U T,

= ——

State/U T (Rupees 1n Lakhs)
Andhra Pradesh . 278-00
Asam . . . . . 257+ 00
Bihar . . . Boo 125
Gujarat . . . . 466+ 00
Himachal Pradesh . 90* 00
Karnataka . . 24* 00
keiala . . 25 00
Madhya Pradesh 1547 00
Maharashira 971 00
Manipur 128 vo
Onma 763° 00
Rajasthan 291° 00
Tamul Nadu . . . . 45° 00
‘Inpura 96 40
Uttar Pradesh 15° 00
West Bengal . . 22500
Andaman & Nicobar Islands . 1700
Goa, Daman & Diu . . 11" 00

5449'65

Fullfiedged T.V. station at Ahmedabad

2020. PROF. P, ¢ MAVALAN-
KAR: Wil the Mimuster of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) whether Government propose to
set up new Television Stations in one
or more cities of the country dunng
the year 1078,

b) it so, when and at what cost
1c) 1if not, why not,

(d) whether it 15 a fact that a full.
fledged Television Station 18 not as
yet set up 1n Ahmedabad in Gujarat,
even though the Government of Gujarat
and the elected representatives of the
people of Gujarat i1n Parliament have
been urging Government to do 30 at
an early date and

(e) is so the reasons thereto?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L K ADVANI) (a) and (b) Two
T V transmitting centres gt Sambal-
pur (Ornssa) and Muzaffarpur (Bihar)
a TV relay cenire at Kanpur and a
TV station at Jullundur, involving a
total cost of Rs 75 crores approxi-
mately, are expected to be commis-
sioned during 1878

(c) Does not arise

(d) and (e) The proposal for the
setting up of a TV station at
Ahmedabad hag been included in the
Draft Sixth Plan 1978—83 However,
its implementation will depend upon
availability of financial rsources and
the peronitieg accorded by the
Planning Commuission
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Chlua s circular to Armed Forces for
preparation of war

2922 DR BALDEV PRAKASH
Will the Minister of DEFENCE be
pleased to state whither Government
have taken notice of the China Go-
vernment g cucular to its armed for-
ces ‘o get 1eady for war, as 1t appear-
ed in the presg i1ecently, if so, Go-
vernment 5 reaction to 1t?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM) Govern-
ment have seen Press reportg to this
effect Exhortations of this nature by
the Chinese leaders to their Armed
Forces, on special occasions, are not
unusual and too much need not be
read into it It need hardly be men-
twoned that wigilance gn the borders
1s continuously maintained.
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Complaint to Would Bank by 4 318

turbine manufacturing Swiss Company

2924 DR SUBRAMANIAN SWA-
MY  Will the Minster of INDUS-
IRY be pleased to state

(a) whether he 1s awarc of a2 m-
plaint to the Woild Bank by a gas
turbine manufacturing Swiss Compa
that the tenders for a contract put
out by an Indian public sector cor-
poration, were opened while their re

presentative was not present and that

this happened not once but twice,
(b) the truth of the complaint, and
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(c) action contemplated by Gowvern-
ment?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI) (a) and
(b) A Btatement 15 gttached

(¢) Does not anse

BStatemant

Inter-Ministeria] Meetings to con-
sider the power shortage in Karna-
taka ang Maharashtra were held on
6th and the 18th January, 1977
Following points emerged—

(1) Import of Gas Turbines for
Mah iiachira and Karnataka State
Government was cleared in prin-
ciple

(2) BHEL would be canalising
agency for the import of gas tur-
bines so that 1t 1s able not only to
obtain the best priceg but also
ncgo 1ate on getting know-how for
possible future indigenous manu-
facture and servicing of gas turbines
in India

(3) It was agreed that an ad-
hot committee consisting of the
then Chairmanp and Managing
Duecior Bharat Heavy Flectricals
Ltd (BHEL), Membcr (The~mal),
Cuntral Electricity Authority (CEA)
and the Chairmar Mahatashtia
State Electiici'y Board and the
Chaminan Karnataka State In est-
*ment Industnial Development Coi-
pn ation (KSIIDC) would be set up
to finalise specifications tender
terms etc

(4) The ad-hor committee should
examine offers and submut recom-
mendation. to the Government In
making the recommendations the
Commuttee would keep 1n view the
best allernative in terms of umt
rating and terms of payment

On the basis of the tender specifi-
cations approved by the ad-hoc Com-
mi‘tee, BHEL floated the global ten=
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der enquiry in early February, 1877
to thirty Gas Turbine manufacturers
Response was received from eleven
manufacturers which included the
well-known manufacturers from USA,
West Germany, Switzerland, UK,
Italy, France and Norway. The ten-
der closing da'e was initially fixed as
7*h March, 1977 but was subsequent-
ly, extended to 21st March, 1977, as
requests for extension were recerved
from many of the manufacturers.

The tenders were opened on the
@.ternoon of 21st March, 1877 and
continued on 22nd March, 1977, This
was the only offimal tender opening
considered by the ad-hoc commuittee
The authorised representatives of the
principaly M/s. Brown Bover: Com-
pany (BBC) Switzerland/Germany
whom the honourable members has
presumably 1n mind, along with their
loca] agents Mys. Hindus‘an Brown
Bover:, representatives of other ten-
derers, Maharachtra State Electricity
Board, KSIIDC, NIDC, CEA and
BHEL were present at the time of
tender opening. In addition, it 1s to
be noted that there 13 no basis for
making any complaint to the World
Bank as it is not contemplated that
that organisation is to finance these
projects and it does not come into the
picture.

The ad-hoc Committee formulated
the basic criteria of evaluation of the
tenders and carried out a detailed
analysis of the offers based on techil-
cal features, price, delivery and other
commercial considerations as well ag
collaboration aspect and shortlisted
8 tenderers for further consideration.
The offers from the other two were
incomplete and hence rejected. One
tenderer opted out of further conslk
deration. However, since all the short
listed offers received also did not
fully conform to & common parameter
with respect to scope and technical

the ad-hoc Committes
felt it necessary to hold discussions
with the short listed tenderers to
obtain necessary clarifications/infor-

Writien Answens %5

mation from them to properly evalu-
ate the offers.

The first round of discussions were
held between 15th April and 4th
May, 1977 and the tenderers were
requested to furnish their clarifica-
tions/confirmations by 5th Muy, 1977.
Since the ad-ho¢ Committee did not
consider this as a revised tender, the
replies received were opened by the
authorised representatives of the
Membery of the ad-hoe Committee
only and no representative of any of
the short listed tenderers was present
at the ime of opening of the repiies
on 5th May, 1977.

After g detailed examination, the
ad-hoc Commttee further short lis‘ed
threc tendrrers for further negotia-
tions of whom BBC was one. Thes?
negotiations took place between 18th
ani 21st May, 1977 and final replies
received on 23rd May were also
opened by the representatives of ad-
lioe Ccmmittee Based on the final
rephes received from these firms, the
ad-hoc Committee submitted their
fina] recommendations, on 13th June,
1977, in favour of gne of the offers,
for the Maharashtra Project us it was
the lowest technically acceptable
offer. Since the representalive of the
Government of Karnataka did not res-
pond to the views of the other Mem-
bers of the Commuttee the recom-
mendations for this Project could not
be finalised.

Subsequently, the Committee
received reduction in price from two
of the three short-lisseg tenderers
on the plea of increased Indigenisa-
tion even though it was contrary to
normal tender practices, This neces-
sitated giving an opportunity io all
the three short listed tenderers also
to offer thelr best prices. Revised
final offers were sought from all the
short listed tenderers by 11th July,
77, with the stipulation that no
changes in the technical features of
the offer would be considered at that
stage as enough had al-
ready been given to the tenderery in
this respect. These were also opened
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in the presence of the authorised
representatives of MSEB, CEA and
BHEL, After considering the replies
Teceived from the shortlisted ten-
derers the ad-hoc Committee tsent
itz recommendation to the Govern-
ment on 21st July, 1977 maintaining
its earlier recommendation.

To conclude, it mmy be stated
that the tender opening in March,
1077 was considered as the only
official tender opening by the ad-hoc
Comruttee and on thig occasion the
representativeg of all the tenderers
as also the representatives of the ad-
hoc Committee were present All
subsequent chances for confirmation,
price adjustments were not official
“tender opening” and these revised
offerg were opened in the presence of
the authorised representativeg of the
ad-hoc Committee only and no re-
presentative of many of the tenderers
w1s present on  any of these occa-
sions It 1s also relevant to mention
that the action taken at the various
s ages was by the agd-hoc Committee
and not by BHEL alone

Violation of agreement by Shipping
Companies in Calcutta

2925. SHRI SAMAR MUKHERJEE"
Will the Minister of SHIPPING AND
TRANSPORT be pleased to stater

(a) whether Government are iware
that the Employers of the Shipping
Companies in Calcutta sre not wilung
to implement the agreement made in
a tripartite meeting on 6 4-1974 and
are arbitranly wiolating the agree-
ment by large scale charge sheet,
suspension and retrenchment orders
1ssued on the Watchmen in Calcutta
Dock; and

(b) 1f so, what steps Government
have taken to implement the agree-
ment?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) A telegraph was
recelved by the Centra) Government

afleging inter alia, that shipping in-
terests in Calcutta were deliberstely
flouting agreement dated 6-4-74 and
that a large number of watchmen
were charge-sheeted and suspended
on fabricated grounds. No specific in-
stances were mentioned in the tele-
gram. The Regional Labour Com-
missioner (Central), Calcutta has
stated that no representation, regard-
ing large-scmle retrenchment or
charge-sheet has been receivd by him
from any of the unions operating
amongst the watchmen (in Caleutta
Port.

{b) Does not arise as no specific
instances have been reported. In a
mee ing held 1n the Mmstry on
25-2-78, the unions of watchmen also
stated that they do not wish the
agreement executed beiween them
and watchmen contractors on 6-4-T4
to be implemented at this stage.

Coal shortage in Delhi

2026 SHRI K, MALLANNA: Wil
the Minister of ENERGY be pleased
to state*

(a) whether there has been arute
shortage of coal in the capital during
the first and gecond week of February,
1978, and

(b) 1f so, the reasons thereo!”

THE MINISTER OF ENERGY
(SHRI P RAMACHANDRAN): (a)
No, Sir.

(by Does not arise.

Shortage of Coal due to Cut Imposed
in Coal Target

2927, SHRI SARAT KAR: Will the
Minister of ENERGY be pleasad to

state:

(a) whether the country ig presently
facing a marginal shotrtage of coal as
a result of the cut impcsed by the
Central Government in coal targets
during the current financlal year be-
cause of temporary slumps;
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(b) whether Coal India Ltd is fully
prepared to increase production by 7
to 8 per cent but due to the cut, the
production had to be restricted causing
a shortage of coal at the end of the
financial year, and

(c) it so0, the reaction of Government
in this regard?

THE MINISTER OF ENERGY
(SHRI P RAMACHANDRAN) (a)
No cut has been imposed by the Cen~
tral Government in the coal targets
during the current financial year
On the contrary, the coal companies
have been usked to step up produc-
tion of coal The availability of coal
in the country 1s also satisfactory

(b) and (¢) Do not arnse

Recommendations made by High Level
Commitibe regarding Bank Credit

2828 SHRI R V SWAMINATHAN.
Will the Mimster of INDUSTRY be
pleased to state

(a) whether the High Level Commit-
tee has recommended that banks
should adopt new approach to bank
credit,

(b) 1f 80, what are he other recom-
mendations made, ang

(c) how far they have been accept-

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI-
MATI ABHA MAITN) (av Yes Sir,

(b) Main
given below

recommendations are

(1) Simphfied app icatron ing ap-
praisal forms to be adopted by -l
banks for adwvances upto Rs 25000
and advanceg between Rs 25,000
and Rs 200,000

(1) In the case of margins there
should be no instance for small
units, for viable schemes of tech-
nically qualified entrepreneurs mini-
mum margin requiicment should
be flexible, entrepreéneur, should
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be permitted ty introduce equity
contribution in stagev according to
requrements, setting up of soft
loan assistance fund or a Nauonal
Equity Fund

() Banks should depend on
viability of the project, in the case
of small loans the practice of obtain-
ing third party guarantec in a rou-
tine manner should be dcontinued;
unencumbered 1ndustrial  asscts
obtained as collateral security should
be released from the prior charge
whenever legitimate mneed arises;
banks should accept equitab'e mo~
tgage

(1v) Repayment programme sho ild

take nto account surplus generating
capacity and tor this purpose ade-
quate start up period for repayment
should be given interest should be
collected in easy instalments after
the unit starts operating surpluses,
repayment prog amme <bould ke
reviewed and rescheduled in the
case of power cuts recession  or
natural calamities

(v) Discretionary puwerg of
Branch Managers s ould be rcview -
ed to ensure 60 per cent to 80 per
cent of credit decisier~ t the branch
level jtself, application forms of
small loanees should be dis} osed off
within 4 weeks

(vi) A Slab System of interest rate
shoulq be adopted, special conces-
s1on in interest rate should be given
to sick umits under rehab Litation
concessional interest rates in  back.
ward areas, bank should not levy
services on advances to small scale
industries banks should normally
obtain refinance from Industnal
Development Bank of India and if
decides not to do s0 pass on it
own concessionary interest rates
on sucH loans

(vii) Under Bill  Rediscounting
Scheme bills of small scale 1n-
dustrial units may be accepted with-
out any specific imut being fixed
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(vil) Banks should make fuller ut!
lisation of Small Industries Service
Institutes for project evaluation, re.
habilitation of sick units, recovery
of dues and market assistance; Gov-
ernment to take steps to upgrade
the skills in small Industries Ser-
viee Institutes, the entrepreneur
should furnish data to the bank and
<discuss the plans with the bank.

f1x) A committee under the Chair-

manship of Dtvelopment Commis.
sioner (Small Scale Industries)
with representatives of small indus-
try, Reserve Bank and bankers be
appoinied to watch the implementa
tion of the Report

(¢) The recommendations have been
sent to the Mimstry of Finance for
consideration

& TrazA A faqel T eum wrfae
1 IqEm

292y MY aArEdi 90
G Har T T A FIT A

(%) aw o g fradt 7€ %t 3t
&1 3res gar & WY feadr =8 &
TSl W WET §

(7) = & wrge 3 faet A
ormrafrr dar 2 & & W
(w7e7 FrEa) ¥ 12 Sfrww frawtr
e wIeET Mo Wiy

() ww%r w1 SyEifaT § Wi
et Ay & fredr faael g wd
g, W

(W) w7 XHHT WA gy "OHTT
o fear arar g @ feft R
vt g aqr wWT frawle
R0 AT ¥y o 8 5 o
AAg Y AT AT § AT IAET o
¥ forg ?

Written Answers PHALGUNA 24, 1689 (SAKA) Wnitten Answers 82

et swrew ¥ oo st (wfmet
arwr avkfe) : (%) o # s
wTeERAT 71 W 715 § Wy AW
1977-78 ¥ @TWT 66 wrw T #r
TS *T JeTEA R FT oA |

(&) & (%) 1 o), 1077 &
o ga I fwaw wiw & v
20-9 & war< wrr fafo dwgAifes
aay # AwgAtfas =qw W £ gAr
T faet gror s s wifae
g W fF g gmw & faed
S AT TR W F g ®
10 sfewm & %9 7 gFr W
w = *E ®1 77 gy ¥ 7 P
W AT AT ¥ €7 gant &Y
™ & | W&, 1978 AF 133 06
FUT ¥o A4 & 1,10,886 H ¢ &7
fassta w&qw T &1 w@e 2Ar
3arm (fasr et fafraser) wfufem,
1951 & w=am7 WfqF FEaw
R wifede w@r a™, =
IATT ¥ FEW FEAAT ST
a1 W | frgewr Aife g
g1 & afifire 2 & a7 aer 3 &
TR TR R & sty i doeed
arwl i ff TR ArghEfe W @
oW XY wTogAfq & oW g o

Import of Compuier Peripherals

2930 SHRI RAGAVALU MOHA-
NARANGAM Will the Minster of
ELECTRONICS be pleased tg slate

(a) the pohicy regarding import of
computer peripherals,

(b) the names of the large business
houses which have been allowed to Im.
port and the quantity apd value of
equipment so allowed to be imported;
and

(c) the extent to which the public
sector projects and small scale indust-
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rieg have been affected us a result of
this policy?

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) Import of
Computer Peripherals is normally per-
mitteg to:

(i) Companies licensed/approved
to make computer systems on the
basis of their phased manufacturing
programmes as approved by Govern-
ment.

(ii) R&D institutions, to enable de-
velopment of Mini-Computer/Micro
Processer related tcchnoiogv in the
country, and for achieving self re-
liance in system engineering activi-
ties; and

(iii) Actual users (non industrial)
for augmenting their inhouse com-
puting facilities, cleurances being
granted on the basis of assessed re-
quirements.

(b) Information is being collected,

(¢) The policy as indicated under
(a) does not adversely affect public
sector projects or Small Scale Indus-
tries. However, the extent to which
the latter may have been affected by
any imporls, concerning which nfor-
mation is being collected as indicated
under (b), will be examuned and re-
ported.

Purchase of Coke oven Equipment by
Czechoslovakia from India

2031, SHRI AGHAN SINGH THA-
KUR: Will the Mimister of INDUS-
TRY be pleased to state:

(a) whether Czechoslovakia has
sought to purchase coke oven equip-
ment from India;

(b) if so, whether the deal has been
ﬂ'ﬂﬂilﬁd; and

(¢) whether third countries have
also purchased such equipment from
India and if so, the names of the
countries?

MARCH 15, 1978
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THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI): (a) and
(b). It has been agreed in the recent
discussions which took place in Delhi
with the Czechoslovak Minister of Me-
tallurgy and Heavy Engineering that
Czechoslovakia will import rolling miil
and coke-oven equipment from Heavy
Engineering  Corporation  Ranchi
(HEC) and provide assistance to HEC
for the manufacture of large capacity
cement planis. The detailed terms of
the contract are under negotiation

(c) Equipment and materials for
a coke-oven and bye-product plant
have been supplied from India for a
project in Yugoslavia. Contracts have
been concluded with Soviet organisa-
tions for supply of cokeoven items to
third countries like Bulgaria, Egypt
and Turkey. Supplies to Bulgara
have been completed.

Decrease in the Per Capita Consump-
tion of Cloth

2832. SHRI K RAMAMURTHY:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether it is a fact that the per
capita consumption of cloth has heen
decreasing of late,

(b) if so, whether this 15 due to the
decrease in the production of cotton so
that high prices of cloth can be kept
up; and

(¢) how thig problem is proposed to
be solved by the Government?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI): (a) to
{c). It is true that per capita con-
sumption of cloth has been decreas-
ng. This trend is mainly arising out
of stagnant effective demand for tex-
tiles due to recessonary conditions.
Increased durability on account of in-
creased use of durable non-cotton fib-
res has also contributed to the decline
in per capita consumption. There
has been no deliberate decrease in
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the production of cotion; the size of
the cotton crop, however, has been
fluctuating due to chan agrono-
mic conditions. Per capita consump-
tion can to some extent be increased
by improved purchasing power of
the cons'imer; efforts to augment sup-
ply of textiles will be taken as part
of our programmes for the 6th Plan.

Suggestion from Chief Ministey of
.J. & K. regarding the Constitotion

2633. SHRI M RAM (GGPAL
REDDY: Will the Mmister of HOME
AFFAIRS be pleusvd Lo state:

(a) whether Chief Minister of
Jammu and Kashmir has pleaded to
have a second look at the Constitution;
ang

(by if so, the reaction of the Central
Government thereto?

THE MINISTER OF HOME AFFAIRS
(SHR] DHANIK LAL MANDAL): (a)
Government huve Seen S0me press re-
ports in this regard.

(b) Attention is invited to2 the ans-
wer given to Lok Sabha  Starred
Question No 268 dated 22nd February
1078

Progress made by India in Space
Technology

2434. SHRI B. P. MANDAL: Wil
the Minister of SPACE be pleased to
sHate;

(a) the progress made by India in
Space technology; and

(b) is it possible for our country to
install a satellite for T.V. programmes
#s was being done by the Americar
Satellite?

THE PRIME MINISTER (SHRI
MORARJI R. DESAI): (a) Consider.
able progress has been made in seve.

ral areas of space techmology, detmils
of which have been given in the An-
nual Report of the Department of
Space for 1976-77 and in the Perfor-
mance Budget of the DOS for 1977-
78, copies of which are available in
Parliament Library. However, the
following indicate the progress achlev-
ed so far.

Regarding launching capabilities, s
RH-560 rocket which has a dia-meter
of 560 mm equipped with guidancc
and control systems was launched ir
October, 18%7. An experimenta]l flight
of Satellite Launch Vehicle (SLV-3)
which is a 4-stage rocket capable of
launching a 40 KG satellite into a 400
Km near circular orbit ground the
earth is planned for launch by the end
of this year and the orbital flight with
the satellite is expected to be launch-
ed during the second half of 1879.
With regard to Satellites, Aryabhata,
a 360 Kg satellite was designed and
fabricated in India and launched from
a Russian Cosmodrome in April 1975.
A second satellite known as SEO—
Batellite for Earth Observation—
weighing shightly over 400 Kg i
under fabrication and is expected to
be launched from 5 Soviet Cosmo-
drome by the end of this year. Work
is also in proress for developing and
fabricating a 616 Kg. (approximately)
8-axis stabiliseq geostationary com-
munication spacecraft to be launched
as a co-passenger by the ARIANE
launch vehicle being developed by
the European Space Agency, in 1880.

(1)) The Government have approved
establishment of an Indian National
Batellite (INSAT) System by the end
of first quarter of 1881. INSAT-I
Satellite will combine, with substan-
tlal telecommunications and meteoro-
logy service capabilities, a limited,
though nation-wide, capability for
direct TV broadcasting 1o augmentea
TV receivers in rural areas as experi-
mentally demonstrated om a small
scale during 1975-76 with United Sta-
tes ATS-6 satellite under SITE pro-
Ject,
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Pension to all persons Imprisoned
during Emergency

2037. SHRI S. S. SOMANI: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether there is any proposal
under the consideration of Govern-
ment to grant monthly pensions to all
those persons who were imprisoned
during emergency as a part of peoples’
-struggle against it; and

MARCH 16, 1078
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(b) i not, the reasons thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL):
(a) and (b). The Government have
already introduced m scheme of family
pensions to the depedents of MISA
detenus who died in custodv or with-
in three mon‘hg of their reiease. A
similar scheme for those arrested
under DISIR during the Emergency
is under consideration. Government
have also advised the State Govern=
ments to give priorily m rendering
financial assistance under the existing
schemes to those whose detention
under MISA or imprisonment under
the Defence and In‘ernal Se~unty of
India Rules, 1971 in context o* Emer-
aen~y has resulteq in dire fimancial
distress  The Government do not
consider 1t appropriate tn grant
monthly pensions to all those im=
prisoned during the Emergency.

Staff attached to Prime Minister

2938, SHRI SAMAR GUHA: Wil
the PRIME MINISTER be picased to
state:

(a) number and designations of the
personnel of the stafl that worked
with the former Prime Minuster who
are still working with the staff of the
present Prime Minister;

(b) number and designations of the
personnel of the staff of the former
Prime Minister who have been trans-
ferred either to other Ministries or to
State Government or Union territory,
or to any other offices;

(c) whether any of them cither has
been prematurely retired or himself
sought leave before retirement;

(d) if so, facts thereabout and whe-
ther any of them had any hand in
Emergency excesses, angd whether any
screening has been made to ascertain
their role during Emergency; and

(e) if so, facts thereabout?
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THE PRIME MINISTER (SHRL
MORARJI DESAI) (a) Details of
personnel holding senior posts and of
personnel on the personal staff are
given in Statement I

(b) Details of the personnel trans-
ferred after the change of Govern-
ment 1 March 1977 are given in
Statement II

(c) to (e) The contract of an
officer was term.nated Another offi-
cer who was on deputation submitted
his 1esignation and 1t was accepted
bv  his parent Mimsiry Enquiries
ahout excesses during Emergency
ate bemng made by the Shah and
other Commissions and in some cases
bv CBI These have not yet been
tompleice

Statement—I

Sentar Personne]

{Other than those on Personal stafT)

Destg ation of Q ffier Number
Information Adviser One
Joint Seerctary to the Prime Minn-

ter " . On¢

O fficers on the Persomal Staff

Designatien ol perton Number
Private Secrctarv 1> the Puune

Minister  (Deputy  Secretary

scale) . . 1
Prvate Secictary to the Pame

Manmster (Under Sccretary scalt) 3
Addl Private Secuctary lo the

Paome Munster . . . 2

Petitions Officer . . . 1
Hindh Officer . . . . 1
Personal Assstant o th  Prime-

Minus

ter - . - 3

wtt. Private Secretary to the

Pume Minuster (Promoted as
Personal Assustant to the Pnme
Mumuter from 10-1-78) 1

Ststement— I
Somsor Personns]
(Other than thosc on Personal staff)
Deng: atson of O fficer Number
Secretary to the Pnme Minater One
Special Secretary . One
Jomt Secretary i the Prime Mims.
ter . . . One
Durector One
Deputy Secretary . One
O fficers on the Personal Staff
Remarks

Desnigr ation of O fficer N:ﬂ-
,

Private Secretary to the
Prnime Minuster (De-
puty Sceretary scale) One

Addl Private Secre-
tary to the Prime

Minster He was on de-
putation, he
resigned and
has ruugunu:;
was  accep!
by his parent

try
Personal Asustant to the
Prime Munster One
Anl' Private

Secretary
to the Pnme Minuster One

Hi ada Stenographer . One

I ¥Y W

2939 SY AZAT WA ¥ro TTATT :
st wniftw swre ATYT
Y wter fog :
w1 quan sttt swror Wl 9y
gart £ w4

(%) sfew Tw fexd =qwdae
e ¥ gENTewAr 1 oww f7o
Wﬁh‘!‘l"l’ﬁ!.
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Review of Shipping Trade

2040 SHR1 MOIIINDFR SINGH
SAYIAN WALA Will the Mimster
OF SHIPPING AND TRANSPORT be
pleased to state

(a) whether a high level review of
shipping trade of the country has
been taken recently,

(b) if so, the nature of short-
comings that have come to lght during
the review, and

(c) the steps being {aken to irprove
the shipping industry in the hght of
review?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT
(SHRI CHAND RAM) (a) to (&)
“Yes Sir 1Issues hke depression 1n
fresght market and need for financial
assistance to shipping industry came
up for discussion at the meeting
Government have already taken steps
to assist the shipping industry by
grenting maintenance loans, conces-
miona! rate loans for acqusition of
ships, and making adjustment where
mecessary 1n payment of dues on loans
already sanctioned

MARCH 18, 1078
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Transport facliities in Tripurs

2041 SHRI DINEN BHATTA
CHARYA-

SHRI ROBIN SEN-

Will the Minister of BSHIPPING
AND TRANSPORT be pleased to
state

(a) whether Government are aware
that due to inadequate transport facili-
ties there 15 no industrial deielopment
in Tripura, and

(b) if so steps Government propose
to develop transport system there”

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT
{SHRI CHAND RAM) (a) No such
representation has been received n
Minmistry of Shippipng and Transport.

(b) At the time of merger of Tn-
pura with the Union of India, there
were only 80 Kms of roads in that
State This 15 expected to increase
to 4275 Kms by the end of March,
1978 State Government have indi-
cated that during the mnext Plan
period (1978—83) emphasis 13 propos-
ed to be laid on 1mprovement of rural
roads and converting kachha
roads 1nto all-weather roads In
addition two roads schemes (1€ Aiz-
wal-Vangnum-Kumarghat and Tilthai
Damcherra-Tupmibari which run
Tripurg and Mizoram) arg being 1m-
plemented as part of NEC Plan

The Tripura State Road Transport
Corporation is expected to have 90
buses and 69 trucks by the end of
the current financml year In the
next plan period (1978—83), it 18 pro-
posed to augment the fleet of thws
Corporation and improve its perfor-
mance

At present, there is one Railway
Iine m Tripura connecting Dharam-
nagar sub-dsvision with Assam It is
propased to set up a Committee to
take up a study of the sociml cost
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benefl's of the propossl to extend this
Railway line upto Kumarghat A
view on this proposa] will be taken
by Govermment after compietion of
this study.

Framing of Ruleg under the Protection
of Civil Rights Act, 1955

2042. SHRI PRASANNBHAI MEH-
TA:

SHRI ISHWAR CHAU-

DHARY-

Will the Minister of HOME AF-
FAIRS be pleased to state

(a) whether Union :3overnment have
Iframed rules under the “protection of
Civil Rights Act, 1955 empowering the
State Governments to appoint ap offi-
cer not below the rank of Sub-Oivi-
sional Magistrate for inquirmg into
incidents of infringement of the pro-
visions of the Act;

‘b) 1t so, the details of the rules;

(c) whether these have een forward-
ed to the Stale Governments; and if 0,
how many State Governments have
agreed to these rules, and

(d) whether collective fine for the
violation of Civi] Rights Act hag been
suggested?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(BHRI DHANIK LAl MANDAL): (a)
to (d). The Protection of Civil Rights
Rules, 1877 have been framed and
notiflej in the Official Gazette under
ihe provisions of Section 16B of the
Protection of Civil Rights Act, 1955,
The ruleg have been forwarded to all
the Btates Governments and Union
Territory Administrations and have
also been laid on the Table of Lok
Sgbha on the 16th November, 1977,
Under rule 3 of the Protection of
Civil Rights Rules, 1677. State Gov-
ernments are required to apeint sn
officer not below the rank of a Sub-
Divisional Magistrate, for the purpose
of making an enquiry for the imposi-
ton of collective fines, referred to in

sub-section (1) of Section 10A of the
said Aect.

Political Prisoners and Naxalites im
Jall

2043. SHRI DILIP CHAKRAVAR-
Y-

SHRI UGRASEN:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) how many political prisoners are
stll in Jail all over the country;

(b) the number of political prisonerg
State-wise;

(c) how many of these are Naxalites;

(d) the number of Naxalite prisoners
State-wise; and

(e) the steps being taken to release
them?

"HE MINISTER OF STATE ™
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)
and (b) The term ‘political prisoners’
18 not defined under law and, there-
fore, 1t 15 not possible be collect pre-
cige information m this regard How-
ever, Government have taken all steps
to see that all persong who were
either kept under preventive denten-
tion or have been prosecuted for acts
directly relatable to their politweal
beliefs or political activities should
be immedhiately released.

(c) and (d). A statement is attach-

(e) State Governments have been
advised to consider the release of the
following  categories of prisoners
provided they affirm their desire to
abjure violance and participate in the
democratic process:—

(i) those charged with or con-
victed of serious offences, if they
have been continuously in :custody
as detenu, conviet or wundertrial for
a peried of five years or mdre;
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(ii) those not charged with or
convicted of serious offences irres-
pmn;e of the period spent by them
i Jail.

Written Answers 96

The State Governments are accor-
dingly reviewing the cases of Naxa-
lites in prison and a large number of
them have since been released.

Seatement
Sk No. State No. of Naxalite Remarks.
prisoners.
1. Andhra Pradesh . . . . 174
a2 Bihar . . . . . . 28z
3. Kewala . ' . . . . 8o
4. Punjab . . N . . . 2
5 Tamul Nadu . . . 33
5. Uttar Pradesh . . 1y
7. West Bengal . .. . 250 *Ason 15-12-77.
8. Rajasthan . . . . 6+ 4 Asin December, 77
844

Nott : There s nv Naxalite under preventive detention in the entire country.

Demand for merger of Ghagziabad and
Bulandshahr District areas with Delhi

2044. SHRI MOHAN LAL PIPIL:
Will the Minuster of HOME AFFAIRS
be pleased to state:

(a) whether attention of Government
has been drawn to the newspaper re-
ports wherein it has been demanded by
certain Members of Parliament that
certain parts of Districts Ghaziabad
and Bulandshahr should be merged
with the Unlon Ternitory of Delh; and

(b) if so, the reaction of Government
thereto, and the time by which the
final decision in the matter would be
taken up by Government?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): ‘a)
No such report has been brought 1o
the notice of the Government.

(b) Doex not arise.

Statement of Tripura Chief Minister
regarding functions of BS.F.

2945. SHRI SOMNATH CHATTER-
JEE: Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to the gtate-
ment of the Chief Minister, Govern-
ment of Tripura that the independent
function of the Border Security Force
created some problems like influx of
refugees from Bangladesh and lifting
of cattle from Tripura to Bangladesh;

(b) 1f so, whether Government have
looked into the allegation; and

(c) steps taken in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)
‘The Government is aware of a state-
ment said to have been made by the
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Chief Minister of Tripura that the
BSF in Tripura worked independently
of the State Government and that
there was need for further co-ordina-
tion between the two to deal with
border crimes like cattle lifting and
illegal immigration.

(b) and (c¢). Under the standing
instructions co-ordination meetings
are held regularly between the BSF
and the State authorties to co-ordi-
nate matters relating to the manning
of the international borders. How-
ever, BSF authorities have again
been asked to discuss specific prob-
lems of border security with the State
authorities with a view to make ar-
rangement for prevention of border
crime more effective.

Enquiries from South FEast Asisn
Counfries regarding Small Defence
Arms

2946. DR. BAPU KALDATE - Will
the Miniter of DEFENCE be pleased
to state:

(a) whether a number of South East
Asian couniries have made enquiries
for smal] defence arms;

(b) if so, whether Government have
accepted the orders from these count-
ries, and

(e) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(PROF. SHER SINGH): (a) to (c).
Enquiries have been received from a
few countries regarding purchase of
smal] arms from India. It will not be
in the public interest to disclose in-
formation reparding details of accep-
tance and supplies in repect of these
enquiries, However, 1t may be stat-
ed that export of arms and ammuni-
tion is made only after consideration
of all relevant factors and after ex-
amination of the needs of the Defence
services and Para military forces
which is paramount and only if there
is spare production capacity in De-
fence Production Units.

4037 LS—4.
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Cut in Plan outlays of States

2048, SHRI YASHWANT BOROLE:
Will the Minister of PLANNING be
pleased to state:

(a) whether large cuts have been
applied by the Commission in the
plan outlays of the States in order
to induce them to mobilise more re-
sources and the States have shown
their inability to do the same under
the circumstances; and

(b) if so. what other options are
being sought to reduce dependence
of the States on the Centre for more
money?

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) No, Sir.

(b) Does not arise.
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Guided Munitions

2349. DR. MURLI MANOHAR
JOSHI: Will the Minister of DE-
FENCE be pleased to atate:

(a) what steps are being taken by
Government to update its weapon
system particularly the guided muni-
tions; and

(b) whether any steps are being
taken to acquire or evolve our owd
precision Guided Munitions?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(PROF, SHER SINGH): (a) and (b).
The Defence Production sector be-
sides making certain guided missiles
at present. 15 gearing itself to meet
future requirements of the Services.
It would not be in the public interest
to disclose details.

2y fedwma # w10 whrefat o
war

2950, S A oy : =T gem
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(w) wr #7oee &t famre WY
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Coal Deposits in Bankura District of
West Bengal
2051. SHRI KRISHNA CHANDRA
HALDER:; Will the Minister of
ENERGY be pleased to state:
(a) what is the total amount of
deposit of coal in Mepna Thana in
Dustrict Bankura of West Bengal;

(b) how many coal
working al present;

mines are

(c) whether Government have any
proposal to open the closed coal
mines of Mejia area; and

(d) it so, the details thereof?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
About 180 million tonnes of coal has
been assessed in the area.

(b) to (d). At present, no coal mine
is working in the area. However,
detailed exploratory work is going on
and it is expected that coal produc-
tion may be taken up in 1982-83.

Peace accord with Mizos

2952. SHRI CHITTA BASU: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether a peace accord was
arrived at on July 1, 1976, betw=en
the Government of India and Mizo
rebels;

(b) if so, the details of the accord;
and



{e) the exterid 1o which it has been
implemented?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)
An Understanding was arrived at on
July 1, 1976 between representatives
of Mizo wundergr.uad and the Gov-
arnment of India.

(b) The details are—

(i) The Mizo National Front dele-
gation acknowledged that Mizoram
is an integral part of India and
conveyed to the Govt. of India their
resolve to accept a settlement of all
problems in Mizoram within the
framework of the Constitution of
India;

(1) In order to bring about a ch-
mate of understanding snd an at-
mosgphere of peace and tranquillity
mn Mizoram at the earliest, the dele-
gation agreed to abjure wviolene and
suspend all activities. In further-
ance of these objectives, the under-
ground delegation agreed to collect
all underground personnel with
their arms gnd ammuntion nside
mutually agreed camps within one
months after their establishment and
also agreed to hand over arms and
ammunition to the Government of
India.

(i1) The Government of India
also decided to ruspend operations,
thereafter, by the Security Forces,
Such suspension, however, would
not apply to operations against
underground personnel attempting
to cross international border and to
the maintenance of law and order.

It wag agreed tn continue the
talks further.

(c) Efforts to secure the implemen-
tation by the Mizo National Front of
the above understanding are continu-
ing. Shri Laldenga in his latest com-
munication has urged upon his fol.
Jowers to initiate aclion to come over=
ground and deposit arms and ammu-
nition in thejr possession.

Discontingance of Advertisements re-
garding UP.S.C. to Nationa] Regiomal

Newspaperg by DAVP

2058. BHRI VASANT SATHE: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether it is a fact that on the
grounds of economy the DAVP has,
during the current year discontinued
release of UPSC Weekly advertise-
ment to some of the National Region-
al Newspapers in the country;

(b) 1f so, the number and npames
of such papers with dates of disconti-
nuation of UPSC advertisement;

(c) whether it iz a fact that during
the same period UPSC advertise-
ment was awarded afresh to other
Newspapers and the names of such
papers with thewr latest circulation;
and

(d) whether there 15 a deliberate
attempt by the Government to bring
pressure on the freedom of press
through release of DAVP advertise-
ment as seen in the case of disconti-
nuation of UPSC advertisement to a
popular Marath1 daly “LOKMAT”
from Nagpur and justification for
such a vindictive uction by the autho-
rity?

THE MINISTER OF INFORMA-
TION AND BROADCASTING
(SHRI1 L. K. ADVANI): (a}
to (c). The UPSC media list has veen
revised with effect from 4-2-1078 with
a view to achieving the widest publi-
city coverage within available funds.
As a result, 44 papers have been added
and 48 dropped. Of those added 13
newspapers were already on the UPSC
media list buf were excluded during
the emergency. A statement giving the
nameg of papers included 1n the List
and dropped therefrom is laid on the
Table of the House.[Placed in Library.
See No. LT-1813/78].

(d) No, Bir. “LOKMAT” had to give
place to another Marathi daily having
comparatively very large circulation.
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2954. SHRI KANWAR LAL GUPTA:
Will the Minister of HOME AFFAIRS

be pleased to state:

(a) the details of alleged sabotage
cases which are being inquired by
the different agencies of Government;

(b) the loss of life and property on
account of sabotages,

(c) how many persons have been
arrested so far;

(d) whether 1t ig a fact that in
most of the cases no clue has been
found so far; and

(e) what specific steps have been

taken by Government to check the
sabotage cases?

THE MINISTER OF STATE IN rIIE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)
to (c), According to available infor-
mation, investigations conducted s fat
confirm the suspicion of sabotage in
the following cases:—

(1) damage to oil gauges 'n the
Chandrapura Tharma] Power Sta.
tion on 13-10-1877 resulting in loss
of oil.

(1) fire m the rooms of the News
Services Division of the AIR Broed-
casting House, new Delhj on 25-11-77
resulting in destruction of files,
tapes. furniture, etc.

(1) derailment of a goods train
between Murtizapur and Manag on
18-11-1877, 20 persong were arrested
in this case,

(iv) derailment of 2—Dn. Ahme-
dabad-Delhi Mail on 23-11-1977 bet.
ween Ajarka and Bawal resulling in
the death of 19 passengers and inju-
ries to 20.

(v) tampering by cutting of rail-
way tracks between Hakimpur and
Kailsa (Moradabad Division) on
7-11.1977.

MARCH 18, 1978
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(d) It will not be in pudlic interest
to disclose the presemt stage of inves-
tigation in these cases.

(e) State Governmenis have been
advised to tighten measures for secu-
rity of vital installations, public utilie
tieg and other vulnerable points JEx
particular, patroling of railway track
hag been intensified. The State Gov-
ernment have further been advised to
efmfsure vigorous and thorough investi-
gations of all cases of suspected sabo-
tage and to take the help of Central
Organisations whereever necessary. I
has also been suggested to them to
create gpecialised cells for collection of
intelligence as well as investigation
of cases involving sabotage, ,

Consultations with Private Sector

Manufacturers

2955. SHRI D D. DESAI- Will the
Minister of DEFENCE be pleased to
state;

(a) whether he held consultations
with private sector manufacturers of
defence items in New Delh:i recently;

(b) whether Government will in-
volve the diverse manufacturing ca-
pacities of the private sector in aug-
menting indigenous defence produc-
tion:

(e) if so, whether these manufac-
turers will also be provided with
know-how to meet the changing re-
quirements of defence;

(d) whether these manufacturers
will also be allowed to enter into
their own research and development
of components und weapons and
equipment; and

(ey if so, details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(PROF. SHER SINGH): (a) and (b).
Representatives of Private Sector In-
dustry, basides those of Public Sector
Undertakings, Defence Departmental
factories and Government Organisa-
tions concerned participated in a Con-
ference held at New Delhl on the 14th
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and 15th February, 1978. The Confer-
ence was arranged to discuss ways
and means of availing of, in a grea-
ter degree, the growing capacity in
the Civil Sector—both Public and
Private—for the manufacture of com-
ponents, parts, accessories and other
items and inputs which are either not
manufactured in the Public Sector
Faclories or whose production needs
to be supplemented, so as to accele-
rate the pace of indigenisation and
self-reliance in Defence.

(c) The manufacturers who are
£iven contracts for production of com-
ponents, parts and other inputs are
provided with detailed specifications.
Wherever possible, drawings are pro-
vided and samples are alsp made
available for study. During the deve-
lopment stage, the technical Officers
of the Department keep close lLialson
with the manufacturers, provide tech-
nical] advice and gudance as may be
required and assist in the testing of
the prototypes so that the final wro-
duct fully conforms to the specifica-
tions.

(d) and (e). The manufacture of ar-
maments, ammunition and weapon
syslems ig undertaken only in the De-
fence Departmental and Public Sec-
tor Factories. The gquestion of private
manufacturers being allowed to under-
take their own research and develop-
ment in this field does not arise. In
respect of components, reply to part
(c) will apply.
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Baising of gtandard of Pllms made by
Films Division

2957. SHRI JAGDISH PRASAD
MATHUR: Will the Minister of IN-
FORMATION AND BROADCASTING
be pleased to state:

(a) what steps Government pro-
pose to take to raise the standard of
film= made by the Films Division; and

(b) js there any proposal to make
it an autonomous unit?

THE MINISTER OF INFORMA-
TION AND BROADCASTING
(SHRI L. K. ADVANI): (a)
By and large Films Division already
maintains a high standard of @lm
production, However, there is always
scope for improvement and the Divi-
sion’s efforts in this direction are
continuous.

(b) A proposal to set up a working
group to study the feasibility of con-
verting the Films Division into in an
autonomous orgenisation, is under
examination,
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Broadcasting of Prohibition Policy on
ALR. and TV,

2060. DR. SUSHILA NAYAR: Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) how much times the ALR. and
T.V. have devoted to prohibition edu-
cation every week in 1977;

(b) ir ti ere any proposal to intensi .
{y this programme and if so, in what
way;

(e) is it true that drinking scenes

in feature films are very frequent;
and

(d) if so, what steps the Govern-
ment contemplate to counteract the
harmful effects on teenagers?

THE MINISTER OF
TION AND BROADCASTING
(SHRI L. K. ADVANI) : (a)
Information 1s being collected, and
will be laid on the Table of the
House

(b) The Mmmstry of Information
and Broadcasting have adopted prohi-
bition as a major campaign theme.
All India Radio and Television are,
therefore. giving 1ntensive publicity
to prohibition. While deciding the
quantum of publicity in various for-
mats, the need for subtlety and res-
ponsiveness of the audiences are kept
in view. Efforts are directed towards
achieving the maximum possible
publicity for prohibition.

(c) and (d). The Central Board of
Film Censors orders cuts from films
showing scenes of drinking if they
violate the guidelineg 1ssued to it.

INFORMA-

Non-availability of Printing Paper at
reasonable price

2961 SHRI G Y KRISHNAN: Will
the Minister of INDUSTRY be pleased
to state

(a) whether Governmen{ are aware
that there is a acute shortage of text-
books at present in the country;

(b) whether it is also a fact that
the publishers has blamed the paper
mill.owners for the present situation
by manipulations and stated that
these mill-owners had created a
strong lobby to prevent the Govern-
ment from taking effective steps to
make the printing paper available at
reasonable price; and

(c) if so, the details regarding the
policy of Government in this regard?
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THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMAT] ABHA MAITI): (&)
No shortage of text books has been
reported in West Bengal and Bihar
where the School academic session
has already commenced from January,
1878. The position in respect of other
States will be known when the aca-
demic sessions open between April-
July 1978,

(b) Representations have been re-
ceived from publishers to the effect
that paper manufacturers had in-
creased prices of their products and
that publishers are havmg difficulties
in obtaining paper at reasonable prices
for the production of books.

(¢) Steps are being taken to incre-
ase the gquantum of supply of conces-
sional paper for the educational see-
tor. The Paper (Regulation of Pro-
duction) Order, 1878 has been issued
on 8th March, 1978, which stipulates
inter alia that paper mills with an
installed capacity of 25 tonnes per day
or more should produce white print-
ing paper to the extent of 30 per cent
of total production and five other
common varieties of writing and
printing paper (cream laid or wove
paper, coloured printing paper,
duplicating paper, offset or litho paper
and typing paper) to the extent of
atleast 33 per cent of total production
of which not less than 20 per cent
shall be cream laid or wove paper.
This is expected to lead to in-
crease availability of commonly used
varieties of paper and consequent
easing of the price situation.

Export of HMT Waiches

2062. SHRI D. B, CHANDRA GOW-
DA: Will the Minister of INDUSTRY
be pleased to state:

(a) whether it is a fact that the HMT
Industry is improving its quality and
getting order for watches from for-
eign countries also;

(b) if so, the details regarding the
orders {1r expory of HMT watches re-
ceived dnring the last two years and
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the foreign exchange earned thereon;
and

(c) whether some benefits have
been given to the employees of the
HMT as a bonus during the current
year and if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMAT] ABHA MAITI): (8)
The main objective of HMT's watch
production is to meet the internal
demand of watches. Therefore, ex-
port of HMT watches has been under-
taken at a mimmal level.

(b) The export of watches and
foreign exchange earned by HMT
during the last two years is as under:

Foreign
Year No. of watches exported  exchange
cal
1975-76 . 13541 Ras.19 lakhs
1976=77 . 17920 Rs.31 lakhs

-

(¢) On the occasion of the HMT
Silver Jublee Celebration in Febru-
ary, 1978 the {folowing benefits 1o
the @mployees were announced:

(iy Issue of one Silver Jublee
watch to all the employees who are
on the rolls of the company as on
10th February, 1878; and

(ii) I1ssue of a cash gift of Rs 15/~
for each year of service to the
employees of the company subject
to a minimum of Rs. 50/-

Fost-Matric Scholarships to Students
belonging to 8.C. and 8T,

2963. SHRI MAHI LAL: Will the
Minister of HOME AFFAIRS be
pleased to lay a statement showing:

(a) whethar Post-Matric Scholar-
ships (Fresh as well as Renewal) to
students belonjing fto Scheduled
Castes/Schedu.ed Tribes in Delhi
have net been granted to those stu-
dents who fulfil all the requisite re-
quirements;
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(b) whether it is a fact that apph-
cations for renewsl scholarships from
students reading i1 Tlnd Vear aud
Final Year in Zakir Flussain College,
have been rejected without assigning
any i1easons for no fault on the part
of the stud=nts and whather sume stu-
dents of the Ulollege wrole repistrred
letters on the 4th October, 1977 to
the Principal with copies to the Direc-
tor of Education, Delhi, highlighting
the delay on the part of college autho-
rities,

(e) if so, the details of guch cases,
with reasons for rr)ecting the Re
newal Appli;ations of such students
and

(d) the sieps bemny taken to granmi
Scholarships to those students whose
application have been rejected for
no fault or rai-take of theiwr own®

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL) (a)
No, Sir

(b) and (c) Zakir Hussain College,
Delh: had submitted a list of 18 candi-
dates for renewal of their scholar-
ships 16 cases were straightway ad-
mitted as they fulfil all the requi-
site requirements In one of the caces,
the candidate submitted a represen-
tation to the Principal of the College
dated 3rd October, 1977 endorming a
topy to Director of Education Delh:
pointing out the delay in the supply
of her marksheet regarding previous
exammnation After the college sup-
plied the requsite marksheet, the
claxm for scholarship was admitted
In the other case, the student himself
requested not to consmder his case on
personal grounds

It ig not correct to say that eny
application for renewal of scholarship
forwarded by the Zakir Hussajn Col-
lege was rejected by the Delhi Admi-
nistration without any reason

(d) The Delhi Administrafion main-
taing close centact with the College
authorities and the students concer-
ed for the supply of certain docu-
ments/ information as required under

the conditiong laxd down in the
scheme so that ehgible claims can be
admutted early

Promotion in Indian Armed Forces

2064 SHRI RUDOLF RODRIGUES:
Will the Minister of DEFENCE be
pleased to state

(a) what 13 the percentage of ¢TH-
cers eligible for promotion at each
rank 1n the Indian armed forces and
after what mimimun fime-petiod 1n
each case,

(b) do these percentages and time
periods compare favourably with those
in the IAS and other allted services,
and

(c) if not, what steps Government
propose to take to correct any sigm-
ficantly urlavourable comparisons m
this regard?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM) (a) The
percentage of officers eligible for vro-
motion at each rank in the three Se.-
vices of the Armed Forces differs for
each Bervice and Branch and also upon
availability of vacancies at different
times However, an 1ndication of pro-
motion opportunities for dufferent
rank with reference to the total au-
thorised strength togetfer with the
number of years required for such
promotions has been mdicated in the
staternent lald on the Table of House
[Placed wn Labrary. See No LT-1814/
78]

(b) The rank structure of the Arm-
ed Forces 1A8 ang other Central Ser-
vices ig based vn the requirement of
higher posts for each Service The
promotion prospects accordingly vary
from Service to Service A general
comparison is, therefore, not feasmble

(c) Various proposals to improve
the promotion prospecis of Service
Officers with reference to the job 1e-
quirements are made by Service Head
quarters from time to time and are
considered by the Government.
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Production of Coir mats
2088 SHRI P. K KODIYAN:

SHRI M. N. GOVINDAN
NAIR:

Will the Minister of INDUSTRY be
pleased to state:

(a) whether the Centre hag given
permission to a private industrialist
to start production of cowr mats
through mechanlsed production pro-
cesses;

(b) whether Government are aware
that the mechanisation of production
of coir mats in the present conditions
of the coir industry would result in
large scale unemployment;

(¢) whether the Kerala Govern-
ment had requested the Centre not to
give permission for mechanisation of
the production of coir mats at the
present stage; and

(d) 1f so, what were the special
circumstances that prompted the
Centre to allow mechanisation 1n this
particular wing of the coir industry?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI): (a) to
(d). A firm was 1ssued with a licence
as far back as 1873 for import of ma-
chinery for manufacture of coir pro-
ducts subject to an export obligation
of 75 per cent of its producton. Re-
cently, on receipt of representations
from the Government of Kerala and
others the case was reviewed and, in
order to ensure that there 1s no
chance of such licensing having an
adverse impact gn domestic produc-
tion, the export obligation was in-
creased to 100 per cent of its produec-
tion, Even so, the whole question of
mechanisation is presently ynder re-
view to deterrine what impact, if
any, this will have no employment
in' the non-mechanized sector and
Government will take a final de~ision
after taking all relevant aspects into
consideration.

Demands of Employees of BHEL

2069. SHRI Y. P, SHASTRI: Wil
the Minister of INDUSTRY be pleas-
ed to state:

(a) whether it is a fact that the
employees of Bharat Heavy Electricals
Ltd., Bhopal went on strike for four
days during the month of August-
September, 1877 in support of their
demand regarding, promotion policy,
residenual accommodation, wage in-
crease, DA as admissible to officers,
inguiry into corruption charges against
officers and 1f go, whether the man-
agement had promised in the agree-
ment reached to call off the strike
that the promotion policy will soon be
decided after constituting and con-
sulting the Committee of Employees;
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(b) whether it is also a fact that
even after the four months of the
agreement neither any promotion
policy hag been decided nor any action
has been taken to meet the other
demands of the Employees; and

(c) whether the employees had to
resort again to agitation in January,
1978, and to observe a token strike on
21st January, 1978 in support of the
same demands and 1if so, the action
taken so far to meet the demands
of employees?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA  MAITI): (a)
There was no strike during the month
of August-September, 1977, in BHEL,
Bhopal. However, employeeg of Bha-
rat Heavy Electricals Ltd. (BHEL),
Bhopal went on a 14 days tool-down
strike in July, 1977 on certain de-
mands like:—

1. The promotion policy oi BHEL
should be revised and promotion
should be given to all workers
every 3 years,

2. Houses should be given to all
smployees.

8. Encashment of Leave Travel
Concession.

4. Compensation to be given to
the Ministerial and other Staff whose
working hours have been increased
from 41 to 48 per week in 1974

§. Conveyance allowance should
be given to all employess who pos-
sess a vehicle at par with the
officers. Further that conveyance
subsidy should be pald to ell emp-

~The tool down strike was called off
consequent upon an agreement reach-
.ed with the Couneil of Trade Unfons
op the #th July, 1977. On the parti-
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cular demand of revision of promotion
policy, without prejudice to the dis-
cussions on the general promotion
policy, BHEL agreed, as a special
case to give additional promotions to
1304 workers for that year on the
understanding that it will not be quo-
ted as a precedent. It was decided in
the Agreemeni that changes in the
promotion policy needed detailed
examunation for its repercussions on
the other units of BHEL, as also the
other Public Undertaking. This 1ssue
therefore, needed to be discussed at
an appropriate forum at Dellu at a
later date. The ternis and conditions
of the constitution of such a forum
was to be flnalised with the Jomnt
Council. It was the desire of the
Joint Council of Trade Unions that
8 of their representatives should be
invited for the forum.

(b) Failure of an agreement among
the workers’ representativey to no-
minate six representatives to the
forum, made it impossible to have
discussions on review of the promo-
tion policy. The convenor of the
Joint Council of the Trade Union was
requested to nominate 6 members
commeonly acceptable to al! the cons-
tituents of the Unions of the Council,
which he has not been able to do 30
tar. However, the BHEL has an
Apex level Joint Committee on which
all 1ssues raised by the workers are
bilaterally discussed and decision
taken for uniform applcation to all
the employees. This Apex level body
has been recently reconstituted as a
result of secret ballot elections held
in October, 1977. The demands which
forms part of the settlement of July,
1977 strike at Bhopal will be discus-
sed at this Forum, It may be men-
tioned that all the Unions which
constituteq the Council of Trade
Unions in Bhopal and have a mini-
mum of 10 per cent following are re-
presented on this Forum.

(c) No token strike was ohserved
by the employees together on 2lst
January, 1978
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Import of Mutton Tallow for Soap
Produciion

2072. SHRI M. N GOVINDAN
NAIR: Will the Minister of INDUS-
TRY be pleased to state.

(a) whether Government have de-
cided to stop the import of mutton
tallow for the production of soaps;
and

(b) if so, the details therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI): (a) and
(b). Import of mutton tallow is al
lowed to sosp manufacturers other
than those in the organised sector.
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This policy ig followed in order to
encourage use of non-edible and non-
conventional oils in scap making.
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Indo-Australian Joint Workshop on
Solar Energy

2974. SHRI AMAR ROY PRA-
DHAN: Will the Minister of
SCIENCE AND TECHNOLOGY be
pleased to state whether the Indo-
Australian joint workshop on solar
energy will soon begin to operate?

THE PRIME MINISTER (SHRI
MORARJI DESAI): The Indo-Austra-
lian Workshop on Solar Energy was



Jag  Written Answers PHALGUNA 24, 1800 (SAKA) Written Answers 126

held in New Delhi from the 12th to
14tk January, 19878, which identified
suitable projects for collaboration in
the field of solar energy for considera-
tion by both the Governments
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5 JAAIY 1978 ¥ HAWT 4T ¥ HTWA
oA Ry,

(@) e g wHad 7@
w7 famre g, W

(7) worer & W gh v ¥
ford s fie sema 9T e 8%
Wy’
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e shrre ¥ e it (oiteet
wrwr weffr) : (w) gt Gt & Fs
fir dwd wifee ue e« deTly
wx faw ¥ 31-12-1977 % W &
5% fowr & w7 & [ w1 gt fear
4

(w) grarfe swmr & =T W
%€ durfrs frdaor 7 § oY &t @OAe
T ST g quia wifeem & fa
TF ATH FT & qeEt ¥ gfe A _7
mfr M g S W E 0 W
sw frel gro @ ¥ WE
forg fiemr et & oY T qfg A A
SN FJURT FT FTHFTT T ATAT
o I

(w) 8 ar¥ 1978 W wrdr fry
T eww (Smraw fafrawe) wrRw
1978 ¥ W= a1 & QMG-®Y 9% WY
fafaee farr mar § fv wfafe 25 o
Z7 41 Iuy whew i wiwssfor awa
et wrr foAr 1 ¥w Swwe f
30 sfrmer dr v oarf w1 w92
TN TUT T I W ¥ Y F9 33
stfeverer et @ o weq frent & foard
T vt (%W ¥z g7 A7 IR, G
ot wT, IARfT dvv, Wi
a1 ferdt 7w ammfor Fwe) wee
F1 IqreA &7 gon fomsw & v &
w5 20 wfawa ¥ #E o 19 99V a7
e gET | s § fe deT 1 §
FECAET WIH FGFT A HA AT FOI
ufgs amar & sgrew &1 /P W
afcormres = feafa ot quddt |

Distribution of Contrel Cloth for
Garhwal Division

2879 SHRI JAGANNATH
SHARMA Wil the Minister of IN
DUSTRY be pleased to state

(e) whether Government have
formulated any scheme for the Tex-
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tile Mills for alivcation and distribu-
tion of control cloth for the Garhwal
Davision, and

(b) if sa, what 13 the quota atdri-
buted to each Textile Mill to fulfil
the requrements of backward areas
of UP especially Garhwal Division®

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI) (a) Allo-
cations of controlled cloith produced
by mills are made monthly to the dif-
ferent Stateg pro-rata on basis of
population, distribution to different
regions within the State 1z the res-
ponsibility of the State Governmenty

(b) Does not arise

qY W a1 wiEn & R

2080 WY gEndE ATOAN gAY
¥47 qg wAY 4T AT H1 FT FG o

(¥) a9 &% Far w@r & g
firry azeq & wre Iaq gfeom, wfe-
areY wfgmd, qur feedt P F
geeqr A wer, feadr &, W7

(@) afx g Afrar + 7g=r adr
& ot sar @esry & faae g7 Afrn
& 777 fraet 7% ¥71 & o afk adr
@t TaF W g § 7

nEawa § v wat (s qwe
o wifew) (%) W (¥) ICHE
ar wram N AP TN
9% | IO HAT WRT 8 AET B
fraa ¥ ur wzen wgfea arfor w1
¢ 1 wmm ¥ fagfevar < wAT
FETqW TE ATT WY ST H TAT AR
¢ fr axfimay ¥ qra fafew feeay &
fafafia srre & wqwer war sfowr s
&, faad fF writm & gy WA
areft faforer aweqret & oofor & ¥
frazrar or &% 1 w@ wd ¥ @,
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grim oy frqfeai @ fra w1@
waw, wagfer wifed), wEfe .-
wrfardi war 3R s aal, dw & fafaw
@ qar afgami miz & sffafae
& aredigar ox wIqw saW  faar
AT E

Indisn Frontier Administrative Service

2981. SHR] PURNA SINHA: Wil
the Mimster of HOME AFFAIRS be
pleased to state.

(a) whether Government are In a
position to state that no further re-
cruitment to Indian Fronlier Admin-
1tratine Service will be made or the
present cadre of Indian Adrumstra-
tive Service 1s considered to be
e ough tor services in the Border
State. of India;

(b} what 1y 1ne number of officers
in the LF.AS npow serving in India
and abroad and what are the nature
of thewr dutie; and functions, if it 1s
different from those performed by
members of the TAS.; and

(c. what steps Government are
taking to merge the LF.AS. with
1A S, in rase 1t does not propose to
continue recruitment to LF.AS.?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME ° FFAIRS
(SHRI DHANIK LAL MANDAL).
(a) No further recruiiment to the
Indian Frontier Admunistrative Ser-
vice 15 contemplated The Indian
Administrative Service 1g considered
adequate for muanmng senior admanis-
trative posts in the Border Stutes of
India.

(b) At present there are 17 officers
in the LF.AS The posts held by

them are not different from those
ordinarily held by officers of the
LAS.

(e} It is not proposed to merge the
LF.AB, with the LAS.

4037 LS—5

Television Ceatres during Sixth PFlan
period

2982. SHRI AINTHU SAHOO:
SHRI PADMACHARAN
SAMANTASINHERA:

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) which are the places where
the Television centres during the
Sixth Plan period are going to be
opened; and

(b) 1s there any consideration to
open new Television centres in the
State of Orissa, specially in the back-
ward greas like Sambelpur and Kora-
put where Government have got
broadeasting centres?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L. K. ADVAND. (a) and (b). Two
TV transmitting centres at Sambal-
pur (Orissa) and  Muzaftarpur
(Bihar), a TV relay centre at Kan-
pur and a TV centre at Jullundur are
expected to be commissioned during
1878, Certain proposals for the set-
ting up of new TV cenires in the
country have been made for being
included in the draft Sixth Plan, but
decigion regarding their implemen-
tation will depend upon availability of
financial resources and prionties
accorded by the Planning Commission.

The Radio network in Orissg inclu-
des wnter alia two auxiliary centres,
one at Sambalpur and another at
Jeypore in Koraput district.

frat wdwmfed & ol e
2983 it Tweirer Fag :

5t wqaTy feg ama
¥qT Mg WAT T FATH FT EAT FG

(%) wose fgly wdafedt &
g Fw A% qATAT AgAr §;

33 ¥
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(@) war Gae qwq wary & 94
HIHTC OFETaT AT & I{W q TEF
wAnt oWl waTeRl &1 A glafes
wal

qg wama { e At (st whre
aw Rawm) (%) FE@d ;A WY
sRA M T g | I g iw
qa a € av S |

(@) cwegar & #r1gfz & ma
AT ¥ AT 7 WA g FT w4
fem mar g1 | AW W AEwg Wi
e fawmr 1 grewR wwt gaEa/
faamr 1 qad & W & T} )

Conidential Reports of Officers

2984 SHRI VINAYAK PRASAD
YADAV Wil the Minister of
HOME AFFAIRS be pleased to sta e

(a) whether 1t 15 a fact that gecret
files confidential Jettery and CRs
ate sent to various officers openly in
various Mimstries and Departmec its
through their Persona] Assistants or
Private Secretarie , and

(b) whether 1t 1s also & fact that
4ffected members of the staff are not
allowed to see Secretary and Jomnt
Secretary of their Minustry direct to
represent their grievances?

THE MINISTER OF STATE IN
‘THE MINISTRY OF HOMF AF
FAIRS (SHRI S D PATIL) (a) Ac
cording to the security 1nstructions,
all classified documents unlese rar
ried by an officer by hand shouid be
sent m locked boxes or sealed covirs
The Department of Personnel and
Administrative Reforms hag no infor-
mation in regard to the violation of
these mstructions

(b) Ordinarily senior officers ghould
be accessible to their staff to be able
to histen to their grievances, No case
has come tg the notice of this Depart
ment where staff experienced difficulty
in this regard.
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Import by M/s Kores

2985 SHRI RAMESHWAR PATI-
DAR Will the Minuster of INDUS-
TRY be pleased to state,

(a) whether 1t 15 a fact that M/s
Koreg India have been importing
materialg from foreign countries,

(b) 1f so the wvalue of imported
goods 1n Indian currency and the
countries from which imported during
the last § years,

(c¢) whether all the imported
materials are being used by them in
their factories in this country,

(d) if so the value of the fimished
productg in which imported material
1 used and

(e) 1f answer to (d) above he In
the negative the way of disposal of
the impoited goods®

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA ™AIT' (0 to
(e} Information ;~ being o ecled
and will be placed on the Table of
the House

Increase in Freight and Passenger
Fare by Andaman Mainlandg and
Lakshidweep <hipping Service

2088 SHRI MANORANJAN BHA-
KTA Wi'l the DMiuster of SHIP-
PING AND TRANSPORT bg | I+ 1ved
to state

(a) whether Government are aware
of 25 per cent increase on freight and
pasgenger fare by Andaman Mainland
and Lakshadweep Shipping Service
with 24 hours notice with effect from
22nd January, 1978,

(b) whether Government have re-
ceived wny information about the
large scale protests about it and if
so the reaction of Government

(c) whether Government appre-
hend rice of price of all egsential
commodities due to this freight in-
crease and if so what 18 Governments *
reaction to this,
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(d) whether Industries shall face
serlous crisis due to this freight ke
and Government's proposal to save
the ndustries; and

(e) whether the Development
activities of the territory will be cut
down substantally due to the mncrease
of freight rate?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRL
CHAND RAM) (a) Yes, Su

(b) No information sbout »nv large
scale protests have come to the notice
of Government

(e) No, Sir

(d) and (e) No serious crisis in
industries nor cutting down ot deve-
lopment activities 18 apprehended by
Government On the other hand,
the increase in fares and freights will
help the Shipping Corporation of
India to make up a srall porlion of
their huge losses on thyg service

¥illing up of Reserved Vacancles

2087, DR BHAGWAN DAS RA-
THOR Will the Mimster pf HOME
AFFAIRS be pleased to statc

(a) which of the Departments and
Minustries of the Government of
India are found defaulters in imple.
menting the decision by Governmenti
to fill up various categories of va-
cancies, particularly posts of higher
grades Scheduled Castes and
Scheduled Tribes, and action being
taken ageinst them, and

(b) which of the Departments and
Ministries have not absorbed candi-
dates of Scheduled Castes and Sche-
fuled Tiibes according to the per-
centage fixed for the various
calegories of the joba?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)
and (b) Figures of the total num-
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ber of employees and the number of
Scheduled Castes and Scheduled Tri-
bes amongst them ag on 1st January
1977 1n Groups A, B, C & D (Classts
I II UI & IV) 1 the various Mins-
tries/Departments, and their propor-
tionate percentages are given m the
statement laid on the Table of the
House, [Placed in Library. Seg No.
LT-1815/78)

Reservations for Scheduled Castes
ang Scheduled Tribes wherever pro-
vided, apply to vacancies filled from
time to time, and not to the total
strength of a service or cadre  Al-
though the representation of Schedu-
led Castes and Scheduled Tribes in
the total strength might not have
reached the prescribed percentages of
reservation in the various categoriea,
it would not necessarily meawn that
the ordery 1ssued from time to fime
regarding reservations have not been
urplemented by the Mimstries o De-
partments concerned Sufficient num.
ber of Scheduled Castes and Schedu~
led Tribes candidates are not avail-
able for all the reserved wvacancies,
particularly those in higher services
requiring technical, special or profes-
sional quahfications, ke Engiheering
ete

Instructions 1ssued from time to
time providing for reservations and
laymg down the detailed procedures
to be observed in that regard are re-
quired to be followed by all Mimatries/
Departments/Offices and there can be
no question of any Mnstry/Depart-
ment/Office not observing them Lap-
ses, if any, on the part of the nume-
rous subordinate apponting author:-
tles 1n following the prescribeq pro-
cedures or orders mre, however, to bhe
gone into by the respective Ministry/
Department concerned  Instructions
have also been issued to Ministries/
Departments that cases of negligence
or lapses found jn the matter of fol-
lowing the reservations and other
orders relating to representation of
Scheduled Castes and Scheduled Tri-
bes, should be viewed seriously and
should be brought to the notice of
appropriate authoritres and suitable
action should be taken promptly
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Fization of Pay of Asshstants In
Rallway Board’s Office

2088, SHRI L. L, KAPOOR: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether it 18 a fact that the
case relating to proforma fixation of
pay of certain affected Assistants
working in Railway Board's office
was considered and disagreement re-
corded by the Departmental Council
under JCM long back;

(b) whether in accordance with the
procedure laid down under the JCM
Bcheme 1t was decided to refer the
case to the Arbitration consisting of
three Ministers, viz. Home, Railways
and Labour,

(c) whether any date has since been
fixed by the Department of Personnel
to consider the issue by the Arbitra-
tion; and

(d) if not, the reasons for abnormal
delay in holding such arbitration to
settle the issue?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI S D PATIL) (a) Yes, Sir

(b) The matter is before 1 Com-
mitiee of Ministers, viz. Home, Rail-
ways and Labour for a decisron after
giving an opportunity to the Staff side
to explain their view-point

(¢) and (d) Meetings of the Com-
mittee fixed earlier had been postpon-
ed due to pre-occupation of the con-
cerned. A meeting of the Committee
of Ministers is being arranged.

Construction of Kottapuram-Mootha-
kunnam Bridge

2089. DR V A BEYID MUHAM-
MAD: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) to what stage the
Kottapuram-Moothakunnam bridge
(on Highway No. 17) construction plan
has advanced;
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(b) what ig the time table for the
completion of the construction; and

(c) what is the estimated amount
for the entire construction and how
much has already been allotted?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): “(a) The project re-
lating to construction of Kottapuram-
Moothakunnam bridge on National
Highway No 17 is at a very intial
stage. After prolonged -correspon-
dence with the Government of Kera-
la the site of the proposed bridge has
been finalised recently The detaled
hydraulic and sub-surface investiga-
tions of the bridge for the site selecteg
are, however, still 1o be done

(b) The programme for construction
of the bridge has not vet been deter-
mined It will be delermined after
completing all the pre-requisites such
as gite Investigajions preparation of
the detailed design ang estimate call
of tenders, award of the work and
also dependent upon availability of
resources in different years

(c) Only after the detailed hydrau-
lic and surface investigations are
completed it will be possible for the
State Government to prepare the de-
sign and estimate of the cost of the
bridge at the moment it is very diffi-
cult to assess the likely cost of the
project, although at a very rough esti-
mation it is expected that the bridge
proper would cost about Rs. 2 cro-
res

Law and Order Situation at Caleulis
Port

2000 SHRI RAMANAND TIWARY:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state

(a) whether his attention has been
drawn tow4ards news item appearng
in the National Herald dated the 2nd
February, 1978 with the caption
‘Shippers SCS to Centre’ regarding
dangerous law and order situation
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created by the contractors’ watchmen
at the Calcutta port; and

(b) if so, the reaction of Govern-
ment thereto and steps being taken
to avert the situation so created by
the contractors?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM) (a) Yes, Sir

(b) As the matter related to law
and order situation, 1t was taken up
with the Government of West Bengal,
who stated that a few stray incidents
of assault on some officers of shipping
company had taken place and action
1n all such ncidents was taken ac-
cording to law Nec@ssary precau-
tionary measures are reported to have
been taken by the State Governments
and peace restored

Loss suffered by National Textile
Corporation

2091, SHRI A BALA PAJANOR-
Will the Mimster of INDUSTRY be
pleased to state

{a) the profits/losses of National
Textile Corporation for the last three
years,

(b) whether 1t 15 a fact that des.
pite investment of more than Rs 12

crores, the modermsation achieved s

not commensurate with  amount
spent; and

(c) the results of any enquuy
held regarding the proper utihsation of
the amount?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI): (a)
The losses suffered by NTC milis
during the period April, 1975 to Jan-
uary, 1978 were as follows —

Year i Netloss (Provisional)
(Rs

n crores)
1975-76 62 28
1976-77 52 (This includes Rs 679
976- 4:mﬂ:s pad 1n Oct INov 1977
towards bonus for the year 1976-
m
1977-78 . 2705
(upto Jan
1978)

(b) As on 31st December, 1977,
NTC had approved sanctioned moder-
msation programmes nvolving a to-
tal outlay of Rs 105 00 crores Agni.n.lt
these programmres, machinery worth
about Rs 6500 crores had been re-
cewved and nstalled in the mills As
a result of this partial modernisation,
the operational efficiency of the mulls
has improved as may be oObserved
from the figures for the last lhree
years indicated below —

Apnl-Dec.
1976-77 7

1975-76 1 -7
o (g montts)

Unlysatron (%)
Spindles . » . . . f
Looms x . . .

Productivity in Spg (408) (Gms . .
Loom shed efficiency (°})

Yarn reallsation (7)) . . B
Produstion 3

Market ¥arn (M.Kge). . . .
Cloth (M. Murs.) . . : .

—

]

. 68.1 71 70 1
. 64.6 68.8 66.9
. 52.6 %3.6 549
. » 67.6 67.9 6g.2
. Ba.2 85 o 87 8

49 57 425
. . 764 16 62y
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(c) Proper utilsation of the funds
releaseq for modermsation 18 watched
by the Holding Company through pe-
riodical implementation reports from
jts subsidiaries No enquiry as such
has been held in the matter

Number of Dry Docks

2002 SHRI AHMAD M PATEL
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state

(a) the number of dry docks that
are working in the couniry with loca-
tion,

(b) whether there 1s any proposal
to establish new dry docks during
the next five year Plan

(c¢) the amount earmarked, and

{(d) what are the mawn functions of
dry dock”

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM) (a) There are at
present 3 dry docks catering to com-
mercial shipping as per details given
below

Bombay 3
Calcutta
Visakhapatnam 1

Another dry dock at Cochin Shipyard
is under construction

(b) Yes Sir

(¢) The Plan is yet to be finalised

(d) The main functions of the dry
dock are

(1) underwater repairs bottom
cleaning and pamnting,

(11) guarantee repairs and pre-de-
lvery docking,

(1it) Special surveys and inspec-
tions
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Rise in Price of Components of Entoe-
talnment Electronics

2093 SHRI M KALYANASUNDA-
RAM Will the Minister of ELLL
TRONICS be pleased to state

(a) whether 1t is a fact that a multi-
national manufacturer of components
of entertainment electronics has
ralsed 1ts prices,

(b) 1if so, the details thereof and

(c) the reaction of Government
thereto?

THE PRIME MINISTER (SHRIL
MORARJI DESAI) (a) and (b) Yca
Sir The Federation of Association of
Small Scale Industries have brought
to Government s notice that there has
been an increase in the prices of elfc-
tronic components manufactured by
a multinational company

(c) As electronic components nave
not been declared essential commo-
dities Government have no control
over their prices However, sufficient
industrial capacity has been ligcensed
in this area, imports of these compo-
nents are being arranged through
Electronics Trade and Technology
Development Corporatiop, (FTTDC)
to meet terrporary ghortages and as
a buffer stock and suitable endorsc
mentq arc being given on the Actual
Users' licences of electromic equip-
ment manufacturers It 18 expected
that with these steps by Government
market forces will work effectively to
maintain the nrice level of these com
ponents

Articles published by ‘Jaidesh’, Vara-
nasl inciting Communal Tension

2094 SHR] CHANDRA SHEKHAR
SINGH Will the Minister of HOME
MINISTER be pleased to state

(a) whether it is a fact that “Jas
desh”, a newspaper brought out from
Varanas, published news items and
articles during communal riots in 1877
which inflamed communal tension;
and
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(b) if 80, the action being taken by
Government to check such publi-
cations?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)
and (b). Government of Uttar Pra-
desh have reported that certain arti-
cles about the communal riots in
1977 published by “Jai-desh”, a locu!
newspaper of Varanasi, are being
examined and appropriate  action
wculd be taken under law if the sams
iz found necessary and feasible,

Funciloning of Development Councils

2095. SHR! SAUGATA ROY: Wwill
the Minister of INDUSTRY be pleas-
ed to state:

(a) whetner his Ministry has re-
ceived any complaint from the study
group headed by the Additional
Secretary, Ministry of Industrial Deve.
lopment about the improper tfunc-
tioning of 18 development councils
constituted in  accordance with In-
dustrial Regulation Act;

(b) whether any proposal has been
made by the study group to activise
these councils and to perform wide
range of functions; and

') if su. the reaction of the Gov.

ttament lIneretg and the detajls
thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI): (a) and
(b). The Study group on Industrial
Regulations and Procedures have
found that the functioning of the De-
velopment Councils constituted under
the Industries (Development and Re-
gulation) Aect, 1951 has not been un:-
formly satisfactory. The Study group
have made a number of recommen-
dations to activise the Development
Councils so that these Councils could
perform the entire range of functions
assigned to them in the Second Sche-
dule to the Industries (Development

and Regulation) Act. The main re-
commendations made by the Study
Group are contained in the Press
Note issued by Government on the
2nd February, 1978, copies of which
are available in the Parliament Lib-

rary.

{¢) The recommendations made‘ by
the Study Grcup are under conside-
ration of the Government.

oy we-foret g § fewelt wr
T

2996. st Witer yaww : T FMT
wolt 9z FaTy #2197 G

(%) fagre & goog o faoelt
wT %Y fauwt Iamas € dfwE wwar
w1 T ad 1977 & faaey faorey
w1 &frs e gur; WX

(&) = faorst ®7  arenfas
aree wigwifa s & aga s9
got & fomd wroor fagre & ol a7
gfw ¥t aga wfuw afr g8 7

suf Wt (s o TrwEw) ¢
(%) vy afagn ¥ #r fray
JeTEe WA 510 WA & | wiw
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s w1 W a7, wiAs wwifa, araf
7T gWm Ay A G WA AT
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Representations from the Grasham
and Cravan Empiloyees’ Union for
Independent Identity of the concern

2008. SHRI SIVAJI PATNAIK:
Will the Minster of INDUSTRY be
pleased to state:

(a) whether Government have re-
ceived representations from the Gra-
sham and Cravan Employees' Union
suggesting to keeping the independent
identity of the concern and not to
mmerge 1t under M/s Braithwaite and
Co. Ltd,;

(b) the salient feature of their re-
presentation;

(c) whether Government have con-
sidered the representation; and

(dy if so, the steps taken thereof?

THE MINISTER OF STATE IN

THE MINISTRY OF INDUSTRY
(KUMARI ABHA MAITD: (a)
Yes, Sir.

(b) Tt has been represented that
Grasham & Cravan Division of Braith-
-weite & Co. Ltd. may be formed in-
to a separate Government Company.

(c) and (d). Yes, Sir. Government
have decided to vest this Division in
3 new Government Company.

Power Shortage

2099, SHRI SHAMBHU NATH
CHATURVEDI: Will the Minister of
ENERGY be pleased to state:

(n) whethey the almost perennial
powershoﬂlulnthacountrylldue
to faulty planning and its execution;
and

(> bow is it that the country's im-
mense power potential has
undeveloped and the installed capa-
«<ity only partially utilized?
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THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
The reasons for the power shoriage
that the country has been facing since
the later part of the 4th Plan are:

— inadequate additions to installed
generating capacity mainly due to
shortfalls in project implementa-
tion;

— poor performance of some of the
thermal power stations;

— vagaries of monsoon affecting
the output of some of the hydel
power stations;

— 1nadequate tr ission capa-
city in some of the state 1egional
systems,

The shortfalls in targets of addi-
tions to generating capacity, which
have been mainly responsible for
the critical power supply po-ition m
several parts of the country. have
been due to lack of preplanning, de-
lays in deliveries of plant and equip-
ment, non-sequential delivery of equip-
ment, shortage of essential construc-
tion inputs, delays in construction of
civil works, delays and inadequacie; in
project funding, etc.

(b) Any power development pro-
gramme must take into account the
demand for power at a particular
point of time and select the most
economic alternative for meeting that
demand. The resources in India are
mainly coal-based thermal and hydro
and these have been developed over
a space of time to meet the require-
ments of power subject to such cons-
traints as have been indicated in the
reply to part (8).

The installed generating capacity
in the power system cannot be fully
utilised for the following reasons:—

— ghut down of thermal unit for
regular statutory maintenance of
boilers and repairs of main and
auxilliary equipment;

— reduced head and water availa-
bility and shut down of generating



145  Written Answers PHALGUNA X, 1009 (SAKA) Wnitten Amswers 146

units for repairs at hydel power
stations,

-partial outages due to shut down
of auxilharies for repairs,

-reduced load during off-peak
hours on the systems requiring
backing down of generation

This apart, any newly commissioned
thermal generating umt, takes some-
time to stabilise and gives reduced
output at the mitial period

Fee chargeq by Computers mainte-
nance Corporation from system users

3000 DR V A SEYID MUHAM
MED Will the Minister of ELECTRO-
NICS be pleased to state

(a) whether the statement in the
‘Financial Express' dated the Tth
February 1978 that the Computer
Maintenance Corporation 15 charging
the IBM systum users a fee three
hundred per cent higher than the
IBM fee 15 true, and

(b) if so, what steps Government
propose to take to remove the grie-
vance of the users in this regard”

THE PRIME MINISTER (SHRI
MORARJI DESAI) (a) No Sir, the
basiy of costing 1s different ind .=
such not comparable

(b) Does not arise

Demolition m Campus of Shivaji
College, Delbl

3001 SHRI C K CHANDRAPPAN
Will the Minister of HOME AFFAIRS
be pleased to state

(a) whether 1t 15 g fact that Gov-
ernment have ordered demolition of
some bwldings n the campus of Shi-
vaj1 College, Delhi, where the ‘Granth
Sahib’ was kept,

(b) whether it hag led to agitation
and arrest, ang

Hc) 1t so, defails theveof?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHR!I DHANIE LAL MANDAL) (2)
No, Sir

(b) and (¢} On 4-2-1978 <ome stu-
dents and staff members of the S8hiva-
1 College demolished boundary walls
of the Gurdwara A case FIR No 144
u/s 147/148/427/379/205/34 1PC dated
4-2 1978 was registered at PS Punjab
Bagh and 5 persoms were arrested
Another 9 persons were arrested 1n
case FIR No 162 u/s 147/148/447/448/
278/34 IPC dated 7-2-1978 Subse-
quently, 33 persons were arrested for
violating prohibitory orders A comp-
romise was arrived at a joint meet-
mg held on 8-2-1978 between the
Principal, Shivaji College and members
of the Gurdwara Prabandhak Com-
mittee followed by allotment of ano-
ther site for the Gurdwara

Rise in the pricey of Paper, Tyrelene,
ete.

3002 SHRI KANWAR LAL
GUPTA Will the Minster of INDUS-
TRY be pleased to state

(a) the names of the firms and 1n-
dustrieg which have increaseq the
prices of paper, tyrelene etc in the
last 3 months,

(b) the details of the representa-
tions received by the Govertrment in
this connection,

(c) whether Government have
found out the justification for the
increase of prices guch as paper, tyre
lene etc, and

(d) why action has not been taken
so far to force the industrialists not
to increase the prices further?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI) (a)
rand (b) There has been no sppre-
ciable inerease in the price of polyes-
ter fibre (terelene is the trade name
of ICI of U K for polyester fibre)
in the last three months and no re-
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presentation has been recelved in this
regard As regards paper, it 1s re-
ported that Orient Paper Mills &
Titaghur Paper Mills have raised the
prices of certain varieties of paper in
January 178 Regpresentations have
been received to the effect that pub-
lishery are having difficulties m ob-
taining paper at reasonable prices fot
tthe production of books

(c) and (d) Although thete 1< no
statutory control on the prices of
papel, Government have been dis-
couraging the industrv from resorting
te umilateral increase in price with-
out adequate justification Govern-
ment’s unhappiness at the price in-
creases effected by some mill without
consulting Government has been con-
veyed to the Paper Industry Stois
are also bemng taken to increase the
availdbhity of common varietics of
wriling and printing papers to ea ¢
the position of supply and bring down
prices So far as polvester fibre 15
concerned, there 1s no statutory cont-
ro] but the prevailing prices corres
pond closely to the fair prices worked
out by the Bureau of Industrial Cost-
and Prices

Remnstatement of Adivasig of BCCL
driven out by Money-lenders

3003 SHRI A K ROY Wil ti
Munster of ENERGY be pleased to
state

(a) whethar 9 Adivi't workeis of
Tenty mann  colhery of BCCL wae
driven out of colliery by money-
lenders and impersonated by mor oy
lenders men 1n 1875 in Dhanbnd
Bihar

by whether fact way, proved by a
magistiilal enguiry and &1 Assistant
Mainager wag artested on the chaige
of conspiracy fo; that

(¢) whether these 9 Adivasis hive
not still been 1einstated to thent
gervice, and

(d) if 50, what 3teps Government
propose to take tg reinstate these
adivasig?
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THE MINISTER OF ENERGY
(SHRI P RAMACHANDRAN). (&)
Nine Adivast workmen of Tetulman
colliely were unauthorisedly absent-
ing themselves from work for periods
ranging from 4 to 8 months and tak-
ing advantage o!f their long absence,
some persons impersonated them and
bzgan to work i1n their place These
persons were removed on detection

(b) On an FIR lodged Ly wome
persons alleging  his involvement m
induction of impersonatur- poce had
registered as case against the Assis-
tant Manager of the Colliery The
officer was not arrested and wa liter
on discharged by the Sub Divisional
Judicia Magistrate Bagmaia Dhan-
bad on submission of a fina report
by the Police

{¢) and (d) These workmen have
not becn taken back as th  had un
authorisedly absented them- veg for
long periods

fagre & wiaen amt ¥t s wiws faf
wt awmr ofe

300t WY TWA W wWi:
T HAT qAT 4 ITT AT OB AL
i

(%) fagrz & adt waar vy
WX A 1975~76, 1976-77
o 1977-78 &, wEr-uA, Wiy
fafr M fieeht ofir avmr § Wi
W AT qAT & A0 w7 § A
ufr # agw =3 ¥ fav wr sl
Ny,

(@) 7 fage 7 wAF wwr
o ax {1 € § frad afcmmersy
T ¥ wfws QR § g g Wi
% aray ¥ sfiey ot wedy v af g,
L 1ie

(m) =ar wfwer fafw & wfr &
WA et feg Wy wfasy o ot
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far ¥ X afg @, @ @ Tt
w1 W I ww fiear wman ?

Fui dft (st dte vwrwmn) @
(%) fagx & el dw A Fgaw
ari ¥ wirs fafe # woas saah
LU I S

(&) w¥ (), fosr dar@ aorAT
N Biw gD fa B WE wam
am 3 7 ® | g™ gomT §
O T adiw) Aw9E W Al
7= fgar a7 a1 ferg o @Al &
fordl frafra smmd f gedt aff
¥ afer o gl @Al § aw
fear mar @1y

Declaration of rivers Ganga, Bhagi-
rathi and Hooghly as National Water-
ways

3005. SHRI ROBIN SEN: Will the
Minister of SHIPPING AND TRANS-
PORT be pleascd to state:

(a) whether Government &re con-
sidering to declare the rivers Gangu,
Bhagirathi and Hooghly ag ‘National
Waterways’ as recommended by va-
rioug Committees set up by Govern-
ment;

(b) if s, when; and
(c) if not, the reasons thereof?

THE MINISTER OF STATE IN-
CHARGE OF MINISTRY QF SHIPP-
ING AND TRANSPORT (SHRI
CHAND RAM): (a) to (¢). A proposal
for enactment of a legislation for
declaring certain  waterways as
National Waterways and. to declare
rivers Ganga, Bhagirathi & Hooghly
as a National Waterways under that
Act is under consideration. It is, how-
ever, not possible to indicate at this
stage the time by which a final decl
sion on, the proposal will be taken as

various financial, legal and administra-
tive aspects need to be examined.

Length of National Highway in
(MP.)

3006. SHRI PARMANAND GO-
VINDJIWALA: Will the Minister of
SHIFPING AND TRANSFORT be
pleased to state:

(a) whether the Central Govern-
ment are aware gf the fact that in
Madhya Pradesh State the length of
National High Ways is only 5.0 K.M.
per 1000 K.M. which is very low when
compared to other States;

(b) whether it ic a fact that during
Fourth and Fifth Plan Periods not
a single national highway has been
declareq in the State;

(c) whether Government have re-
ceived proposals from the State Gov-
ernment of M.P. for declaration of
certain routes ag National Highways;
and

(dy if so, what decision has been
taken by Government?

THE MINISTER OF STATE IN-
CHARGE OF MINISTRY OF SHIPP-
ING AND TRANSPORT (SHRI
CHAND RAM): (a) National High-
ways in Madhya Pradesh aggregate 1o
2870 Kms. in length which is the
second Jargest length of National
Highways among the States. It works
out to 6.01 Kms. per 1000 Sq. Kms.
of area which is not lJow as compared
to several States like Kerala, Jammu
and Kashmir ang Manipur.

(b) and (e). Yes Sir, but nonethe-
lesg attention continued to be con-
centrated on the development of ex-
isting National Highways.

(d) Due to financial constraints and
other priorities Government of India
are unable presently to make any
new additions to the existing National
Highway System.

o
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Allocation for Agriculiure and Irel-
gation

3007. SHRI DHARMAVIR VAS-
ISHT: Will the Minister of PLAN-
NING be pleased to refer to the reply
given to part (c) of Unstarred Jues-
tion No. 3287 on 13th July, 1877 re-
gurding allocation for agriculture and
irrigation and state:

(a) whether the allocations of ad-
ditional outlays of the Budget for
1977.78 have since been worked out
State-wise for Punjab, Haryana,
Himachal Pradesh and Ra)asthan;
and

(b) if so, the details of each State?

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) Yes, Sir.

(b) Allocations of additional out-
lay indicated in the Budget 1977-78
have been worked out State-wise,
including for the States of Punjab,
Haryana, Himachal Pradesh and Rajas-
than in respect of (i) Major & Medium
Irngation (ii) Rural Water Supply
(iii) Rural Roads (1v) Rural Electri-
fication for energising pumpsets and
(v) Handloom Industry and Seri-
culture, The details are given in the
attached Statement.

As regards Minor Irrigation, State-
wise details of actual lending during
1977-78 by Cooperative and Commer-
c1a] Banks are not available.

For Rural Electrification Corpora-
tion, the additional amount of Rs. 20
crores is for system improvement and
capacitor schemes, State-wise break-
up is not available.

Statement
Allocation of additional outlaysin the Budget
1977-78
T. Major & Madium Jrrigation
Py (Rs, 1akhs)
A, Irrigasion om-going Schemes Amgunt

Shahnahar Feeder . . 100" 0
Lining of Canals® . . 250° 00
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Naw Schemes

1. Bxtension & Improvement
to Shahnahar Canal System 50°00

2. Thein Dam goo* 00
700° 00
B. (Flood Gontrol) i
Scheme for improvement of
irngation Command arca
by temoving Water Logging
& drainage congestion n
Frdkot Qistrict. toa* on
100° 00
ToTAL : Boo- 00
*Unapproved schemes
Rajasthan
On-going Schemas
1. Mahi-Bajaj Sagar 200° 00
2. Jakham . . 150° 00
New Schemes
1. Rajasthan Canal Stag. II 200" 00*
Medium Schemes
(Rs lakhs)
1. Panchana . f . 10°00
2. Somkamls Amba . ' 6o* 00
3. Daa . . . . 10° 00
4. Jadal . . f f 10" 00
5. Wagon Diversion . 8 65+ 00
6. Lassoria. 5 i ' 25° 00
ToTAL . + 730%00
Haryana
On-going Schemes
Pt Jawlhtrlul Nehru Lift
Irrigation Scheme . 500" 00

Modersisation Schemes
Lining of Channe .
" Aw:g‘num'l‘ubmlh-} sexEes

‘TorAL f 600* 00

*Unapproved Schemes.

Himachal Pradesh
Nil 1

canal stage IT is partl krmnmf s lift
or
and partly for ’mﬂ: of main

canaly
canal in stage II.
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1. Rura] Waser Supply IIL. Rural Elsctrificaction

Punjab Punjab . . . . 1210°00
() Rural Water Schemes 100° 00 Rajuthan . . . ;00
(if) Setting up of Monitoring cell o+ 60 Haryana .« - 000
(iii) Investigation Units, 1" 50 Himachal Pradesh . 860° 00
Rajasthan IV. Rural Roads
(i) Rural Water Schemes 200° DO Punjab . 45" 00
(i) Settng up of Monitoring cell  0'80 Rajasthan . d . 13500
(iii) Investigation Unut 1"50 Haryana . . 30°00
Haryana Himachal Pradesh . 35° 00
(1) Rural Water Schemes . 140° 00 V. Handloom Industry and Seri-
(ii) Setting up of Monutoring cell 0+ 6o culture
(i) Invesugauon Units 150 The scheme wise break up of vut-
v i ar b 0f B, iy sad
(1) Rural Water Schemes 150.00 ed out. Central assistance sanctioned
(ii) Setung up of Monitoring cell  0+60 ?:pm"f“m Syl o]
(iii) Investigation Unit 200 under;—

State Extension Intensve Export  Pre-loom Assistance
of co-  Develop- Produc-  and post to State
operative  ment tion loom  Apex So-
coverage Projects  Projects rocessing cieticy

acilities and
H
Develop-
ment
Corpora-
tion
(Rs. lakhs)
1. Haryana . . . . . 22,50 .
2. Himachal Pradesh . . . 2.50 " . .
3. Punjab . . . . . 5.00 10,00
4. Rajasthan . . . . 5.00 22.50 . ve 5 pO

VI. As regards sericulture, the Central Plan outlay of Rs. 4 crores for 1977-78 does not envisage

Gentral Assistance to the above States,

Expenditure incurred on Tours per-
formed by Chalrman CIL. in
BCCL, and CCL,

3008, SHRI A. K. ROY: Will the
Minister of ENERGY be pleased to
state:

(a) the number of tours performed
by the Chairman CIL (previoualy

CMAL) in the BCCL and CCL and
the money spent on that during
emergency:

(b) whether for the tours of the
Chairman, CIL in Giddi colliery,
Hazaribag, Bihar, during emergency
the front walis of the quarters facing
the route were painted making use-
less expenditure only for show; and
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(¢) whether Government propose to
make a detailed enquiry of these ex-
travagancies connected with the
Chairman during emergency and take
action on that?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a).
The number of visits by the Chair-
man, Coal India Ltd during 1875-76
and 1978-77 to Bharat Coking Coal
Ltd. and Central Coal-flelds Ltd. were
13 and 16 respectively. The approxi-
mate expenditure 15 estimated at
.about Rs. 1,11,000.

(b) Information is not readily avail-
able. It 1s being collected and will
be laid on the table of the House.

(c¢) Does not arise?

SC and ST in Bharat Coking Coal
Ltd. and ECL,

3008. SHRI A. K ROY: Will the
Minister of ENERGY be pleased to
state:

(a) the percentage of Scheduled
Castes and Scheduled Tribes m  the
Bharat Coking Coal Ltd and ECL.
(Nirsa Mugma Zone) in Dhanbad
district of Bihar at the time of
Nationalisation and the percentage
now;

(b) whethe; during emergency large
number of SC. and ST people were
retrenched and m new recruitment,
as regular employees or apprentices,
their percentages have been ignored;
and

(c) whether Government propose to
make a thorough investization of the
anti-Harijan, anti-Adivasi policy of
the nationalised collieries by C.LL.
to give justice to weaker section of
the labour force?

THE MINISTER OF ENERGY
(8HRI P. RAMACHANDRAN): (a)
Bince the records maintained by
private owmers did mnot indicate
figures of Scheduled Tribes and Sche-
«duled Castes. it is not possible to in-
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dicate the percentage of such emp-
loyees in the Bharat Coking Coal
Limited and Nirsa-Mugma Zone of
Esstern Coalfields Limited at the time
of nationalisation. In the beginning
of 1877 this figure stood at 44.7 per
cent,

(b) Information 1s being collected
and will be laid on the Table of the
Sabha.

(c) No anti-Harijan or anti-Adi-
vasi policies are being followed by
the Coa] India Limited.

Development of Fuel fop Tarapur
Atomic Power Station

3010. SHRI MADHAVRAO 3CIN-
DIA: Will the Mmmster of ATOMIC
ENERGY be pleased to state.

(a) whether a mixed fuel of pluto-
nium and natural uranium to run the
Tarapur Atomic Powel Station in the
event of stoppage of enriched uranium
of US.A has been developed in the
country; and

(b) 1f so, the details thereof?

THE PRIME MINISTER (SHRI
MORARJI DESAI)- (a) No, Sir.

(b) Does not arise,

Complaints against Drivers of Publie
Conveyance in Delhi

3011, SHRI MADHAVRAQO SCIN-
DIA: Will the Mini:ter of HOME AF-
FAIRS be pleased tp state:

(a) the number of complaints rece-
ived during the last § months for
misbehaviour of Autoriksha Drivers,
Taxi Drivers and Mim1  Bus Drnivers
and Conductors in Delhi,

(b) the number of accidents, fatal
and minor, reported on account of
Autorjksha/Taxi and Mini Bug Dri-
vers’ negligence and ragh driving dur-
ing the last ® months; and

(e) the steps Government propose
tn take to prevent accidents?
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THE MINISTER QF STATE IN
THE MINISTRY OF HOME AFFAIRS
(S8HR1 DHANI LAL MANDAL): (a)
The number of complaints received
during the last 9 months are as below:

Autoriksha Drivers 3298
Taxi Drivers 782
Mini Bus Drivers and
Conductors 48
(b) The details of the nature of ac-

cidents during the last 9 months wre
as below:

Fatal 43
Injury 341
Non-Injury 16

(c¢) The following steps have bcen
taken {o prevent accidents'—

(1) Truffic Police 1s mahing sur-
prise checks for over-speeding and
neghgent driving and p.osecuting
the offenders.

(1) The number of Mobile Coutts
have been increased from 3 to 5 for
conducting on the <pot prosccution,

(ni) A massive road safety educa-
tior drive has been launched. In the
coutse of this drive, messaces ¢n
rood safety are conveyed through
radio, felevision, cinema shdcs.
lectures and distribution of pamp-
hlets.

(1v) Restrictions are being impo-
sed on certain roads for loading and
un-loading and parking and mak-
ing entry one way.

(v) Efforts are also being imade
to widen and improve roads aud to
construet more cycle tracks

Verghese Rcport on ALR.

3812. SHR1 MADHAVRAO
SCINDIA:

SHRI SURENDRA BIKRAM:
Will the Minister of INFORMATION

:Natn BROADCASTING be pleased to
LH

(a) whether Government have rece-
ived the report of the Expert Com-

mittee appointed by Government to
look into the question of converting
AIR and Doordarshan into autonomoug
corporation;

(b) if so, the details of the recom-
mendations therein; and

(c) his reaction thereof?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI L. K.
ADVANI): (a) Yes, Sl

(b) The recommendauons are con=
tained in the Repori which has already
been laid on the Table of the House.

(c) Government have vet to consider
the report.

Piying of Private Buses on D.TC.
Routes

3013. SHRI MADHAVRAO  SCIN-
DIA: Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whet™e. 10 copc up with heavy
rush of traffic on D.TC. routes the
management have allowed private
ownels to ply buses on all routes;

(b) if so, whether the private ow-
ners have not been allowed to ply
buses on the routes where N.D.M.C.
1» running its own bu es (routes 40,
50, 52 and 630) on Ex-Regal to Lodi
Colony, Serojm  Nagar  Market,
Nauroji Nagar-Kidwai Nagar and
Nanakpura routes;

(¢) the number of buses added by
the D.T.C. and private owners with
details during the last 9 months; and

(d) 1tg impact on overall improve-
ment in bus cervice?

THE MINISTER OF STATE IN-
CIHHARGE OF THE MINISTIRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) Buseg of private
operators have been engaged by DTC
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 under the kilometrage Scheme, {0 ope-
rate on some routes to meet the re-
quirements of commuters.

{(b) Routes 40, 50, 52 and 630 are
jointly operated by DTC and NDMC.
For all purposes, operation of services
by NDMC is treated like operation by
any other private operator.

(c) During the period from  June,
1977 to February, 1978, DTC  added
20 buses to ils own fleet and 71 were
deleted from the fleet. The number of
private buses engaged by the Cqrpora-
tion under various schemes increased
by 412 in that period.

(d) with the addition of buses, DTC
is carrying more passengers and ren-
dering more kilometres per day, which
have eased the transpoiilation prob-
lems of the city.

Demand for a new Route by the
Commuters of Lawrence Road

3014. SHRI SHYAM SUNDER GUP-
TA: Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether the D.T.C. commuters
of Lawrence Road, a Low Income
Group D.D.A, colony have been de-
manding a new Route for Central
Secretariat via Sarai Rohilla fly over
Bridge and also for the restoration of
their old Route No, 54-B; and

(b) if so, the reaction of Govern-
ment thereto and if not, the reasons
thereof?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) No such demands
have been received.

(b) Does not arise.
Industrial Development of Laksha-
dweep
3015. SHRI R. K. MHALGIL: Wil
the Minister of INDUSTRY he pleas-
ed to state:

(a) how much amount has been
budgetted in the last five years for
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the industrial development in Union
Territory of Lakshadeep;

(b) whether the said budget amount
has been utilised if not, the reasons
thereof; and

(c) whether Government have any
proposal for small scaie or cottage
industries in the union territory of
Lakshadeep; if so, what are they?

THE MINISTER OF STATE IN THE
MINSTRY OF INDUSTRY (SHRI-
MATI ABHA MAITI): (3) and (b).
The relevant figures for the las; five
years are given below:

(Rs, in lakhs)

Approved Expenditure

1973-74 - . . 170 1* 50

1974-75 - .. 170 2+ 87
1975-76 . . . 2° 00 2+ 06
1976-77 . . . 245 2% 54
1977-78 . b g+ 60 3+ 97
(anticipated)

1175 12* 34

It would be seen from the figures
given above that while the approved
outlay for the financial years 1973-74
to 1977-78 was Rs. 11.75 lakhs. the
estimated expenditure by 31-3-1978
would be of the order of Rs. 12.34
lakhs,

(c) Government’s role in the deve-
lopment of small geale or cotlage in-
dustries is mainly promotional. The
entire Union Territory has been dec-
lared as industrially backward to
qualify for concessional finance and
central scheme of investment subsidy.
The Annual Plan for {he year 1978-
79 includes schemes for the promo-
tion of small scale indusirjes, coir
industry ang development of handi-
crafts. An outlay of Rs. 5.14 lakhs has
been proposed for the development of
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small scale industries. Coir mdustry

and handicraffs in the "Annual Plan
1978-79 as against the eslimated ex-
penditure of the order of Rs. 3.37 lakhs
in 1977-78.

Memorantum regarding Development
of La}:shadweep

3016. SHRI R. K. MHALGI: Will the
Minister 'of HOME AFFAIRS be pleas-
ed to siate'

(a) whether the Administrator of
Lakshadweep Union Territory has sub-
mitted -any background papers and a
memorandum regarding the future
development of the said Territory;

(b) if so, when and what are its
main fegtures; and

(c) what action Government have
taken or propose to take in.regard to
the said paper and memorandum?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)
No, Sir.

(b) and (c). Do not arise.

Providing Municipalities in Laksha-
dweep Islands

. 3017. SHRI R. K. MHALGI: Will the
Minister of HOME MINISTER be
pleased. to state:

(a) whether there is any proposal
to award a Municipality to Kavaratti
and other local-self civil bodies to
other islands of Union Territory of
Lakshadweep in view of such a de-
mand from the local people;

(b) if =0, since when it is pending;
(c) what are the reasons for delay
in taking the decision; and

(d) when the decision shall be taken
adn the matter‘-’

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)

4037 LS—6

There is no  proposal to award a
Municipality to Kavaraiti, The pro-
posal for constituting panchayats in
all the inhabited jslands in the Union
_Territory of Lakshadweep ig however
under conmderatmn of the. ‘Govern-
ment,

(b) to (c). In their meeling held
in March 1976, the Home Minister’s
‘Advisory Committee for Lakshadweep
recommended constitution of Pancha-
yats in the Union Territory of Lak-
shadweep. The draft Regulation since
drawn up in  consultation with the
‘T.akshadweep Administration is under
circulation in the concerned Mmistries/
Departments.

_Nathpa Jhanki Hydro Electric Project

3018. SHRI DHARMAVIR VASISTH:
Will the Minister of ENERGY be
pleased to state:

_ (a) whether State Governments of
Haryana and Himachal Pradesh have
‘ngreed to collaborate in the Nathpa
~Jhanki Hydro Electric Project at the
_Sutlej River;

(b) if not, the nature of hitch in

" the negotiations; and

(c) the steps, if any, taken by Gov-
_ernment to speed up the project?

3

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
Though some negotiations had taken
" place " between the former Govern-
ments’ of Himachal "Pradesh and
“Haryana in January/February, 1977
regarding collaboration in the Nathpa
Jhanki HE, Project no formal agree-
ment has been execufed so far.

(b) and (c). It is understood that
the present Government of Himachal
Pradesh are reviewing the entire mat-
ter of principles of collaboration in
Hydro Electric Projects with other
States and Central Government and
would be discussing the matter with
the Central Government as early as
possible.
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Manufacturing of 490 KV Class
Transformers by BHEL

3019, SHRI DHARMAVIR VAS-
ISTH: Will the Minister of INDUS-
TRY be pleased to state:

(a) the number of 400-KV  class
Transformers manufactured by the
BHEL during 1977-78 and for which
‘Thermal Power Stations;

(b) whether the production weuld
meet internal needs of thg couniry;
and

{c) have the BHEL received inqui-
ries from abroad for their export?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI): (a)
The details of 400 KV Class trans-
formers manufactured by BHEL, dur-
ing the year 1977-78 and for whom
manufactured are as under:—

400 KV Class power (transfor-
mer.—One number, for Obra ther-
mal power station of UP. State
Electricity Board.

400 KV Class Instrument trans-
former.—17 Nos. Instrument trans-
formers were manufactured of
which 10 numbers were for Maha-
rashtra State Electricity Board and
the remaining 7 for UJP. State
Electricity Board.

(b) The production capacity of
BHEL together with the production
capacity jn other units, particularly
the Transformers and Electricalg Lid.
(TELK), a Kerala Government pub-
lic sector unit can meet the country’s
current requirements.

(¢) Yes, Sir.
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Reduction in Annual Plan Outlay

3020. SHRI C. K. CHAND-
RAPPAN:

SHRI DINEN BHATTA-
CHARYA:

SHRI SOMNATH CHATTHR-
JEE:

Will the Minister of PLANNING
be pleased to state:

(a) whether Government have de-
cided to cut down by Rs. 280 crores
the proposed annual plan outlay of
Rs. 11,900 crores;

(b) if so, the reasons thereof;

(¢) whether the axe has fallen
mostly on the large scale industry in
the Central sector; and

(d) if so, the details thereof?

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) The Annual
Plan Qutlay hag still to be placed
before the National Development
Council and will be as presented to
Parliament in the Budget for 1978-79.

(b) to (d). Does not arise.

Cargo Shipment

3021. SHRI K. PRADHANI: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) what are the comparative
figures of cargo shipment, loading and
unloading on the major ports of the
country during 1976-77; and

(b) the amount of foreign exchange
involved in it?
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THE MINISTER OF STATE IN CHARGE OF THE MINISYRY OF
SHIPPFING AND TRANSPORT (SHRI CHAND RAM): (a) Tho estimated
traffic handled during 1076-77 at the major ports:—

Loading Unloading  Total

Port
Bom bay
Caleutta
Madras
Cochin
Vizag .
Kandla .
Paradip
Mormugao
Tuticorin
Mangalore

(In lakb tonnes)
58.00  121.00  173.00
81.57 48.61 80.18
30.70 47.70 78.40
11,98 35.70 47.68
61.39 a5.60 86.99*
1.84 s ss.as
81.49 151 33.00%
128.48 6.19 134 62
3.05 325 6.30
1.27 3.0% 450

*excluding transhipped cargot

(b) The statistics regarding amount
of foregin exchange involved for the
year 1976.77 in respect of major
ports is not bewng commled.
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9,59,00,853.71
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Transfer of Indusiries to Liecemtra-
lised Sector .

3023, SHRI VIJAY KUMAR MAL-

HOTRA: Will the Minister of IN-
DUSTRY be pleased to state:

(a) what plan have Government
formulated to ask large industries to
vacate certain industries like soap,
footwear and weaving in a ten year
phased programme so that the entire
capacity in these industries is trans-
ferred to the decentralised sector;

(b) how many large industries are
functioning in the country which pro-
duce footwear, soap and cloth and
what is the capital and labour em-
ployed in each; and

(c) what is the break up of the
total sales controlled by large indus-
tries in soap, cloth and footwear and
what is the share of foreign controlled
large industries in it?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI): (a) to
(¢). The main thrust of tha New
Industrial Policy Is on effective pro-

motion of cottage and smell indus-
tries widely dispersad in  rural
areas and small towns, In pursuance
of this objective a list of industries
exclusively reserved for small scale
sector has been gignificantly expand-
ed and it includes more than 500
items. ‘Where large scale units, whe-
ther belonging to large houses or not,
are alrcady engaged in manufacture
of items since reserved for the small
scale sector, there would be no ex-
pansion in their capacity. On the
other hand, the share of these units
in the total capacity for these items
will be gteadily reduced and that of
the small scale and cottage sector in-
creased The policy also emphasises
that no further expansion in the
weaving capacity in the organised
mill and power-loom gector will be
permitted.

Information on the number of units,
installed capacity and annual produc-
tion during the years 1975 and 1976
of soap, leather and rubber foot-
wear, lg contained in the Annual
Report of the Ministry of Industry
for the year 1076-T7, coples of which
are available in the Parliament
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Library. Information relation to the
number of textie mills functioning
and their production during yeurs
1975-76 and 1976-77 are contained in
the Annual Report of the Ministry of
Commerce for the year 1978-77,
The statistical details of capital and
labour employed in each of the
industrial umts and the market
share of tota] sales conirolled by
large industrieg and foreign control-
led industries jn these jtems are not
centrally maintained.

Broadcasis in Extermal Bervices

3024. SHRI VIJAY KUMAR MAL-
HOTRA: Will the Minister of IN-
FORMATION AND BROADCASTING
be pleased to state:

(a) what are the number of chan-
mels and languages being used for
radio broadcasts beamed outside India
snd how much time in one day do
these broadcasts take place,

(b) what is the estimated listener-
shyp of ALR. External services in
foreign countries and how many
countries are covered by these broad-
[ _H

(c) what is the breakup of the
different kinds of programmes broad-
sast in external services andg what
purpose they are intended to serve,
and

(d) what are the details of ex¥ernal
‘broudcasts designed to improve Indin’s
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commercial and industrial image i
foreign countiies?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L K. ADVANI): (a) (i) Most of
the programmes are broadcast on two
or more Transmitiers (that is, 3, 4
or 5) and the totel number of trans-
mutters used for all the services is
17. Sinhala and Punjab1 are broad-
cast on one Transmitter each.

(u) The programmes of External
Serviceg are broadcast 1n 16 foreign
languages including English and eight
Indian languages, The total time of
all the broadcast in one day ig 56
hours.

(b) In the absence of any systema-
tic study, it 15 somewhat difficult to
give an estimate of the size of listener-
shup of Externa] Broadoasts in foreign
countries. However, the number of
letters rececived from the listeners
during 1976 and 1977 was 1,74,144
and 1,75420 respectively. These
figures include letters received for
the Urdu Service from the entire
sub-continent as well It can be
safely said that the actusl number of
Listeners js much more than those
who write letters to the External
Service Division.

The following countries are covered
by the External Broadcasts:

Sl. No. Language

Target Arcas

1 GOS. (English)

French

Russlan . .
Urdu

Punjab:

Sindhs

i)

L I

East and South East Asia, North-BEast-

" Asia, Australia, New

UK,
West Europe. East Africa, West aad North
ica

East Asia, North & West Africa
USSR
Pakistan
Pakistan
Pakistan




173 Written Answers PHALGUNA 34, 1009 (SAKA) Writhn Anwwers 174

8. No. Language

Target Area
7 Baluchi , % . Pakistan
8 Nepali . . . Nepaland Nepalispeaking areas of India.
7 Tibetan Tibet, Bhutan and Tibetan speaking arcas
of India
10 Burmrsc Burma
15 Binhal> . . . . Sri Lanka
12 Bengali . . Bangladesh
13 Chinrse . China
14 Indonesian . . Indonesin
] Armbic |, a . N ',ﬂl. jorden, Iraq, U.AE., ]
3 ‘ 383'.'-, Bdn'!da. Kuwait, m.cak&&
Saudi  Arabia, Tunisia,
Mavritinia, Nigeria, Sudan, Lebanon.
16 Penian . . " . Tran
17 Pushte . . . . . . Afghanistan
18 Dari Afghanistan
19 Swahily . Bast Africa, Tansanis, Keoya, Ugands.
20 Hindi (Eastern) South East-Asia, Burms, Thailand,Cambedia,
w Indonesia, Malayasis, Nepal, Bangle-

st Hindi (Weastern) . . . .

20 Gujaran . . . .
23 Tamil . . . . . .

o4 Konkam " . N .

.

Eamt Africa, Tanganis, Uganda, Ken
Za:nbi-, Mauritius, o
East Africa

South Asia (Malaya, Borneo, Sumaira,
Indonesls, Singapore)

East Africa

{e) The different kinds of pro-

grasmnes of Exiteral Bervices are o
under:

Indian Music/Hindustani and Kar-
natak

(Classical, Light, Instrumental,
devotional, Film and Folk)

Music of the target countries.

News Bulletin, Commentaries,
Press Reviews.

Talks, Discussion and Interviews
en Cultural, Historical, Sclentific
and Industrial toples.

Radio News-Reals/Radioc Reparts/
Coverage of the visit of Forelgn
dignitaries to India and wvisit of
Indian dignataries to foreign count-
ries.

Hind: lessons for Pushto and
English listeners

Recitation of Quran and devo-
tional music for listeners in Pakis-
tan and Arab countries.

Plays and features, musical
operas and features, items on
Family Welfare Science Magazines
and Sports Magazines.
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The percentage of different kinds of
programmey 18 roughly as under —

Music 50 °
Spoken-word 30 9,
News & Current Affairs 10 °
Other 10 ¢

(d) In the dally commentaries and
press reviews broadcast by various
language Umits of the External Ser-
vices Division, whenever possible
effort is made to project the commer-
clal and industrial 1mage of the coun
try In addition to these broadcasts
other formats eg News-Casts Featu-
res, Talks, Field based programmes
interviews, discusmons etc are also
utilized to project Indian’s Commer-
clal and Industrial image in foreign
countries

Number of Employees attached to
Inspection Unit of Directorate

3026 SHRI NAWAB SINGH
CHAUHAN Will the Minister of IN
FORMATION AND BROADCASTING
be pleased to state

(a) the number of employees
attached to the Inspection Umnit of the
Directorate with demgnation and the
annual amount of expenditure incur-
red for their establhishment

(b) the total number of inspections
conducted by the Umt during the
financial years 1074, 1875, 1976 and
1877, and

Written Answérs by, i

(c) the net gains to Government as
a result of these inspections by way of
admunistrative irregularities, financial
rregularities etc ?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L K ADVANI) (a) A statement indi-
cating the number of employees at-
tached to the Inspection Unit of the
Directorate, their disignation and the
annual expenditure incurred on their
establishment 18 placed on the table of
the House.

(b) Funancial Year Total
<ol A E;’a ol
- nuspec
tions
e i . conducted

1974 75 1
1975-76 . . 2
1976 77 . 12
1977 78 sy

(c) During the Admimstrative [n-
spections, the administrative difficul-
ties and 1rregularities noticed are
brought to the notice of the Head of
the Office 1n wnting through action
notes and remedial measures  are
suggested Such inspections are a
great check on the the misuse of
powers delegated to the Heads of
Stations/Offices, restrict financial
irregularities and administiative mal-
practices, thus resulting in admins-
trative and financial efciency The
programmes of the Station are also
exammed durmg the imspections and
changes made, if comsidered necessary

Statement
S No QCa f posts scal No of T xpendature
° SRS S ROE Pay ¢ posts u::mcddunn:
1977 78
Rs
1 Deputy Director General . Group ‘A’ posts 1 29 603 0o
Rs 2000-125/2—225%0
aWAslatant Station Director Rs 900—40—1100—EB— 1 16,308 »

50—1400




in Writtes Annpers PHALGUNA 24, 1800 (FAKA) Written Answers

178

No. of
8,No  Qategory of Posts Pay Scale A w
during
1977718
Ra,
8. Imspector of Accounts Group ‘B’ posts : 54.155° 10
Rs. 840—40—1000—EB—
.p-—tm
4 Accountants .+ + .« Group ‘C’ posts
Rs. pglg——m—n—— 6 55:357" 40
I
. . . Rs g30—1 EB— a 18,775 30
5 Stenographers - 3 SE 300 37
6. Lower Division Clerks Ra.gﬁo—s—cgo-i% s 17,169°55
$90—10—400
Group 'D’ posts
Daftry . Rs 200—3—206—4—234— 1 4,868 6o
T EB—y4—as50
Rs, 1,91,687.55

Electric Consumption in Industrial
Undertakings in Madhya Pradesh..

3027 SHRI PARMANAND GOVIND-
JIWALA- Will the Minuster of
ENERGY be pleased to state-

(a) the total consumption of the
electricity by the Industrial Under-
takings of the Central Government in
Madhya Pradesh; and

(b) whether Madhya Pradesh Gov-
ernment is compelled to purchase
dearer glectricity from the other States
m order to provide electricity to above
Central undertakings?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)

not only on account of Central Gov-.
ernment Undertakings but also on
account of other consumers

Supply of Power to U.P. agnda MP.

3028 SHRI PARMANAND GOVIND-
JIWALA Will the Minister of ENERGY
be pleased to state:

(a) whether the State of UP will
get 42 per cent of the production of
electricity from the proposeq plant at
Singrauly;

(b) whether the State of MP wall
get only 28 per cent thermal power
fiom Korba Plant to be cons
by National Thermal Power Corpora-
tion; and

(c) what is the reason for this dis-
crimination?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN) (a) to
(c) The large Thermal Power Stations
being established near pit heads in
the Central Sactor are intended to bane-
fit the Constituent States/Union. ter-
ritories in the region. Fifteen per cent



view the Central assistance given to
the State ang its energy consumption
basis, out of 2000 MW of

ate capacity to be installed at
Singrauli, UP has been allocated 850
Korba Project will be implemen-

in two stages Of the first stage
of 1000 MW Madhya Pradesh has
béen allotted 200 MW When the sub-

against Madhya Pradesh and the same
cnitena for allocation of power has
been used in both cases
Appointment of Officers from
Madhys Pradesh in Territorial Army

3029 SHRI NIHAR LASKAR Wil
the Minister of DEFENCE be pleased
to state

(a) the number of Labour and
Employment officers from Madhya
Pradesh called out for service in the
Territorial Army since 1980, and

(b) the details about their protec-
ilon in the service such as confirma-
tion and promotion, increments in
service, fixation of their salary on
reversion to civil service?

THE MINISTFR OF DEFENCE
(SHRI JAGJIVAN RAM) (a) Ome

(b) Section T7-A of the Territorial
Army Act, 1048, provides for protec-
tigh in this respect for the civilian
employees who serve in the Termto.

rial Army
geeetn F ot Tredt @ sufierdt ot
forgfieer
3030. S WHTCW WAT - T
gen it warew SR g q@R A
war w6t
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Two Btige Fare of D.TC,

3034. SHRI MUKHTIAR SINGH
MALIK: Will the Minister of SHIP.
PING AND TRANSPORT be pleass
to state:

(a) the principles followed in
determining the present two-stage fare
of 30 paise and 60 paise for D.T.C.
buses;
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(b) whether the fare for bulu
operating on routes the terminal
tmhﬂdilhnuolwhichitwmﬁn

20 K.M. is paise 30; and

(c) 1if so, the reasons why a fare of
60 paise ig charged on route No. 920
from Lawrence Road to Regal termi-
nal when the distance 18 within 20 KM
a8 per the D.T.C, records on the basis
of which they are making payment to
private bus owners under K.M.
Scheme?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM)- (a) A uriform fare of
30 paise per head is charged on aty
routes for travel upto 16 K. M. and
In exceptional cases, also on routes/
services with a route length of over
16 Kms. but lesg than 20 K. M. In case
of Mudrika Seva and on routes with
a length of 20 Kms. or more, fare 18
charged at 30 paise per head for travel
upto 16 Kms., and 60 paise beyond 16
Kms,

(b) Yes, Sir.

(c) A fresh survey 1s being carried
out by the Corporation to find out the
exact distance of route No. 920, on
the basis of which corrections will be
made, if necessary.

Appointment of Second Press Com.
mission

3085. BHRI SURENDRA BIKRAM:
Wil the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether it is proposed to set up
the second Press Commission;

{b) whether the proposed Press
Commission is likely to be invested
with a wider terms of reference;

' (¢) whether the Press Commission
is also intended to deal with the
question of delinking newspaper
ownership; and

MARCH 15, 1978
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(d) if s0, the details thereofy ’

THE JMINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L. K. ADVANI). (a) Yes, Sir.

(b) to (d). The terms of reference
are being finalised.

Take over of Closed Indusirial Plants
at Howrah

3036 SHRI K A. RAJAN:
SHRI SAUGATA ROY:

Will the Munister of INDUSTRY be
pleased to state:

(a) whether West Bengal State
Government have requested the Cen-
tre for the take over of the closed
Industria] Plantg Limiteq at Howrah
by Hindustan Machine Tools;

(b) if so, the details thereof;

(c) whether 1t is a fact that the
Centre has suggested the State Gov-
ernment to approach Guest Keen
William Limited for its take over; and

(d) it so, the details ang reasomns
therefor and the State Government's
reaction thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI-
MATI ABHA MAITI): (a) to (d). The
Government of West Bengal wrote to
the Central Government, in Novem.-
ber 1977, suggesting an investigation,
under the provisions of the Industries
(Development & Regulation) Act, 19851
into the affairs of Messrs Industrial
Plants Limited, Howrah which has
been under lock-out since December
1974. The Btate Government has
been requested to advice on the finap-
cial and managerial responsibilities
for runping the undertaking. On the
receipt of a reply from the State Gov-
ernment the further course of action
will be decided upon.
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Apcumnistion of Conl Stocks at Pit
Heads

3037. SHRI K. A. RAJAN: Wil the
Minister o ENERGY be pleased 10
state:

(a) whether Coal stocks at pit heads
have started accumulating recently;

(b) if go, the details of the stocks
during the last three months; and

(c) what are the reasons therefor
and remedial steps being takent

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
There hag been an increase in coal
stock due to improvement in produc-
tion of coa] during the last three
months,

(b) The detailg of the closing stocks
at pit heads during the last three
months are as below:

- - e =

(provisional figures in

million tonnes)
December, 1977 2.79
January, 1978 10.30
February, 1978 11.59

(¢) In view of the present level of
demand for coal the stock of coal is
well within reasonable limits.

Amistance tw LBM, Employees to
carry on the Business

3038. SHRI SUKHDEV PRASAD
VERMA: Will the Minister of ELEC-
TRONICS be pleased to state:

(a) whether it is a fact that the
employees of erstwhile LBM, have
approached Government to assist them
to carry on the business so far con-
ducted by the International Business
Machine in the matter of running
computer cenires and card manufac-

turing business in four computing
centres in India;

(b) if so, the facts thereof;
(¢) whether it is also a fact that at

IBM to carry on the business with.
esut share dilution; and

(d) the facts thereof and gteps be-
ing taken to protect the employment
interest of a large number of Indian
employees?

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) No, Sir.

(b) Does not arise.
(c) Yes, Sir

(d) In July 1877 1BM at theur meet-
ing with me outhined their proposals
for continuing thelir bnsiness in India
on the basis of no dilution of their
equity. This was not acceptable to
Government and IBM then decided to
phase out their business operations in
India, The Computer Maintenance
Corporation, a public sector company,
bave offered employment to all staff
of the Customer Engineering Depart-
ment of IBM, and a very large num.
ber of these employeeg have already
uccepted the offer.

News Item “Computer Production
held up”

3039. SHRI SUKHDEV PRASAD
VERMA:

DR. VASANT KUMAR
PANDIT:

Will the Minister of ELECTRO-
NICS be pleased to stata

(a) whether Government’s atten-
tion has been drawn to the news item
appesring in the ‘Indian Express’ dat-
ed the 20th February, 1878 under the
caption "Computer Production Held

Up”;
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(b) if go, the reaction thereto; and

(c) the efforts being made to ex-
pedite the process of of
computers in India and also for action
on the report submitted by an expert
panel in this regard?

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) Yes, Sir.

(b) and (c). One of the first initia-
tives the Department of Electronics
took after the formation of the Elec-
tronics Commission in February 1971,
was to provide substantial R&D
financey to the public sector corpora-
tion M/s. Electronics Corporation of
India Ltd, (ECIL) to develop the
hardware and software for what have
since become their TDC-312 and
TDC-316 mimucomputer programmes.
Some 70 guch minicomputers have
been sold to date.

However, with a view to expand-
ing and diversifying this base of mini-
computera in the country, the Depart-
ment of Electronics set up a Panel
ea Minicomputers in June, 1072, The
basic tasks assigned to the Panel
were: to identify the aplications of
mini-computers relevant to this
country; to estimate, on that basis.
the total demand for these mechines
and the peripheral units to go with
them over the Fifth Plan period, and
to design a strategy for their local
manufacture. In thewr report submt-
ted in September 1873, the Panel
made two major recommendations
relating to the approach which should
be followed in launching and bwild-
ing up the mini-computer industry in
the country. First, dug to our present
level of economic, and particularly
industrial. development, and our
overall socio-economic objectives,
particularly with respect to employ-
ment generation, the type of mim-
computers snd theiwr areas of applica-
tion would need to be fundamentally
different from those in the higly
industrialised countries. Secondly, as
computerisation m India was in its
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on which our mini computer industry
should be built. Furthermore, Sep-
tember, 1973 was also just the time
when the country was hit by the oil
crisic, The Department of Economic
Affairs of the Finance Ministry, there-
fore, directed that the foreign ex-
change position was so tight, that the
Breatest caution should be exeorcised
before seiting up new ndustries re-
quring large import content The
Panel on Mini-computers had estimat-
ed that the import content, covering
both processors and peripherals, of a
typical mini computer system, would
be about Rs 2.5 lakhs on an average
This meant that even a modest mini-
computer programme involving an
annual production of 200 mini-compu-
ter system would have resulted in an
annua] foreign exchange drain of Rs
5§ crores. The magnitude of this
foreign exchange outflow made it es-
sential to bulld up considerable indi-
genous content before launchimg the
mini-computer industry. About 00-70
per cent of the total cost of a typical
mini-computer system consists of the
peripherals, It was, therefore, asses-
sed, that indigenous production capa-
city for at least a minimum range of
peripherals should be set up before
industrial licensing of mini-computer
systemg +was initiated. Otherwise,
industria] approvals for mini-compu-
ter ‘manufacture’ would result only in
“Kit assembly” on the basis of impor~
ted sub-systems with all the dele-
terious effects that such kit assembly



to go into mini computers in a mean-
ingful manner, was to approve com-
panies licensed to make electrome
calculators, to diversify into micro-

angd invoicing machines, which cons-
titute an inter-mediate type of pro-
duct to the mini-computers. This has
borne positive results with several
manufacturers having introduced
such produets into the market in the
last 12-18 months.

Having taken all these stéps to pre-
pare the ground for launching the
mini-computer industry on a visble
basis ag recommended by the mini-
computer Panel, the Department of
Blectronics has recently teken the
approval of the Electroniecs Commis-
sion to a comprehensive policy frame
work and operational procedures for
initiating mini-computer production,
the policy of
Government for the development of
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Losg of Indian Vessel near Bombay

3040. SHRI SUKHDEV PRASAD
VEEMA: Will the Ministar of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) the efforts made to secure ap-
propriate compensations to the owners
of Indian Vessel M. V. Radiant which
had met a serious accident near Boma-
bay Harbour recently; and

(b) the report of enquiries and in-
vestigations made in this regard and
the results thereof?

THE MINISTER OF
IN-CHARGE OF THE MINIS[RY OF
SHIPFING AND  TRANSPORT
(SHRI CHAND RAM): (&)
8ince this is #n issue involving two
private parties, there is no question of
the Government making efforts to
secure compensation in favour of the
owners. It is, however, understood

STATE
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Bmaployment of Retrenched Staff of
Ex. CRT.C, Litd, Assam

3042. SHRI A. K. ROY: Will the
Mmister of SHIPPING AND TRANS-
PORT bc pleased to state:

(a) whether Government assured
the retrenched staff of the Ex.
CR.T.C. Ltd in Assam for prefer-
ence 1n employment in any new job

(b) whether a paper mull 15 going
to be get up at Panchgram in Assam
with the help of the Central Govern.
meat; and

(¢} whether Government propose
to take up the cage of these retrenched
employees at the time of employment
in this new projects?

THE MINISTER OF STATE
INNCHARGE OF THE MINISTRY OF

SHIPPING AND TRANSFOURT
(SHRI CHAND RAM): (w)
WNo. 8ir

(b) Ministry of Shipping and Trans-
port has no information about this.

(e) Government will make a
request to the new project, if it
comes up, to absorb the ex-employves
of the C R. T. C., to the erxtent
possible.
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Nomination of Electronics Corpora-
uon of Indis by the Research and De-
velopment Organisation

3045 SHRI KISHORE LAL Will
the Minister of DEFENCE be pleased
to state

(a) whether Research and Develop-
ment Orgamsation has nominated
Flectronicg Corporation of India La-
mited thewr agency gor production of
Micro Phone grids at Rs 140/- per
piece,

(b) whether 1t 1s a fact that tius
microphone grid can be manufactur-
ed by small manufacturcrs and whe-
ther any person ha, offered at Rs 90

per piece,

(¢) whether 1t 1s o fact that this
comes under cottage industry and can
be started with a capital of Ra
40000/. and Government are spend-
ing much more on it, and

{(d) whether 1t is also a fact that
the work wag entrusted to Electroncs
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Corporation of India Limited in 1970
and till now no production has started?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM) (a) Yes
Sir  The price 13  being negotiated
between Electronicg Corporation of
India Lamited (ECIL) and the
] rocurement agency

(b) and (c) It can be produced hy
small =cale manufacturers It 18 e t1-
mted thtat the investment needed lo
take this up for production 15 Rs Onc
lakh for a production capacity of
1000 grids per year No -mall cole
manufacturer has offered a price for
it the only offer at Rs 100/-4 5 per
cent 15 from an employce of Defence
Research & Development Orgamsa-
tion working on this project How-
ever ECIL have all  the neces~ary
nfrastructure

(d) The production of this item ws
1eferred to ECIL wn May 1976 ECIL
15 all set up for manufacture The oni
formaltties to be finalised relate 1o
packing and forwarding instructions

Charter of Demands of Employees in
Shipping Corporation of India

3046 SHRI HALIMUDDIN
AHMED Will the Mimnister of SHIP1 -
ING & TRANSPORT be pleased to
state

(a) whether it 15 a fact that the
Charter of Demands pertmming to
wage revision dearness allowances
and other service conditions 13 pend-

ing with the Shipping Corporation of
India Ltd for its consmderation and
decision ¢vep ~ince 1st January, 1975,

(b) whether it 15 also a fact that
ihe <rvice conditiong presailing in
ih private scctor are far better and
superior to those prevailing mn the
Shiopins Corporation of India Ltd

f¢) +hether Supreme Court had
f1ven assurance to settle the dusputes
on or before 31st October 1978, and

(d) if <o, what steps Government
have taken till now?
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THE MINISTER OF STATE
IN-CHARGE OF THE MINISTRY OF
BHIPFPING AND TRANSPORT
(SHRI CHAND RAM): (a)
A statement is laid on the Table of
the House,

(b) Yes, Sir, in senior levels only.

{c) Government is not aware of
any such assurance.

(d) Does not arise.
Statement

The decision of the Government on
the Charter of Demands of the emp-
loyees of the Shipping Corporation of
India (other than officers) was com-
municated to the SCI on 26th
August, 1976, The offer of an agree-
ment by the Management on the basic
of these decisions was not accepted
hy the Employees’ Umon, The stale-
ment continues.

2 The 1cal bone of contention is
the revised D.A. formula aprovad by
the Government which is being ap-
plied in all cases of revision of pay
scales and other scrvice conditions of
various public seclor undertakings
According to this formula, D.A. 1s
worked out on the basis of All-India
Consumer Price Index (Simla) and
mcrease in each point is neutralised
al the rate of Rs 130 from a negotia-
ted cut off date. The existing D.A.
formula of the SCI is linked to the
Consumer Price Index (Maharashira)
'base 1934) as well asg to the leval of
basic wage. Under this formula, as
on 1-1-1978, the lowest paid employee
of SCT got a D.A. of Rs. 560/- and all
employees drawing a basic pay of Rs
300/- and above got a D.A. of Rs.
1130/- SCI iz a high wage island
undertaking. 1f the present formula
of D.A. is continued, the disparity in
wages between this undertaking and
other public sector undertakings will
further widen.

Bridge over the Jamuna jn Qelhl.

3047. SHRI KISHORE LAL: Will
thte Minister of SHIPPING AND
TRANSPORT be pleased o state:

(a) whether the bridge over Jamu-
na river in Dalhi near Inter State Bug
Terminus has beeh sanctioned;

(b) if so, what, is the amount to be
spent;

(¢) when is the work likely {o start;
and

(d) when it is scheduled to be com-
pleted?

THE MINISTER OF STATE
IN-CHARGE OF THE MINIS1RY OF

SHIPPING AND TRANSPORT
(SHRI CHAND RAM): (4
Not wet, Sir.

(b) to (d). According to an esti-
mate prepared by the Delhi Admirus-
tration. P.W.D. the work is estimated
to cost Rs. 11,868 crores covering the
bridge. guide bunds and the proposed
fiyover over Ring Road near inter-
State bus terminal. This estimate,
however, requires some recasting and
accordingly the estimate has been
returned to the Delhi Admn. for
necessary modifications. Work can
commence after the sanction to the
estimate is issued and tenders invited
and finalised. The bridge is likely to
be completed in about 4 years after
commencement of the work.

Facllities to Government Employces to
take up Foreign Jobs

3048. SHRI K. A. RAJAN: Will the
Mmister of HOME AFFAIRS be
pleased to state: f

(a) whether Government are aware
that the Government of Kerala are
granting all facilities to their employ-
ees including leave without allo-
wances for 5 years for taking up jobs
abroad; and

(b) it so, whether Government will
consider the question of permitting the
Central Government employees by
granting similar facilities to take up
foreign jobs for a specified term?

THE MINISTER IN THE MINISTRY
OF HOME AFFAIRS (SHRI S. D
PATIL): (a) The Govcrnmeni of
Kerala have mmformed thap leave cun
be granteq to the State Government
employees for {aking up jobs abroad
subject to certain conditions.
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(b) Céntra] Government employees
nominated by the Government and
selected for assignmeniy abroad are
allowed to take up such assignments
with the hien on their posts hting man
tained for a period of three to flws
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Export by Small Scale Industry Firms

8050 SHR] NATHU SINGH Will
the Minister of INDUSTRY be pleas-
ed to refer to Unstarred Question No.
1137 dated 1-3-78 in which it has been
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stated that there were 3456 units re-
gistered with DGTD on 1.1-78 while
the DGTD annual report for 1975-76
mentions (page 25 para 2x) 6000 and
odd units on rolls of DGTD filling
monthly returns, what and why is the
difference, and state:

(a) format of meonthly production
returns being filed by 6000 units (Ap-
pendix XIII of Guidelines for Indus-
tries 1876-77) shows that these returns
also contain export production—how
many of the units sending returns
were actually engaged in export pro-
duction as on 1-1-78, and what 15 the
estimated (approximate) number of
such umits producing for cxport at
the end of the first and the thud five
vear plans respectively; and

(b) on what basis has the DGTD
annual report 1975-76 stated on page
40 para 2 that 90 per cent export of
engineer ing units and 70 per cent of
chemical sector was due to DGTD
units and what are these estimated
percentages 1n respect of the last year
of the fiist and the third five year
plans”

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI):
On the rollg of the DGTD are horne
units heensed under the 1(D&R) Act
das well ag umits exempted {rom the li-
vensing provisions and registered with
them. The figure of 60% ard odd
unitg on rolls of DGTD ncludes those
1egistered also

(a) The new format for monthly
production returns as per Appendix
XIII of the Guidelines for Industries
1976-77 was introduced in 1976 only
and onlv for those industries which
were to be selectively brought on
computerised data system progres-
sively 1n a phase-wise manner
Out of these industries, 190 urits have
shown varying exports mn their re-
furns, There are a number of other
units also engaged in export activity.

Prior to 1976, the production returns
did not provide for reporting produc-

the end of the First ang the Third Five
Year Plans is not available,

\b) The relative contributions of the
small scale sector and the organised
units have been based on the All India
Report on the Census of Small Scale
Industries carried out py DCSSL data
compiled by various Expori Promotion
Councils and Industry Associsticns. No
such specific studies have been maue
of relative contribution of various sec-
torg for the earlier years under refer-
ence

Functioning of Stage Electricity Beards

3051. SHRI § R. DAMANTI: Will the
Muaster of ENERGY be pleased to
state:

(a) whether the Prime Minister and
the Mimster of Energy have recently
expressed dissatisfaction about the
functioning of the State Electricity
Boauds,

(b) 1f so, what are the causes lead-
ing to the inefficiency and what re
medial measures Government have
asked them to take;

(c) whether most of the losses are
due tg shortage of funds with the
Boards, and

(d) if so, whether in this connection
also the Ceniral Gowvernment have
made any suggesfions to the State Gov-
ernments and if so, the details there-
of?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
Yes, Sir.

(b) The causes for the unsalisfac-
tory working of the Siate Electncity
Boards are attributable to constrains
on the Boards to revise the tarift from
time to time, inadequate capacity uti-
lisation, high system losses absence of
modern ma t techmiques n
planning operation, jnventory control,
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recovery of dues, personnel manage-
ment, pudgeting Arsing oat of the re-
commendationg of the Confererce of
State Power Ministers neld at New
Delhi 1n January, 1978, it has been
decided to get up an All-India Commut-
tee of Experts o make pracbical 1e-
commendations for ralionaiung  the
tariff-structure and 1mpioving the
working of the State Eleclucily
Boards The States have been advised
to set up machmeiry for the objec-
tive selection of Chauman and Mem
Besr of the State Electricity Board- to
meel their functions reguirements
and thus impiove the managem: nt ol
the State Electricaty Boarde

(c) and (d) It 1s not correct o state
that most of the losses are due to
shoitage of funds with the i3oards
While shortage of funds 1s one of the
reasons fo1 slippage in the (ommss-
toning of power projects the mam
reasons for the losses and the 1emc-
dia measures suggested aic as alriea
dy coveied in reply to part (b)

ALR Station at Sholapur

3052 SHRI S R DAMANI Will the
Minister of INFORMATIUN AND
BROADCASTING be pleased 1o state

{4) whether the proposal formulat-
ed to set up an AIR station at Shola-
pur has snce been considered for
1mplementation,

(b) whether 1t 15 proposed {0 be mn-
cluded 1n the development pians un-
der prepmiation and

(¢) if not the reasons thereof”

THE MINISTER OF INI'GRMA FION
AND BROADCASTING (SIIR] L. h
ADVANI) (a) and (b) FProposal
for the setting up of a Radio Stalion
at Shoapur in Maharashtra Stite h?
been mcluded mn the Draft Sitih
Plan implementation of which will
however, gepend upon the approval of
the Plan by the Planning Commission
the avaulability of financial alloca
tions and relative priorities

{c) Does not ansc
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Re-opening of the River-Route through
Bangladesh

3053 SHRI AHMED HUSSAIN, Will
the Mmnnter of SHIPPING AND
TRANSPORT pe pleased to state

(a) whether Government nave been
requested by the State Goiernment
of Assam to examine the possihiity of
re.opening the river-route through
Bangladesh because the closuie of {le
river-route has adversely affected toc
cconomic movement of bulky Jow
value goods and affecting the price
situation 1 Assam and

(b} what action has been taken/
proposed to be taken to re-open the
river.route?

THE MINISIFR Wk SIAIE
IN-CHARGE OF THF MINISIRY OF
SHIPPING AND TRANSPOR |
(SHRI CHAND RAM) (a)
and (b) The 1ivaa route between Cul
cutta and Assam v DBangladesh was
opened for river services 1n Novem'xi
1972 under the Protocol on Ind an W -
ter Transit and Trade signed hy  the
Governmcnts of India and Bangladesh
The question of opening of this routc
now does not arise nor has the Gov-
ernment of Assam written 10 the Cor=
tral Governmeny in this regard The
services on this route operated by
Central Inland Wal«r Transport Col-
poration weie however, closed in 1977
for want of adequate cargo The cor
poration 1, exploring the possibilitv
resuming these gervices in consulta-
tion with the Goviinment of Assam
if adequate cargo 1s available

Ban on Small Scale Industries n
Assam

4054 SHR] AIIMED HLSSAIN Wil
the Minister of INDUSTRY be plt
ed to state

(a) whether Government of Inda
have imposed a ban on establishment
of certamn categories of smal] scale
industries hke stecl re-roling, wire
drawing plastics etc 1n the Siate of
Assam, and
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(b) will the Government consider
to withdraw the ban to encourage
small scale industries at least for such
units based on local requirements and
product demand?

THE MINISTER OF STATE
IN THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI): (a)
No ban has been imposed specifically
for the State of Assam, Howeve:, there
is a ban on creation of additionai ca-
Pacity In steel re.rolling. But in States
where no such units exist. the ban
does not apply.

In the case of wire drawing in gau-
geg thicker than 18 s.w.g. no new units
are allowed except in backwara dis
tiiets and RIP areas.

In the case of plasticg there js no
ban on setting up of new units fir
manufacturing items based on Low
Density Polyethylene and Poly Vinyl
Chloride (LDP and PVC), However,
tor the manufacture of items based
on High Density Polyethylene (IiDP)
np news units are allowed except in
liackward districts and RIP areas.

Therefore, the ban for wire (rawing
n gauges thicker than 18 s. w g. and
for manufacture of 1lems based on
IIDP stands relaxed in resowct of
backward distriets and RIP areas in
Assam,

(b) There is a system of period.c.l
review and the bans are iL.aposed or
relaxed according to requircmen.,

National Highway System In Assam

3055. SHR1 AHMED HUSSAIN: Wi
the Minister of SHIIPING AND
TRANSPORT be Dleased 1o state:

{a) whether fundg provided by his
Ministry for maintenance of National
Highway sytem in the Stale is worled
out on the basis of a “General norm"
fixed on All India basis without given
due consideration to the special type
of geological geographical and clima-
tic coindition of any-State, particular-
ly of Assam;

(b) whether jt is also a fact that
funds as admissible on the basls of
these norms have not been provided
to the State on a number of occa-
sions;

(e) if not, the reasons therefor;

(d) whether his Ministry propose to
glve due consideration to the special
type of geological, geographical and
chimatic condition while allocating
funds for Assam in the future; and

(e) how Government propose to de-
velop/assist the road condition of
Assam in the near future?

THE MINISTER OF STATE
IN-CHARGE OF THE MINISTRY OF
BHIPPING AND  TRANSPORT
(SHRI CHAND RAM): (a)
fo (d). For assessment of the require-
ment of funds for main‘enance of Na-
tiona]l Highways guiding norms formu-
lated in 1968 had duly taken into
consideration the terrain, climatic and
traffic consideration. and since that
year funds for maintenance of Na-
tiongl Highways in various States in-
cluding Assam were allocated accord-
ing to the total avallable allocations
with due regard to those norms and
the price situation for maierjals, la-
bour-wages, etc. from  yecar to year.
The availability of funds has been the
overall governing factor Thus, the
geological, geographical nnd chmatic
aspects of National Highways in Assam
are already being taken care of and
shall conijnue to receive due conside-
ration in fulure alsn in allotment of
funds for maintenance along with the
requirements of other Stateg within
the total funds to be available each
year for the entire National Flighway
System.

(e) Since the beginning of the Fou.lh
Plan about 200 road and bridge works
costing about Rs. 1900.00 lakhs have
been sanctioned. These works cover
widening/-irengthening of carriage-
way, construction/re-construction of
bridges/culverts, approaches to
bridges, byepasses etc. Upto March,
1977 approximately Rs. 1535.00 lakhs
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have already been spent and an amount
of Re 400.00 lakhs 15 expected to be
spent duning this year lnprovements
of the highwayg jn the State will also
comtinue to be undertakea during the
next Five Year Plan period depenuing
on the gcope ang the outlay tnat may
be fixed for that Plan and iLe finauc al
allocations to be availabibty from yea:
to year

Ceniral Subsidies to Statey for Deve-
lopment of Handicrafts ang Cottage
Industries

J056 SHRI SUKHDLV PRASAD
VERMA  Will the Mimnuster ot IN-
DUSTRY be pleased to stuie

(a) whether the Centra] Govern-
ment has increased the rate of subsm
dieg for development of handicrafts
and cottage industries to various
States,

(b) if so the factg thereof and sub-
sidies given during 1875-78 1£76-77
and during the year 1877-7b {o the
States of Uttax Pradesh Bihar and
Madhya Pradesh,

(c) whether these States have not
properly utilised the subs dics S0 given
by improperly outlaying capital for
such sector of development ‘rregular
scales and supplies through ils outlets
and by other means of diversion of
funds so giwven by Central Govern
ment, and

(d) 1f so what regulatory measures
have been taken against theso States
and also steps being contemplated to
be taken to ensure that the Central
subsidies are not wasted any fur.
ther?

THE MINISTER OF S1ATE
IN THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI) (a)
No Sir

(b) Informatjon 1g being collectet
and will be laid on the Tbl: of the
House

(c) Nothing adverse has come 1o
our notice

(d) Does net arise
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mmuu.cmm
by BHEL.
8057 SHRI ROBIN SEN Will the

Minister of INDUSTRY be pleased (o
state:

(a) whether Government are
aware of the agreement agned by
Bharat Heavy Electricals Ltd  with
the West German Firm Kraft Work
Union for technical know-
how for manufacturing turbo-gemer-
ator sets ranging from 200 MW fto
1000 MW capacity,

(b) if so, what 1s the price, the
period for and the manner m whioh
the Bharat Heavy Electricals Ltd
shall pay to Kraft Work Union

(c) whether the whole umits ghall
be manufactured indigenously, and

(d) if not, what 15 the extent of
mmported components and the peuod
over which indigemization shall be
completed”

THE MINISTER OF STATE
IN THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAI1l) (a)
Yes, Sir

(b) The following are the term. of
agreement —

Pertod 15 years

Charges —DM 7 4 mallion to he pard
by Bharat Heavy Electronicals Ltd
(BHEL)

Manner of Payment DM i mllion
to be pard m Cash to M/s Kraft Work
Union (KWU) in four instaiment. as
under;

1/3 within 30 days of sigmng the
agreement

1/3 on completion of supply of
documentation but not «arlier than
one year from the date the agree-
ment has been approved

24 per cent on completion of 3248
working mandays of tramng and
the balance of DM 4 0 million, akout
10 per cent on the commencement ef
commercial production of the 1st
substantial pari of the T G seb
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The balance amount of DM 33
million would be paid in the form
of equipment manufactureq and sold
by BHEL to KWU

In addition to the above payments,
BHEL wnll also pay royalty ot the
bnﬂﬁnx rates —

4 per cent of the net mnvorced va-
lue of the 1st 5 T G ets to KWU
design 3 per cent of the net m oiced
value of the next 5 TG sets.

2 per cent of the net nvoiced
value all the TG «ets produced bey-
ond the 10th set

For components ani pirts uf TG
<ets gold by BHEL royalt, will bt
pud (@ 4 per cent For com-
popents used and sold in TG sets
of other ratingg to be manufacture!
by BHEL a royalty of 21/2 per
cent will be paad On export a
royalty of 5 per cent of the net in-
voiced value of TG sels aud/or
components will e paid In addition
BHEL shall pay to KWU 5 per
cent of value of windings u-ed n
other products of BHEy wiuch 1r-
corporates the 1nsulalion <yslem
technology of KWU

The entire amount of royall other
than that payable on account of ex
port and use of the KWU nsulaion
system {8 to be paid m the forni
of componenis being manulactuted
by BHEL to be supphed to KWU

(c) and (d) BHEL will manufacture
TG selsg to KWU desygn in (ugenous-
ly importing only such of those ma-
tenals gnd componentg which will nol
be gvallable 1n the country The pace
of indigenous and extent o. M-
port will depend on a number of fac-
tors jike the number of sets heng or-
dered and requirements, delvery, ab-
sorption of technology ete The 1ndige-
nisation 1s expected to be completed
over g period of 5 years
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Charges against Son.in-law of Former
Karnataka Chief Minister

3660. SHRI JYOTIRMOY BOSU:
Will the Minister of HOME AFFAIRS

be pleased to state:

(a) whether the Special  Police
Establishment of the Government of
India hag registered cases on charges
of involving all those connected
with the grant of 20 acres of
land to the former Karnataka Chief
Minister Shri Devraj Urs’s Son-in-law,
25 indicated in the first report of the
Grover Commission of Inquiry;

(b) if so, what are the details
thereof; and

¢) whether Shri Devraj Urs also
will be included in the follow.-up ac-
tion?

THE MINISTER IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI
S. D. PATIL): (a) to (¢): After
examining the First Report submitt-
ed by the Grover Commission of In-
quiry, which was remitted to the
Government of Karnataka for con-
gidering the follow-up action on the
findings contained thevein, the State
Gevernment, having regard to the
legal opinions received by it, made a
request for investigation by the CBI
into one of the allegations covered by
the said report which relates to the
grant of 20 zcres of land to Dr. M, D.
Nataraj, son-in-law of Shri D.
Devaraj Urs.
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The CBI has since registered, for in-
vestigation, a regular case against
Shri D. Devaraj Urs, Dr. M. D. Nataraj
and others, for offences punishable
under section 120-B IPC, r/w section
5(2) r/w section 5(1) (d) of the Pre-
vention of Corruption Act, 1947.
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Downwarg Trends in GNP

3063 SHRI NARENDRA SINGH.
Will the Minister of Planning be
pleased to state

(a) whether due to shortfalls 1n
the industria]l production on account
of power shortages in the countiy, the
GNP 13 showing downward tiends

(b) 1if 30, comparative figures for the
last two year< and

(c) the steps that are proposed to
increase 1ts percentage”®

THE PRIME MINISTER (SHRI
MORARJI DESAI) (a) to (¢)
There has been no downward trend
in the Gross National Produce (GNP)
nor has there been any shortfall in
industrml production GNP has jn-
creased by 16 per cent in 1976-77
and 15 expecteg tp 11se further by 5
per cent Iin 1977-78

Industrial production 1v expected to
imncrease between 5 to € per cent in
1977-78 as compared to 104 per cent
n 1976-77 Shortage of power was
one of the factois for the lower
growth of industnial production in
1977-78

Accelerated programme of power
generating capacity 1s bewng planned
Captive power capacity i1s also being
enhanced in certain industries 1a
order to jnsulate them from fluctua-
tions in power avalability These
measures are expected to show results
m an improvement in industnal pro-
duction 1n 1978-T9

Agricultural produciion hag a large
share in the Gross Natiogsal Product
The growth in GNP 1s, thterefore,
susceptible to the trends in agneul-
tural production which, to som~
extent, is subject to fluctuations due
to weather conditions
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Collaboration Agreements with
Foreign Firms

3064 SHRI SARAT KAR Wil the
Muinster of INDUSTRY be pleased to
state,

(a) how many collaboiation agrec-
ments have been entered mto by Go
vetnment with foreign firms, for im-
porting technology during last -ix
months and

(b) how many of thum
financial particaipation?

envisage

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
MATI ABHA MAITI) (a) 14 pio-
posals 1n collaboration with foreiz
fiums were approved in favom of
Public Sector Undertihings under the
Central Government for impuit °
technology during the las3 6 montn4
vz, September 1977 1977 to Februarv
1978

(b) No proposal envisages foreif?
financial participation

Young Women put to Death by
Parents-in Law

3085 SHRI SARAT KAR W
the Minister of HOMC AFFAIRS ¢
pleased to state

(a) the number of incidents L

voung women put to death by the -
pirent-in-law on account of the
parent’s mnability to fulfil the deman s
tor dowry 1in Delht during the curic
vear,

(b) whether there has been &
inciease as comparcd to  the figur
during last two vears, and

() f so the number of persors
arrested and prosecuted for such
offences?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL)
(a) No such case has been reportel
during the current year upto-28th
February, 1978

(b) and (¢) Do not arise
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Penalty for not testifying before a
Commuiiwaion

3066. SHRI O. P, TYAGI: Will the
Minister of HOME AFFAIRS be
pleased to state:

(a) whether Government are aware
that Sri Lanka has enacted a law to
the effect that those who do not testify
hefore a Commission would be liable
to loss of civil rights, including the
right to stand for election to Parlia-
ment,

(b) whether it iz proposed to0
enact a law on similar lines in res-
peet of persons who refuse to testify
before the Enquiry Commissions es-
tublished by law; and

(c) if not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI 8§ D PATIL): (m) to (c):
The relevant information is being
obtained.

Appointment of a Relation of the
present FA and CAQ of Calcutta Port
Trust

3067. SHRI SUSHIL KUMAR
DHARA: Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state:

(a) whether a near reclation of the
nresent FA & CAQ of Calcutta port
Trust had joined M/s. Jessops & Co.
m  theiir officers cadre and M/s
Jessops & Co. is g big contracting
firm working for Haldia Dock;

(b) whether the present FA & CAO
was dealing directly with the Haldia
accounts matter as Additional Ac-
counts Officer of C.P.T.;

(c) whether any inquiry has been
made to ascertain the undue pressure
Wwhich has; been created on M/s, Jes-
fops & Co. for employing the above
mentioned relation of the present
FA & CAO of CPT.; and

(d) whether in the matter of pay-
ment of Sales-tax to M/s. Jessops

& Co. the Chairman, Calcutta Port
Trust and Shri R. N. Roy the FA &
CAD connived and passed orders for
making the payment which subse.
quently was foung to be legally mot
payable by the Accounts Officer at
Haldia who resisted this payment?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) The son of Shri
R. N. Roy, the present FA&CAO,
joined Messrs. Jessops & Co. as a
qualified Chartered Accountant in
their Management cadre on the 18th
March, 1977 and left their service on
the 31st October, 1977. Messrs,
Jessops & Co., = Government of India
Undertaking, are a Contracting Firm
for the Haldia Dock Project.

(b) Deputy Manager (Finance),
Haldia 15 the officer who is dirvectly
incharge of Haldia Accounts matter.
Before this post was filled, the Senior
Accounts Officer, Haldia Accounts
held by the same officer who is now
Deputy Manager (Finance) was the
officer directly in-charge. Shri R. N.
Roy, the present FA&CAQO assisted
the then FAXCAO in matters con-
vering Haldia Finance mnd Accounts
among other accounting and adminis-
trative responsibilities.

(c) Messrs. Jessops & Co., were not
contacted for employing Shri R. N.
Roy's son He was recruited through
usum]l process of selection of the
Company. Shr1 R. N. Roy's son was
a fully qualified Chartered Accoun-
tant when he joined Messrs. Jessops &
Co. He is also an Honours Graduate
in Commerce. He had obtained over
60 per cent marks (with over 70 per
cent marks in some of the important
papers) both in the Intermediate and
Final C.A. examination with rankiag
in the Intermediate examination in
order of merit of All India basis. He
qualified as a full-fledged Chartered
Accountant on 30th July, 1876.

(d) At the meeting of Steering
Committee on Haldia Dock Project
held on 27th April 1877, in the Minis~
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try of Shipping and Transport, re-
presentative of Department of Heavy
Industry raised the questwn wubout
1a.mbutsement of sales-tax o M/s
Jessops and Company Calcutta Port
Trust raised objection that sales-tax
may not be payable 1in 1espect of
turn-key jobs and thi, was In pui-
suance of Jegal advice obtanea by
the port authorities The Deptl cf
Heav, Industry however conterted
that sales-tax is payable in respect of
bought out items as per legal adviee
obtamned by M/s Jessop. It was ex-
plamned 1n this meeting that M/s
Jessops had already paid Rs 12 lakhs
vales-tax ang the delay in reimburse-
ment was seriously affecting the
finances of the Co It was decided that
the contractors and the Port Trust
will sit together and airive at a solu-
tion Purduant to the sbove decision
taken at the Steering Commuttee
meeting, orders were 1ssued to the
FAKCAO for payment of sales-tax to
M/s Jessops & Co who were simul-
taneously advised to fulfil certan
audit requurements On audit scrulin
of such documents and information a
legal point arose The final decision on
the quesflon of payment of sales-tax
will be taken on receipt of the re-
marks of the Legal Adviser

Iranian Students under orders of
Deportation

3068 SHRI HARI VISHNU
KAMATH

SHRI JYOTIRMOY BOSU

Will the Minwter of HOME AF-
FAIRS be pleased to state

(a) whether 1t 13 a fact that 3 num
ber of Iramian students in India are
under oiders of deportation from this
country,

(by 1f so how manv and

(¢) the reasons {o1 the action takcn
or being {akcn ggain t them?

THE MINISTER QF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL) (a)
No, Sir
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(b) and (c). Do not arse

Complaints received by Shah Commis-
sion from Punjab

3069 DR BALDEV PRAKASH
‘Will the Mimiste, of HOME AFTAIRS
be pleaced to state

(a) the total numbey of the com-
plamnty of the emerpency extesses re-
cewvid by the Home Depaitment and
Shih Commussion ol the cnquury from
Punjab,

(b) the nime of the complamant
and whether ope (omplunant <ought
for protection 1if so whether it was
Aven,

(¢) whether 1t 1s g fact that the
Shah Commussion 1+ sending the 27
complaints to the Punjab Govern-
ment and

(d) whethtr 1t 18 g4 [act that the
sciial No 18 of the hist of complaints
15 hushed up by the State Government
md 1f s0 the facts thereof?

THE MINISTER (QF STATE IN
THE MINISTRY OF HOME AFFAIRS
JSHRI DHANIK LAL MANDAL) («)
1210 complamts from Punmjabr welre
1eceived by the Shah Commission ot
Inquiry a5 well as thc Ministry of
Home Affairs

(b) Complaint of gne Shr1 Kishan
Chand Gupta regardmg hatassment
by the local police has con e 1o notwce
The complaint was sent io the Chuet
Secretary to the Government of Pun-
jab for necessary action

(¢) and (d) The Shah Commission
have sent 989 complainis to the Punjab
Government The Complaint of one
Shrn Har Singh Thakur flgures at
Sl No 13 in one of the lists contamn-
mg 27 complaints Shrm Thakur had
subsequently alleged that he was
being harassed by local Officers It
has since been decided by the Shah
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Commission that the complunt will
be mvestigated by the Commusuon
themselves

Annual Plan for Haryana fo, 1978 79

3070 SHRI MUKHTIAR SINGII
MALIK Will the Mimster of PLAN-
NING be pleased to lay a statemd it
showing

(a) whether the annua] plan for
the year 1978-79 for the State of Ha
yana has since heen apmioved by ihe
Plagning Commission

(b) 1f so the amount approved for
cach project of that State

(c) whether wy amount |as been
ixed for the flood control meisure
wmd

(d) 1f o what are the main featutcs
of the Plan”

THE PRIME MINISTER (SIIRI
MORARJI DESAI) (a) Yes Su A4n
outlay of Rs 210 crores has been a]
proved for the State s Annual Plin
187T8-79

(b) Plan outleys are approved
sector-wise. A statement showing
the sectoral distnbution of the
approved outlay 1s attached

() Yes Sir

(d) The approved Plan provides
Rw 1882 crores for flood rontrol
measures, for the fullowing schemes -~

(Rs c(rores)

{) Upina Diversion of
Drain . L]
(u) M vani Barrage 7 00
(1) Other Sehemet . 7%
TotAL 1 Ba

[F———
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Statement
Annual Plan 1978-79— Haryana
(Rs lakia)
Sector/Head of Develpmint Appreved
outlas
1 -
dgriculture
{a) Research & Educalion 132
(b) Crop Husbandry . 503
(c)(1}) Marketing .
(n) Storage & Wae-
housing . -
(d) Spectal Programme for Rural 229
Development
Totalla+ b ¢ d) 8ig
Land Reforms 12
Minor Irngation 430
Soil Conservation . 82
Area Deyelopment . 35
Ammal ITusbandn . 124
Dairy Development . 54
Fuheries 13
Forests . 100
Investment in Agr1 Financial
Initutions 200
Development and Pauchayat 40
1 Agrienlture and Allsed Services 1936
II Cooperation . 132
Irrigation - . . enny
llood Control . . . 1482
Power . 6523
II1 Water and Power Development 14409
Industrics 100
Village and Small Ind ustraes 191
Miung and  Mutallurgical
Industries . 7
IV Industry and Afining 298
Civil Avintion . 4
Roads and Bridges . 45
Ro d Trensport . G670
Toursm . . 59

— 2
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V.

Vi

Transport & Communications

Genaral Bducation (cxclud-
mg At & Cultwre)
J

Art & Cull ue

lechnical Lducation .

Medical excluding kS1

Lanployer s State Insurance

St e

Puble Heidth & Sanitation

Sewetagt & Water Supply

Huwsng, ¢ veluding Police
Housing

Police Housing .

Urban Development

(a) Finanual aid 1o local
bodies

(b) Harvina Urban Decve
lopnsent Anthority

Information & Publicaty
Labow & Labout Welfaic

Welfare of Sch Castes and
other Backward Classes

Sorial Wefar

Nutrition . . .

Soredl F (o imumiiy Seroiwces
Stcretan it koonomie Services

Other Canetal  Leonomu
Servaces B . B
(excluding Leonomic Ad-
vite B statitics) .

Feomom ¢ \lviee and Stats
tics

VIE Fiomomic Serirces *

Siatimery and Printing .

Puable Warks M

VILT General Services

Grann ToTAr .

1478

757

32

b

350

20

40

275(a)

6

I3

[}

1re

arooe
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Paper Famine for Beeks

3071 SHRI MUKHTIAR SANGH
MALIK.

SHRI K A RAJAN
SHRI G M BANATWALLA

Will the Minister of INDUSTRY be
pleased to state

(a) whether experts on books pub-
hshing had warned the Government
of India that if urgent steps are not
taken to diselphine the paper indus-
try there shall be paper famine m
the country and

(b) i so. what steps Government
have taken or propose to take tp mect
the paper faming in the country?

THE MINISTER OF STATE IN
TIIE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITD) {(a)

Representations have been received
fiom Publishers to the effect limt
Paper Manufacturers had ncreas~d
prices of therr products and thal
publishers are havmng difficulties m
obtaining paper at reasonable price
for the production of books

(b) Steps have been taken 1o in-
ciease the quantum of supply of con-
cessional paper for the educational
sector The paper (Regulation of
Production) Order, 1978 has been
1sued on 8th  March, 1978, which
<tipulate, nter-gh that paper mulls
with an installed capacity of 25 ton-
nes per day or more are to produce
white printing paper $o the extent
of 30 per cent of total production and
five other varmeties of wrntmg and
printing paper (cream lmd or wove
paper coloured printing paper, duph-
cating paper, offset or litho paper and
typing paper) to the extent of at-
least 33 per cent of total production,
of which not less than 20 per cent
<hall be cream laid or wove paper
This 13 expected to lead to increased
availability of commonly used vane-
ties of paper and consequent easing of
the price situation.



2ds " Written Answers PHALOUNA 04, 1000 (SAKA) Written Anowers 326

Publicatisns hrought out by

the Publications Division
3072, SHRI EDUARDO FALEIRO:
Will the Minjster of INFORMATION

AND BROADCASTING be pleased to
state:

(a) the names of the publications
brought out by the Publications Divi-
sion during the last 3 years; and

(h) the expenditurg and the loss in-
curred on each of them?

THE MINISTER OF STATE FOR
INFORMATION AND BROADC.AST-
ING (SHRI JAGBIR SINGH): (a)
and (b). A statement is laid >n the
Table of the House. [Placed m Li-
brary See No. LT-1816/78). Losses,
1f any, incurred m the sale of books
brought out during last three years
are being worked out and will be laid
on the Table of the House.

Losseg in the sale of Journals have
been mainly caused by low-pricing of
these Journals and {free distribution
of a sizeable number of their copies
to popularise Governmental policies
and programmes.

Amount pald to correspondents who
covered “Today in Parliament”

3073. SHRI] EDUARDO FALEIRO:
Will the Minister of INFORMATION
AND BROADCASTING be plcased to
state.

(a) the pnameg of correspondents
who have covered ‘Today in Parlia-
ment' agnd ‘Sansed Sameeksha' In
1877; and

(b) the total remuneration, paid to
exch of them?

THE MINISTER OF INFORMA-
TION AND BROADCASTING: (SHRI
L. K. ADVANI): (a) and (b), A
statement s placed on the Table of
the House,

4087 L5—8

Statemeont

Names of Fournalists who wrote seri|
today f;w-m in 1977 ﬂ!’;‘#
Remuner

ation pard.
Sl, No. Name of Journalist Amouht
paid
1 Shri J. M. Deb 525° 00
2 Shn J. D. Singh 82500
3 Shr D. Sen 300° 00
4 Shri Sunil Roy 1,050° 00
5 Shri Ashim Chowdhury . 1,200 00
6 Shr D. V. Desai 750° 00
.7 Shri M. M. George 975° 00
8 Shri M. K. Dharma Raja 750" 00
9 Shri H. N. Kaul Ba5- o0
10 Shr H. K. Dua 875 00
11 5hn M L. Kotru 535 00
12 Shri Gopinathan Nair 825° 00
13 5hn V. V. Easwaran 1,200 VO
14 Shri R. P. Chadha 675 00
15 Shri T.V, Venkitachalam 525 00
16 Shri P. N. Laxman 300° 00

Names of Fournalists uho wrote scripts
JSor*'Sansad Samathska™ w1977 and
Remuneration pard to them.

) m———

S. No. Name Amount
paid
1 Shn N. K, Trikha 1,125 00
2 Shri Satish Jugran 900" 00
8 Shri L. P. Singh Srivastava 1,050' 00
4 Shri Ram Shankar Agnihotri 750 00
& Shri Chaturbhuj Mishra . 450' 00
6 Shri G. §. Indurkar Bay- 00
7 Shri Anand Jain 375 00
8 Shri Diwan Singh Mchta 975° 00
g Shri J. P. Chaturvedi 900’ 00
10 Shri I. B. Bajpai $00° 00
1t Shri Sharrad Dwivedi 825- 00
12 Shri Ramji Prasad Singh 8a25° 00
13 Shi R. P. Sood . 375 00
14 Shri M. K. Sathe 875 00
15 Shri Satya Suman 975 00
16 Shri K, Vikram Rao 225.00
17 Shri R. C. Pandit 375 00
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Criterion of Economic Backwardness
for Reservation in Services

3074 SHRI DURGA CHAND will
the Minister of HOME AFFAIRS be
pleased to state

(a) whether there 18 any proposal
under Government's consideration
for following the criterion of econo-
mic backwardnes, for giving reser-
vation m Government service and
providing other facilities to certan
communities,

(b) if so, whai are the details
thereof, and

(¢) by when it will be put inlo
force?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL) (a)
to (¢) There 1s no proposal for follow-
ing the cuiterion of ewwnomic back-
wardness for reservations in Central
Government services An in(omg Crl-
terion of Rs 8000 per anuum 35  al-
ready In vogue 1n regard to the gr.nt
of post-matric scholarships to Sche
duled Castes and Scheduled Tribes and
for admussion of candidates belonging
to these categories to the pre.caami-
nation trammung centres for IAS and
other Class I services Sumlailv an
income criterion of Rs 10 per o onth
and Rs 500 per month his also been
prescribed for grant of Owersens Scho-
larships to Denolified Woriadu anil
semi-Nomadie Tribes and the Other
Economucally Backward  Classes res-

pectively
Report of the Commities on Backward
Areas

3075 SHR] DURGA CHAND, Will
the Minister of PLANNING be pleas-
ed to state

(a) whether the Committee appoint-
ed to define the backward areas has
submitted its report,
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(b) if sg, what are thy recommen-
dations of the Committee;

(c) what action Government are
taking thereon, and

(d) whether a copy of the report
will be laid on the Table of the House?

THE PRIME MINISTER (SHRI
MORARJI DESAI) (a) No, Sir

(b) to (d) Do not arise

Survey ot Socio-Economic Conditious
of SC. & ST as a result of Welfare
Programmes

1076 SHRI DURGA CLAND Wil
the Minister of HOME AFFAIRS be
pleagsed to state

(a) whether Government have
made any survey of the S0c10-econi=
mic conditions of the peisons belong-
g to Scheduled Castes and Sche-
duled Tribes as a result of welfare
prograsmmes and other faciitieg ex-
tended to these peisons by the Cen-
tial and State Governments during
the last five years,

{b) if so the detailg thereof and

(c) the amount spent by the Cen-
tral Government and the State Gov-
crnments on the Welfare of persons
belonging to Scheduled Castes and
Scheduled Tribes during the last five
years, year wise?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL)
(a) and (b) Studies are conducted
by the State and Cen ral Governments
from time to tume for assessing the
impart of welfaie schemesg such a8
education economic development and
health, housing and other schemes

(c) Information 15 being  collected
and will be placed on the Table of the
House
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Nua-combatant Defence Personnel
for Civil Works

8077. SHRI DURGA CHIAND: Wil
the Minister of DEFENCE be pleased
to slate:

(a) whether Government are con.

templating to deploy non-combatant
defence personnel for civil works;

(b) if so, what are the detailg there.

(¢) what is the number of non-
combatant defence personnel who are
not engaged in any work; and

{d) whether such personnel are
proposed to be deployed in engineer-
ing and medical services?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): iu) No, Sir.

(b) Does not arise.
(e) MiL
(d) Doez not arise.

MNegadt Wit taw gritw o & pa

3078. st www fag whgw
T gwAr Wt garom G4 oy qam
i FO0 w41 fF

(%) w1 16 femeay, 1977 W
7t wama N i5F ® faam g
7T HW4T 49 ¥ G § qg qarq7 ™7 91
fr ¥ % stregadi or shwmw
writafedl A werT wRa-aeT Qi
arft § i g QA it & st
FPra ol qewqew

() wfz g, @ shgad WR
Mte qrfveafedt & g W d

(w) srgged W s
et dr fedt Fer fede
::ﬂt frraffer wex & wramc v

g wie warew @t (it wm
v wwae) ;- (F) it (@).
16 fewraz, 1977 W gf  womRETT
wfwfer wt dow & wige Fd o 12,
Y W 49 & wikw T W fe-
AT awifE w0 w1 ey § —

“strearerct Wi ST qritegfeal
N Fear wewwew & ownft
Tt sforay s oY G e
Wit 3% darr w77 & fag Serwmft
g
{n)ﬁqwt‘fn&u‘tm#m'mfa’f
! gear ¥ drw g g Fafir
7EY forar mand | se@Ed & o2 Wit
¥ go fafe et F warg A dx A
wrwEaHT & gafaeT v &
Tz 79 fg s &1 snw gt feat
wtgw ¥ o Ao frafaa fafar
9af #Y @war 9 sraE e o
sriwn  wigwfa & o=
forer¥ e Wik T qeltwfer
T o1y gy frlrerer gww &
qrawi & wTaTT 9T o fed ong &

(v) sreged ok s
uufreafeai ST & 07w ¥ awf
¢ i § wriwwl 7 groAT T Wk
Fe! dare w1 § fadrewr g ot fredt
% & § sueE AT @y g )

s griregfeat & 75 i o
e oY JaAT W & e & vt
WAt e aar 25 sfawer o Wl
garw W oy & oshegedd ¥ o
wrer stfererer wrwrwrarneft & fafirw Rforef
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¥ wewiee ¥ 4 difgn o v,
AW 7 ®6A qC Andr weff qam,
Wt w g

o fad ¥ tyqor et & ot
ot wfer oo

3079. st warw fag whgwr: st
g 7At 22 97, 1977 ¥ garafra
X ST 1380 ¥ JOC & qaw A
fadt 7@ e o IEE wE A
18 waTE, 1977 ¥Y AT gTH 9T W
™ AErd ¥ gIg ¥ Ay a1
¥R R

(%) %1 qar FAF FIE, G
¥ wene ¥ Mifa wwTw @ WY A
agwd ¥ faeg @ fudle o w7
@, |

(=) a1 wsw q@L A AT
oy g WA R,

(m) afe g, @ zqwr gfeoms
w frrer o wfafer = A%
st w1k & fag gercadt sufeat &
frgg wr Frdanly &Y wft ¥«

(%) Far wTaF & werw & AT
ot 8 Aan ¥ wfwsfay gro &
it wrandt ¥ afa oA Trwe
war wfafem & 7

T swwa ¥ T AN (W afre
um qegw) | (7) ¥ (9) I AEw
AT wreE Ty Fow |fgar #Y g 211
* wdrT o fredw g W &
fagg sriart £ ¥ g zve e
wfgr 19738 e 195 (1) (&) (1)
¥ ot Ao WA € wrowd
s o § wifs o ¥ avz gur @
fie 3o% WI ® Y Mfew v
¥ frsz ox qét fodie ot wark o o
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gferw aufrlrdes ¥ fasy o fore
ot Migex yorz & fasy wor ot
AT qEATH WY o, Wi ave Efg
wY AT 342/220/218 & WA OF
AT ot ey o @r &)

Number of Cameramen working in
T.V Btation in Delhi

3080 SHRI NAWAB SINGH
CHAUHAN Will the Minister of IN-
FORMATION AND BROADCASTING
be pleased to state

(a) the number of Cameramen
working on regular and Staff Artistes
basis 1n the local T,V Offices in Delhy
including gatellite station;

(b) the duties performed by the
Chietf Cameraman, angd

(c) the number of actual spot as-
signments handled by the Chief Ca-
meiraman during 1974, 1975, 1876 and
19777

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L K ADVANI) (a) The total num-
ber of Cameramen working in TV
Centre, Delli, Amnitsar TV  Centre
operating from Delhi and the Base
Production Centre, Delhi 158 40 They
are all staif artistes

(b) There is no post with the desig-
nation as Chief Cameraman

(c) Does not arise

Provislon of Telephone (onnections by
SCI jn Bombay

3081 DR VASANT KUMAR
PANDIT Will the Minuster of SHIP
PING AND TRANSPORT be pleased
to state

(a) the total number of residential
telephone connections provided by the
Shipping  Corporation of Indla in
Bombay, and

(b) the {otal amount of telephone
bills for the officers telephones for
residence during the years 1974-1975,
1075-76 and 1076-77?
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THE MINISTER OF STATE IN.
CHARGE OF THE MINISTRY OF
SHIFPING AND TRANSPORT (SHRI
CHAND RAM) (a) 161

Rs
2,68,450 78
135757 719
$.43,268 83

(b) 197475 .
197576
1976-77

Common Car Pool for Shipping Cor-
poration of India

3082 DR VASANT KUMAR PAN
DIT Will the Minister of SHIPPING
and TRANSPORT be pleased to state

(a) whether there 15 a common car
pool for use of Shipping Corporation
of India at Bombay and Calcutta, 1if

Putrol and Diexcl .

Repurs Maintenance ctc

234

80, the expenses incurred for petrole
diesel, repairs, maintenance and other
matters for the car pools at Bombay
and Calcutta during the years 1074-75,
1976.76 and 1976-77, and

(b) whether S CI gives car al-
lowances to their officers, 1 so whe-
ther the officers making use of cars
from the pool mmultaneously receive
the car allowance?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSFORT (SHRI
CHAND RAM) (a) Yes Sir

Expenditure on  petrol-<chesel, re-
pairs mamntenance etc on entire car
fleet during the past three years 18
given below (for both Bombay and
Caluctta together) —

- ——— -

%7 75-76 7677
. 624384 62002 641,602
. 233768  6,13,163 429,671

(b) SCI pays car allowance to offi-
cers who maintain their gwn cars and
use them for official purpose also in
accordance with the service conditions
These officers do not make use of
office cars as a Rule

Re-settlement of Ex-Servicemen

3083 DR VASANT KUMAR PAN
DIT Wil] the Minister of DEFENCE
be pleased to state

(a) whether the orgamisation call-
ed Directorate General of Re-settle-
ment 15 an effective organsation and
has formulated any schemes for the
resettlement of ex-servicemen dur-
ing the past two years, and

(b) if so, number of ex-servicemen
settled during the past two years?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM) (a) and (b)
During the past two years the Direc-

torate General Resettlement assisted
the following number of ex-servicemn
1n their resettlement in various fields

(1) Allotment of Industral
plots

8
(u) Establishing Agro-Indus-
tries and Small Enter-
priscs 6y
(m) Allotment of Tractors 1983
(1v) Allotment of agencies
and dustnibutionthip  of
warioud rlems 975
(v) Transporiation busincss 300
{wv1) Indurtion to  Creat
Nicobar for permanent
settlement 49
(vi) Tmparted vocalional
(ore-releast) tamning . q605
{vin) Fmploym:nt . 6649

These figures speak for themselves
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Criterls for assigning work of com-
pere and Interviewer in Delhl TV.
Programmes

3084 SHRI DHARMAVIR VASISTH
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state

(a) the criterian abou* nviting a
person as compere, pterviewer and
expert on the Krishi Darshan Pro-
gramme of the Dellu TV,

(b) the exact date of monthly ap-
pearance of each compere/expert dur-
ing 1977,

{c) whether a system of rotation
from one programme to anothei 1s be-
ing followed, and

(d) the number of comperes/experts
dropped from programmes during the
same period with reasons?

THE MINISTIER OF INFORMA.
TION AND BROADCASTING (SIHRI
L K ADVANI) (a) (1) A compere is
booked primarnly to provide continuity
He 15 therefore expected to have
preliminary knowledge of the subject
and abihty to communicate

(1) An Interviewer c<hould have
knowledge of the subject in which
the interview 15 to take place

(hi) An expert should have specia
1lsed knowledge in the particular
subject

(b) A list of the comperes who are
on the approved panel showing the
dates of their bookings during 1J77
18 laid on the Tabwe of the House
[Placed i Libaraiy Sce No LT—
1817/78] Similar information 1n
respect of expcirts 14 being collected

(c) The comperes are booked hy
rolation keeping in wview their suita
bility for a particular programme Ex
perts are booked according to pro
gramme requirement and field of
specialisation

(d) As stated at (b) above ‘here 18
a panel of approved comperes So
far as experts are concerned, thewr
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bocking depends on the subject that
has to be discussed No compere or
expert has been dropped ss such.

dgvm ww wfew vt frafim won

3085 &t TWTCM W : WY
gen vt sarew Y ag T A P
w3t fe

(%) gadtr  (Nfewra) ¥
31 fawmz, 1976 % fraw foque
% o o gt s e g e
TR o ax frad arcafer sy af ,

(&) gdla & 31 94 1976
¥ a1y fyaw dvqm ww wie &
frafer &1 7k itz 7 gfrr e W
 wf q) o afz gr A I Frgfer
¥ e ¢ W

(7) getr A 31 84 1977
as frger frd md foue = s
' ¥4 7% frafas fror smaw it
gy ferafom e % faere &y O

¥

gwn Wit gwrew wt (st W
v wrawrit) (%) & (1)  geww
uFfaa &7 a1 @ ¥ WK TEET §77 AL
¥ g7 < fear wnda

Confirmation of Government
Employees

3088 SHRI K LAKKAPPA

SHRI VIJAY KUMAR
MALHOTRA

Will the Minister of HOME AFFAIRS
be pleased to state

(a) whether he made a statement
th1t Government servants chould not
remain ‘temporary’ for an unduly long
period but must be confirmed in ser-
vice which appeared 1 the Indun
Express of 31st March, 1977,

(b) 1if go, what 15 the mimmum pe-
110d of service after which a Govern-
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ment servant iy normally considered
for confirmation at present;

{c) the number of persons holding
posts of Private Secretaries, Personal
Assistants and Senior Personal Assi-
tants in the various Ministries, Sub-
ordinate Offices or attached Offices
and all the Independent Officers of the
Government of India who have put in
more than two years of service and
have not peen confirmed, and what is
the criteria with regard to their con-
firmation; and

(d) if go, whether the Government
will confirm the persons falling in the
category of part (c) abuve, and if not,
the reasons therefor?

THE MINISTER IN THE MINISTRY
OF HOME AFFAIRS (SHRI 8. D.
PATIL): (a) It 1s correct that such @
news report appeared in the Indian
Express of 31st March, 1977.

(b) If persons are recruiled against
permanent posts with delinile con-
ditions ol probation, they can be con-
firmed after successful completion of
the period of probation which is nor-
mally two years. In other cases, con
firmation depends on various factors
such as availlability of  permanent
posts, esigibility ot persons concerned,
their senjor.,ty and suitability.

(c) These cadres are de-centralised
cadres and confirmation 1s made by the
respective Cadre Controluing Autho-
rity. The information about the num.
ber of persons holding posts in these
cadres and who have not been confirm
ed 18 not available with us. The
criteria with regard to the confirma-
tion for these officials is the same us
indicated in reply to part (b) of the
Question,

(d) It will not be possible to give
an assurance that all such persons wiil
be confirmed since confimation de-
pends on the availability of permanent
vacanclies in the respective Depart-
ments and the suitability of the per-

sons to be determined bv the con-
cerned D.P.C.

**Not recorded.

Re, CA. 238

STATEMENT CORRECTING ANS-
WER TO USQ NO. 1308 DATED
1-3-1978 Re. SALARY AND ALLOW-
ANCES DRAWN BY THE PRIME
MINISTER AND OTHER MINISTERS

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL):
Cabinet Ministers (including the Prime
Minister) and Ministers of State are
entitled to draw a salary of Rs. 2250/.
per mensem. They are also granted
a sumpluary allowance of Rs. 500/-
per monsem.

The word “They” occuring In the
above answer may be substituted by
the words “Cabinet Minister”.

12.02 hrs.

|[RE. SALLING ATTENTION
(Query)

SHRI K. LAKKAPPA (Tumkur):
Yesterday you were pleased to say,
about the discussion on the controver-
sial appointment of the Chief Justice
of the Allahabad Hign Court, that you
would examine it. It was discussed in
the Rajva Sabha on a call-attention
motion. | have given notice of a
call-attention motion. I humbly sub-
mit to you, sir, that such an important
1ssue should not be lost sight of; it
should be discussed in the Lok Sabha.
You must give some time for discus-
sion of thus I appeal to you, Sir,
that some time may be given to dis-
cuss it either as a call-attention motion
or ag any other motion. (Interrup-
tions).

MR. SPEAKER: Do not record.
Nothing is being recorded.

SHRI SAUGATA ROY
pore) .**

MR. SPEAKER: Call-attention, 1
select one per day depending upun
the most important subject of the
matters. (Interruptions)

MR. SPEAKER: Do not record.
(Interruptions)**

MR. SPEAKER: Mr, Kamath.

—_—

(Barrack-

. -
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125 hrs,

RE: QUESTIONS

SHRI HARI VISHNU KAMATH
(Hoshangabad): I am on & peint of
order. My question No. 309 which
figures in today’'s list has been trans-
ferred to a distant date, the 3lst
March. On that, I am raising a point
of order. Since I came intp thie
House last year, after winning the
ballot outside, I am sorry to say that
the ballot on questions has been un-
formly unkind to me. I am not lodg-
ing a complaint; nor am 1 ventilating
a grievance. But I am making a
plain, unvarnished statement of fact,
Today, for the first ime in one year,
I have got a fawrly high place in the
ballot, i.e, No. 5—for the first time
in twelve months—and now I was
told on Friday that . (Interruptions)

1 was told last Friday that..,

MR. SPEAKER: It js because the
Minister requested for further time
that it was postponed.

SHRI HARI VISHNU KAMATH: 1
was told last Friday that this question
would be transferred....

MR. SPEAKER: The question has
been transferred to the Commerce
Ministry. )

SHRI HAR] VISHNU KAMATH: 1
enquired why it could pot be trans-
ferred to the day after tomorrow, ie,
the very next Commerce Minstry
day. I was told that the list for day
after tomorrow had already gone to
the press,

Under the directions given by you.
we give notice of a question three
weeks before it is due for answer.
Therefore, it is the Ministries which
are either lethargic or lackadaisical,
and they did not notice in time which
Ministry was responsible for answer-
ing thig question. I would request
you and our young old Prime Minis-
ter to ginger up the Ministries, This
guestion would not have been trange
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ferred so late to the Commerce Mi-
nistry, but for the fact that the Minis-
ter had discovered too late that it
was not for him but for some other
Minister to answer. I would urge
you to take action to see that the
Ministries are not lackadaisical and
lethargic, but are gingered up pro-
perly... (Interruptions)

PROF. P. G MAVALANKAR (Gan-
dhinagar): Sir, there are two import-
ant points arimng out of what Shri
Kamath has just now said.

MR. SPEAKER: Shoulyq we have
a debate on every matter?

PROF. P G, MAVALANKAR® We
are working on the basis of certain
established rules and procedures, but
we find that we are being denied our
rights and privileges When we give
a notice, we give 1t mimimum twenty
days ahead of time and we select the
days on which we expect to be on
duty in the House. If a question 1s
transferred to some other day with-
out finding out from the Member who
has asked the question, whether on
that particular day, the Member is
going to remain present or not mere-
ly transferring the question means
that the Member iz deprived of the
opportunity to ask supplementaries if
the question gets priority in the first
twenty questions

MR SPEAKER: To remove the
misconception, Mr Kamath was infor-
med before transfer

PROF, P. G. MAVALANKAR: I
know, but in my case, I was not in-
formed.

MR. SPEAKER: That question 1s
not here.

PROF. P. G. MAVALANKAR: My
question was transferred to some
other date without finding out my
convenlence, If you transfer a ques-
tion to a particular date without find-
ing out the convenlence of the Mem-
ber, how can you find fault with the
Member?

MR. SPEAKER: 1 will look intg it.
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FROF. P. G. MAVALANKAR: BSe-
condly, arising out of this, when a
question is transferred to another day
another problem comes. We are en-
titled to ask only five questiong every
duy. Nalurally, we ask not less than
five questions. But three times it
happened in thig session that my
questions were transferred to some
other date and I was told later on
by the Secretariat that this is a ques-
tion in excess of five, and therefore,
this is disallowed. How can this be
printed?

MR. SPEAKER: We are reconsider-
ing the rules and we shall take this
aspect also into account.

12.13 hrs.
RE. SITUATION IN BIHAR

SHRI B. P. MANDAL (Madhe-
pura): Sir, the situation in Bihar 1s
most explosive and unless we take
nolice of 1t and take timely action. 1t
may turn mto caste riots. The situa-
tion is very grave. In view of this, I
have given a motice of adjournment
motion, but I will be glad if you
kindly convert 1t into a call-attention

(Interruptions)

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour); Sir, we cannot dis-
cuss a law and order problem con-
cerning a State on the floor of the
House, This is against the rules #nd 1t
cannot be done....(Interruptions)

SHRI SAUGATA ROY (Barrack-
pore)- Sir, casteism 13 raising its ugly
head in Bihar It 1s a matter of great
roncern for all of us g that should
be allowed to be dlscussed in this
House. On Monday also, I had given
a mnotice of an adjournment motion
on this and today we lend full sup-
port to it. The situation in Bihar aris-
ing out of caste politics mav be dis-
cussed in this House.. (Interrup-
tions)

MR. SPEAKER: Papers to be lad.

SHR!I JYOTIRMOY BOSU: We
cannot discuss this on the floor of
this House Law and order is a State
subject.

**Not recorded.
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SHRI VASANT SATHE (Akola):
I have given a call attention on the
situation of growing violence In the
country, Benaras Hindu University
is directly under the control of the
Centre. Aligarh University also is
under the control of the Centre. This
riotous and violent situation which is
growing in the country is a matter of
concern to all. I would beg of you,
if a call attention is not allowed, to
allow us p discussion. It is a matter of
equal concern even to the govern-
ment. Let the situation not go out of
hand. It will not be in the interests
of anybody. So, what objection
should you have to having a discus-
sion on this subject in this House,
when on both sides a discussion is
aked for?....

SHRI SAUGATA ROY: We support
the adjournment motion,

SHRI VASANT SATHE: Is it not
the practice in this House....

MR. SPEAKER: You would not
even give me an opportunity to consi-
der it?

SHRI VASANT SATHE: I will give
you an opportunity. But I want to

MR. SPEAKER: What a kindness
on your part!

SHRI VASANT SATHE: I am say-
g that the House on both sides are
agreed on this. . (Interruptions)

SOME HON. MEMBERS: What is
all this? All the time he is speaking.

MR. SPEAKER: You cannot 7o on
like this. Everytime some of you want
to monopolise the whole House,...
(Interruptions)

SOME HON. MEMBERS: Every
time..,.**

MR. SPEAKER: It will not go on

record ..(Interruptions)
You give a call attention. I will
see.

Papers to be laid
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PAPERS LAID ON THE TABLE

REVIEWS AND ANNUAL REpPORTS OF IN-

DIAN MoTION PICTUREs ExporT COR-

FORATION LTD, BomMBAY AND FiLm

Fmvance CORPORATION LID, BOMBAY

TOR 1076-77 AND TWo STATEMENT FOR
DELAY

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRIL K
ADVANI) 1 beg o lay on the
Table,

(1) A copy each of the following
papers (Hindi and Engliah \¢rsions)
under Sub-sectjon 1) of section
618A of the Companies Act, 1956 —

(a) (1) Review Ly the Govern-
ment on the working o1 the In-
dian Motion Pictuies Eaport Cor-
poration [1mited Bomba,; for the
year 1976-77

(11) Annual Report of the In-
dian Motion Pictures Exsort Coi-
poratjon Limuled Bombay for the
year 1976-77 along with the Audit-
ed Accounis and the commentg on
the Comptroller and Aud.tor Gene
ral thereon

[Placed wn Library
LT-1781/78 ]

Sze No

(b) (1) Review by tte Govern-
ment on the workinz of the Film
Finance Corporation  Limited
Bombay for the year 1870-77

(1i) Annual Repor, of Film Fin-
ance Corporatjon TLamted Bom-
bay for the vear 1976-77 along
with the Audited Accoun’s and
the commenis of the Comptroller
and Auditor General thereon

(2) Two statements (fIins1  «nd
English versions) showing 1€1s0nS
for delay in laying *he above docu-
ments

[Placed wn Library See No LT-
1792/78 ]
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ImporTed CEmiENT ConNTROL ORDER,

1878, REVIEWS AND ANNUAL Reronts

or ScootErs INDIA Ltp, Lucknyow anp

CeMENT CORPORATION OF INDIA LD,

Niw Deimi, ror 1878-77 aND A Braz-
MENT FOR DELAY

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES)* | beg
to lay op the Table —

(1) A copy of the Imported Ce-
ment Control Order, 1973, (Hind:
and English versions) pul lished in
Notification No SO 7(E) in Gaztite
of India dated the Tth January 1878
under sub-section (8) of gection 3
of the Essential Commodities Act
1955

[Placed in Library See No LT-
1793/78 ]

(2) A copy each of the following
papers (Hind; and English versions)
(under sub.section 1) of section
619A of the Companies Act 1956 —

(a) (1) Reniew by the Govern-
ment on the working of the Scoo-
ters India Timited Luckuow for
the year 1976-77

(n) Annual Report ol the Scoo-
terg India Limited Tucknow for
the vear 1976-77 along with the
Audited Accounts and the com-
ments of the Comptroller and Au-
ditor General thereon

[Placed in Library See No LT-
1704/78 ]

ib) (1) Review by the Govern-
ment on the working of the Ce-
ment Corporation of Tudia I,.mit-
ed New Delhi for ‘ne wvear 1976-
ki

(1) Annual Report of the Ce-
ment Corporation of India, Lamt-
ed New Delhi for the year 1978-
77 along with the Audited Aec-
counts and the comments of the
Comptroller and Auditor General
thereon,
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(3) A statement (Hirdl and Eng-
lish versions) showing reasgng for
delay 1n laying the documenis men-
tioned at (2) (ab) above

[Placed s Labrary. See No LT-
1785/78 ]

ANNUAL AccounTs FOR 1078-77 E1L OF
VISAKHAPATNAM PORT TRUST

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM) 1 beg to lay on the
Table a copy of the Annual Acrounts
(Hind1 and English versions) of the
Visakhapatnam Port [lrust fcr the
year 1976-77 and the Audi; Report
thereon under sub-section (2) of sec-
tion 103 of the Major Port Tru«is Act
1963

[Placed mn Library. See No LT-
1796/78 1

REVIEWS AND ANNUAL REpPORIS Or

BHARAT HFAVY PLATE AND ViSsELES

LT  VISAKHAPATNAM, ‘TUNGABHADRA

STFEL PrODUCTs LTD  AND TiEVFNI

STRUCTURAL LTp NAINI  ALLAI'ABAD
FOR 1776-77

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSThY (KUMARI
ABHA MAITI) I beg to lay on the
Table g copy each of the following
papers (Hind1 and English versions)
under sub-section (1) of siuiion GI9A
of the Companies Act 1956 —-

(a) (1) Review by tbe (ovein-
ment on the working of the Bharut
Heavy Plate and Vessels Limited
Visakhapatnam for the year 1976-77

(n) Annual Repori{ of the Bharat
heavy Plate and Vessels Limited,
Visakhapatnam for the yzar 1976-77
along with the Audited Accounts
and the comments of tne Compliro'-
ler and Auditor General thereon

[Placed in Library. See No LT-
1797/78 ]
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(b) (i) Review by the Govern-
ment on the working of the Tunga-
bhadra S'eel Products Limited, for
the year 1976-77.

(ir) Annual Report of the Tunga-
bhadra Steel products Iimuted, for
the year 1876-77 along with the Au-
dited Accounts and che comments of
the Comptroller and Auuitor Gene-
ral thereon

[Placed in Library. See No LT-
1788/78 ]

(¢) (1) Review by the Govern-
ment on the working of the Triveni
Structurals Linuted, Namni Allaha-
bad for the year 1976-77

(u) Annual Report of the Triveni
Structurals Limited, Naino, Allaha-
bad, for the year 1976-77 along with
the Audited Accounts and the com-
mentg of the Comptroller and Au-
ditor General threeon

[Placed in Ltbrary. See No LT-
1798/78 ]

ANNUAL REpORT OF BHARAT EanTH
Movers LTp, BANGALORE FOR 1976-77
AND A STATEMENT

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (PROF
SHER SINGH) I beg to lay on the
Table a copy of the following papers
(Hind: and English vercion.) under
sub-section (1) of section G10A of the
Companies Act, 1956 —

(1) Annual Report of the Bharat
Earth Movers Limited  Bangalore,
for the year 1976-77 along with the
Audited Accounts and the comments
of the Comptroller and Auditor
Genera] threon

(2) A stafement axplaining that
Government gre in agreement with
the above Report and therefore no
separate Review on the working of
the Company 1s being lad

[Placed in Library. See No LT-
1800/78
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NOTIFICATIONg UNDER GOLp CONTROL
Act, 1968 Awp CustoMs Acr, 1062

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI ZUL-
FQUARULLAH): I beg to lay on the
Table:—

(1) A copy each of ‘be following
Notifications (Hindi and English ver.
sions) under sub-section (2) of sec-
tion 114 of the Gold Control Act,
1068 —

(i) The Gold Control (Grant of
Certificates) Amendment Nules,
1978 published in Nolification No
8. 0. 93 (E) in Gazelte of India
dateq the 14th Februarv 1878.

(11) The Gold Control (Forms,
Fees and Miscellaneous Molters)
Amendment Rules, 1378 published
1in Notification No. §. O 94 (E) in
Gazette of India datcd the 14th
February, 1978
[Placed in Library., See No LT-

1801/78 1

(2) A copy of notification No G 5,
R. 314 (Hind: and English wver-
sions) published in Gazette of
India dated the 4th March, 1978
under section 159 of the Customs
Act, 19862, [Placed m Labrary
See No LT-1802/78)

12.19 hre.
RE SITUATION IN BIHAR—Contd.

MR. SPEAKER: Call attention—Sh:i
Jyotirmoy Bosu.

SHRI VASANT SATHE (Akola)*
A call attention on a non-issue To-
bacco is a wital issue. But on the ex-
plosive situation of growth of violence
in the country you will not allow
(Interruptigns)

MR SPEAKER: What 15 all this?
I have called the call attention
(Interruptions) So far a¢ the Bilkar
situation is concerned, the matter

SHRI VASANT SATHE Not only
in Bihar,,,,
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MR. SPEAKER: Each one of ysu
has got a problem which is important,
But so far as the Bihar situation is
concerned. ... (Interruptions) Mr.
Sathe, if you are intervening, I am
not going to say anything.

1 wanted to tell you that so far as
the Bihar situstion is concerned, a
number of motions have come,

I am for a call attention. I am not
gong to allow the adjournment
motion, for the simple reason that it
15 a law and order matter and once
you start the practice of interfering
m the State administration, there will
be no end. Therefore, other occa-
sions will be found for a discussion of
the matter. I do consider that it is
an important matter. Either call at-
tention or other methods will be found
for discussing the matter. But if you
do not even allow me to tell you what
procedure 1 am going to adopt then
1t 1s difficult and all the time I will
have to hear your voice and my voice
will not be heard.

We now go to the next item

SHRI SAUGATA ROY (Barrack-
pore): Protection of Scheduled Castes
and Harijans 15 a matter for the
Centre It 1s not a matter of law and
order. It 1s a matter under the Union
Home Mmistry.

MR. SPEAKER: Mr, Jyotirmoy
Bosu—call attention

12.2 hrs.

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE

REPORTED @ERIOUS CRISIS FACED BY THE
TOBACCO GROWERS

SHR1I JYOTIRMQY BOSU (Dia-
mond Harbour)' I call the attention
of the Minister of Commerce and
Civil Supplies and Cooperation to the
reported serious crisis faced by the
{obacgo growers due to failure on the
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part of buyers, exporters, cigarette
makes ete. and Government to main-
tain economic price for the grower.
1 request Him to make & statement
thereon. p

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND
CIVIL SUPPLIES AND COOPERA-
TION (SHRI ARIF BEG): Mr.
Speaker, Sir, The Tobacco Board and
the Central Government are fully
conscious of the need to protect the
interests of tobacco growers. I will
briefly indicate some of the important
measures taken recently in this direc-
tion, e . ab

The minimum export prices for to-
bacco crop of 1978 year were increas-
ed by the Government on the recoi:-
mendalion of the Tobacco Board. Tl.e
increase made in flue cured virgina
tobacco prices was 5§ per cent in top
grades, 10 per cent in medium grades
and 2 per cent in low grades uver the
mimimum export prices fixed last
year. In Sun Cured varieties, the in-
crease made was 20 per cent over
last year's prices.

In order t0 reduce delays in the
receipt of purchase consideration by
the tobacco growers, the Tobacco
Board introduced. during the current
tobecco marketing season, a scheme
known as the tobacco leaf purchase
voucher system. This system was ad-
opted by the Board in pursuance of
the recommendation made by a Com-
mittee which had been appointed by
the Reserve Bank of India to go into
the question of delayed payments to
the tobacco growers. The system is
basically designed to ensure a down
payment of 50 per cent of the purchase
consideration to the growers by the
purchaseerg on delivery of the goods
and the balance amcunt with interest
within a reasonable period thereafter.
All payment under this system were
intended to be allowed through
cheques,

Because of resistance from the
trade there was some delay in com-

(Ca)

mencement of marketing. The diffi-
culties pointed out by the trade in
irnplementing this new payment sys-
tem were discussed by the Com-
merce Minister at a meeting with the
representatives of the trade, the
growers and others, on 1st February.
1978, After some persuasion and as-
surance of our help through Reserve
Bank of India in regard to increase
credit facilities, the market finally
opened on $th Feb., 1878, However,
the purchase operations were on a low
key and in the meanwhile the voucher
system was also chalienged through
two writ petitions filed in the Andhra
Pradesh High Court at Hyderabad.

The slow pace of marketing and
accompanying hardship felt by the
growers led to a review of the situa-
tion by the Tobacco Board which inet
at a gpecial meeting held on the 26th
February, 1978. After a careful consi-
deration of the situation and in order
to accelerate the pace of marketing
in the interest of the growers, the
Board made two modifications in the
vr.plementation of this scheme during
the current season. It decided to per-
mit payments in cash also and the
period for payment of the balance
purchase consideration, after the ini-
tial down payment of not less thar
50 per cent, was extended from §0
days to 150 days.

After  these modifications in the
scheme the writ petitions were with-
drawn and the pace of marketing
has also picked wup. Uptil now, a
quantity of about 50,000 tonnes of
virginia tobacco has been purchased
during the current season. The pre-
sent rate of purchase is considered
satisfactory and the market is func-
tioning normally.

The State Trading Corporation of
India is also progressively increasing
its involvement in the tobacco export
trade and they have been in the =mar-
ket from the very beginning of the
season for purchasing a quantity of
about 5,000 metric tonnes through co-
operatives and others. This pur-
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chase by STC is acctording to their
assessment of what they can export.

An attempt was made by the To-
bacco Board to standardise grading at
farmers' level and indicative prices
were announced for three important
farm grades for the guidance of the
growers. These prices were higher
by about 4 per cent over the indi-
cative prices announced last year by
the Tobacco Board.

Virginia tobacco crop in an area of
about 60,000 hectares was severely
damaged during the cyclone which had
hit Andhra Pradesh in November,
1977. More than 10,000 tobacco cur-
ing barns were also damaged by the
cyclone.  Through the Tobacco
Board, we rushed immediate financial
aid to the tobacco growers so as to
enable them to undertake replanta-
tion of the crop and to reconmstruct
the barns, The total amount dis-
bursed was about Rs, 8.5 crores. The
replantation assistance was given at
the rate of Rs. 1250 per hectare for
fully damaged crop and Rs. 625 per
hectare for partially damaged crop.
In the case of small and margmnoal
farmers, 25 to 33-1/3 per cent or this
assistance was disbursed as outright
subsidy and balance as recoverable
loans. Similarly, in the case of barns
the assistance was partly mn the form
of a subsidy of Rs. 500 per barn and
the balance as loans.

Because of the timely assistance
provided by us for replantation cf the
crup, the current crop is estimated to
be fairly good and the production of
virginia tobacco this year is experted
to be around 1,30,000 tomnes. While
we are faced with surplus production,
the export demend from our two
major markets—UK and USSR is
comparatively wesk this year. Be-
sides, the proportion of top grade to-
bacco in the current crop is estimated
to be lower and those of medium and
lower grades higher. These three
factors, namely larger crop, weaker
export demand, and larger content of

medium and lower gradez has natural-
ly led to some depression in the
prices, though it will not be correct
to say that the prices being realis-
ed by the growers are below econo-
muc level, The Tobacco Board and the
Government are, however, keeping
the situation under constant watch,

SHRI JYOTIRMOY BOSU: I wasa
little shocked to hear this, coming
from the mouth of my hon. friend
siting on my right, that this is an
unimportant issue.

Sir. this 1s an issue which vitally
concerns millions of people an Andhra
and Karnataka and the central ex-
chequer also. I will give certain
figures

Bir, the total production of tobacco
in thig country is around 110 mllion
K.G Tobacco purchase season starts
from the second week of December.
It 13 the peak season It extends
from gecond week of December upto
the third week of January Thas year,
by the muddle of February, 90,000
metric tonnes of tobacco had piled
up By end of February, only 10,000
metrics tonnes could be purchased.
Sir. the traders, the middlemen, the
cigarette-makers, all of them ganged
up togcther They are threatemng
that there will be a decline in quality
of the tobacco 1f kept in storage al-
though there are some eminent to-
bacco scientists who dispute this. The
STC has taken go far only 4 millon
K.G. from middle-men and not from
the growers Now, the tobacco grow-
ers have unsold stocks around 50 to
80 million K.G, on the whole. The
cost of production calculated by the
Agricultural Prices Commission, the
Directorate of Economics and Statis-
tics and the ICAR is far below the
true cost of production of tobacco.
Two major items have been exclud-
ed from the costing process, They are.
interest on the the cost of land and
interest on the cost of barn deprecia-
tion and maintenance of the barn.
These major items have been left out
from the cost of production. What is
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being shown is afictitious thing to
benefit the traders, middlemen, ciga-
rette-packers, everybody. Sir., This
is daylight robbery.

In the USA, they are selling to-
bacco to Britain. the same stuff, the
same flue-cured Virginia tobacco, at
Rs. 28 a kilo. I have got this litera-
ture, this Foreign Agricultural Depart-
ment Circular., This is from the U.S,
Department of Agriculture, Foreign
Agricultural Service, Washington
D.C. Here the rates are given, In USA
1t is Rs. 23 for the same British buyer.
In Italy it is Rs. 26 a kilo and in
Japan it is between Rs 40 to Rs. 80.

And what about India? In India,
till last year, the average price given
to the grower was not more than Rs.
8 a kilo, Just imagine this, Sir -this
is just Rs. B a kilo! The same Hritish
blender the cigarette-maker, is pay-
mng Rs, 23 to the affluent American
grower and only Rs. 8 to the Indian
grower and this year the amount will
be much lower, Middlemen, especial-
ly monopolists, exporters, packers,
and cigarette-makers are exploiting
the situation. Multinationals like the
Indien Tobacco Company has been
given & customs exemption of Rs. 90
lakhs on the 19th March, 1977 by the
erstwhile Government, just »ne dav
before this Government practically
came into power. Now this time
they are having their ‘pound of flesh’
from growers of Andhra and Karna-
taka, In Karnataka I am told, there
are two areas near Hansur. In Andhra
s1x districts at least are there.

Prices have come down upto Rs
500/-, The unit that was available
for Re, 1200/- last year, this year, it
hag been sold asg much lower upto
Rs. 700/-. I have got a trunk call
from Guntur to-day thatthe peasants
have given up plucking of leaves
because the cost of plucking, bundling
and curing will not cover the price
they get. So, the leaves are being
allowed to perish in the plants, I
have been there myselt only the other
day. (Interruptions). We are talking
8bout flue-cured Virginia tobacco.

(cAa)

SHRI D. D, DESAI (Kaira): You
have saig about tobacco growors.
Gujarat is very seriously affected.

SHRI JYOTIRMOY BOSU: I am
glad to see Mr, Desai after a long
time. If he had given a notice on Ca'l
Attention, his name would have con.e
up. But, he has not done so.

SHRI D. D. DESAI: We are not so
fortunate,

SHRI JYOTIRMOY BOSU: Ou the
one hand the pcople in the coasial
regions of Andhra Pradesh, tobacco
growing districts, have lost much
because of the natural calamity.

MR. SPEAKER: Please come to the
question. You have taken s; long.

SHRI JYOTIRMQY BOSU: The
Chief Justice can wait. But the to-
bacco growerg cannot wait, (Inter-
ruptions). It ijs a daylhght robbery.
The Commerce Ministry and the S.T.C.
are silent spectators.

SHRI VASANT SATHE (Akola):
What does he know about tobacco?

SHRI JYOTIRMOY BOSU: Sir, the
Commerce Ministry and the 8.T.C. are
only silent spectators. I made repeat-
ed requests. But that has gone in
vair, The Janata Government has
pledged to help the rural economy
and the peasantry. This is an oppor-
tunity when it is being put to test.
Sir, cigarette lobby, particularly, the
Indian tobacco lobby and the Guntur
lobby are very resourcetul and aclive
in Udhyog Bhawan—we all know it.

MR. SPEAKER: Mr. Bosu,
put your question.

SHRI JYOTIRMOY BOSU: I will
put it. Why was the Tobaceo Board
constituted? The Tobacco Board is
full of vested interests, In the Act,
under Sec, 8(2)(b), it hag been clear-
ly stated as below:

‘keeping a constant watch on the
Virginia tobacco market, both In

please
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India and abroad, and ensuring that
the growers get a farr and remu-
nerative price for the same and
that there are no wide fluctuations
inthe prices of the commodity *

Further 1t has also been stated under
Sec 8(2)(g).

“purchasing virginia tobacco from
growers when the same 15 copsider-
ed necessary or expedient for pro
tecting the interests of the growers
and disposal of the same in India
or abroad as and when conmdered
appropriate, etc, etc”

‘What 15 the Tobacco Board domng’ 1
would hke to know that from lhum
I am a Member but I have a minority
voice 1n the Board There was an
election of Vice-Chairman the other
day on the Indian Tobacco Company
(Interruptions) Their representative
was offering some money to some
member to vote for a particular can-
didate who 18 trying to look after
their inlerests It has gone to that
extent (Interruptions) The Tobacco
Board 1s so bad as that (Interrup-
twns) We condemn all lobbies, we
condemn all monopolists

MR SPEAKER Mr Bosu, please
come to the question You have
taken a long ttme Now, vou nave
only four minutes You look at the
rule.

SHRI JYOTIRMOY BOSU I will
do so 1 obedience to your wishes

MR SFEAKER Flease put your
question

SHRI JYOTIRMOY BOSU 8ir, they
are resustmg for the first tume 1a
thirtyone years the progresmive mea
sures which are being contemplated,
namely, the voucher system to ensure
fifty per cent prompt payment and
the rest in 150 days and in establish-
ing 8 farm grades so as to prevent
malpractice in invoiwce manipulation,
downgrading of tobacco etc and for
an indicative minimum price as also

our decision to set up auction plat-
forms go that the growers get a falr
price

This multi-national company, the
monopoly tobacco company, the
cigarette makers, are killing two birds
with one stone, one 1n procuring
tobacco for their own use and the
other they are making an effort to
scuttle the progresmve measures that
are talked about So, I would like lo
ask the hon Mimster whether the
Government would buy right now gt
least ten milliun K G of tobacco by
paying the price from the groweis
only directly even if jt means a loss
of Rs 4 crores This 15 nothing be-
cause the excise earning out of tnls
would be Rs 35 crores and the aver
age excise earnings mn the country out
of tobacco this year 15 Rs 463 6 crores
Last year the actual] was Rs 43723
crores Therefore let us not mind
spending Rs 4 or 5 crores for help
ing the millions of tobacco growers
It will be the right job to do that
And it should be done

This 18 my first question My
second question 18 this Like many
countries such as Japan, Turkey and
several other countries, where tobacco
1s handled by State monopoly, would
the Minister consider that, 1n this
country, the tobacco 1s also handled
by State Monopoly so that thereby
the private enterprises are rooted out
from here”

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND CO
OPERATION (SHRI MOHAN DHA-
RIA) Sir, my colleague has made
the pomtion very clear I do share
the concern of the hon'ble Membwr
and at the outset I must gay bdcause
of the cooperation from the hon'ble
Member it hag been possible for us
to re-structure the whole approach of
the Tobacco Board This House will
be happy to know that it 1s for the
first tyme that we have ntroduced
the voucher system We have also
impressed on the purchasers to pay
50 per cent of the amount immediate
ly According to the previous decl-
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sion it was to be paid in chagyes but
there were certain difficylties this
season. Therefore, we have decided
to allow them even to pay in cash for
this season. Simultaneously a deci-
sion has been taken by the Govern-
ment to set-up auction I
am happy to inform the House t
yesterday only the Cabinet has clear-
ed my Bill and I shall be coming
before the House early with this Bill.
Accordingly platforms for the pur-
chase of Virginia tobacco in auction
will be created all over the country—
including Gujarat,

There will be auction system so
that the present mal-practices do not
continue and the growers get (fair
justice. Sir, immediately after the
cyclone the Tobacco Board rushed to
the help of the farmers giving them
all possible help ang cooperation in
re-plantation and as such there Is
good production. So far as the pre-
sent market is concerned we believe
that because of these new modified
decisions it will be possible for the
growers to get a fair price but we
have already asked the S.T.C. to pur-
chase 5,000 tonnes. My friend has
suggested that S.T.C should purchase
10,000 tonnes of tobacco more. Now,
the purchases which have been made
by S.T.C. are for export purpose.
Even then 1 have s&lready taken up
the matter with the Finance Minister
and to the extent possible if we could
purchase more tobacco through S.T.C.,
it shall be our endeavour. I ecan
assure the House that we very much
stand by the growers. The various
decigions taken by the Tobacco Board
this year do reflect the approach of
the Government.

Regarding election of Vice-Chair-
man it has been stated by the hon'ble
Member that there were instances of
:l\;:n providing some money and all

t.

SHRI JYOTIRMOY BOSU: It is in

SHRI MOHAN DHARIA: I am not
aware of .it. I would request the

4037 L8§—

(CA)
hon'ble Member to give mg the facts
and I can asgure him thet such per-
sons cannot have any place on the
Tobacco Board,

SHRI JYOTIRMOY BOSU: What
about my question regarding State
monopoly?

SHRI MOHAN DHARIA: We shall
create these auction platforms and
we shall have effective purchase
through S.T.C. and other bodies so
that these monopolies do not take
undue advantage and squeeze the
growers,

SHRI JYOTIRMOY BOSU: Sir, this
10,000 tonne purchase by S.T.C. is an
assurance given by the Minister,

MR. SPEAKER: Whatever assur-
ance he has given is on record. He
has said he will talk to the Finance
Minister,

(Interruptions)

1240 hra,

COMMITTEE ON PETITIONS
Beconp REPORT

st gfe faoy wvew (Gvivmane)
www gy, & afew wfkfy w
feefror siferdew seqa w=ar g0

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

FourrezntR RrrorT

SHRI YADVENDRA DUTT (Jaun-
pur): Sir, I beg to present the Four-
teenth Report of the Committee on
Private Members' Bills and Resolu-
tions.
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1841 hre

RE SUPPLY OF INFERIOR QUALI-
TY RICE IN DELHI RATION SHOPS

SHRI KANWAR LAL GUPTA
(Delln Sadar) Sir, I want to make a
submission. Yesterday I put a ques
tion to the hon Minster of Fgod
regarding the supply of bad qualty
of rice m Della In |us reply, the
hon Minister said that he had receiv-
ed the complamnts But nothing hus
been done so far Yesterday I check
ed i1n most of the ration shops and 1
have found that the same quality of
rice 18 being supplied throughout
Dellu It 13 a very serious matter
At least five million people are ad
versely affected This quality of rice
has been supplied for the last five or
sx months and not for the last two
months Therefore I would request
through you the hon Mimster of
Parhiamentary Affairg to convey our
feelings to the concerned Mmster
Otherwise there may be a serious
trouble The people will fall sick
There was already a meeting in this
connection held by the Delhi Women
They wanted to gherao the Mimster
concerned This kind of thing should
not be allowed in the Capital I would
therefore request through you Sir
the Minister of Parliamentary Affairs
to convey our feeling to the Minister
concerned

THE MINISTER OF PARLIAMEN
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA) I will
convey this to the Mimster concerned

1243 hrs
MATTERS UNDER RULE 377

(1) REPORTED CHEATING OF POLICY
HoLpIRs BY LIC

sit gwie wgwr () - AT
e g, & oy st & frw
377 ¥ wRvie 13 W ¥ TAwroY T
¥ QW FRTATC WY ST W sar fewrr
WTHNT J WY WU T ST WTPE W
g1 13 A & Tawrer Tew &
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“arufioRy ¥ wrq ofrer e fomr oY
s’ aws e e g
& sy wdlY ofr wY 7 wrerdr
wigm fiF v dar firmr ger 1974
¥ ax wer A W owwe o ule
Brw Afr s w1 gomd amet i
wqA A W % A1 WA fear wy
§ ok o7 Arg wremadr € wf §
1974 aF o v fom A ag
groren o e afe a1 d S aren
=fey T 3 ad aw oAt g
W Fr ¥ ame &wr oomr W
wom 8, @ fowlt Wi ofw sEt
AT ¥ 8, 97 A F IX v ot &y AT
T fadm 1 A 1974 ¥ wWMAY
ofrer & fraer & ot Aty & oo
w7k ta wafv #1 3 3 Fagr et 5 af
w faur it ww vd & axen f frefy w5t
WY o gt 7 1 T anead T g
fir sw Aify & a9 & amg fom Y &
1% AT A9 7 O qre a¥ aw da
o T @1 WX THF a1 o & o
[t & wond @ o, Y TERr owE
T oy fr wan shfer aw
weray QAT | T ASd 4§ gwT
fic gft iy swfag & 15 a0 o
20 EAC W &7 A7 FaT AR
Ia AT A9 AT 7,500 8,000
Ty fey g, a1 A ¥ afcrd g
¥ wror foreer SwaY ooy Y &, IwwT
oy & gx onow | kW A ¥
#ray form WY wTaY v W G
ot g s tw ¥ A
WO T 6T AN &Y e §
& wowre ¥ g o wrger g fie W
FOETC I A0 ATPRT WY AT OFA
o Folt fa™ 1974 & qger
woay § WX s et o Ay
sifrrs w @8 & ag ot o
wigar g fir s woere v oy
frra & sw wfuwfa & faws
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o wriwrt wbht Oy Wi A
¥l WY vy et W v & O R
foa® wror @d W W JeEm
gor 1 g ot g woer & g ¥
Tt o off W ) e § e goee
ot oy from & e afiofel &
sREmmIm g fsImag ¥
wTRul ®1 GH=<l HY 7 TN W F,
a1 & ag o Tga § e wn gl
O oY iy avar fre & wigafagl
9 QA0 =ama a1 Afy vren § W afe

T AR § o8 wew T 2y
aY ®|1 gORt 39 wew wiuefa &
faas sHiay oot R wd
THE B A T K T a@w ¥ WU

wg A |

dvet s ag @y @ & fw a
FORC AT AT X & wifow €
Tt § W e aRrre fear g ?
afx g1, ot war Fopre AT FTAIRE
sfawfeat & 7 & fawrs sdary
woft Wt og @we g g 7

(ii) REPORTED LEAKAGE OF ALVA
CommrssioN REPORT

SHRI BHAGAT RAM (Phillaur):
With your permission, I am raising
this matter of urgent public impor-
tance under rule 377: the statement of
Shri Raj Narain hon. Health Minister
In the Lok Sabha on 2nd March 1878
that the report of the Alva Commis-
sion has come as a “shocking revela-
tion” on the treatment meted out to
Shri Jayaprakash Narain during his de-
tention in the PGI and the news item
in the Indian Express, March 4, 1978
PGl doctors indicated’ is causing
grave doubts among the people of the
country about the PGI, Chandigarh.
The entire nation was looking forward
to see the real contents of the report
which the hon. Minister promised to
Place on the Table of the House. But
the subsequent decision of the Minis-
ter not to disclose the so-called ‘in-
terim report’ to spread dissatisfaction
and suspicious amongst the people.
Now a news repott from the Tribune,
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Chandigarh dated 78 under the
heading of ‘M “JP's Digoxin
Toxicity ,not solved’ has disclosed
really the shocking revelations which
must be probed through a judicial en-
quiry to clear the doubty ang suspicion.
The demand for a judicial enquiry as
put forth by PGl doctors has a gene-
ral support from all walks of life and
must be conceded to so that justice
prevails ang the public is made aware
of the facts. Only in judicial enquiry
the realities can be brought to book
where everybody shall have the right
to say and the right to defence. In
view of the above, I would like to
request the hon. Minister to make a
categorica] statement gbout the leak-
age of report to the Press hefore it is
presented to the Parliament and I
also strongly demand a judicial en-
quiry into the whole incident,

(1i1) SITUATION IN ALIGARH MUSLIM

UnNivERsITY

ot wriet fay (aroond)

o ¥ g o i o & Ry
wht st e W
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[ ot woebore g ) fefgat & or olf Wt wmt 1. 67
"I S gaTe & A gt o o =% s ez o firar w1
gre-m fow sy § 1 wreery i dx wrT & wr ofry ot ofivesrr
Tt ¥ e wok wgt & T wmt o g o fen ok
WTHT i arnrft SR Wt frea, T e fofy wer & o e fred

fore®s wror wwwt ¥ frc g2, S @
AR g 1 feafr g wawe wndt
wdt o1 o § | wfe ¥ g ® A
faardi § 3 & & 28 ¥ forowrae w<

¥ we o 8, am ¥ W sy
TF & § oI IR A @ W anw
T AT =AY W QTR )
WAg SR oy oy &
farfeat & fog o @ e &
T ¥ | we e, |, WY woE
TR AR I, O feafy & @
AR TRAT F @Y awdt o o
b 1 feafer o & aere gfy o ofy &0
agy fa rifagY & 7 ¢ i avew s
ﬁﬁgmwu#mgﬁs
TOFI7 §F WIT ST ¥ I R T
SWTAETS &1 FF )

(1v) LIKELIHOOD OF LOCUST INVASION

ot my foy (Sen) fraw 377 %
m#wmﬁmmpﬁn
v T Ff T & wpEre wwhe,
T A Wi wrohr s @
T frfy ot & g oY omET Sww
DY e} fv @ W
W 7 fefg ¥ o i dey R
sfee @t @ & Pofyai o oo o=
fieahfrze & wrflg garc & & €
uTE g Wi W ERft &1 1958 ¥

wraT 2wy ¥ afe gl ) whond
¥ & woere ¥ wwd wo W g,
wel WERT ¥ qAE § v wnear §
Wi =g § e ay Ot apaear w2
miw ¥ fogfy wor ¥ 2w # dmmey
% sfave & g1 o oI 39% g1 me
I AN AT WY awrEr T &% )
afz oaT Ag) F arnar ) 3o €
w7 afe §r Iaw ¥t FA AT AT AT
(v) SERIOUs SITUATION TN PATNA
st wAgT wm (FRYT) 377 %
st & sTeET At oF ATt TR &
R famrd o weAr oM fever
Feafs dar T a1 w & gaat W7
arA AT A g o AW § oW
& ¢Y Feamee vy ww ¥ Aifa #7 wEoTAn
frar g1 | o #ify ¥ gwwET Y
¥ IEF 30 AT aw ¥ oY gy A
foar 1w & g2a ¥ arx oY 7 TRwT™Y
it Ay o 3= W & | g dar
wEErl & ¥y g fr oY o
AT ¥ GHA "EE 97 6 ATfaa
&1 AT VAT 7T T §@ qAATY
geard &Y wf | o wwfEw T &
e T F qea AT A w48 E1FT
i e ofY et ey ST Srw ST frat
T § | WIS T & §T9 T AN

¥ ax wimm § aolr fgi & foreir
dryt wwifaw & ey & fag a@
ace o gfram W o fewfor &
wE df | afFn o aw gATh whE
G ER RLE KRR
w fri &1 srdew o ofow oY
fiear 1w AW wAT O o @O
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wx wf § wie frad wit & fag Feardoer
¥ qwTw JeX &y WY frar § Ay IR
wRw ¥ g de fear wr g W
fegre & 26 wHz W fear 8, wwr
FJw W TOaE ot & qw W

¥
TR ¥ WAAT 97 N ¥S g 9,
qa=

o e fagr grT &Y T ww 8
feafr dzra gt avly | fao? w8t
FA4T AETL A cAW fRqT ¥ FAWT
Fgv w09 & SA ¥ foMEs OF
§ g g7ar mE 7 fzar g o
AITAT AGAl & A fAw g7 0
F7 T # WIT AAGT AORT K] FGATH
o Ry 77 T8 Eaw feny
aT ®F §F AT T AT F7 waqvw
7 T & A0 IAA wgAr & fpET ¥
fadfr 4t | 9791 AvET T T AT
Frfg s, faferT ot grar anfgd | P
F WHUT 77 527 FTAR & T T 705
T4t & fas 7 o TH67TC WY wWATT
qzare wuE & 1 wwer & owAr
a1 g W Tw waw W o wwAr
gy & wrgAT F7AT g FiF FAAT FTFT
T W FT GITATHT BT WA { TE )
A AN W qE § Tewer dar £ WY
#ifud w4 @ § o frarey o w9
®! qrfedt waare feg gu 2 9E
fasz waar ¥ wgr wor dewr ¥ fam
a1 afew f5r Wt & wolt v7 gowal
¥ arx Afy wr g § | A AT IE
famw wedanf w30 o, dfer areTe
ot wr g qrdt ay W B T
T}, R O W e T v A E
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¥ W wer wrhenfy w2 | dwad
st ® IFaT v M feangw 0w ww
# qrftret wer 3 & I femre e
wrdamdY ¥y ordfy, @ TR W R

——

12,55 hrs.
GENERAL BUDGET, 1978-79--
GENERAL DISCUSSION—contd,
MR, SPEAKER: Now, further dis-
cussion on the Budget (General) for
1878-79. Mr. S. S. Das may continue

his speech. He has already taken 12
minutes. So, he may please be brief.

it W g ww (Fh)

weqw Y, &% & a1 wr o1 fv frw
wFT 3.0 Avarfear & qure g sy
& (T WY 3w & fre® sowm E W
Y-SACYT 99 WYt 1y SET gEN
' wq-emaeat § fwd f& 3w W
gfyrw femnr  Tfdwarr ot aw
g gy 41, M\T oW A K ey o {
97 Yaradr € Y fr 79 wila © T $T
w WA AT WHAT ATERT 6T QI
Tq AW & AR YHRT N T ) Iy oY Ay
og Wt W wfawer wgy fewei

TEIF TN WETC A yfear i aw
wg-sqEaqr 7 @ & frel waw i
aF A1 °F wfaw TAT 1 FFL, A
qr 38&T qfe o W 3E qfe sEE
SHEHEN ®Y 7 | W G aF @
A7 q9e ®T wAM §, wear 9T A
wifqw A &1 FAw & IWT wraAAr
% wg ¥ o afer € 394 g7 F®
7% fear & & 1 @ T ¥ Y, o
am sfvew & Wt wfuwm gt
] &mt!mﬁﬁa'.ﬁm i
7, W IOnr R owe @@ wfe w7
srawr fear nar § ) A g OF AW
woer § 9 f& gq¥ ot dzd
) O Ag7 WY 0 | Od sqwewr &
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[t v grar wrw)

g §g qF Gfufeew g AN
gan s1ife femr @1, sw wwdlg
qrg ATEw & 3370 fear av wre fadw
& YEw Wt ws gradr feera wm,
A% JTG WG A WG Fe€ THéi T Ow
Wi d=T ot & Wiwe 2z w1 forg g
wr ofirg yrAT ¥ ) 9a® WY e feder
§ @ fear a1 | Aarfas a3 w1
gg waaw g grar f& <ea g
gaz gt o fix & g & o wrvA
w gy w omr fov o ywiw
¥ 7 fad *H" WEA T oF UHA
Twrafas  wrew faqr, afes oy
tfeqn ofafeen w5, o 51 omw
vz w2z g faqr ar fosr Fromr
cfar o gur Y IAFT EwARE T
&% a7% § Agy g A%7 | qEgHAT Grvar
¥ BW ®F A% §, A 9gAY HOETT AY
gy of

Planning was not mean for econo-
mic growth Rather Planming was
meant for perpetuation of dynartic
1ule and politica] power

A ¥R A § Ag OF AT A7 1 WY
FRAWT 77 41 FAN AwT WRrw
T FY By # & w7 AF THHAT-
WEwA ®T qA & oA wd) e f
o 57 AWz F g7 ERtAfEE Ay ¥
AqTH wT AT swrafas =Y 97
F¥x T § sEgww &g Wk
™Y oY 7§ ¥ Ay ardr waf ewd
& pf @ fx form avg quraat wt v
qrere 2 | off sruivw AEAT W WA
¥ nr &% awr v & oy frord
g wfter w7 @ § 1 oot aw A
Ty dxavite ofegr Sz fied 7 § )
oft atg ¥ 70 A% W R IAEr
wefigw & fau W, ot Ffvmw
e §, IEF T O Qe o,
sfreadt o=t W &z f A-
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wrataT & 19 wwre o qafy & fiewne
s ar X E 1 wwawrw zar § f
TR AWT ®T A v q%71 oyrar awf
g ¢ frm ax ar wigw & s
HARTH HTEW T W WIWET SwT T
# fr Tolow mreT & W wd wefow
srewr &Y a8 &,

MR SPEAKER How much more
time will you take?

SHRI S § DAS Hardly 7 or 8 mmn-
utles more

MR SPEAKER® You have already
taken 17 minutes Many Members
wili lose their chance

SHRI S S DAS I will take 5 more
minutes

MR SPEAKER I will give you 2
mare minutes Please fimsh

W wW gAT AW A 7 W
W Ty 3Ty 7 vAg 2 onfar i
7 vifezy fedftam & ot fegrd & o7,
IR AT EATH AT v oA @ afew
gfadf Ay 9t gaw o o dfeEw
wr3z-gz Wrat frar @ w o 1974-75
Tamyy 1 a1 7vmar) AR A eAmAT
greme Mom miee K &

WET A¥ LEATIHT ¥ AqATS P,
«fF gfr 7 fewm & god gav mw
#1 sAmar §, %Y & amew
IN FHY A A AT fAwUhT
# ot AU MW g7, FIAX W aE
a1 5w gw e W gEU A
woAT 7R 8, S anefefrw, e
23, TEE W7 dev ddore ¥
T 1 A arerAns i mfleeT
r wgfrie A et qafe Ot
o w @ qaft ¥ R
sga warar gyt & ) &% o 2
mE o4t fr ¥z o F oF e WR
T % o i o, forad ay T waT



269 Gen. Budget, PHALGUNA 24, 180 (SAKA) 1078-76—Cen. Dio. 270

fis fipgerr # o% qww % oW few
srafirdt oY Cerara w1 €, W @
g ¥ g wreeATER w3 §, e,
Herwwr Agrs Wi s SR R,
o oF g5y § w1 qar wiww wafagi
t e At & 1 @ mEg ¥
grargliz & Wt dadE gei, weEgE
« a0 Wt degaA w1 aW W gAETE
g g

oot ¥ wre K o A s
Wma wAT § A wE q NANE
e 77 &, o Wy ok g fo
97, %7 graard fear ar § 1 & wradm
faa welt & wwg = € 9%
qfrm. 7 s e gt A
SIRT A TR e o &, dfEa
Fo-Fr 15 g weer 3 A fw
FTHA 7 F1 sERE ¥ & WR T DA
IR & g & foee add

PROF R K. AMIN: Mr, Speaker,
Sir

MR SPEAKER: Prof. Amin, you
will continue after lunch. The House
stand« adjourneg for lunch and will
1eagsemble at 2 o'clock,

1305 hrs.

The Lok Sabha adjourned for Lunch
til] Fourteen of the Clock,

The Lok Sabha re-assembled after
Lunch at flve minutes past Fourteen
of the Clock.

[M». Derury-SpeAxer in the Chair]

GENERAL BUDGET, 1078-79—
GENERAL DISCUSSION—contd,

PROF. R. K. AMIN (Surendra-
nagar): Mr. Deputy-Speaker, Sir, I
know tho Budget has been variously
tommented in both in the press as
well g in this House. I am also aware
of the fact that some people have

described it as an inflationery one ur
it has been gaid that the Finance
Minister hag missed his bus or an
excellent chance has been missed.
Some people have described it as mix-
ed budget or an accountant's budget.
Some people have termed it imagina-
tive and growth-oriented. But I
would like to set this Budget for the
exammnation of the Members in the
right perspective, This Budget is full
of very good intentions. There are a
number of pointg about which one can
say that the Budget 1s full of good
intentions. And fortunstely, the Bud-
get is not so rigid that it cannot be
amended on the basis of various eri-
ticisms, It 15 flexible enough ang it
has good intentions. Therefore, Sir,
I would hike to highhight the salient
features of the Budget and make cer-
tain constructive suggestiong for the
consideration of the Finance Minister
so that by the end of April \rhen he
comes finally before the House, if he
likes, he can make amendments.

Normally, the Budget is judged by
three considerations—economy, equity
and stability. But in times Like this, I
would like to utilise the talisman
used by Mahatma Gandhi ‘what bene-
fits does it bring to the poor'? I have
a variety of reasons for taking this
view. The Janata Party in the last
election by seeking the mandate of
the people have pinpointed this pro-
blem as the problem number one of
India. If we see the trend in the per
capita income of agricultural popula-
tion which constitute 72 per cent of the
population, it is downward. Now
there is g need to arrest and reverse
it. We must see that the per capita
income of the 72 per cent of the popu-
lation who are depending on agricul-
ture, must rise and that is the criterion
which should be applied to the pre-
sent Budget while judging it. Even
all other problems—the problems of
social tensions, strikes, gherao, unrest,
even the problem of urban poor and
slums in the urban areas—are due to
the downward trend in the per capitz
income of the agricultural population.
That is why, I would like to judge the
Budget from that point of view. The
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[Prof. R K. Amin]

objective or mam problem in the Fifth
Five Year Plan All these things he
said But if you see the Economuc
Survey, you will find that o far as
Poor people are concerned, go far as
their goods and services are concern-
ed, there was a fall throughout six
years period ang that 13 why 1t 1s
Very necessary to examine it fiom
that point of view In order to do
that 1 find that there are four factors
of the economy which are prublem
sectors The first 15 the agncultural
sector which 15 badly hit Unless gnd
until budget does something in order
to bring more and more capital and
more and more mncome to the agr-
cultural sector the injustice done
during the last 30 vears to this
sector cannot be rectified The
second 15 the mamoth growth of
the public sector which takes away
about 60-65 per cent of the investible

resources of the country and yoi does
not contribute commensurate to their
use of the investible resources The
third 18 the sick and unviable indus-
trial sector The fourth i1s the corrupt
sector where black money or the
paralled economy let me put it, as has
been describej by meny peoole, 1s
working

The budget must examine these
four problem sectors ang should desl
with thern in the Indian economy Let
me take ‘he agricultural sector There
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are two difficuities with the agricul-
cultural sector One 35 that there 1
shortage of capital The per capita
investment in agncultural sector
is the lowest Now the budget
should see that it is rectified
I am happy to note one thing
which the budget has done for which
the Finance Minster's name will go
down in hustory and that 15 allocatron
that he has made for the dary deve-
lopment That ;5 exactly the field in
which the investment in agricultural
sector has increased, that 1s exactly
the field in which the employment will
increase considerably and that, is
exactly the fleld in which the
production will be increased and the
ancome of those poor people will also
be increased and the allocation s so
sufficient ang so big that it 1s bound
to make an impact on the rural eco-
nomv For this alone, I would say
that the Finance Minister .hould be
congratulated

I would lhike to draw hjis attention
to the agricultural sector and say that
the agricultural sector 1s subjectnd to
varioug penalities the penalty be ng
that it own products gre not allowed
to be exported Now if at all any
impediments are created they e
created 1n the field of agriculture
Mgy be the essentiality bogey may bt
coming in the way Onion 11 most
essential, therefore 1let wus stop
sending them abroad Otherwise the
price will go up But we do not 12
lise thig fact that when opions and
potatoes will be stopped from going
abroad, the prices will fall down and
nobody will grow onions and potatocs
next year As you know there 15
always a time lag 1n the production of
all agricultural commodities The
crop hag come in the market ¥You
can say that you will not allow 1t frr
export The prices will go down
The commodity will be available at a
cheaper price Now you will be happy
that the prices have come down But
the result will be that next year no-
body will grow that commodity and
Government doeg not ensure simul-
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taneously while it is banning the ex-
port of it that how the production of
that commodity will be increased?!
Therefore, on sugar, on gur, on pota-
toes, on onions and other things what-
ever impediments have been created
must go away.

In order to accelerate the agricul-
tura] production, in the budget three
things sre very important—irrigation,
power and extension services. Now
on these three things, I would request
the Finance Minister to reconsider his
proposals, You take the irrigation
first. There has been only 13 per
cent increase in the allocation of re-
sources, although he has said that the
irrigation potential which will be
available next year will be increased
by about 40 to 45 per cent. I fail to
understand how, by allocating only 13
per cent more of the resources, you
could have the supply increased by 40
to 45 per cent. Therefore, the allo-
cation should be increased....

AN HON., MEMBER:
schemes.

Continuing

PROF, R. K. AMIN: If you only
concentrate on schemeg which are just
{ructifying this year and do not spread
them out evenly as ig necessary, then
there may be some Jopsidedness; next
year, he will have to face this pro-
blem; that ig why, to avoid that lop-
<ideness, the allocation should be in-
creaged.

He should also increase the alloca-
tion for power. He shoulg ilso make
one thing clear. Whatever may be the
additional generation of power, fifty
Per cent of that must be utilised for
egriculture; rather, fifty per cont of
that should be made available for
utilisation in agriculture. Otherwise,
what will happen is this, i.e. What
happeneqd in the case of cement? Dur-
ing the last 30 years, the cement pro-
duction has increased five times, yet,
cement is not available to the rural
People. Now, generation of power
will increase that much, but it may
not be gvailabe to the rural neople. I

would, therefore, ywggest to the Fin-
ance Minister that he must see that,
whatever additiona] power comss into
existence, & §ood deal of that, about
fifty per cent of that, must go neces-
sarily for the use of agriculture.

As regards public sector, 1 would
like to make & hint to the Finance
Mimster, For the last several years,
we have talkeq about it, We allo-
cate 60 to 65 per cent of gur investible
resources for public sector, But we
do not get adequate return from it,
may be due to mismanagement or
wrong allocation of resources or
whatever it is. I3 it not worthwhile
for the Finance Minister to consider
winding up some of the public sector
units like the STC and MMTC or at
least consider restricting their acti-
vities? Is is not possible for the Fin-
ance Minster to raise some portion of
these investible resources from the
Public ang get them registered with
the stock market, so that by quotation
the signal is given to the Government
right in time? Today what happens
15 that evil grows there so much that
by the time the attention is Jdrawn, it
becomes too late to mend it. If it is
on the stock market, then \mmodiate-
ly the attention is drawn because the
Quotation may come down and
In time, amendment can take place in
the public sector. This is a sugges-
tion which I would like to make to
the Finance Minister for his due con-
sideration,

In regard to several industries, I

have to make some suggestions when
I come to the taxation part,

One aspect to which I would like
to draw the attention of the Finance
Minister is the sale of gold tvhich he
has accepted. Here I must congra-
tulate him because, go far, the Morar-
jibhai’s effect was working. It was
!\{nrarjibhaj who was responsible for
introducing the Golg Contro] Order.
It was based on the Keynesian theory
that gold is a barbaric relic of the
past; it is unproductive investment
and therefore should not be encour-
aged. Now, the world over, it has
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been accepted that tt 1s an investment
instrument It has also been accept-
&d 8s & device or hedge against in-
fiation—as g non-depreciating aspect.
Now it is controlled by the whums and
capiiceg of the managers of the mone-
tary aspects of the economy Now
that the Finance Muinister has accept-
ed importing gold and selling 1t from
wnatever gtock he has, it has removed
the Morarjibhar's effect It has been
accepted that 1t 13 mot the Reserve
Bank which will decide everythung in
this matter, not even the Finance Min-
1ster, the other factors will also play
then part Althouga 1t 18 an unpro-
ductive investment, because the people
have preferred it, this concession has
been gpllowed That ;& a great depar-
ture from the earlier policy decision
whiun had been taken for whun I
must congratulate the Finance Minis-
ter 1 must say that the Finance
Mini ter could do this job also simul-
taneously Silver 1s being demanded
it a igner price abroad He can ex-
port silver Whatever gilver h~ (x-
ra L, he can import gold of that value
s that our golg stock, a valuable com-
modity, s not affected in our country
And the difference between th> jnter-
aational price and domestic price 19
so big I would suggest that, by n-
dulging in this trade, probably the
Finance Minmister will be able to make
gtod some portion of defleit financing
—the gap of deficit 1n the budgst—by
having tiansactions in gold 1 propose
thet he should start from the yery
next day It 18 not diffiiult to
do 1* The Reserve Bank can in-
vite tenders say of ‘Five thousand
tolas of gold’ The moment ten-
ders are received, immediately a
cable could be sent to the London
Market “Buy on our behalf 5000 tolas
of gold” Why ghould he waste any
time m order to do this” He should
do it from the very next day He
knows very well that the day on
which he announced this policy the
gold prices started coming down In
the market Now it 15 returming to
the seme Jevel because an impression

hag been created that Government will
take a long time or will do it in such
a manner that jtseffect will pe wiped
out So, may I request the Finance
Minister to take action as early ss
possible?

Now, regarding deflcit financing, my
friends opposite had talked about ten
times more of defleit flnancing and
some people have said ‘Simply because
1t is deficit financing, mflation will
take place” Let me tell you that last
year also 1t was Rs BB4 crores of de-
fieit financing When he said, ‘I will
draw i1t on my foreign exchange re-
serves with the Reserve Bank’ does
not necessariy nullify the true defimt
financing of the Government It was
B85 crores and has turned out to be
875 crores but the gap 15 not as much
as 1t used to be when the Conpress
was 1n power There 1f we take a
five years' average deficit financing
as estimated was Rs 175 croreg but the
actua] defiut financing turned oat to
be on an average Rs BO00 crores The
estimated figuie was 175 gng the actual
was 800 But here if you cxamipe
the statistics, 1t was 884 last yea and
1t has now turned out to be D75 and »t
18 going to be 1050 Now from that
please don’t conclude that inflation 14
gomng to take place I would not
cven lke the Givernment to think
t1at although the deficit financing waos
Rs 884 crores and Rs 975 crores, the
prices are stable Nao, nothing of the
sort Prices are stable because the
weather was very good and agricul
tural production has increased More-
over, those two or three lakhs of
people working in the Midile Fast
had sent Juring last year, Rs 2400
crores to us These flgures are not
available, but I learnt from these

people that i1t was Rs 2400 crores
Now that hag kept your prices down,
that has kept your inflationary effect
down, although there were many other
forces which might have led to in-
flaon This year glso, you must
notice that your deposit credit ratio 18
lower There {« a possibility of in-
creasing credit by the commercial:
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banks, bit they have not been able to
do so because of the industrial situa-
tion. Money is sifting: money is not
on-wing. The velocity of its circula~
tion 1s lower. But it is likely to be
higher at any time. So, the potential
18 there, if there is good management
on the part of the Government—and
there is hikely to be good management
on the part of the Government berause
therc are so many ghps between the
cup and the lip e.g. foreign aid might
be increased and still those people—our
Indian friends working in the Middle
East—might come to our rescue and
mght send Rs, 3000 crores this year.
Then your p oblems are over. It may
be 1050 croreg or 1100 crores or 1200
crotes of defleit financing® it will make
no difference But may I make a re-
quest to tie Finance Minister—] did
it last year in the Budget as well as
in the Consultative Commutttee when
I said “Why do you bother about ruch
index numbers, wholesale, retail and
consumers” What you ghould be con-
terned with 15 the index number of
pior people”  Evolve, by mtting with
uther Members of the Oppositing, an
'ndex number of goods and services
which poor people require or poor
people use and see that this index
number 1s stabilised Don't bother
about anvthing else because prices, gn
the one hand, and income, on the
other, are closely related: prices alone
are not to be taken into sccount

MR, DEPUTY-SPEAKER: You have
alrcady taken twenty minutes, please
conclude now,

PROF. P K AMIN: About unem-
ployment, I would Lke to jraw the
atlention of the Finance Minister that
here in this House we have discussed
the problem of unemployment many
times. The idea of work-places has
been suggested by no less a person
than the Prime Minister. I thought
that it will come in the budget this
year; it hag not come in the budget, It
must be started. In so far as the un-
employment {s concerned, the scheme
of work-plates can act as a lender of
the last resort. If you go to the work
Place at 0.00 in the morning, % will

ensure that you will be given employ~
ment and you will be given Rs. § as
wages. It will help and increase the
income of seventy two per cent people
who are comsidered to be *he poor
pevple depending on agriculture. Thig
should have been starteg right now
without any delay.

1 also congratulate the Government
on a beginming for a chesp money
policy The interest rate policy fol-
lowed so far was encouraging the
financial investment, not industrial
Investment. Everybody was eager to
put in the savings account and not in=-
vest jn the industries. Now that the
cheap money policy will be adopted—
still more and still further he should
do it—it would encourage industrial
development and the savings put in
the banks and not being used would
be discouraged.

Before I sit down, 1 would like to
say a few things more As far as
the direct taxes are concerned, the
Finance Minister could have straight-
way given exemption for income-tax
purposes upto Rs. 10,000 Whatever
woolliness was there last year could
have been avoided this time. He
should have reduced the Corpora-
tio;, tax also. Only the rich people
are the share-holders of the Corpora-
tions If that tax is removed or
lowereq down, the middle income
group people alsp could be the share-
holders and can participate in this
and whatever ills are there in the
Company Law could have been avoid-
ed. Further, he could have dispens-
ed with the wealth-tax, estate duty
and gift tax and instead imposed the
death duty. At the time of death,
take away whatever amount of
wealth you want. Let the man earn
and spend but at the time of death
when the wealth passes on to some-
body else, you take the greater por-
tion of it Probably, that will give
greater incentives,

I have & lot to say, but as you are
hurrying me up, I would say one'
more thing about the indirect taxes.
To tackle the corrupt sector, the de=
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monetisation 38 not the way Sweden
aliowed investment of money in the
housing and they said, We will not
msk a single question from where you
get tne money You are very eager
to increase the rural development
Why don't you say these are the
areas, the rural areas, where 1f you
start such industries, we will not ask
you from where you got the money
You will see that very soon, the rural
development will take place With
all the incentives being given to the
corporate sector, the rural develop-
ment will not come Even if you
demonetise hundred-rupee notes, you
-wll not be gble to do 1t But ths
is the thing which you can do it

The Finance Minister has appointed
two or three committees Quate
recently he has appointed Dagli Com-
muttee He could have done it
twelve months ago Why should he
wat for 12 months” This Committee
also consists of those people who are
not committed to a particular ideo-
logy or particular direction which
the public wants us to take In the
Commuttee, you could have pui some
suitable people

In the end 1 would like to give
five or mix suggestions You should
appoint an Income and Price Board
There should be a Protection Board
for deciding what level of protection
should be given to the industries
There should be a Trpartite Com-
mission of Labour Management und
Government to decide the wage and
income policy A Rural Develop-
ment Ministry should be constituted
separately as also an Economic Co-
ordination Ministry

Lastly I would say that the Finance
Minister has got a golden opportumity
to put the economy on the right keel
1 would request him to rise to the
occusion, take guts in hus hands, make
in imaginative bold effort and change
“1he structure of the taxation expendi-
ture and the economy in suth a way
“that the aspirations of ‘the people
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which have been depicted in the Jast
eloctions are achieved and the course
of the lmst thirty years would be
reversed He should give a new turn
1o the economy so that his name goes
down 1n the lustory m golden Jetters.

SHRI S R DAMANI (Sholapur):
I rise to speak on the Budget for
1978-79

Thiz 13 a Budget which has mot
come up to our expectations It was
expected that therg.will be some con-
crete proposals for checking infla-
tion but we find that all the proposals
of the Finance Minister wil] only add
to the nflation

As my colleagues, Shr; Subra-
maniam and Bhr Pai  have already
spoken about the taxation proposals,
1 will not hke to deal with them
But 1t 15 a fact borne out by the
Economic Survey presented to the
House

“The most notable feature of the
economie Situation m 1977-T8 was
the mbsence of any serious cons-
traint on economic growth In the
pist shortages of food and t reign
3 ~hange have been the two major
factors which have acted a< a brake
nn economic growth”

An experienced economist and ad-
mims rator as Mr Patel 1s 1t was
expected that the economy will be
strengthened by his budget and there
will be a further growth and prices
will go down But I am sorry to say
that things have not come upto ex-
pectation

The Finance Mimster feels that a
5 per cent growth which has been
achieved during this year 15 matis-
factory According to me, in the
circumstances when our food produc-
tion has reached the target of 1.0
million tonnes as 1t was in 1975-T6,
if you compare the performance, I
think it 15 lacking in many diréctions
In 1975-76 when the foodgrain pro-
duction was 121 mullion tonnes, what
wes the rate of growth’ It was 85
par cent but here it ;s onty 5 per cent
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Increase in industris] production—
11.4 per cent whereas this year it is
only 4 per cent. 1 doubt whether by
the end of the year even this 4 per
cent will be maintained or not.
Secondly, electricity generation—an
increase of 13.5 per cent in 1975-76
over the previous year increase of
5.2 per cen*. Now in 1876=77 the in=
crease was 118 per cent and this year
it is only a 2.5 per cent increase. Bo
from 11 8 per cent it has come down
to 25 per cent. Take the wholesale
prices. In 1875-76 when the Cong-
ress Government achieved a produc-
tion gf 121 million tonnes, there was
a minus growth of 1.1 per cent and
in 1976-77 there was a nominal rise
of 2.1 per cent, But this year it has
gone up by 6.6 per cent more than
3 times. When the production was
lower by 10 million tonnes, the rise
was only 2.1 per cent but when the
production has gone up by 20 million
tonnes, the rise is 68 per cent

Now, coming to exports, in 1972-73
it went up by 20 per cent. In 1874-75
it increased by 21 per cent und in
1975-76 there was an increase of 27.2
per cent and this year the increase
1~ only 83 per cent In 1976 imporis
were down by 36 per cent. This year
thev have risen by 3.8 per cent.

Cement which was being exported,
we have to import

Aluminium, we have to import. All
the 1items which were in surplus were
being exportgd. This year we have
to import them The result is that
our import has gone up by 38 per
cent. It was previously down by
368 per cent.

Circulation of notes has increased
by Rs. 950 crores. I am surprised
that in the last para of his speech the
Finance Minister has said:

“The economic situation of the
country is exceptionally favourable
at present for a bold step forward.
This Budget is such a step™.

I do not understand how it is m bold
step when in every respect there is

a decline. Therefore, something has
not gone well It requires re-thinlk-
ing.

I would like to know from the
Finance Minister—how many people
are below poverty line? How many
have been upgraded and taken above
the poverty line? How many jobs
have been created? How many have
been given gainful employment in
industries?

It has been mentioned in the Eco-
nomic Survey that there js lack of
demand and, therefore, production
has not increased, May I know why
s the lack of demand there? I think
it requires re-thinking otherwise the
situation will become difficult.

I would like to point out regarding
compulsory deposit. Compulsory
depout was in‘roduced in 1974 when
there was inflation. Prices were go-
ing up This step was taken to have
a check on prices. At that time there
was lack of production, Now, we
thought that the Government was
going to withdraw compulsory deposit
scheme because this will not help.
T thought because of lack of demand
production was going down. I think
Government will reconsider the mea-
sures that have been taken in this
connection. This Budget is neither
production-oriented nor is it employ-
ment-oriented. It is an inflationary
budget, and it is not up to the ex-
pectations. And, therefore, I think,
the hon. Finance Minister should re-
consider these proposals, and give
some relief so that production can
increase and saving can be effected,

With these words. I once again
request him to reconsider these pro-
posals. I opppose the Budget.

ot qwo qWo wrwrdt (srerTE) :
Ay wgved, § faer S &1 wrer
Far o avrity axedf ¥ wigor o
Frox R ew ) e i
forare 7y § fir wxr ) dar oF wAfiRT
gaw &1 wifigg faer St w fie g
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fegar =yt % afaar ¥ & &
® ¥ wHy wW | qg UF LA
Hifa @ wrfge, am ow e =l
wiid, &em wwmoR, fex gt faa
ot g, 37 % WA werr T A
T ¥ o WY wd-sqavay wieq T @ ey
g safae, w8 w1 feag O @
fam gw foaar s3a1 gweer w1 ¥
¥ e g faaew & g 99 Wt
¥o Aifr fraffer s 3 1 ww w7 &%
¥ w77 gz faw qar w1 w7 T

sAANE g A 3@ & 5 15
AT FOT TF ® gAEAr v o
gaawafartafd | Fwaegar
grmar Efrea & & w7 & ¥7 50
sfawm dar waq @ &0 wfgg wiw
Iq wY Odt WY 97w wvar wrfew
9 g AN 2, waly Srefey o
¥ g 50 wivmw aw ®AT STfET |
oo o 3g § f& 5 wfvoe frod
G H AATFTY | aTHN 45 wlAwa ¥
¥ e 9X At faer el & a@n
§ gg ot v § Afew dfweag A W
qT WX g W W qd-smEedr
fait s W gura ®w awA @A
ity | i ART M
40 e Swr & oEEmET A
wifgn ot oY 74 sfame ¥ & &7
e R EFfmr Rt tn §
gy A o oww fer § 1 gamRe
R ¥ 1800 ¥ 43 sl @
YfweaT ¥ vrETOT ¥ | I9 WY gaT
w2 IEH 5 viawa fear | g faar
¥ 26 wfw ¥, T wT W@
®CIFA 8.1 fFAT 1 W frdw B
15 sfowa &9 fieeec & Ay
¥, I w1 v ¥ 2 wfaww fegr
st aeg & dfewaw & 18 TRz @
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war wT 4 qoifT fiwqr dere & W
o & diwewe & wad fear qar
w ¥ 1 gET dw oA 1800
el ¥ 74 e wroTaE Of-
weaT A 9T | W Qw72 9T
) sl orATy 0 wad
qEY 1700 wTArE ¥ 40 THE 9T )
0 gAT ¥ et 911 Afew o
e 7 warar A dw 00w g > T
N F77 9g gaa § 5 HivrewT T
SYTET AT 7 93 I I9 KT A9g 9T
FwAa w1 gEh w9 T g v
w7 dar & &t 1 faew wdt W oox
Tt arfe 2o & AT WY wrEr ¥
s Aanre fag q%

7T qwT sz 3z & 5 owrw qw
oY d|1 @ HU IAW FOT 31 T@EE
T 34 AT S R fadm——ag
qEEW ¥ wTATC AFY AT wifen afew
aw ¥ ady S T 7997 ST fgaar
wifew | Fw £z game b gaR ogEr
fie w19 oa o B & araT WY gAAsfe
ady w4, foarmgamT we faferas
T FO aw A% gAY A N wiigw
wAEGT T Y FFATE ) A T
6 AT TTA §F 3 7 & TASY w2IT H®
W17 20-20 IT 15-15 EAMT &
wiardt & ¥ ¥ aTA «ATT 1 59
WFTE g0 ® A4 T oA waf ariom
Ian fag qrawr graar aAET afie
wrx M W gfewrs waRt ¥ forerefy ¥
T gfaary Tgm@T w1 @ Iverw woAr
wifqg 1 @ 5w ¥ A gw oW gfa-
I WrqTaEY vq ¥y F 1A qRA | 7GR
w ¥ aw g A gar awf aitm
afeT g W &A1, T AR g
wigal ¥ wwfor awf ga wer @t |
W TGY ¥ AY ez i aud & IANT
wf afrfsr et o) afr fr &
af aitaY wr aft w7 T Ay el oY
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gy wiy wat & Wk ghvar wff }
R

¥ fmo omiz o ¥ v ok
| N gunfaw swegr F ogd o
Qfefewa ferwr ¥ Fer AN arem W
I o W fremr . forawy gn B
v § fweriy amwaomlt & T ¥
gfa wfart At & oifafesw e
& fao & 3% gud fiemr, ag At
ire § Afew o B & @A vRYATI
for aar fan | qifafers for oY
g 9T g vxiac i fevy aw R
fF waraT ¥y § 1 59 Ao w owif-
arfaal & fem & ag wx dxr Y T §
& 3741 Man w7 & fag velAfas
Torx gar fror s § 1 owvnfas few
* § F Nfafepa Fes gr g ferr
o sarar vy & 1 wafow &G
wAf 71 qgr & wdwd e
W4 % WT A vernie feor w
TALAT &W a7 awsq W W
wErTas sqaear que Y wwd &)
¥ gum § frowrw ¥ oY ot @,
frax W osynfee few # e
qeiY KT 34T Wlgw | TAE THY WY
ST AQwT § 3w AT w7 YD
I T qATE W O Ag A qwfaw
f uw Afeq awark qT 25,000 wqw
o¥ % o qewe miear W@ o
¥ TwTT #T Frarfors sqweat Ay @
Y wifgw 1 wrT Wy AT oW
ferqe dpr T vFR aar o7 V2R
wran wds feardt aw qfw whar o

av witfomr oY gordr formr
Aifr § swd ot quTe WO O wramer
¥ 1 %@ qug o o F firar sqwewr
& S arR 9% gw 2w ¥ fewte an-
s R g oF avw aw dur
TErH gy AT g £, oW
T frr wT W EAT W WX
¥R gmd s ww 3T A Wb

w7 ¥, o vk oo wey £, A
wreifsdma feer vy § WX T
BT T §, A wrefewaew feew
w0 § ¥ g wadt Wt ATy any
at qrfefraen §, IR A OA-
fafkz afr & 1+ 35 wrer wT At g
wien ¥few 100 wf w1 o 1@
qwar & Wiy ¥y qfeae § T A
& v 100 wd ary Teifefuaer o
g W araray ) g d v
wigar s o ¥ fog o Wik o fafaz
ot wifge Wit wrdifedwes oY
frwifer w2t wifgg | o wmat A
waed, & gefmre @ Wil
TrEEE 39 & fdy, ww % forg a8 wrwas
§ fix 3% forg o wurelifoRweg Prat
fa @@ wfgr | @ & wear
WITRT OW A S WY qrfeaTae ¥ 7
w1 o was 7 ¥4 1 F qg o Oy
fis steft oft o7 37 %7 qEN  QITHAET
WW**‘IWWQF‘@"
wiT § gfirdee afr §, Y SR
wt war oger I & wgar e feer
WA ¥ €7 aop ¥ areEqr v fE A
fhwnwm&wih;}rqm

grfafired e qatfadee g Mg 1
mﬂtmntﬁrwmn’t(w
@t wreer 3 gk deY'R 0 gw A
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g, WA E TR g
W G AT W ST s w7 A
AT E N M | off Aw-rfiwaew
g R Fafr ¥
WTET 9T 3T OF & WYETC 9% g% Ay
T WG WTE | ITVET ¥ vt FrreTr
) @ A g rgar
¥ o o wg W orfiery & o
garely frerdr @7 | g aog ¥ gfear ¥
W MAGTTH 7 F¥ QS vy 7
frw fg ? gw 9T W anfror &
fawre gt wifgg o

wrt garlr firgr A ¥ 1
wwfite aff & 0 awdr ®
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o ¥ A vl Y o o
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10 §OF ¥ gk Q¥
afpr garer Aife @@ 4 wfygg fe
fracgd o g 1 edifwd g% Imy
§ s firwr & 72 § g& feqT e Y
wfgg | q& = § e gy wee
¥ wrgz Ay forar & e frr &t &19-
% firee 3 il 1 q@ AW & WeATOn}
% gy gAY ¢ 5 T &) FWT R

Fraferdt & vl T SATC XS R 1
wx g Qe agweear w%q wdY faar

o | |
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Tt dw ¥ ST awh & W
T & gu ot oY | o
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4037L.8—10
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st gfeer ot & @ & o
ol € of off gk s R X
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¥ wre Wiy & w0w A e 1w
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vt AT 1T
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o uTnT w3 onft o wy ol freon
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Wt wer o WY a% wf e o
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TR v v it ¢ fis ow @
¥ wT 90 R FOT g aw
w2 & | afeT aoe 1 2@ & fmm
oY 9 Wt & | v T T S
@ & forg W srera it fear
% feat Y o oo wr Ifew e
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o §, e 3 feree wit @ o e
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feazn o wi€ = oy af @)
WE o7 THE PR ¥ TV ) WA A
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W W7 AT ALT WVST gRT § WET
seifirs of gefr & o e ff W
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1 ¥ 1 W o F e e fareite 3
& ot s A owm i R
Tt o 3T U 2w F W2 Y o0
el sRTETS T g gt 1
ot ¥ e oot o§ i forw ity o7
TOETT wwet Wy v § SEwr ww o
wqa feay sy § o= 7w o i wTow
o & 1
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Qo o€ e § 1 st g oY
¥ wrer ¥ arelt srwen o W aw
wft fear var § 1 ged oW ERAR
ey W Wy wor g § Suh A
et srwear Wt wmT WX 8 ATl
it & W Iu% ATt FwTw qRn
¥ | Wyew CiRTE W e R Ry
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w0 & v a7 At o T oe sfer o, e
gowrd aferd #), s W W &
w1 Wy § Wy feelr avsag
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sqrar wrfes fwdt w7 T 37 = niEy o
qQF 5% ¥ 24,000 %o X & | wyTr TF
wfer wF aT o OF W 8 e
&/ ¥ 1,000 §o grey & | AT wOA
W o 7 vy & v 1 9% 20 ¥ wAIC
g Srfigd | wrs W1 | AT FT AT
gqar 9t ¥ FyT oqdw v wY
wraT At | gAfd s wrr Y e
ard | A9 qTa W at AT §and
frgem & 7a8 W weT & owr
oy 77 7re &Y o o7 Q% | Afe
et 9TET 7 T T & v et faar
o gura § fw 24,0005 mw ¥
wTEr @Y AW wQ § 9 e Ay fae
WATAT WX | 99 9T 100 Nfawe dww
i o arfe ATRe e aaTe
g % | T ard weaf W gEaE e gt
o §, SN Avd FT IE W Y | W
s o v ¥ areRw AT E 0w
wifeq & T 10 7T ¥ R OEF
g @A & fa¥ F g SmnT He
¥ o 4 @ | 57 IO 7 e A
fighr 1 @ safee & are ¥ fafewwe 10
orer #Y g7 awdt § Rfww gow ow F
1097 209® ¥ Farer wad ff § Ty
§ | xafed FowiT 9 T g wifgd
we ¢ Q% gl 9T O s o
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farelt @ mrraTar & § waw) gut s
¥ T ¥ AE v fear s
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qIRAR, HT 4F WS 1 § o |
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AT FY qH HL WY aq §) forer e
W ITRw STEE 7 20, 25 WA F
wTar W A g ol g7, w7y
40, 45 gfowy = T E )

T TETCd qariar A A AIAL
W 7T A Fgy af § | TATEAT ¥ W
o e i T goved
TAN w97 FAT G § | AT
e ® AR w7 ¥¥QF @A gy
mar 1, &feT ©w T ¥ A s
T ¥ 7 &) gak AR AT Y T
frofy agardt @t w0 @ wr@ g,
forer & Pz 1 sfwaTdy wrez g
§ 1 wifar gt w0A @ fawtont
w1 wraifaa W 7 fsar o §, aifw
ZaTat ¥ YIEE & qTH I ¥ FALIH
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® wior &%, arfe o W W W
AT oY &

fore safier *t weofer ohe arar w0
¥ WTITE, I &7 WY HwTeT AT wWifgy |
&k wfrforr ot sifier 78 g W@
WIS ¥ T §, I9 w1 weahe w1 o
qwraT AT wrfge

U gETa §—ew Few § Wi
& A F oft oy gu for ar—
fr ¥@ woag o wieg, Teg 4% §, 9
TN §T & qrC aiw w7 ¥ afcrfo
T far o |

oW safier ar OF st FTOE @Y
&% ¥ woeg QT wifgn | W oW
uw wfirr g ©: &1 & weifae §,
forq® =ral wATT quat AT agwTy
o g

7% Qi ¥ ¥ § f5 arr g
e @ ) ww
T o ag § P gt e fed
WA Trgde Wi qAT T 9T 'TE
& | s gart T foad M grade
R g &7 &% 7 A, a e
¥ ¥wZ qw FA@ T 10 wfaww g7
N ah A gt g fs
foad o7 Qi &1 agyanr fear
wTd | EhiE i, i Wi W) 99
Wiz wmft &1 @ fHar and, arfe
fore o ot X R Al g AW H
AT JeAmaT AT o v §X W
vt ¥ ot w ww oY fae &

&fees A7y &1 AW AT T KW
* frar §, G W W) Ag | @,

T WY WHTA §T Sy FT T qEhe

w‘u’réﬁmhﬁwmwi.ﬁw
wo wifig | IE T e g O g4
AT W, Y gEg AW ST Ay
geaTr wve § fir @ av o ot gl
wfeq fis v aw dfvew i & fer
ari ®Y gt gar § 1 ot fafratorr
&1 st aF St oo ff freer § 0
w18 & ¥ A ¥ wreiry e, 5w,
¥ quty faar § 1 o st e ard
fie s s wET TR, W oA o=l
fagry T dmm ar FAO o faark
T O qYaT W 99 & ag T
qeT wrdm fr IR Wy wwar Wt
¥ s fRaT 1 TE THT W T A
wqd Y fafor s wafer & firg mr &
AT ITHFATE | EF § AW %7 AT
ot farstr |
MR. DEPUTY-SPEAKER: The hon.
Member may kindly conclude now.
ot www s oY ¥TA AT o
2 wfawer & 5 wfwe v faar mar §,
I8 W oy g | org W wWE ¥
FT7 ATARAA  HIA ATS TUIN'I.TI
e sk w1 ag wveT WY g v
™ A AR TN @ §wT B
HIaET T TR WX [ § T
o 7T )

Wik fgema § seger, grawy
W T® e w7 ITawT g, At fergen
# 7O ot T ¥ Y @ At
Fear agat ardht, W gadt aw Wi
drii A der & w g @ | R
mow  war fremerw adt & dfw
Tk grf, srartE gw wa fagre ¥ @
wr§ e awmT dw @ & W
7T AT & AT o # W e @
§ 1 orw gl Ow At ewarg,
o3 fre Y wwaT & 1 99 & w i
1 ad ot frme e e e firee
wTE W wE #§ ey 9t ety
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R ¥ ozt AR At W FwT
W Fodhr a=x g wifEg )

MR. DEPUTY-SPEAKER:
cejling the next speaker now.

ot wezrre obw ; =0t o STy WY
arag &7 wifge | w1 F faw g
FT FATT §7 ¥ LAy T F =wfyg
o g § Pt oY &Y arand wae wifgg
qde o Wlo W1 THo THo e &lo
wify ST &7 garAe® AT

wifgy | fgp & ofews dwee &
%Y §I% a7 gu § | wOtaq I &
AP W7 WIS TAHT ITH W AFET
arfgy aife ag da7 3w & Fmfor & =r
Lic |

[rarerdt ¥ ar ¥ ot arf quer
Awgd, N wwara § qrar § fe
fdY o ¥7 w1 A N ¥ 7 W
% TF 9T A GAAT g AT whew o

MR. DEPUTY-SPEAKER: Mr.
Kalyan Jain please take your seat
now. I now call Mr. Balakrishniah.

Wt weare s ;i wra & e frar
At AL AT 97 ST AT )

SHRI T. BALAKRISHNIAH (Tiru-
pathi): Mr. Deputy-Speaker, Sir, the
present budget is an ad hoc budget.
Therp i5 no rational thinking in it,
nor ig any special philosophy involved
in the budget. It is sald that the
budget is disappointing and it has
fajled to solve the economic problems
of the country in gemerw] and the
problems of the economically back-
ward areas in particular. Just like
there are backward people, similarly,
there are backward areas also in the
country and this budget doeg not
seem to worry about the backward
areas in the country. I am referring
pa:rtiunarlytoﬂ:emym.m
of Andhra Pradesh, which iz very
mnehblnkwudemomiuuyuitu
a min-fed area. The normal rain-
#all in Rayalaseema i3 far below the

I am

average; rather it is scanty and
there is very little of agriculture
industries, The result is that a
mm:bq-ofpoophboth.duuud
uneducated, are unemployed

there is no scope for employment

them. Even though that area
of natural and mineral resources,
Government have not taken any ini-
tiative to exploit them. Even when
some Industries are sponsored,
they are started mostly in wrben
areas like Hyderabad, Bangalore or

Eis

's‘EE.

the problem of unemployment or jm-
prove the condition in the rural areas
of the country? The rural areas can
be improved only when there is
decentralisation of industries. More
h:dmtries-huuldbeutuplnmr’"
areas than in urban areas.

This budget has been criticised
even by the industrialists. They are
afraid that even though the produc-
tion may increase, there will be no
purchasing power in the hands of the
people. Government have not taken
the initiative to create purchesing
power among the people. Further,
the massive increase in the rate of
general excise duty from 2 to 5 per
cent on unspecified jtems, coupled
with the uncovered deficit in the
budget, may lead to a gemeral in-
crease in prices and may accentuate
the inflationary pressure.

I would say that one of the reasons
for the increase in prices is the check-
posts. Dal, which costs Rs. 250 per
quntal in Rajasthan, by the time it
reaches Madras or some other place
costs Rs, 550 per quintal, because the
traders have to pay so many un-
authorised payments to so many
people at the check-posts. So, the
traders are forceq to pass on this
burden to the poor consumers by in-
creasing the prices. That is why
even when the wholesale price Is low,
the consumer price is very much
higher. The result is that the com-
mon man i3 suffering. What steps
have the Government taken to check
this type of unauthorised price rise



“The budget should be balanced;
the treasury should be replenished,
public debt should be reduced, the
arrogance of officialdom should be
tempered and controlled and the
assistance of foreign loans should
be reduced, lest the State becomes
bankrupt; the people should be
forced to work and not to depend
upon Government for sustenance.”

‘What steps have been teken to see
that the people are given work? How
are they going to provide work to the
peopla? If people have work, there
will be no starvation As long as
there is no work, there will be un-
employment and there will be star-
vation and there will be agitation and
both educated and vneducated youths
will join the agitation.

AN HON. MEMBER: In that quota-
tion there is a suggestion that the peo-
ple should be forced to work

SHRI T. BALAKRISHNIAH: Yes,
that is true. If you create oppor-
tunities for them to get employment,
they will work If you do not create
oppertunities, there will be no work
for them,

The overall deficit in the Budget of
1977-78 hag gome up to Rs. 975 crores
and it may go upto 1050 crores. What
1 submit is that there are a number
of expenses which the Ministry has
to cut down. Very recently, I read
in the newspupers that the Ministers
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for more amenitie; and lakhs of
rupees Bave been spent for providing
additionsl amenities for them. Crores
of rupees gre being spent on foreign
tours. During the eolection time, all
these Janata Ministers have beea
going by helicopters, spending a lot
of money, This 15 unnecessary ex-
penditure which couts much to the
State Exchequer. This unnecessary
expenditure must ve stopped. Delhi
Airport is already « first-clasg air-
port They are guing to spend am-
other Rs. 4 crores in order to improve
it further. They are spending crores
of rupees in order to beautify all the
cosmopolitap cities, When there are
villages in the country where even
after 30 years of ladependence there
18 no drinking water, no roads, no
schools and health facllities, why
should they spenq money to beautity
the cities of this country? This is
what I call a wasteful expenditure
and this expenditur2 is responsible
for this deficit.

The Department has no programme
by which they can tap the rich peo-
ple 1n order to get more money. The
deficit 18 record brealung in the his-
tory of Indian Budgets. The rich
people are spending money lewishly
on their luxurioug living.

The other day, our Prime Mimster
sald i1n Coimbatore that Minority
Commission would be appointed. I
read in the newspapers that a munn-
ritles Comrussion had already been
appointed He said that it would bLe
appointed If this is the Minorities
Commussion, is 1t to abolish the reser-
vationg given to backward and other
minorities® Or will this Government
continue the reservations for Schedul-
ed Castes and Scheduled Tribes after
19807 My fear ig that they may siop
giving reservations to SC&STs after
1980 in view of the appointment of
these commissions and all that.

The atroeities on Harijans have
been incremsing particularly after the
advent of the Janata Party rule at
the Centre. Bome rich people in the
rural aress are under the imiprésdlen



Scheduled Tribes in the last session
also gave the same gstatement. Mr.
Karpuri Thakur, Chiet Minister of
Bihar, who has failed to maintain law
and order in lis State, during hs
election tour in Andhra Pradesh also
uttered the same words. I want to
know whether all these peoplc are
comparing the number of atrocities
committed on Harijans during these
30 years to that of the number of
atrocities committed during these 11
months as a defence for these people
or they are going to take effective steps
to put en end to these atrocities. There
should be an end to these atrocities.
The Janata Government committed to
special opportunities for backward
classes and the reservation from 25
per cent to 36 per cent for those
classes in Government jobs.

Now there is a demonstration, a
counter demonstration in certain
classes, 1n certain States. What steps
they are going to take to see that
these reservations are given for the
backward classes and other minorities
in this country.

There is a wide discussion on Cen.
tre State relatlonships and much has
appeared in the press. Many States
are pressing for more powers. There
15 a suggestion for revival of the
Zonal Council. The Zonal Councll
would provide a forum for meeting
the representatives of the States as
well as Centre at a periodical inter.
val for a disussion on common pro-
blems. A great deal has to be done
to bring about closer cooperation bet-
ween the two. One is not merely
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referring to lrvigwthoi and power
plants, but more important are indus.
trial dnd flscal mewsures for removing
vexaiious imbalances in wetlth tax
rates and others. The Zohal Counecil
could be a useful instrumert for pro.
moting this kind of Centre-State co-
operation. They have falled to live
upto the expectations because the
States would not take it seriously
enough. The Council needs to be
activised to meet and discuss wider
range of 1ssues.

Sir, 1 conclude by saying that peo.
ple will ultimately measure the per-
formance of both Centre and State
Governments only by one yardstick
and that is whether or not the poM-
cles they have followed, the plans
they have drawn and the schemes
they have implemented are going to
better their living conditions, lving
conditions of the common people in
the country. I want that this should
be kept in mind by the Janata Gewv-
ernment and they should try to im.
prove the conditions of the common
people in this country.

MR. DEPUTY SPEAKER: Mr. Ram
Vilag Paswan.

ot ¥lo Wo T (I;Wiﬂ')
IrAwafT wgea, AT oF saaeqr ¥
g

I AED © FE AedT WY
T &)

oft o oo naf =

MR DEPUTY-SPEAKER:
punge the whole thing.
ot Wro wto mef  aTF WiFE wR
AR A A TS AT Y

Shri D. G. Gawai along with Shri
Kacharulal Hemraj Jain then left the
House,

You ex-

MR. DEPUTY-.SPEAKER: You ex-
punge the whole thing. It i1s wvery

**Expunged as ordered by the Chair;
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[Mr, Deputy-Speaker]

unfortunate that the Member should
bave made such a statement There
bas been no partiality Ewvery group
is being given time here In spite of
it, 1f some Members or some small
group want precedence over bigger
groups, I cannot help it

Yes, Mr Paswan

it T faerre aveer (i)
Few A, § g g9 Aifr e
HETOT WO & AT TaeT W |
agert Afx w1 s 98 ¢ fr

MR- DEPUTY-SPEAKER I must
make one thing very clear that those
individuals or Independent Members
who might have spoken on the Rail-
way Budget and also Motion of
Thanks, want to speak agawn on this
ihey will not be permitted now

ot Tm fawre qrewm  qgelt
ag ¢ fx wrex %Y saT woAT T &
it aw wft § foer fe qear @
ol ¥ =@ ) Susw WEEw,
o few vt Mgt B gu 2 &
I8 o € wmE wen fin wer ardf
W AUNT A R OF g ¥ g &
o Y T T qGA 4 T WAIT ¥ F
fir gw oF- 1N Y, oEew W
oy Y, -t T T v dw A @
s zrer st fager o sl o
s § Wi g8 o Tw % sfafe
wt gmret ¥ qufg & faer wat
ot ¥ yTHE FE i @ oW Y FW AT AR
|} ®T 1T W T 1 W Ag A
TN iR e T
AfFT o aTF a1 OF sie & sfafer
0 grrE o v AT Twar "1
o Thw & sl sfafar f ok
W ¥ & wwar g e @
wite Y wmar wt sfirfaw w7 T )
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woere ¥ qu et wivdr wnrd
ot & wraar wig ff fe aw afufy
¥ feqtd v o% Far & wrvd sy ?
v It feitd o¢ oo www W@ ?
o WA W ag iy et aw T
LY

HIA LI ArGX WY qra vy avar R o
T A AT qOET F @ W oW
agy 77 3aTar § 1 AT g A g
oft Wy v fer o o ey § °
A A TR § 9T 9 T
% R oo, &7 S0 wmaw
FAET WA WA AT G 1 WA N
W ¥ WAT F ST OF AR\
wyae § Wi 2gt S wy wgar firdr
o areer wlly ¥ forg farorefy st agt
wglt 1 waeft | wee ¥ W ¥ fag
dq §, dod wwar Wi I qa
Fra w7 A | w7 AT T 77 AT
¥ fe og @x ®™ W TN ¥ fag
v @ ¥°? wx fear oro dur o
Wty & T TaAT § A g e g
1 e W Ww TR ¥ I A A
R T 2 P ¥
v T5M@T 91 WY wAr oft ¥ wrdar
# o fie oy 9 €Y qORT AT
¥ o Ao & arg sy FaradY of ofrei-
qHiY weqY § ITH IR WG N
A w7k gX ¥ € AR A oAy
™ Wik &€ # A R § I
Feara &1 A% F97 92T § vawr fgw
wrr &% ¥, Y & Feqre v ey
a% qor §, qF ot o 2Tt
§ ar ¢ o srededvft =7 §
qR-TeAr  HE R DT o
T 7 & AT T T aew
w7 4% i af w2 00T 99 warr R
ot a0t §, N Ffwefr @y § ey
wArer wwr @y d W fearr o ferr
JATET AT W {1 W ¥ Aw wmew
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wact ¥ figeame e o oreer At
g wriAfy | & woge f e ag el
o W ey v & )

wred v & f Wl qoiz W
arefrer fawrer & ford ad FT or @
) vt ag Wi gwdz T 4
20, 22 4T 23 TWHE § WY @ ST
# forg v @ ot it & reerer fawre
# witar | € O Wt & qvvv f fe
foma g o foear ws fer
ot ur Taw Ty wfww &) Afer
fom M ¥ 2 FT W M T WA §,
o AR W AT ATET WY wY wT WA §
I TEd qfT ff et §) wrr W

T T o wy q § e wo gt

2
-
1
3
|
2

T Q § ag wrsz g oA wifgd )

s ifer Y s F | arfar angw
B S e @
® ay forwr T o o qger § ¢
& Wy ey we ey @, o o o

i

HE!
11
1

w1 awer fifad, ek Ay 7 T of|r
wTe fgrly w1 wowr gEe A ' W
€ ST WTNT Y ST g A g |

AT & AT FOT R Wiy
w1 § fr 10 W & IQwwrd wEEE,
woat gEdd | g% W qO @ o
war ford e & IEH & 108 figly
® o AT X w7 oA ¥ o
WY STTHY T § THH aGT WY 10 T
& w7 100 g # o FOwMH A
ot T ey §)1 gy TR ¥ awad
¥ amge wr oty & W oA e
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[} <t frarre arewr]

Wt fie forrar s7ar g § ot
& g7 0 26 WA X ATE 27 WA A
W AT O | I ae TEw Dwd
afr Forly &1 Y v oY e Ao wY
Ayt &, T @ I wr e
T\ ag TR o1 wfaer @Y amw 3
™ T g s & e a8
W um owew w1 Afan o
EWET 55 97 58 AT ¥ WG A% AwQ
A T1 wfuF # @ W 54 2§ a7 57
o A% AH T IR §, W § §H T
AT AR FX 1 AT W) QA AMAG )
T 26 9 ¥ A g3 § waw Aw
|1 70 AT A T G| AT AT aY
27 99 ¥ 9g« A7 &1 A Jifwa,
T A 57 T aF N T w1 A
wfew g wifgn | 5w owg @
AT wT FATE Frie )

f ffx & ant & god q= ¥
wr &, wror fagre ¥ fegfer o o =v
fear o g § e ag g gty ¥4
frgr< & gux fefr @ ok 31 ot WY
Qv ¥ fr g we I AU A
ur fower o @t ¥ A5 1 Wie Ik
o g, sfeamh Wi e i
T F} 74T 47| I =Y W wzav
Y are oy of 1| S onfer oY o et
wref ff 3 maw) g fredt Ao §
AT 9T 7% ¥o WMfgar A gfer o)
vt 7% Wi o & fie ar arelt oy
¥ O T Qv o §, TEer vt vy
TTTETAT AT THRAT § | wuferg anfir Afr
WT WTHET T2 W d W F vy
wifyg Wt et we & or e Aif
o wolt wifgw |

g W gr 6 gfor wr marw
s & 1 & awe ) ¥t o fE wmow
gfownt & fag fermr =« 8,
fred wil # xwor & o fipoan
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war & 11 wfeer o ww oft o f
fr o ofom, st o ok
2 ¢ Afey awz 7 % fag ey ¢
1 sy | TR Wi W W ww XY
Famm s AT qu A §
& qo g g fis wie 9w ¥ ww-
IE AW | WAIEE R WO TORIR
R, W g < gForT W Y X A
Tt faar amm &1 oo & omr @
fis g gur & wer gfcor 7@ o qwan
& W gfora amr § ot W@
& foa1 51 gfewr & 9@ SEm Y &
fYeT o § W gfAw TRET agr qo-
A7 @7 AGAT ] 1 GHT WIS WEWA faqr
g, Tar 7@ =fwre A e .Y, afe
o msga d?
wgr weer a9w & A ot @ A

o Wo Qo WHEAA T ¢ Prdy wwr

1 & ww g fie wmw Y € el A
if.iﬂlﬂ’o'ﬂo ¥ for@ oo %y Wt
HFRT ¥ waTH aATaT §, O Q@
£t fadh oy e ff w@ § A
T WHT AT A § g G Ay
¥ qvg W wrar )

w T} W wEET, Wi eqete
WHT g §, I aur Wik wfirerer mt
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g | srfogouHo ¥ firsat wwr-
a8 wt 7 orer ¢ frdg o gur §
wre qud ur  fewre et arée qo
e weee ¥ frey Rl @ @
wk faers e ford mf 3 40

oI WORTC & DI ST AT Y
o &1 goere w1 derT af g,
A A & W R ErEr g 7 e
ot qrordT ¥ §7T AHAT § A W A
e 8 gu

TET 9 ARG wraTy wAr S fewere
awr )y & W o fewc Al &
18 7§ ® ag7 *Y forre AT 7 Ao
WTAOT GWT 9T | 19 7§ %Y a7 TF T
s gar A ¥ i 2w,
art s wi= & dfifirge S29mme §)
q1, ¥ 18 7§ & TF TG A G A,
i 33 Feefta =) far a1, wwfag
T4 gt ot | 9 wg¥ ¥ forg B
grr fedir fer wmg, Afer ) IweY
frefra Y firar mav 1 19 wf w @R
a7 a7 A I fE g fiw g fofiar
AFAG, A AT 5 T @ 7T AR,
Ty W wher 3 | &fies gaer wer fe
7T It | ag &=r 17 Afae o fawre
AT ¥ HOFL AT T, T4 19 7§
F ATCHAEET FT H 1IEG ¥ I
gawy e wran, st e T
g7 q¢ §, &% I et gt 9%
T | agy & IRl X v F Ay W
e et it g el 6 o g
uw dto gwo AW § W fv ol
TEATEORT 4T, W OGS E YT @,
firr fimg W It dar o & g
T gwT T | Y X Ty e e frogwo
wrr ot wwg ¥ € vy g gt b
Ia% qre ¥ oF fwz o Freefr foredt
frar gor a1 e wt wwre & wrow
JanY wengen woft qv off {1 wg

34

foz ot o quofloaw glre whis-
w16 WY far wam )

fefreze & Wi o B swrer st
oT X 5 EATT W THR qfcArT ¥ fow
fag o &) fafreec Y gy e wr @
dro qWo wET, TUERY gwEY Wi AW §
TR WO | e g fF o qwe T
oz & firwerse warr Ty § | oy for
® X Ay e w7 frar &
gfere feitd & oy wgr 9 fis dro qwe
Ao AW fer gy 9T ®)

a9 g9 95 § fr oy wrar
FTRTC T et o §, qaodto wmav &,
fagre & g wlt ot Wl srge Wy
g W1 Ay wifeas WY geame @
wgr fie 9dt ¥ wror WrwRgT W, 98
& ¥ dorgwr g, WA e @
AT o ATHET WA A A g fe
ag weu< A1 99 v s fF ot an
Tg AEHTATE BT T 417 § | goieg
TF WHETET & o, ¥ g wredr g
7 fe gficomt e B2 af ¥ =it o7 war
g amar g g1

uTo 3RS T TT WY AT EW G
& afen v @ @Y fe ok e
w1 ¥ fagre i wvwge ¥ fre afwe
wre guT 9T ? 200 Wity & w0
Y fireay srer e arqr v WA A fd
wk f5 14 A ALY | TF wRER
Far ¢ 99 www W fie fagre ¥ afiwe
§ Y &, T W Taw Wik X e
FTAY ¥ TATAT 9T | THE A ATAY WY
zar faar wov 1 ot & e W

gw?
oI ZRET ¢ A A g § fe
WS T A AT IITEAT A e

3 & ww-Y-mw ovEr G o wE qEAT
T §, € ofwardz & Iedt I Pt
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[ ofr Trer fiewrer wrawre ]

§ wie g Jee T R { e gl
& fis wre oft it arq W § ) Mo &

wff AR AN garQr e ¥ feeg 0w
AT )

ww wft W gfeomd, st
W FAAR w4 & AT 7T 99 T
T &, aEw g § At Ia W@ WA
# gard § Wi ferdY & &g wodt avr
weh g 1 O W o W e s

g

¥ ox AT Wi aga AewE & ang
g et 1 g o frw qE A AR
¢, wre farselt g 7 wff WY wR omee,
& wfr vg aem g e wor dquer &
wAT FE, W WX "y S o6
wff 7w 2y am gwr § W
o T RAT NfgE W Tre WA
war q@dll, ff g wx AW, wWo
WRTFT XY wrRfaar w1 fowr aor &
wTeE e §, I Y Sh g
g A 9T WMo A FAEL AfEgar
Wi %o wWWT WA qWAT w7 &

foger & = & 1

Wq gl GEY 1 AR T
& ot e qrel # goeTT B Frdwfe
§ W Swyoy wonr wrigg feo o
wA Aaet & e fre WY 9y
ey o |
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#R ot wrerer IaTT f, wy iy
wreray §—urfir e, e R, i
#fa, fekw fifs, ¥ Ay, e a
#ifr 1w g ¥ Ay v e
w6, @t gF eweer fow wwn &
T @ guro ' §, W o
Iy o firgr, @Y AT AT TR Y A
& W §rm | W T A wher o
7% ¥ g s ATz gew Fwnrd )
&farr g Wy & o aTeTOT ¥ Wl
¥ e gfed—aTr T9E TEE @
E9T & 1 FTETC §F WiaT 9% ¥ A,
WA qer & werk ¥, gRTd Wi s
wark &

I AgRT, § wewr agA
AGT w5 Fxg X £ 5 wad qR wgwav
faar

SHRI R KOLANTHAIVELU (Tiru
chengode) Respected Deputy.Spea-
ker, Sir 1n welcoming this budget, let
me say that this first budget of 1978-
79, to me 1t appedrs, 18 an excellent
budget after the Janata Party’s Gov
ernment coming to power But, in-
herently, this 15 an unhealthy one
because the Finance Mimister g speech
and the oudget for 1978.79, of course,
have its merits and dements also
But, I do not say anything about the
unnecessary remarks

1553 hrs

[SErt M SATYANARAYAN Rao in the
Chasr]

Here, our Finance Muster has
muserably failled to consider the mat-
ter of Ganga-Cauvery Scheme. At
least be ought to have uttered a word
about 1t but he has not. If you want
to eradicate the food problem, water
problem etc Ganga-Cauveri scheme
must be taken into consideration.
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The Finance Minister's budget
speech had no doubt esused many
eyehzows to be raiséd. He has no
doubt stated that if poverty and un-
employment are to be eliminated, the
agriculture, small industries and rural
industries must play an important
role. Of course, I welcome this sug-
gestion. If it is so, the first step
would be to eradicate the problem of
scarcity of food, If the Ganga-Cau-
very Bcheme is taken up, the un-
employment problem will be done
away with and the whole soil of our
country will be made into a green
fleld. Now only the northern part of
our country has sufficient water for
its storage, but the southern part has
not. The budget i1z very much silent
about the fast improvement of agri-
cultural production and the allocation
of fund 1s very low. This could have
been much more, then only we can
say that it is somehow better than
the previous Government in this par-
ticular aspect.

The budget had a serious impact
on the progress and future of the in-
dustries especially on the engineering
side. After the budget, to.day, the
engineering 1indusiry hag to face a
grave situation because of taking
away some of the clauses such as
‘incentives’. In the budget, the im-
ported nmachinery had been made
cheaper by reduction of duty and the
Indian product had been made more
costly because of enhancement of the
excise duty on the unspecified pro-
ducts from 2 per cent to 5 per cent.
The increase 18 also due to the cost
of power and coal. The curbs on
publicity and advertisement expenses
and the discontinuance of export
market development allowance, that
permitted deduction of the amount of
expenditure, it would have a big im.
pact on the promotion of engineering
exports.

As stated above, the harsh impact
of power levy created serious pro-
blems for many States and industries
because their selling price of alumi-
nium hes already been raised; the

which has fallen bhelow the budget
estimate instead of progressive
growth, the cause of it has not beea
explained in the budget.

The sale of gold at the international
price is a main fealure of the eco-
nomy of our country and this has o
be observed wery seriously.

Though the Janata Government has
taken very serioug steps with regard
to the price situadon of our countr™
—inspite of conflicting views in the
higher level—the frrices were no\
brought under conircl. We can very
well see that ihe whole-sale price
index is coming down but the retail
and consumer prices are shooting up
simultaneously. Why is this happen-
ing? 'This is happering because the
Minis'crs ure dancing to the *une of
big traders. It becomes clear from
the Budget that the Finance Minis-
ter has aimed to take away the finan-
cial powers of the States so that the
States may approach the Centre for
more aid and thus the Centre is able
to exercise jts influence. On the
other hand the Firance Minister
should have attemupted to improve
the purchasing powcr of the indivi-
dual or a family which hc has failed
to do so through this budget. He
tries to ride two horses at g time,
where in this respect one cannot.



even though he spends a lot of money
to purchase it This sghould be im-
proved We have manly to take into
consideration the difficulties of the
poor class people.

Further, Sir, if you want to eradi~
cate the poverty and food problem
mn our country, then you have to pay
sufficient atiention to the Ganga-
Cauvery scheme in the budget Sir,
the Cauvery River runs mm my unsti

also, but 1 know how much
difficulty there was because of non-
availabiity of water In ‘Tanul
Nadu some parts are well irrigated
whereas 1n some parts theére 13 non-
avelability jof water Water prob-
lem should be given serious consi-
deration in the budget, then only the
food problem will get solved In the
rural areas also, there 13 a positive
demand from every society including
the labour class for umnterrupted
drinking water supply There 15 a
perennial water difficulty faced by
the rural masses in most parts of the
country Though our country 1s not
financially sound to take up huge
schemes 1n every sector, the Govern-
ment's prnimary function 15 to see
that every individual, particularly in
the rural areas, 15 assured of peren-
nal dnnking water supply Of
course, the Jana ., Government 1s
fsced with a lot of problems 1t s
Just like 8 pew born baby but it bms
to grow staadily and 1t +10uld become
a healthy child Then only our coun-
try will prosper Sir, with these
wards, I conclude
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ot ol (wtefr) : ewndr

£ T A WY aE guT § SR g
v o e quR et @) AW K
T arr #r sifirw &7 wf § fis wfor
far ¥ 85—90 wferwer wredy ot TN
W ST €Y gre § 31 ¢ € Iy
FAC Joman A | dwwd, giom, wife-
Y, }-fr@ o dad-fed it iy
¥ foaq o ary *Y wiforw «F of & fn
FTH FIT IIT A /YT IAA TR
w1 < fimar amg 1 forr At o wTr e
Y sarer Y feay wmar o7 I T sy
fear mar &, T ¥ I faq fwer
fiearr v § 1 @ A o T gk R
awfy wgea, & 3T Wi 7 ¥
T g oY 7% W v w T ¥ el
and wodt § 1 gt oY ot & v
& & T aore i ) oft et oy Bl A
ar § 1 F¥ faelt Y Rorz g o § oY
I8 %o ferart 7 2o 3o & f e
IR A | & v vl 329w
¥ Bfordlree & =7 wmr g AR el
Tar 7t arar fis Tz dw fiva v gy &Y
AR Few ¥ Jed anls o wf )
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L ww § & wered! & amep

'@iﬂll‘“&uﬁmm
qeedet ff o ot § Wi 3@ cora B
g wériret & &1 W &, frwr @
B0 & ot X i § W ag we
v e I wiiw & T ok W gk
o wr ot gt I ® povedw o,
frarcy o, @t qedt gk Wix Iew
e wewr 4, ¥ at o,

ot 7Y 1 100 Yfrafcdty weft of
¥feT Qo Qo 9T HEE 100 T WY
M e g mmfer gl @
tRfed A § ¥ wredr, dam,
Ty a7 wAgT-IAw wry faedr Tae
¥ o &y Hfwe ) 3 wmr Dy w2
= ard &1 TN OF A R owr
g ¥ T dwr oi-fad S & S
fr Afft ¥—zq aw@ W oaew ¥
g1 Tw o, A qrefor oY | x| T/
¥ wrfow ¥ o7 o § e ol Y qEd
gy Topdwr fad | foray s &
ot & o€ & Wk oY qvar faAr 9o
ferarr Y gy fge « 9 & 40-50
a® A1 IW & §, I oy oY agn
arsfr @l wifgr | €7 e A §@
FE wonT A A § ol femr ) Y
¥ worg & wror dw ¥ wd wrwar 8,
vt § 1 oy fw T 67 qw guT)
S YO §9 weeTe ff I & q1w
? gownt Wt 37 T o ot § feay
T qew ofex W T § ) ot A
3 o wrer w7 foros fapar ovn & Fi gy
we dwrlh o N ad wrdr wwarr §
Tal Wt w) W feTe W W,
wt o Qoo &7, wwrrn WY gTEt o

wr 1950 ¥ gura dfearr o
4097 L8—11

) Iuk wae ¥9 fardwr fagre @

g § Ryepes o froeft woeTe & Qo
g [y ) 3w Pom fghlt & garewr

*ﬂﬂrqmnﬁﬁﬁfﬂw
'nga wfegT § gy paiferm

ot gwat & R ify o) vy
oy fope garadayresiy) ¥ gra
I ¥ o gt §t Iy
frg surr & smar ot 6 ¥
gfewrd fodt | go e T o 6
O g ffey v & Qurar of
yre wr aeqd & gy smw §, 9
WHEAT & AT HULY W W g )
I wiwAl & witg & wmer & owvar
qiefaaT w1 GEWIAT WA |
Re 1r ws ft ¥w <) Hyw
W A% W 3§ §EIT X s
) feur | g€ wro oy & fs s oy
o gefa §, oy X & WY & gt
¥ difra §1 w3 7 @ g foreir g
w1 wfw ag¥ | awefa T, v AR
i 91 Aife e of, s€ * 1vg
¥ fray o & SwT ArE i oAl
OF g0 FOT T q@Tw ¥ g
ez frm war | gaw s qfiew
¥ 7@ sl @ ey famra g0
et wioh suk afew w wg)
0 e §, oo, wRed b, @
fase &, fafew womw & £
gEAaT A §, FE W oy ge
% wha i W e @ T
85 ey wrad gy ¥ wd §, adr
wnf ¥ @ b 9% wigw T §ur
£ @ ¢, ST qeaw Ty TN o @r
¥, &t e foww SH aw O A
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SHRI P. K. DEO (Kalahandi): Mr.
Chairman, Sir, 1 take this opportunity
to congratulate the Government for
having sanctioned the Upper Indra-
vati project at a cost of Rs. 220
crores. It is going to benefit the
Kalahandi constituency. It will gene-
rate 600 megawatts of hydro-power
and irrigate 5 lakh acres of chronical-
_ ly drought-affected and backward
area of this country. Had this been
taken up in 1969, it would have cost
Rs. 89 crores. Now, it is going to cost
Rs. 220 crores. It is a good thing that
the Prime Minister is visiting my
constituency on the 9th April aud
inaugurating this project. On be-
half of the people, I express my
sincere gratitude to him. It is a good
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thing that it has found a place in the
6th five-year plan.

In this regard, I beg to submit that
it should be completed according to
the time-schedule. It has to be
completed within a period of 9 years.
It should be completed in time. Other-
wise, the estimate is likely to esca-
late and it will completely upset the
planning.

This budget is conspicuous in the
absence of any suggestion to remove
the regional imbalances. In spite of
25 years of planning, there has been
no impact in certain regions in this
country. A study will reveal that
the regional disparities have been ag-
gravated. As the saying goes, the
strength of the chain lies in the
weakest link. A study of the past
performance makes a very sad com-
mentary.

A study of the State per capita in-
come which constitutes a dependable
composite indication of relative pros-
perity or backwardness of different
States, shows that Orissa is one of the
States having a very low per capita
income. The gap between national
per capita income and State per
capita income, which was Rsfli 80 in
1950-51, increased to Rs. 96.3 in 1974-
75 and Rs. 87.3 in 1975-76. In 1976-
77 the per capita income in Orissa is
likely to decline on accoupt of un-
favourable weather conditions pre-
vailing in the State, ,

If you make a study of the Plan-
outlays State-wise, you will be sur-
prised to find that the allocation is
always more for affluent States. For
an affluent State like Punjab the per
capita outlay in the First Plan was
Rs. 175 while for Orissa it was only
Rs. 56. Similarly, in the Second Plan
it was Rs. 146 for Punjab and Rs. 54
for Orissa. In the Third Plan, it was
Rs. 212 for Punjab and Rs. 120 for
Orissa. During the Fourth Plan
period, Punjab was split into Punjab
and Haryana. The Plan per capita
allocation during the Fourth Plan was
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vil. I would request that there should
be no repetition of the old mistake.

there will be no inconsistency between
precept and practice.

Even within the State there are
regions within are much more un-
developed. Even though those areas
are rich in natural resources, they
have remained untapped and so those
areas remained backward always.

That is the  reason why
during the discussion on  the
President's Address, my friend,

Dr. Basant Narayan Singh pleaded
for a separate State of Chottanagpur.
Like Chottanagpur and Eastern U.P.
Western Orissa is also comparatively
much more backward. In spite of
the natural resources, the standard of
living of the people of that area is
much below the poverty line,

That is why the previous Gov-
ernment taking expert advice from
Messrs. Kuljeans and M. N, Dastur;
suggested the establishment of the se-
cond steel plant at Nayagarh in Keon-
jhar district. But I am surprised to
hear that it 15 going to be shifted io
the Minister's constituency at Para-
dip. It should not be done, Similar-
ly, for the aluminium plant the more
suitable place is Jalpatna in Kala-
handi district, so that the electricity
from the Indravati power
house in Kalahandi can be used for
this plant, because for an aluminium
plant electricity is  the raw material
and it should be cheaply available.
Since we would be generating
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000 hw of hydel power. this is the
ideal place, Further, 16 miles away,
from that place, in Bafalimali, we
have mineral resources, about 108
million tonnes of established high
grade boxite ore, according to the
Geological Burvey of Indla, Yet, ins~
tead of putting up an aluminium plant
there, now it has been suggested that
1t should be shifted to Koraput.

Similarly, there is the Rangali dam
project which will submerge large
areas of alluvial tracts and displace
80,000 people. Now there is a talk
that a project will be taken up at
Tikarpara, at the cost of the people
of West Orissa. I would, suggest that
this project should be considered on
humanitarian consideration. If the
Government want all round develop-
ment of Orissa, every part of Orissa
should be simultaneously developed,
not one part at the cost of the under-
privileged people of another part
where the people are below the
starvation line, So, I strongly oppose
this Rangolj project and proposal for
Tikarpara project,

Coming to the hard realities of
Budget, I would be failing in my duty
it I do not speak unpalatable truth.
This Budget iz highly inflationary
Rs. 1050 crores deflcit is unprecedented
and unthinkable. Experts say that the
prices will shoot up by 11 per cent.
But I  believe that

will also go down. I was listening
with rapt attention to the speech of
my friend, Prof, R, K. Amin. He
was expecting a moon that the balance
of trade may improve, that there
may be remittances from the Gulf
countries and we will be able to make
up the deficit, But, I think, he is in
the midst of a mid summer night
dream.

imposition of excise duty



submit that since these duties fall on
either crucial production iputs or al-
most on all commodities, there is
bound to be upward push to the prices
of most manufactured products. It
is well known that excise duties
impinge more harshly on small scale
units vis-a-vis large scale units, Since
in industry large scale production is
generally cheaper than small scale
production, the ability of the large
scale firms to hear the burden of ad-
ditional duties is greater than that of
small scale firms.

Then the entire economic thinking
behind the Budget does not appear
to be in favour of promotion of lower
capital intensification.

8ir, while this country has been
passing through power crisis and non-
availability of power and as a result
of that so many working days of the
industry are being lost, I am surpris-
ed to find that the Finance Minister
comes with the proposal to put a
duty of Rs. 5/- per ton on coal and
two paise per unit on electricity
generated. Power is the most impor-
tant means of production. Even for
raising coal, we need electrical
gadgets and for using those electrical
gadgets, we will be needing power.
So, we are creating a more vicious
circle. So far as electricity is con-
cerned, it is in the Concurrent List
and I find that various State Govern-
ments also have put duty on electri-
city. 8o, I would like to be assured
that there should be no double duty on
electricity] generaled or consumed
from the Central side and from the
State side.

My next feeling is that it will stag-
nate industrial development. Though
the purpose is to lay emphasis on ru-
ral industries and it seems to me a
very noble objective, I dg ot think
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it would be s0 easy to achieve it.
What is rural industry? How can a
rural industry be started with an
amount of Rs. 10,000 on which the
concesslon given is only 50 per cent?
Even this concession is being given for
the new equity shares of new comp-
anies. I can hardly understand how
they will be able to get any dividend
because gestation period would not
have passed by that time. So. in this
respect, I beg to submit that if the
intention is rapid industrial growth,
incentiveg should be given for larger
invesiments in the new corporate
sectors.

An attempt has been made in this
regard. Although it is a laudable at-
tempt, it is not an adequate attempt.
Last year, some concession was given
on capital gains and it has been with-
drawn before the objective could be
achieved.

Another big problem is how t3 uti-
lize the black money. By demonoti-
zation of one thousand rupee note, no
problem has been solved, Only the
tip of the iceberg has been touched.
There is plenty of black money in
this country. We have seen how
money flows in the elections. Ewen
in the post.election period, there i3
horse trading of the MLAs. How this
mony ig being utilized? The other
day, in reply to a question, the Gov-
ernment gave a lish of nearly 200
companies who subscribeq more than
Rs, 1 1akh to the souvenirs of the vari-
ous political parties. If the Govern-
ment wants that this black money
could be utilised for nation building
purposes, they can take a leaf from
Belgium. In the post-war period, in
Belgium, they gave full authority to
all those possessing money to go in
for tenements, and nobody was going
to ask them from which source they
got the money and the entire Belgium
wag rebullt within a short time, even
though Belgium was totally dest-
royed in the Second World War.

If you want to put an end to the
effect of black money, I beg to submit

that dll the political parties should
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mbﬂﬂt eif annual auditéd sccounts

for piibli¢ scrutiny. Then only you
can stop this black money.

I woulgd like to draw your attention
io another constitutional issue and
that is Article 268 of the Constitution.
In Article 269 of the Constitution, it
has been very clearly stated that any
collection from gdvertisements or
newspapers shoyld be fully assigned
to the States. But, I think, there bas
been a _deliberate infringement of ‘he
Constitution by taking away the fis-
ca] power, from the States and Cen-
tre is arrogating that power. I think
some thought should be given io this
aspect.

Ther¢ hay been no indication of cur-
bing wasteful expendiiure, adminis-
trative waste specially on Defence
In the context of our present better
relationg with our neighbours, we ¢an
reduce our Defence expenditure. The
administrative machinery should tight-
ten their belt and public sector
undertakings should ensure better
capacity  utilization They <chould
compete with the private sector. 1
cannot understand why any price
preference or purchase preferénce
should given, The prices should
be decided according to the normal
law of supply and demand and consu-
mer is after all the king; he has lo
pay every pie through his nose All
permits ang quota system should go
away and the creative initiative of
the man ghould be utilized fully so
that we can march on the road to
progress. If any preference has Lo be
given, it should be given to small
scale gector, In this respect, I would
submit only one instance. In so far
as PCC railway sleepers are concerned
if the small scale industry can pro-
duce congrete sleepers according to
18I standard and if they can stand
vigorous test, then the preference
should be given to them instead of
asking the mohopoly houses or public
sector undertekings to start manu-
facturing these sléepers.
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1 take my hat any give my
congratuly ﬂﬁ‘, M Mizls-
or the of Bs. 000 ME
dairy in th
He comes
fiom the Kgira district which Iamous
mﬂk m’m “AMU"" w .11 m'
1 sincerey hope that all the lis-
tricts will b converted like Kaira
s1X years from 187-777.

Lastly 1 conclude with the remark
that while the public debt has increas-
ed from 16,000 crores of rupees in
1973-74 to Rs. 20,000 crores in 1078-
78, an increase of nearly 70 per cent
in 5 years while the increase in
national income is only 20 per cent.
So this aspect has to be borne in
mind.

On the whole, without raising the
purchasing power of the rural people
this Budget will drain the rural pur-
chacing power ang their saving capa-
city.

SHRI HARI VISHNU KAMATH
(Hoshangabad): The budget of uny
government is a key document which
btriefly ruminates on the past, sur-
veys the present and affords us a peep
into the future, the prospects of oro-
gress and achievment m the future.
As guch the general disclussion on the
Bu;]et is an important event in Par-
Lament and, therefore, 1 had thought
and expecled that it would be allot-
ted more time than had been done.
I have got before me figures for the
last few years from 1970 and I have
found that in all these years the time
allotted or utilized has been from
18 to 20 hours. Even in the mori-
bund Lok Sabha of the emergency
m 1876, the time actually spent and
utilised was 17 hours, and last year,
the first year of the Janata govern-
ment, the time spent was 20 hours
26 minutes. I hope the time will be
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AN HON. MEMBER: The Minister
can reply on Menday.

MR CHAIRMAN You can tepre-

aent it to your Whip

SHRI HARI VISHNU KAMATH
Last year it was 20 hours 26 minlites

Yesterday my hon friend on the
opposite side Shrn T A Pa: waxed
loud and eloguent and said—ttise
were his very words—that polities in
this country had a vested interest m
poverty No Member of the Congress
Party could have made a more c¢an-
did confesmion I think it will rank
ag the most candid confession of the
year, if not of the decade, by the
Congress because that was the slogan,
Gartbi Hatao, which swept hum, his
leader whom he followed
meekly and tmmidly for mix
years and then exposed her and
repudiated her before the S8hah Com-

mission very recently, to power
He and his Party and
his leader came to power

1871, exploiting powerv Garib
Hatao, a hollow and hvpoutical slo-
gan with which they bamboozled the
gullible people in our country  Ac-
tually, the result was Garibon Ko
Mitao and not Ganbi Hatao during
six years from 1971—77

Here I haye some tell-tale figures
8ag to what they did what the Cong-
ress Paity did since 1952 The second
Five Year Plan stated that the num-
ber of um.-%?lnyqj was 55 lakhs 1n
1855 The Third Five Year Plan sad
that i1n 1861 the number of .nemp-
loyed had ncreaged to 90 lakhs
At the end of the 'gm! Pan, 1n 1966
the unemployed numbered 150 lakhs
After three years of the Plan holiday
1986—60 the number increased to
about 200 lakhs or 2 crores By the
end of 1978 total number of {those
unemgloyed at 35 crores
proximately Unemployment in 1a
15 about 8 per cent It 1s pogsibly the

all over the world

E’ﬁwtﬁt 15 endemia and

The growth of populitibn hds éon-

tention should have paid to
small industties, éotthge indudtries,
village industries and small irrigation
tanks and to agriculture But that
was too late He passed away a
few months later—in 1964

In the 1961 census the proportion
of agricultural workers among all
the cultivators was 169 per cent. In
1871 census it grew upto 24
cent By 1976 1t had ingreased
and now 1t stands at 30 per cent ap-
proximately In physical ferms 1t
means that about 2 crores, 20
petty cultivatars have been reduced
to the status of landless workers dur-
ing 1861 to 1976, ;n  fifteen years
time

Concentration of our resources on
big mdustrie. and urbamsation had
resulted 1n the stultafication »f our
countryside, and consequently no new
dynamism has been generatéd whith
could absorb the unemployed

I am glad that the Finance Mimus-
ter hag tried to make a frontal attack
on this basic malaise of our country
—poverty gnd unemployment This
was the on which he ended hus
speech on the 28th of February I
quote the last sentence

“The edohomle sitdation of the
cotfitry ig exééptionlly favoiurdble
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stated perhaps outside the
I am not sure where, that
uch depends upon the implemen-
efficient implementation, of
projects by State Administration,
the State Governments. He has
tried to pump in funds naturally
because the policy of the Janata
Government in conformity with the
policy of the Janata Party, more al-
loomtions have been made for the
rural sector, for the countryside.
for developing the rural people and
the countryside, But, here ugain
the kingpin or the linchpin of the
entire operation 1s land reforms

]

ga

gF

What is needed 15 expeditious and
efficient implementation of land re-
forms, so that the landless cultiva-
tors, the landless labourers, will be
given some little homestead of their
own. gome little huts of their own,
some wherewithal to cultivate their
lands. Collectiveism may not suit us,
but we should encourage the service
cooperatives and I think—if I may
make that suggestion—the Govern-
ment ghould make out a definite plan
to see that cooperatives of agricultu-
ral workers are given all facilities
for starting cottage industries and for
the cultivation of reclaimed waste
lands.

Comung to the same sector of rural
industries, cottage industries, village
industries and so on, I must say, due
emphasis must be laid on these. which
will generate employment. Why?
Because, this is what has been cal-
culated by an economist regarding the
assessment of the employment poten-
tial involved in large-scale industry,
small-scale industry and the cottage
industry.

Sir, it has been calculated that in
respect of the Large-scale industry,

for the purpose of creating one job,
the scale of investment required is of
the order of Rs. $0,000,

Sir, in respect of the Small-scale
industry, for the purpose of securing
ong job, the investment would be of
the order of Rs. 30,000,

Now, in respect of the cottage in-

dustry, for securing the same job,
the investment needed is only Rs.
2,000. .

Therefore, Sir, i our couniry,
where capital 13 go scarce. cottage in-
dustries can give employment to fif-
teen times more number of persons
for the same investment as 1n a large-
scale industry. This is my point. In
conformity with our Economic IMolicy
Staternents, Government should dec-
lare these cottage industries as pri-
ority sectors for bank finance Rural
industries in each district should be
helped by banks in respect of their
raw materials and so on. Basic wil-
lage 1ndustries should be established
there with financial assistance from
the commercial banks and other
financial institutions. The Reserve
Bank of India and other commercial
banks should immediately be directed
to help these village industries m
every way. Each of our Nationalised
Banks should be asked to speclalise
in one particular industry.

Sir, the least that the Government
can do, is to prepare a list of luxury
goods and services, and they should
declare that no Bank Credit shall be
made available hereafter to the pro-
duction of those luxury goods and
services.

I will come to another cognate
question, Sir. and that is, Agricultu-
ral Income-tax, I am of the view
personally, that there should be gn
Agricultural Income-tax. You may
introduce Agricultural Income-tax
with & celling a limit, of income of,
say, Rs. 15,000 or Rs, 20,000. At pre-
sent ordinary income-tax limit is Ras.
10,000, I think.
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AN, HON, MEMBER: It is a State
‘subject.

. BHRI HARI VISHNU KAMATH:
But we can give a lead or advise to
the Btates from here. We can do
.that. Make it Rs. 20,000 in respect of
the Agricultural Income-tax and that
will take care of the question of the
Sales-tax.

16.54 hra.
[Sarr N, K. SHEJWALKAR in the Chair.]

1 say thig because, as you know, there
is a certain allergy to the abolition of
Sales-tax by the State Government.
It the Agricultural Income-tax 1s
introduced, this problem could be
solved.

Sir, I would like the Government
to give thought to this question of
imposing agricultural income-tax.

Now, coming to the land reforms
question, the Congress Government,
for thirty years, had only mouthed
the slogan of landreforms but they had
not undertaken any serious effort to
introduce expeditiously and efficiently
the landreforms which they had talk-
ed much about It is hightime for
the Janata Government to take it up
soon and see to it that it is efficlently
enforced, because, without that, all
this money is not likely to benefit and
reach the poor peasants. Therefore,
there s a fear in my mind—I hope,
it won't come true—that if this is not
done or if the landreforms are not
taken up seriously, the green revolu-
tion may turn into a red revolution—
God forbid, I do not wish that it hap-
pens. This is an apprehension in my
mind if it is not taken up earnestly,
vigorously and expeditiously.

Then, Sir, the related sine qua non
for the implementation of the projects
outlines in the budget is the averhaul
in administration, The Prime Minis-
ter was the presiding deity of that
Commission—the Administrative Re-
forms Commission; that was some

years ago and he presided over the
Commission for a year or two &nd
then he became the Deputy Prime
Minister, But, he was in touch with
the Commission all-through snd,
therefore, I would like to know how
many reports of the Commission have
been implemented. I was on that
Commisgion and I know we
submitted about 20 reports. The
Leader of the Opposition knows
about this Commussion's

He has seen some of the re-
ports in his capacity sz the Home
Minister at that time, The Commissjon
submitted 20 reports and till 1976,
if my memory serves me aright, only
8 or 9 of the reports have been proces-
sed or dealt with adequately. The other
reporty were gathering dust in  the
shelf, in the almirahs and in the cup~
boards of the Home Ministry or some
other munistries of the Central Gov-
ermnment., ] would like to know about
it The Prime Minister naturally
should be interested in this matter, I
hope he will give early thought to this
matter of the implementation of the
recommendations of the Administra-
tive Reforms Commission. In case they
are not to be implemented, the rea-
son should be given as to why they are
not to be implemented. That is a very
importnt matter so far as adminis-
tration is concerned because, what we
want in this country is an administra-
tive meritorcracy if I may put it that
way, And that is the only instrument
which can make he Parliamentary de.
mocracy work efficiently and effective-
1y. In an administrative meritocracy,
the generalists and specialists and all
the services work harmoniously and
smoothly, and merit is recognised o
that there {s a smooth symbiosis, that
is, living together ang working together
of the generalists and the specialisis
and the different services of the admi-
nistration,

The that has Ledevilled
good administration in this country—
apart from inefficiency— has been cor-
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Mr. Chairman Sir, the fount of cor-
ruption his dt the top It geeps
from top to bottom Big bosses in Po-
Litles, big burefuerats, big businessmen
and big farmers were in collusion énd
werg helfiing one another during those
thirly years of Congress misrule

The Janata Government has
started well The

naster have been emphasising with all
the sirength at theyr command  that
this political corruption and adminis-
rative corruption sghould end and
I do hope that vigorous steps will be
taken to see that this disease and this
malaise which be-devils the sdminis-
tration is eradicated 1f it cannot be
eridicated, it should be minimised
very quickly, becausce otherwise all
admingstration will go to pieces if that
1s not tackled at the -arlie-t opporuni-
ty and ended

The Finance Minister hag made va-
rious allocationg and has been patting
himself on the back that he has fulfil-
led the promises of the Janata Govern.
ment made during the elections for
varjous things such as electrification,
agneyltural gnd tliieg eswl.nu iryiga-

tion, con ilwegs, rural
ﬂmrmﬁmmmmmn

197-79—Gon, Dis. 344

viet Russia plus electrificaton  That
is the ymportapte be gave to elecirifi-
cation In 1917 Russia was a packward
country It was as backward as India
13 today or perhaps a little more 80
Therefore, Sir, ] am glad this hag been
given high priority in the Budget

Sir, 1 woulg hke to refer io another
matter and that is the Finance Minis-
ter has expressed anxiety with re-
gard to the implementaiion of projects
by State admimstrations and therefore
he proposes to have monitoring cell to
watch and keep track of the imple-
mentation of the projects by  State
administrations I do hope that this
mopitoring cell Is not a purely bureau-
cratic cell Sir, we have establish In
thig country unfortunatel; a sort of
pseudo-socialisation through national
sation Natiopalisation during the
Congress regime had led to  Govern-
{ion and bureaucatisation It
should be, In reality, socialisation
Otherwise, it only leads to worse hap-
penings and worse developments, if 1t
18 only bureaucatisation pnd Govern-
mentaligation Then, there 1 decentraly
sation That is one of the promises we
have made, the Janata Party has made,
in our elpction manifesto I am not for
that balf-hearted, half-way-house of
examiping, scrutinling or Laving a
dialogue of, Centre-State relations A
demand hag been raised in some quar-
terg to gxamyne Centre-State relations
and what thit demand means in effext
is that the State Governments should
have mqre powers State Governments
should havg more fnancial powers
more administrative powers become
very powerful themselves and fhe
Centre should part with itdé powers
But what I am interested in, what 1
want to  emphasise (¢ that thiy De-
mand, T will not gay a bogus  demand
\s & halt-hearted demand, it is a quiisi-
demand, it 1¥ 4 pseudo demdhd Whst
15 wanted todayis decertrdtiiatidi &
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all powers—political, «conomic, adn:i-

nistrative, financial, right from the
Centre to the Gram Pancha-
yats, all these levels to

the  various levels from the
Centre. Ang for that, I would be happy
if the Government does appoint an
Expert Committee or tukes all parties
into confidence or the Janata Parly
itself which constitutes the Goveri-
ment, today has an all-party confer-
ence to discusg this matter at leisure,
not at too great a leisure but speedily,
so that this controversy, unseemy con-
troversy of Centre-State relations, this
and that, is not carried on ad nauseum
in public. Let us go about il, let us
have decentralisation, Mahatma Gandhi

himself was for decentralisa-
tion. I remember during his
last days, in 1944 also, when he

was interviewed by an American pub-
licist, John Gunther or somebody else
—he was asked “what, Mahatmaji, is
yvour concept of an ideal of a model
system for India?” He said in his in-
imitable style: “I would vest powers in
the Gram Panchayat, Let the Village
Panchayat have a District Panchayat,
the District Panchayat have the Pro-
vincial Panchayat or a State Panchayat
and then let us have the national Pan-
chayat, what is called the Panchayati
Raj”. Then the American publicist
asked him “Well, Mahatmaji, it sounds
very much like the Soviet System. It
is very much like Soviet system”. And
Gandhiji said with his characteristic
humility “I do not know much about
foreign politics. I have not read cbout
Soviet Russia. I have not read about
other foreign countries, but {rom
my own experience, I {feel that
this is a good system for India,
and if it does resemble {he Soviet
system. Why should we not take some-
thing good from whether it is Soviet
Russia, whether it ‘s America or whe-
ther it is some other country? Why
should we not take something good
from other countries of the world?”
And so it is that he recommended the
Panchayati Raj system that has fallen
into desuetude or fallen into the dol-
drums in the last few years. But I
am glad that the Janata Government
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hag appointed a Commiitee recently
headed by Shri Ashoxa Mehta to scru-
tinjse and examine the achievements
or failures of Panchayaii Raj institu-
lions in India, and I hepe that that en-
quiry would lead to strengthering the
Village Panchayat system as adum-
brated in our Constitution, In the Cons-
titution, one of the Directive Princi-
ple is as strengthen the Village Pan-
chayat as an organ of our republican
system of Government,

Therefore, it is the bounden duty of
the government to proceed about this
matter also.

Before I close I should like to touch
one subject; T do so with consider-
able trepidation; 1 do it with some
hesitation and that is the issue of pro-
hibition. It has been belvre the public
and it has been in the minds of the na.
tion, of the country (uring the last so
many months. It is true that there is
a Directive Principle in the Constitu-
tion to that effect, that except for
medicinal purposes, intoxicating drinks
and drugs should be prohibited. There
are so many other Directive Principles
also; we have forgotten them. Free
compulsory primary educaiion—that
has fallen completely into oblivion—
and government after gevernment had
been the victim of amnesia with re-
gard to that Directive Principle of
education.

Be that as it may, even if prohibi-
tion is taken up as an issue to be im-
plemented, as a project to be imple-
mented, I for one would not be sorry
if Prohibition could bg effectively and
successfully implemented. The loss of
revenue and the heavy expenditure in-
curred on its implementation would be
more than amply compensated by the
improvement in the condition of life
of the millions addicted to the evil of
drink. But the question of question is:
can it be effectively and successfully
implemented? Here is the Leader of the
Opposition; he knew what happened in
Bombay during those years of Prohi-
bition. The Prime Minister was himself
the Chief Minister of Bombay during
those vears. T remember, if my me-
mory does not betray me, it came as
a chock that in the servant’s quarters
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of Dr Gllder the then Health Minisier
an Bombay an illicat distillation plant
was discovered.

SHRI K LAKEAPPA (Tumkur)
There is no such surprise in the quar-
ters of Shri Ra) Narain

SHRI HARI VISHNU KAMATH It
came in the papers, it came as & big
shock 1 remember that Turkey tried
to introduce Prohilition many years
mludthuntwuduwveredthatthe

General of Police was hum-
gelf involved, he was implicated in
bootlegging, not himself but through
hum it was going on and he was 11~
volved in the rackei of illicii lhquor
therefore prohibition was giien up 1n
kot haste It happened Many years ago
in the United States also  (An hon
Member Flourishing cottage indus
try)

The Government have a Iuur vear
phased programme, that 18 what they
are doung But will Jbis  1hal prohui-
bition do® Some States have not agre-
ed, Jammu and Kashmu Nagaland
have not agreed to introduce Prohibi-
tion There is a progrimme of parhal
probybition m some states and in some
areas and complete nrohibition 1n cther
areas It is a complex paltern of wet
days, dry days, partially wet days, elc
1 do not know what the pattern 18
going to be in Delhi That will lead, I am
afrald to more difficulties and more
complications to the police and the en-
forcement staff And the only people
who wil} say Prohibiion Zindabad
Janata Government Zindabad will be
the bootleggers and the enforeement
staff Even now I pray to God that
prohubition may succeed But it it does
not, I do hope that the government wll
have the fnoral courage to review the
whole thing and see to it that the Bom
bay farcical, fraud s not repeated on
a larger scale through the Central
government also I om glad the Lea-
der of the Opposition 1s smiling; per-
haps, it shows his tacit consent He
knows the story, inmde out of Bom-
bay. Maharashtra of those years, un-
fortunate years.

1078-79—Gon, Dis. 348

Therefore, now, ong last word about
controls. I know that In a scarce eco-
nomy there shoulg be controls and you
cannot do without control. But it 1s also
necessary to free the people from the
red tape of the bureaucracv and also
unnecessary controls And, therefore, I
would suggest that the (Government
should appoint what 1 may call g Con-
trols Commussion, to which the Gov-
ernment should approach every three
months or mx months or one year and
convince them of the need for retain-
ing control In any particular commo-
dity, n any particular area or sector
because with the experience of the
last thirty years that wherever contro
has been introduced, has been enforc-
ed, corruption has become decontrol-
led That has been our unfortu-
nate experience in the last thirty
years

With that I would close for the pre-
sent I would only like to say in the
end that we stand for socialism, Gan-
dhian socialism or democratic socialism
firmly founded on moral and spintual
values, which the previous Government
completely ignored and cast into the
dust We do not want that Our demeo-
cracy, our socialism must, should, be
founded on moral and  spiritual
values But at the sme time
let us not try to bamboozle
the people by saying that we
want socialism, because democracy
should be the infrastructure, the base
should be democracy Otherwise, Sir,—
may 1 crave your indulgence and the
indulgence of the House for repeating
an equation which I formulated some
years ago—and I rhll sland-by it—
and that {s a political equation—social
1sm minus democracy plus violence 18
equa] to either fascism or communism
Socialism minus democracy plus vio-
lence organised or unorganised leads
us to fascism or communism and that
was what Shrimati Indi-s Gandm and
her cohorts tried to folst on this coun-

try

But last year the people successfLlly
resurrected democracy And now
Congressmen are repenting, I do not
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konw whether it is real repentance or
crocodile tears, but now they are re.
penting, Let us leave them to their
penitence; leave them,
I wan't say to let them stew
in their own juice, but Jeave
them to their own tears, to their
own grie! and sorrow snd let us hope
that they will resolve never to repeat
that thing again, To my mind, Sir, fas-
cism and communism are the obverse
and reverse of the same coin. That is
why I said soclalism minus democracy
plus violence will lead us to either fas-
cism of communism and therefore, we
must avoid both and therefore, we must
have democracy, let us flist gtrengthen
the base of democracy. Qurs is a
sovereign democratic republic snd we
mugt strengthen our democracy first
and see to it that it is founded firmly
on moral and spintual values. If we
pay heed to that, all will be well wath
us Otherwise, I am afiaid, worse may
befall us

I, therefore, extend to the Budget
my criticial support snd do hope that
the expectations of the Finance Minjs-
ter will be fulfilled by implementing,
by expeditiously implementing ull the
Plan projecis and also by over-hauling
the admunustration, (o that the admu-
nystration 13 carried on by jwople who
have got a sense of duty and dedication
One last word and that 18, let the
fanatical loyalists—of course, every
serviceman js loyal to the Government
but there are occasicng when one
should draw the line—let the fanatical
loyalists of the old admunistration, fa-
natical loyalists of the old regime, who
showed a zeal worthy of a better cause,
let them not continue in service, The
Government have go! powers to re-
tire them, they have got the powers lo
retire them after 25 years of service.
They can retire any serviceman if he
does not come up to their expectations
And 80 also the buainess bosses, the big
businessmen who are haunting the cor-
ridors of power In Delhi now. Many
of them were head over heels in love
with the old regime and they tried to
derive advantage from that regime.
And they now want the same thing

fram this regime, Let this Government
beware of this, lest worse befall this

country,
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SHRI DHIRENDRANATH BASU
(Katwa): Mr. Chairman, Sir. I must
first of ]l thank you for giving me
this opportunity to speak on this
Budget.

These Budget proposals dp not re-
first of all thank you for giving me
the objectives of the Government.
The Budget proposals lack direction
in this regard. The Budget propo=
sals will undoubtedly delay the re-
vival of industries, lead tp inflation,
and slow down investments and dec-
rease the export markets.

The Jansta Party in thir election
manifesto have told us time and again
about this. The hon. Prime Minister,
the hon. Home Minister, the hon.
Finance Minister and other Ministers



tion in the market; not only inflation,
but the producers will be compelled
to increase their prices to a great ex-
tent, not to the extent of increased
taxes, but due to their cascading
effect, the price increases will be
quite gubstantial, as a result of which
the people of the country will suffer.
There will be less of purchasing
power in the hands of the people. 8ir,
in the Budget, the deficit amount has
been increased to Rs. 1050 crores.
The public debt has also increased by
15 per cent. This is surprising. There
is no well-thought-out plan in the
Budget. There are no clear cut ob-
jeectives, There is no indication of
setting up of industries in the rural
sector. Unless there are some basic
objectives and well-thought-out plans
to help the rural gector to grow, no-
thing can be done. How can the
Budget be implemented? I ask the
Finance Minister. The hon. Minister
of State for Financg is here. Some
amount is earmarked for the growth
of industries in the rural sector. But
there is no proper policy. The last
ear of the Fifth Five Year Plan has
heen cancelled.

Sir. they are now depending upon
what is called ‘The Rolling Plan'
which itself is rolling here and there,
without any objectives, without any
‘pecific proposals, which could be car-
lied on by the people.

Therefore, Mr, Chairman, Sir, the
increase in Excise Duties will push
up prices of more than 140 commodi-
fies, I can cite the names of those
commodities which have been pub-
lished in the newspapers, The hon.
Energy Minister is here and I would
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Expansion of 366,
Foreign Drug Companies
(HAH Dis.)

like fo point out to him that at least
Rs, 1,000 crores should be provided
for electricity generation.

MR. CHAIRMAN: The hon. Member
will continue tomorrow.

18 hrs.

HALF-AN-HOUR DISCUSSION
ExpaNsioN oF ForeleN Druc
CoMPANIES,

MR. CHAIRMAN: Now, BShri
Prasannabhai Mehta will raise Half-
an-Hour Discussion.

SHRI PRASANNBHAI MEHTA
(Bhavnagar): Mr. Chairman §8ir,
thig is not the first time that I am
dealing with the subject ‘Expansion
of Foreign Drug Companies’. I dealt
with this subject during the tenure
of the Fifth Lok Sabha several times
through different means, methods ard
procedure, 1 fail to understand why
the concerned ministry and its offi-
clals who are in this particular sec-
tion since 10 to 15 years keep a soft
corner for the foreign dominated
companies who cxploit this country
by various underhand methods, mak-
ing fabulou, profits and boosting their
dividends and reserves on a narrow
capital basis,

It is very interesting to know the
abnormal rise of the assets within a
period of less than two decades. The
Ezonomuc Times New Delhi dated 21st
January 1977 has made a mention
about the growth of capital reserves
and surplus. According to this issue,
the assets of twentyfive foreign comp-
anies have risen from Rs. 9 crores to
more than Rs. 200 crores.

Now the basic question is: how
this abnormal and extra-ordinary rise
in the asscss of foreign companies
took place. The principal factor is
the connivance of the concerned
authorities in allowing them to carry
on their commercial activitics, that is,
their production, in an unlawful
manner.

Even at present, the companies like
Pfizer, May and Baker, Glaxo, Sandoz,
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[Shri Prasannbh®i] tions of the Government? H it 1s
not so why these companies are allow-

and Hoescht and others are producing
bulk drugs and formulations in ex-
cess against their licenced capacity
and 1 an unsuthorised manner con-
travemng ID and R Act, 19836,
Import and Export Trade Control
Act, 1947 Essential Commodiates Act
and FERA, 1978

Now, Sir, I shall give you some
concrete examples and bring 1t to the
notice of the hon Miuster As the
hon Mimster 1s aware, Mesars Al-
kali and Chermical Corporation of
India 13 producing a number of items
on loan licences and without any valid
and approved industry iicence

Now your munsiry after giving
permussion letter which 1¢ also 1illepal
has invented a novel sector They
call 1t “non orgamsed” We have heard
about public sector, private  sector
cooperative  sector, orgarused sgector
but we have yet to know about this
non-orgarused sector This non-orga-
nised sector means companies CArrying
on their commercial activities m diug
mndustry unlawfully and allegally I
would like to give some names of such
non-organised sector under which the
companies are working They are —

1 Messrs Nicholas of India Lami-
ted

2 M/s C E Fulford

3 M/s G W Carnrick Co (Asiv)
Lamited

4 M s Cooper Labs

5 M/s John Wyeth and Bros

8 M/s Grove Products

7 M/s May and Baker (1) Limi-
ted

8 M/s Wyeth (I) Limted

9 India Shemng, and

10 M/s Ethnor
Now I would ke to know from the
hon'bls Minuster what 1s thiz non-
organised sector Is 1t recognised
under any statute, rules and notifica-

thus drain our valuable foreign ex-
change These companies wure re-
quired to obtaln industrial Heences
under the statutery provision Noti-
fication dated 16th Pebruary, 1973
Schedule II of Industry Ministry
clearly states about this I would
hike to quote this notification

SCHEDULE I

(Categories of undertakings not
eliglble for exemption)

‘ Undertakings owned by foreign
companies, their branches or subasl-
daries or by companies in respect
of which more than 50 per cemt of
the paid-up equty share capital 18
held directly or indirectly by foreign
compames their branches or subm-
daries, or by foreign nationals or
non-resident Indians ”

Sir this provision 13 made 1rrespective
of labour employed by the forexgn
compames and these compamer are
required to obtamn industrial lncen
ces according to the notification of
1960 also

Now, Sir I would like to quote ing
wer given to part (a) of Unstarred
Question No 2845 dated 6th Decem-
ber 1977 I quote

“(a) Yes Sir M/s Pfizer have
been found producing Proimex
without a specific licence under I
(D&R) Act and marketing as a drug
item without obtamung price ap
proval under the Drugs (Pricex
Control) Order They were issued
two show-cause notices under I
(D&R) Act and DFCO 1970 Rep-
lies received from them are under
consideration in consultahion with
Mimnistry of Law ™

I do not know whether the con-
sideration and consultation with
the Law Minmtry is over
but I know and I have heard that the
foreign compenles have a long hand
and the Law Minstry is changing its
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tifieate are slso without due licences,
I can quote forty-seven items which
are marketed by this company and
their total sale value comes to Rs. 30
crores.

Therefore, Sir, I would like the hon’

3ist December, 1977 who have vio-
lated various provision. of all the four
Acts mentioned by me earlier under
the guise of Hathi Committee report.
The point 15 whether the execulive
can take such action. ..which is
contrary and against the Acts passed
by the Parliament?

2. Ig it a fact that Indian firms have
been subjected to the ratio of 1:10
regarding bulk dropped formulation
and 1:2 regarding import and indi-
genjous utilisation of raw materials
which is not recommended by Hathm
Committee?

3 Is it also a fact that for forelgn
firms, Hathi Committee has not indi-
cated 1.5 bulk drug and formation
ratig and 1:2 regarding raw materials
imported and indigenous and your
Ministry proposes this ratioc? Now.
as mentioned by me earlier, there is a
non-organised sector. Is it a fact that
these companles in the non-organi-

sed sector have obtained
loun-licence without having
the principal  industrial licence

contravening the law of the land? If
50, what action Government proposes
to take?

Lastly I would like to know further
sceording to the recommendation of
Hathi Committee, will your Ministry
declare permission letter and C.O.B.
lieence umauthorisedly? If not, the
reasons thereof may be given.

Fordgn Drug 370
Companies (HAH Dis,)

BUSINESS ADVISORY COMMITTEE
FourrezntH REpPorT

THE MINISTER OF PARLIAMEN.-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): Sir. I
beg to present the Fourteenth Report
of the Business Advisory Committee.

18.12 hrs

HALF AN HOUR DISCUSSION—
Contd.

Expansion or Fonzien Deuve
ComMpPANIES—COTLd,
MR, CHAIRMAN: Now the hon,

Minister.

Wl gwn w oA (IwEA)
Tamia ogrew, aga qarT e Afy

fawwafn sgew e
fafrezt &1 wa & afvwr) s
qam aw & el

Tio el AW q¥w (dwEiR)
Taefe wgRa, wY ST gy oy
¢ fr 9g% vy 9 9B WY R AR
v At 7gw §w AT FT 0w A
I & ) owa: Wefew qowa X
wfat & waEre Frd andr 9% |

qEtfan war @A Wit Siee
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“55(5). There shall be no formal
motion before the House nor vot-
ing. The member who has given
notice may make a short statement
and the Minister concerned shall
reply shortly. Any member who has
previously imntimated to the Spea-
ker may be permitted to ask a ques-
tion for the purpose of further ciu-
cidating any matter of act'”

0T TR q@ VA 8, WY Howd
saar & | &7 0 faen F o€
ofag qaw # fr w4t qz‘m AT
g ¥ 1 TAE gy WK w1 6
AT &, AY W AR IR T |

st ®ifeia g A FEAE TG
g FE 2 Hfewr g7 1 @0 T
fage w1 A1 @ g I e
Ay g1 WA 8 )

wamfy wgem T A1 A

[ FrEwa FE 8, Al TR IAE 2

SHRI H. N. BAHUGUNA Mr.
Chairman, Su, 1 am quite in arree-
ment with the hon, Member's 1o wein
gbout the near, if I may <ay .0, a1 ar-
chy which entered the drur field
especially beiween 1870- 71. The
Hathy Commuittee camg mn the W » of
public criticism The drugs and phar=
maceuticals were so important to the
nation’s health and it worked hard to
produce a report That repot! has
been under our consideration The
points raised by the hon. Member are
already taken care of by the Hathi
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Committee. They have been noled

ously, between 10970-1876. ignored all
these four Acts referred to by the
hon. Member and today we have in-
herited a particular situation in which
we have tp find solutions to all these
problems, It is true that capacities
have been increased beyond the
licence; that even unlicensed things
have been produced, that the export-
import regulation Act had been brea-
ched, ithat FERA had not been comp-
lied with. But in all these things the
companies concerned are covered by
administrative connivance, if I may
say S0, conscious administrative com-
nivance. We are therefore called upon
to rectify them.

SHRI JYOTIRMOY BOSU: I -ong-
ratulate you for making this clear.

SHRI H. N. BAHUGUNA® I am
making an honest confession of the
situation. My only difficulty 1s that
a lot of things have been found to
cover up the laws. For example the
Government of Indla have in their
ingenuity created C.0.B. licence—
carry on business licence....(Inter-
ruptions) or some other manner, say-
ing that the implicationg of FERA
must await the implementation of the
Hathi Committee recommendations.
So also another thing that has come
to notice iz that one or two, for their
own reasons, have come in between
and reduced their equity below that
level which they were holding in the
year 1970-71 or 1974-75.

My difficulty is: today I am at the
journey’s end. The question has been
1aised by Prasann Bhai Mehta at a
point of time when I have passed
through the mill and reacheq the last
stage; a paper is now before the Cabi-
net for its ultimate consideration and
it takes care of all these things, May-
be the solutions are acceptable to the
hon. House; may be hon. Members
are critical. I have only one assur-
ance to give: we have taken care of
the totality of public opinion against
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the wvarious types of exploitation
which the multinational drug comp-
anies have carried on in this eountry
in such a preposterous manner, Some-
where their equty is Rs. 100,000 but
their remittance as profit in one single
year after providing for their reserves
has been 45 lakhs. All that is there.
But it is not passible for me to say
today about a solution of the prob-
lem in view of the fact that we have
the Cabinet form of government. If
we had any other form ot government
in which individual minisiers had the
choice to decide things, certainly I
would have made a declaration of my
position on each count.

SHRI K. LAKKAPPA (Tumkur):
Is there divergence of views in the
Cabinet?

SHRI JYOTIRMOY BOSU: He is
tiying to fish in calm waters!

SHRI H. N. BAHUGUNA: I must
concede to him full maiks for his
abiding and deep interest. All his
friends have chosen to go out quietly
for their cvening tea; Mr, Lakkappa
remains here; that indicates his keen
desire to coriect the situation and help
the House to understand what the
situation is. 1 am therefore really
obliged to him and other friends who
have agreed fo forego their evening
comfort and be here for this discus-
sion. To say yes or no to any count
will be to tread on a path which wall
tantamount to breach of cabinet se-
crecy; the Cabinet has to consider it.
I am very much afraid of placing a
date; in my great enthusiasm
created partly by the prod-
dings of hon. Members like
Mr. Chavda [ weanled to do it
earlier and said many times that I
would do it by such and such day

and I did expect {hat it would happen.

But I have not succeeded so far. There
fore I must beg the patience of the
House and ask the House to bear
with me for this delay. I can assure
you that I would do nothing, I hope
this government would do nothing
against public interest. Obviously, it
is not in public interest to allow all
these things. It is not in public inter-

(HAH Dis.)

est to lot people to violate our laws,
rules: it 18 not in public interest to
let them repatriate....It is not
in public interest to allow this
situation, I agree that those who
have violated the laws, speaking for
myself, all of them must be brought
to books. How, when and in what
matter is another point. Thosa who
have done things which are contrary
to law must be punished and what is
important is, we must also see that this
country 1s not fleeced. Therefore, a
number of decisions will have to be
taken, which I hope will soon before
the House and become the property
of the nation. With these words, I
will beg of the hon, Members not to
fix me on, as to what is my remedy
for x, y or 2.

SHRI JYOTIRMOY BOSU: We will
bear that in mind,

FF w10 wwitromw qidw : gwmf
W, a% W ¢ e aguedy oief
ety & art § qf area g
I i @ & w1 Aar fs it are
HAr oY 7 wgr 3 W fawr & ygeniw
&, oY aga oy folr 3 3% o
ag SwaT %Y A § 1 A gg o et
¢ fr faewr &% ast ¥ frg wwre &t
WS o Jg-Te whefr s ¥
gra fear T @ @ vaw & wor ot
waE § W ST W %% W
&1 JEgw ¥ Al ax & wgAr wmwar
% @ wWrzedledtonse wiufimt
AT §, S0 FzmarsEeT Y & i,
ETwnfeT ¥ 250 oA W
Fage 25-30 T ¥ qeeft & ST afe
gat &1 dT A9 Avmefaw g 9w &
W W WA A g T
60—65 4F T dugw g wmr &)
i T T ¥ vrefyr WY g
W 9T ARl § W Amedtedtouwo
AT 5T i & aY g s-o ¥ Y
§ ¥ o iy R Wl ¥
Aty & &2 dw ¥ 7w Anfr §
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SHRI JYOTIRMOY BOSU: Sjr, these
fnulti-national organisation are trading
*in human misery and perhaps in no
other country you will find a parallel
jexcepting in a few Latin American
countries, The time js short and so 1
cannot give the details of it now.

Sir, if you go through the records,
you will find that for the basic generic
drugs that the US AID had heen mar-
keting through different pipelines in
this country, in some cases they have
been charging g price which is even
200 times more, not 200 per cent.
We are a country where the per capita
income is one of the lowest zand these

people have been trading
in the most heinous man-
ner in human misery, name-

ly, human illness. T am glad and 1 con-
gratulate the hon. Minister for making
a clean breast of certain things here,
but we will judge him by what he will
do in the coming months. In this con-
text, I would like to ask the Thon.
Minister, since the publication of the
Hathi Committee Report how many
foreign drug houses were given per-
mission for substantial expansion and
how many of them have been found
violating statutes and Government di-
rectives,

SHRI K. LAKKAPPA (Tumkur):
Mr, Chairman, I am mainly interested
to know from the hon. Minister that
certain remedies will be found out for
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the menace. I can appreciate his cou-
rage and conviction to fight this men-
ace, but at the same 1ime he has plead-
ed his inability stating that this is not
within the hands of a single Minister..
He is dyndmic and I always appreciate
his honesty.

Sir, we have been fighting this men-
ace not on the political front or on
the basis of political affiliation, I think
we have been fighting this menace for
the last ten years on the floor of this
House and various measures and also
remedieg have been tuggested. Even
the Hathi Committee Report has been
discussed on the floor of this House
and Members from all sides have ex-
pressed their views 2s to how we can
wake this country completely free
from the siranglehold of the multina-
tionals, Many of our friends have re-
ferred to their designs, how they are
circumventing the rules concerning
marketing, price-structure and other
things and making a huge amount of
profit, but at the same time there is
no Government machinery to see that
these functions are discharged properly.
Why is there delay in the implemen-
tation of the Hathi Committee report,
agd why is no stringent action taken
against such violations of the regula-
tions of the Ministry of Industry and
the Department of Company Affairs?
All norms have been completely violat-
ed. Somebody is conniving with these
companies; and they are operating. T
straightway put it to you: Government
must have the political will. (Interrup-
ti0ns). The legal sanction is required.
The Department of Company Affairs
and the Health Ministry are involved.
For the last ten months, nothing has
been done, in so far as the implemen-
tation of the Hathi Committee recom-
mendations are  concerned, because
there are mounting pressures on the
Health Ministry, the Law Ministry and
the Department of Company Affairs.
These companies are hringing pressure-
on them, Is it a fact that the Health
Ministry and the Department of Com-
pany Affair are respensible for the
delay in taking action insofar as the
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dactivitieg of the multi.natiorals snd
the drug manufacturiag system in this
country are concerned? What action are
you going to take on these ssues?

SHRI PRASANNBHA]I MEHTA Be
fore the Minister answers these prints
I would bhke to make a submussion

MR CHAIRMAN 1 .m gafraid you
cannot do it under the rules

SHR1 PRASANNBHA] MEHTA It
will take only half a mmute I wish
that the hon Mimsier assures this
House that he will place befcre  the
Cabinet the views expressed by ths
House duning this Half-Hour Dhscus-
sion

MR CHAIRMAN That he has agre-
ed to

SHRI II N BAHUGUNA 1 agan
say that ] share the contern and an-
xiety, and 1if I may -ay s0, the unhap.
pinesg of the House over the manner
in which the Hathu ¢ ommitee 1o
commendations have continued to re-
main unimplemented (Interruptions)
It will be only when th, decisions are
taken that it will be known whether
we have trampled over them ar  ac-
tepted them We are i=ying io cover
the whole situation by trying uitumate
ly to finalize government's views on,
this | assure the House that the dis-
cussiong 1n the House wil] prove more
than helpful to the Cabinet in coming
to a decision I will certainly muke vse
of these, in the interests of a sort of
a presentation of a consensus—for thys
Parliament represents the consensi,—
and there are no sides on this que~s-
tion Everybody has had the same con-
cern  everybody hag had the same
views about multi-nationals fleecing
the people spending money on adver-
tisement  -pending money on selling
drugs which are sub-standard—even
drupge which are of no use or no rele-
vance but just trving to sell them—
and sometimes fooling a whole lot of
peovle and =imple folk hy making them
purchase things which they ghould not
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really purchase even in the interest of .
their health. But a question has been
raisd It was said thai there are
many officers who gre In lcague with
the companies It would be unfajr of
me if I were not to gpeak on this par-
ticular thing 1 have cnccked up This
question was raised m the Consultative
Committee I checked 1p ymrmrediately
on return from the Consu-
Hative Tommttee and 1 found
out that there were with 5 vears
standng one was the Adwviser
(Drugs) He 13 on a permanent
cadre The post of Adviser (Drugs)
15 o permanent post and there 15 Only
one post That gentleman is there

SHRI JYOTIRMOY BOSU Here,
drug means medic'ne, not the other

drug.

SHRI H N BAHUGUNA Obwvious-
ly not the drugs which suits many

SHRI JYOTIRMOY BOSU You aic
looking at me

SHRI H N BAHUGUNA I am not
looking at you There 18 one undex-
secretary only, who has been theic
for more than 5 years It 1s not 10
vears 1 assure the hon Member
that in dealing with the Hathi Com-
mittee recommendations, I have had
no resistance or disagregment with
my officers It 1s not as if they are
on one wave length and I am on ano
ther wave length I would not neces-
sarily say that it is due to the failurp
of the team I am the leader of the
team and uf I find that I am not able
to lead them the first duty for me
would be to correct the position o1 get
out It 1s not alwavs good for a per-
son, especially for a Mimster, to say
that the team 1s not workmng It 1s
not a correct thing for a Minister to
do

So far as the specific questions ral-
sed by my hon friend Shn Bosu
and Shr; Lakkappa are concerned

SHRI JYOTIRMOY BOSU For Mr
Lakkappa, it should be "“right hon
friend
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SHRI H. N. BAHUGUNA: For me
they are all colleagues, friends and
comrades in this House.

I merely want to say that I will
plead guilty to the charge that I have
been in ten months and I have not
been able to take a decision. But I
must assure you that we have been
flogging this varticular case to the
best of our efforts, and I have not
failed in the hope that we will ulti-
mately succeed. Therefore, 1 uassure
the House, that all these discussions..

SHRI JYOTIRMOY BOSU: M.
Chairman, I want specific information
on how many flrms have beep given
substantial expansion licences, how
many of them wiolated the ruley,
statutes and Government directives
and who are they.

SHRI H. N. BAHUGUNA: He 1
asking for every detailed information.
My knowledge of numbers 15 very
poor and I would not be able to come
up. ... (Interruptions).

SHRI JYOTIRMOY BOSU: I will
get from Allahabad University his
mark sheet.

SHRI H. N. BAHUGUNA: I am ab-
solutely one with him in saying that
there is not a single firm which has
not flouted it.

ot wiifeein ¥y : gw AmAT T2
& fr vl el G ?
SHRI H. N. BAHUGUNA: All of

them are guilty men. There is not une
who is free from guilt.

ot wemw otw (ER) ¢ o @
AY |19 TAMER | HOTHT AAE AT T
o7 g7 § fF grdt 3 &) fegle o7
farame W= ¥y &, ot &Y o ) @
sfefer www gor § sew &

Foreign Drug 382
Companies (HAH Dis.)

warw Afed + wq 1y ¥ e fod
TE |

SHRI H. N. BAHUGUNA- Of
course, I bow myself Lo the wishes of
the hon. Member. But I would only
like to say that he 1s not nght when
he says “t@i” | gu A1 SRw afa

afteg i @ w7 &1

Mo WS ATOWN W TWT
v fFaT aar 5 v W wREe
¥ oot fafedy § sarer aAmr d IAE
feeTy Far sEard A § 7 ar ¥
ot % 8 ?

oft guwat A Wy - A vFAC g
fs w5 & 7 fawy Ay awrgn
& a@dre geayT ¥ wrdar Fxar g fe
WL I HR gHFUFA N 6 A
A &7 graT AT § Far 23 fr og Ol
1 wqEdY @Y, STy A &Y, §F s

lall'r(ﬁmhﬁirw &Y e
agmaEw g

All I can say is if I am to comment on
all of them it will take two hours, be-
cause 1t would be less than fair not to
give both sides; otherwise, it would be
discrimination, But [ can assure them
there 13 no single onc who has not
crossed (hat linmt, or hos not done a
violation of one or the other law.

PROF R. K. AMIN (Surendiana-
gar): You should have o {ime-bound
programme lo set them right.

SHRI H. N. BAHUGUNA: The
moment there is a decision by the Ca-

binet, I will place it hefore the House,
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along with my line of action as to how
I would proceed to deal with il now
It is going to be, as the hon. Shri Lak-
kappa rightly said, a multi-ministerial
decision-making husiness. In this cru-
sade of {he House, as tar as I am con-
cerned, I would request the House fo

GMGJIPND 4037LS HSo.
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treat me a3 one of them, and 1
that erusade will ultimately sucessd.

18.40 hrs

The Lok Sabha then adjourned till
Eleven of the Colck on Thursday,
March 16, 19768/Phalguna 25, 1099
(Saka)



